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LOK SABHA DEBATES

LOK SABHA
Monday, March 217, 1978/Chaitra 6,
1800 (Saka)

The Lok Sabha met at Eleven of the

{MR. SpEAKER in the Chair.]

WELCOME TO THE FPARLIAMEN-
TARY DELEGATION ¥FROM THE
REPUBLIC OP XOREA

MR. SPEAKER: Hon. Members, at
the outset, 1 have to make an an-
nouncement.

On my own behalf and on behalf
of the Hon'ble Members of the House,
I have great pleasure in weloming
H.E. Mr. Il Kwon Chung, Speaker of
the National Assembly of the Republic
of Korea and the Hon’ble Members
of the Parliamentary Delegation from
Republic of Korea who are on g visit
to India as our honoured guests. The
other Hon'ble Members of the dele-
gation are:

(1) Mr. Sam Chul Park, Member
of Parliament;

(2) Mr. Sang Cho Shin, Member
of Parliament;

(3) Mr. Sang Sin Lee, Member
of Parliament;

(4) Mr. Young Pyo Lee, Member
of Parliament.

The delegation arrived here yester-
day afternoon. They are now seated
in the Special Box. Through them
we convey our greetings and best
wishes to His Excellency the Presi-
dent, His Excellency the Prime Minis-
ter, esteemed National Assembly,
Government and the people of the
Republic of Korea,

D

230 Ls-1

. OBITUARY REFERENCE

MR. SPEAKER: I have to inform
the House of the sad demise of Shri
Shantila] Girdharilal Parikh, who pas~
sed away at Ahmediabad on the 16th
March 1978 at the age of 73.

Shri Shantilal Girdharilal Parikh
was a Member of First Lok Sabha
during the years 1952—57 represent-
ing Mehsana East constituency . of
the ersiwhile Bombay State. Earlier
he had been a Member of Baroda
State Legislative Council during the
years 1946—49 and of Bombay Legis-
lative Council during 1949—52. An
industrialist and social worker, he
was a very amiable person.

We deeply mourn the loss of this
friend and I am sure, the House will
join me in conveying our condolences
to the bereaved family.

The House may stand in silence for
a short while as a mark of respect to
the memory of the deceased.

The Members then stood in silence
for ¢ short while.

ORAL AINSWERS TO QUESTIONS

gz W xwh & fag W die @
wfdf a¢ Wl

* 449, sft Oy fog : war o
ote fawnk sicft a® i & gar HIR
fr -

(%) w7 Q@ AT W AW X
TR ¥ frere ¥ AT F T awr
Y Afed & ard fear 9T Aoy qeaw
Lui g gH



3 Oral Answers

(@) war i 7Y & gy fgad
9 xeqW F A F HIO0 I aqr
Rorelr foreli (fag) & "X G &
AR DA WY wrhwT A Y ;

(w) afy 3w W (F) ®
(@) = Sy wwTamw ¢, At Wi
TERAW oA NIy A &
ferg st wdr & gerdy fipmmt I Fedn
T g o ek § ;WK

(w) afzx g, & agt #1d 57 7%
e fopar T § 7

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a) to
(d). A statement is laid on the Ta-
ble of the House.

Statement

After the deluge of Patna city in
Aupgust 1973, works to protect Patna
were carried out comprising inter alia
strengthening of the then existing
semth bank Ganga embankment, cons-
frwotbop of new embankments on the
right back of Sone from Digha to
Saidabad and on the left bank of
siver Punpun.

The area on the north bank of
Ganga in Saran and Weishal; dis-
tricts of Bihar have been liable to
flooding even earlier whenever the
Ganga flood discharge exceeded its
bankfull capacity. The Bihar Govern-
ment have prepared three schemes
for construction of embenkments on
the north bank of Ganga from Du-
marj %0 Chapra, from Chapra to Sone-
pur and from Hajipur to Bazipur at
a total estimated cost of Rs. 20 crores.
These schemes were technically exa-
mined by the Centre and the State
was required to modify the reports
and estimates. These are awaited.

MARCH 27, 1978

Oral Answers 4

oft Twdw oy : & wrorar g
E fir siar & ot o avw v & ared
wgr @AIT W J=r qwav § o ogh
e et et 99 & wgeaqel T
€ 37 %\ g9 & fag wra A B dvoAr
aardr § 7 gqfg 3AmEy § oY s aey ?

SHR] SURJIT SINGH BARNALA:
Three schemes by the Government of
Bihar were received in the Ganga
Flood Control Commission during
November-December, 1975. They’
were:

1. Dumari-Chaapra Embankment
Scheme.

2. Chapra-Sonepur Embankment
Scheme.

3. Hajipur-Wazirpur Embankment
Scheme.

& &7 w2 AT 1975 & FAAT
feuswr & awWy .

ft eda fag : ag 89 76 W
w0 § & o @ § et o frio
w1 &% & gur ar 7 ?

SHR] SURJIT SINGH BARNALA:
These Schemes were serutinisedq by
the Ganga Flood Control Commission
and the comments were sent to the
State Government in July-Novem-
ber, 1976, for modifying the schemes.
These were subsequently further dis-
cussed in the Sixth Meeting held on
27th January 197T?F and thereafter, in
the Eight Meeting on 30th December,
1977, by the Ganga Flood Control
Commission. The modified schemes
from the State Government are now
awaited.

Tt wwdfte fag : & goit wiw
¥ w9 & wfeg ag s wigm e
w1 fay el ¥ quge otk § I
aTHl ¥ Ymyqe aifdariz Wi Sw
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* ww wrfisfiraew o frar WX %
€ arwe whd wardd faw & fir o
Tore ¥ vy o e ¥ fag g
qeafew oo fear o o ? ool
wd w7 qwarr g @™ fggeam ¥
o gergw & drar § 1 forr el # @
gRE R IR R AR I &
Wﬂ‘mi’mm%tﬂﬂ;’ﬁ'
FTETT ¥ 79T FT A § | o W\
worre Y wfeat aaen forw ¥ fr
I gETH] & WY & AT ST ey
wiffaes frer #7 ¥ o Owx ¥
forg ot g ¥ @9 ?

ot geahte fag women . w3
AT w1 & ot B Farare oy § e
N wEE W FAww d3m@r Ty §
IEA  Fw svwAE< dare fag
g Rem w5 T § e o
g §ATE 9%T ¥ WA 9 ag wEr aar
fe wAvgarae §§ & A GF 1))
o T WA WA TEd WS
qiferariic #1 Y W fag g ¥ e
WY W9 99T gATT & aFa § fF A
g FTH AT LY | AW aF IT A
ATH ¥ WYE TATA T Y E 1

st wwlt areawr wTow @ qzar
g ff Ay, wAw ¥ wge § gt o<
fir w€ Afxdi A a7 ¥ I7 WY ¥ WA
Haragar & 1 & war W ¥ o
wrgaT §, ¥ ¥ Q¥ w37 ¥ 40X arAnw
oy dfsz wmr Y v §, wor Ay

Ol Aviswers 6

fare yodvare & Frera® o Koo
vt aife arry mgk oy o
T F wmrEr qrt g ww 7 M
w4t ot ¥ g Y wat £ of o7 W
g wrar ar fe g g Srw B &
WA ATgAT R W YA N
waffere fray ordm ?

st gofer Feg wowren : ag @A
" & frwwar af ¢, afew ogt aw
€ T &1 areqw & f5 aremal Wy
e aga fear od, v W wQ
A Y qre vy ST g &

sft Try farerrer wrEwwr : 07 AT w7
N ATHHT § AE WO AGAYOT ATHET
¢ f forr st Y oo &7 et &, A
FURAT g, & & AR AW OGT |
# amdrg w1 O ¥ T w9 § AT
H1gaT g v 99T 0 $7 I wrwww
1976 ¥ wray faa¥d wift Afwr ooy
a% 3q foid ox foog & v T
AR LT T FrRAg GR § ol g
¥ ITH T e & AT oww BT
oY arer & &Y wy AT ARy qwT Wy
Ffeara wreargw &7 fr v aw fagre
o Iud fagre ff wff gEiwE &
#hr WY I ¥ wrmer Y ol
WA A N H T T wE
NATAT AT AT WY ATE AT & W
sgaeqT A FY AN X AT A AW
fifex s § ST daw agrmar
FerdtwRT AT E?
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ot gewhe Ty wonve @ gt e
W w s & AT eI
gt § wrafaw A wrfes § fe
et o ey worr % arg orex Wit}
Afer dar amdte o vy | &
e o @ arda a% Jarg w1 ww
qFeaa @ ardm, qur wgr A W
awar | g A ¢ e afew et o
W g, cwfar & o oy § afew
q1q grq wifaw § f wre = @,
FTH AqAT TEAT § A Fwerer i
BT IAE A B WY aqTH A e
o oo W ¥

ageerd ¥ dmia woere & v

*450. sit orrovant wrf : aar Frwfor
T urare war gfer wite goafe @t
frafafaa @ wrAsrd zafr oo
forarcor @ qaetr T Ty £t gar v
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(w) feeolt way ¥w & Wy wor-
wrd ¥ Sl woee & wafal &
feq zrpvare, feakt gowrd e
fratomdr §; i

(w) w= a% foad wriz qO
a3y o ¥ § o IY v aw erafor
Ry oA ST g & ?

fiwtor sic wrere war gfr e
grwte 7oy (vt frwwre we) (%)
it (@) :qra q@ F wWrEQ §
graq A wfa g s gw feacer
gaer ¥ ) 1977-78 ¥ S awTg A¥
921 ®TEQ ¥ ¥ ges WRY #r
sz & fggr § | Ay wdQ o e
# st w1 fagr wva
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o wroveft W : wemw o1, & sod
1T HrATT ARy ofY & orTAT IR B
fir 1075 77 a5 47 Fared & frafor
q< wiere feady foadY afe a¥ &Y
ot Yy § v oA & farg feet
WAk y?

ot fawwe wew : 1974-75 #
6 T 30 A WY & g 4§ foad
¥ et 5 7% 24 ATE TAT GMT 1
19/5-76 ¥ 7 0¥ T @ Y
faew ¥ 6 TUE 55 ATw FAT gUT |
1976-77 % 9 FE ¥I¢ & W &
forad 10 TUT 10 S T gAT |
1977=79 ¥ 18 ®ITS TIYT TAT 14T
a1 frad & 16 FAT 75 ST G
g9 ) 197879 § 26 FAT 10 ATE
T W@ T Y

it ot Wk T Ag I i f
Weat sk Eeifgo  sowos Jard
§ o3y T s & fag ey
Y YT 9T WHFT @R W oqwy
g § wafe 9@, deE qE Tt
wifz & wafay & fay gav @
FETY WET 9 Y ¥ 7 w@d A@rg
& & ety o=y oY & oA e
g fin o waew & o qgrel ST
® 1973 ¥ 52 g WY A UW
T (e o 4T TRy 37 firsiy eardew
afewfay ¥ Igw! 9g wne o A
foar G 7 € suvyr afgs ofin @ erfo
Ny oAy ¥ & & ek fafpar o
forelt 8 weft <Y Y AfET o AW AT
A our g AT & A sEF A A o Y
o9 FaTd 1

i fewc vy c sz T 8
Le sk AN & wdwfat 3 fag
wenfezr & wvdd # swewr W@ E)
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T e wr oY geT aww §
at fir ey 3 guk frg Afew
=1fige |

st srwalt Wik : Wl wRY O
ANfeq AT FT X ATA ®Y STHAT ATEY
81 55 gorTRy ¥ agre AT Y
fraeT varz  famy war 47 ) av &Y S
wrr fraar wifge  ar s wfgs
Twar arfa AT A1fag 1 99 e a3
gL 7 fafre &= o §, 99® woat
& foaT T § oY €@ grew { wrET

adr agren wré srdarg w3 a1 4@

st faecosw  sgETIA Y ay
Gar A grav

ot siger wolt gl : & qoi
arew ¥ geT Arga g i fom w0 |
TTFTT FT I Famredl § 98T T §T
FHIA qAT qFAT & Afew R
oY AT & Frf I w7 wrawt g
qEr g% |FAT ¥ | 9GP 94X {AIFR
T @ity Agy awdr ¥ Afew wor g
A 9 AT JAR qAwEE & fag
AW FAA FT AT AT WOFR &
e d?

W‘:L'&‘P‘U&wd""
S s Ualy Uyt o ol yuly
I a9 e o et o
- A e Tl e By i g 2
S e g1 gl 5eedS pen W)
e dy g gbes gedl ¥ o
Ot SO goay e 3t iRy 2
i) ot 3ot gved WS Kol - & SR
P E AW e B S aiile )Y
& £ Sy phSyne
SHRI SIKANDAR BAKHT: This

does not arise from the question, T
will require notice for this.

4
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£ ok wd i =z or et e praeiy
ey o wrere F wafy &

SHRI MOHD. SHAFI QURESHI:
He says there gare np Central Govern-

ment employees there. ,

ﬁw:ﬁvﬁwm
ag a1 % gare agt 99 frew w7 g
qrwar Ay ¢ 1

ot faara yare srorgtore : wat wEEa
& wamar § f g9 @19 951 AW QR
g & o are fair o § 1 AT oww
7% & fiv g g woerd sty #1
eew ST BT AWY PU wPA W § |
AT Ay wga a1} ad @ amdw
91T aa & AT FT WL oA 1
*RAET fam add | A TEARET Terurds
e qrase 89 & 37 a7 aw
TG T GO §0-90 TIAT WyAY
ATATg T fHUT 9T @9 T g2
2o A& ey AY & ag AT ATgA
fa faas g9 =i growrds
fesat & & 97 @9 &Y A= A & forky
o F I wE T 2?7 gwa
g 48 & % w1 mudRe
wrgETES fezrax g1 ooy 8, IRe
femwmz & 917 9 g 9 ¥
qaafw & #T IF FT Vo o To ¥
qTEqw ¥ AHTA X T IO Wi
FTT o wE ar 7f arfw feeradie
# a7 AT AFE fAa ad ?

st famrre wew 951 Y, 021
aerard &AmT § W EW A oF dw
P g & foar 3 fedw 10708
AFTAT TEOAUA ¥ Efan @
9T 31 ww T A, 1980 TF
ST 30 ZATT AFMAY FT HhwEAT 1972
w1 9T, qg FATT (A @ FTEUACL |
frerqd metive advzy, faedy o =y
o o arf §, 99 & faear & avd
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g1 T ¥ far wwr ¥er o
ot &

Mo voreitfag ot UT 9TH 9
gxyeq Cwr war §, g @ agy
wRage AT § e I e 1
wfead & frg 1004 ¥ATdx § worw
2% fac 5097 &, ¥rg 3 ¥ fog
3075 s #Are 4, Forr WY @ & W
dgr fq@ar §, 37 &% fag ax ¥ R
AETN FTEAMT L | TF § a@ T
o YL rearagel Fry Ad grawar i
IR & fag e 214 & Wil ooy
TME T 11 6 1THHT IS TR
fie gw awad § fie 9= & g swaedT
ragel oo @ & 1+ & wreng welt o
¥ e wrgan g i fow Y o dar
Forera & aav 97 & forg w9 suTar ATy
&1 7779 F0 AT foq w7 wqrar dar
faaar & 9 & forl o 1A #Y =gt
FH ? TS W AE T AT W
FAMRT |

st fowme ®  wA@Aw d=T
LA FT T YPT E | TG WE 4
oeaeris & AdY § afew ag WAy
TIEY § 1 ETET 1 T AATT 4 QEOATER
T § WX 39 § wWrET qAwg
qR AT FY gy 2 W R WX T@
FTEYTRAAIEL\ATY T 796715
o ®7 aRT 1 fear srar § 0 g@fad
9g AT ATAANG qEE ¥ EAAT §, WK
aerq gawT § 1 & wro 7 sfawr &
ag Wt ot 3 g fir 3 o g HwTA qH
FT sty Ewra St 8, 97 fad Emaw
1, 2 WIT 3 ATAT & 1 FIT & oy &
/WY B 3§ ¥ A er wAw g

it T duw gl - § gz wgar
rgar g W wwE sdAfal
fed ar & & 3 A frad § P
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Sy ey § v fow Y o et &
wrw wiwrfal & g AN e g
wrigy ag <4 v § 1 & s s
oY & oy v wrgar g fo s & Qan
dae gy oY arg A e forw dwa
& s 9¢ fa o & aETAE g, ¥
T ¥ s I fiaiy i arfe =il
Y A 9% & fag Gl a s @
ST 7 &) TOF FrowT ) W E
Y syaeqT GTIHRT org y ?

wt fawwe qo : w9
Y gfoer geea afy &, Fsam Y %g
%A § ) QATEHT FT QF WAL YHFL
§ 1< s & qarfas wwm gete fag
Licl

To werdw sownet : & Ig FERT WTRAT

g fs 18 wiw awr TRfede M aww
¥ OF 9F S war & @t Gy W
W war a1 f dug weed ¥ fog
Wi 58 317 feod frgr 7t 0 &
amarg der S & s gar § fe
¥aATEA & g O TRAAweE Wi §
arR sk §, a1 37 9Ty Qarwa gAT
¢ femar e Tar A § w7 fraar
qArHe gut §, ag & wrwar wvg@r g
SHRI SIKANDAR BAKHT: The

mein question relates to allotment to
the Central Government employees.

Crop Insurance

DR. VASANT KUMAR
PANDIT:
*#451. SHRI K. MAYATHEVAR:

Will the Minister of AGRICUL~
TURE AND IRRIGATION be pleased
to state:

(a) whether any steps have been
taken by Government to introduce and
implement crop insurance policy
throughout India;

(b) if so, the results of implemen-
tation im varlous States; and
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(c) the ressons for the very slow
progress in thig direction?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRI BHANU
PRATAP SINGH): (a) to (¢). The
new scheme of crop insurance on an
area basis ijg under the active consi-
deration of the Government of India.
This will be finalised and introduced
in consultation with the State Gov-
ernments and the General Insurence
Corporation of India. In the past, at
the instance of the Government of
India, the General Insurance Cor-
poration of India implemented cer-
tain experimental crop insurance
schemes during 1978 to 1976. The
scheme were implemented in Andhra
Pradesh, Gujarat, Maharashtra, Kar-
nataka, Tamil Nadu and West Ben-
gal; the crops covered were cotton,
groundnut, wheat and potato. The
General Insurance Corporation had
to pay indemnity of Rs. 36.08 lakhs
vgainst the premium income of only
Rs. 8.38 lakhs. As the results were
not encouraging, the schemes had to
be discontinued. The General In-
surance Corporation has now formu-
lated a new scheme taking into ac-
count its past experience, The new
scheme will be for homogeneous agro-
climatic blocks with common premia
rates and indemnity. This scheme
involves collection of substantial data
on crop cutting experiments and in-
depth study for deriving indemnity
limits ag well as premia payable. In
view of the past experience in im-
plementing the crop insurance
scheme, the new scheme has to be
framed very carefully.

DR. VASANT XUMAR PANDIT:
May 1 know from the Minister whe-
ther the results of the past ex-
periment during 1973 to 1878 were
based on the mere economie
point of view that you had paid
g0 much claimg und that you had
received so much premium? Have the
Government made any in-depth study
of the failure of the scheme? I want
the Government to re-examine insu-
rance of food crops for the small
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farmers and marginal farmers and not
the large scale sugar-cane growers or
suger mills or cotton growers, because
they can pay the premium. Will the
Government get the study made
through the Gokhale Institute of Eco-
nomics and Politics, Poona or through
Prof. Dandeker School of Research in
Economics, of the crop pattern and
then frame its scheme in collaboration
with the State Governments? Will the
Government re-examine the causes of
the failure and frame such a scheme
which will be beneficial both for the
200d crops as well as money crops?

SHRI BHANU PRATAP SINGH: All
these suggestions are under considera-
tion. As I have stated, the details for
the success of such a scheme are not
easily available. For example, it is
only in an irrigated area that crop in-
surance can be taken with some hope
of success. In the past also, it is
not only the cash crops which were
insured but wheat was also insured.
In the new scheme. we are adopting
an area approach which means, whoso-
ever falls in that area whether small
farmer or big farmer, will be covered
it he wants to get his crop insured,

DR. VASANT KUMAR PANDIT:
Will the Government also consider the
scherr.e of having insurance for live-
stock?

MR. SPEAKER: I think, you will
have to ask a separate question for
that.

DR. VASANT KUMAR PANDIT: He
has included GIC in that Statement.
Since the scheme is being re-consider-
ed, I want to know whether the Gov-
ernment is contemplating to include
animals, crops and stocks, everything
else which the small farmer owns,
under stores.

SHRI BHANU PRATAP SINGH: It
is a good suggestion. But in imple-
menting such a scheme, we have only
to move very cautiously.

SHRI P. RAJAGOPAL NAIDU:

May 1 know whether all the crops in
the area which is going to be taken

Oral Answers 18

for the introduction of crop insurance
are to be insured; if so, whether the
crop insurance is going to be volun-
tary or compulsory?

SHRI BHANU PRATAP SINGH:
The scheme is not yet finalised. The
voncurrence of the State Governments
is necessary before the gcheme is im.
plemented. Their concusence has not
yet been received. So, 1 cannot at
Present give any specific reply to
such a question. But the scheme will
be crop-wise and not covering all the
crops in an area. It will be for in-
dividual crops from year to year.

SHRI P. RAJAGOPAL NAIDU:
Whether it will be compulsory or
voluntary?

SHRI BHANU PRATAP SINGH:
That aspect is very much under our
consideration.

SHRI K. VIJAYA BHASKARA
REDDY: After hearing the reply of
the hon. Minister, we are convinced
that the Government ig not sincere
about the scheme. If they were sincere,
the Government would have taken the
decision to implement the scheme and
asked the Department to enforce it
The reply ig the other way round,
May I ask him: Is he going to take
a decision to implement the scheme
immediately?

SHRI BHANU PRATAP SINGH: We
will implement only such a scheme
which is viable and acceptable to the
State Governments and also acceptable
to the cultivators of that area.

SHRI B. K. NAIR: The Government
is considering the jintroduction of this
new scheme on the basis of the past
experience. I would like to ask one
or two things in regard to the imple-
mentation of this new scheme. Firstly,
will they consider the inclusion of
Kerala in this scheme and, secondly,
will they also be including paddy? In
our State of Kerala, the yleld is very
low. Most of the cultivators are
under heavy debts. They do not find
any means to get out of the debts.
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Every time, whenever there is a flood
or a brought, they suffer all the more
So, there should he some sort of crap
insurance to cover pady I also want
to know whether the scheme will be
extended to Kerala

SHRI BHANU PRATAP SINGH The
Kerala State Government ig assi
ciated with this scheme Actually,
their representatives were with us and
they have disucessed thewr special
problems also with us

=t Creverrer starx awt forer-Famr Troat
¥ qra ¥ g7 &7 gqao fear s Aw

Y T ORI ¥ ¥4 wIAre ¥ WIE-
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st W sww fag O Gl
& ufafate sro & Biv gt @19 et
gEdt 1 g TR A vy B afaw fim
& gfgg w1 &< &Y &9 7 wiYgw Y
sfers foin g ar gwT @ 0 x@
Fearw N oWEW, AW, 9E g,
wEaSr  FATCE IR HIT ¥
THY A FrAIT 9 TEY & WY I U
¥ fagq ¥ difygw dgfadr gaey
g A A frgc @ &1 afe
W ST gvETd 4 wwre ¥ fwar
@t el WG ¥ gEwET 98 N
WY WY W aFAY

o wifa § ot wr s v

*455 ot foroe sew A ¢

w1 gfa otr fear 797 ag a s
s vy w0t fF
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{ qrft a g v § fore & sga wnt
e wrt Ao fwm
o gt @ g,

(=) afe gh, O f1 GERTH w0
grar qrt frerery ¥ 7€ gvear @
¥ R

(v) afzgr, at @ SERE W
foq fagre #1 foaet afer €7 of qar
QAT BT EF TTE FATE F2 GHAOF R ?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA) (a) to
(c) A statement is laid on the Table

of the House
Statement

(a) waterlogging 18 caused by rise
of sub-soil water level wiathun and
above the root zone which affects ad-
versely the productivity of the soil In-
troduction of irrigation can cause
waterlogging under certain conditions
Waterlogging conditions had earlier
developed i1n certain areas within the
commands such as Sirhind Canal and
Upper Bari Doab Canal System 1n
Punjab, Western Yamuna Canal n
Haryana and Chambal 1n Madhya
Pradesh and Rajasthan but the pro~-
blem 1n these projects 18 under con
trol as a result of introduction of
drainage and conjunclive use of sur-
iface and ground water Waterlogging
conditions however do prevail in cer~
tain pockets of irrigation commands

So far as Kos:1 and Gandak projects
concerned there is drainage conges-
tion due to natural depressions and
unfavourable outfal conditions during
monsoon

(b) and (c) Irrigation projects now
provide for  appropriate drainage
measures and the problem areas are
now being tackled by the State Gov-
ernments by means of measures such
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and sub-gurface drains, conjunctive use
of surface and ground water ete. to
control the water table.

The Government of Bihar have
made a provision of Rs. 20 crores and
Rs 27 crores for dramnage in  the
revised project estimates for Kosiand
Gandak projects regpectively for im.
proving the drainage conditions and
the works have been taken in hand
These projects are expected to Be com-
pleted in the next 5-6 years.

st foroe qeEw oW : WAy
wERY A wuN Sev ¥ ag fear
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gw aund ¢ {5 o¢ farge s sy
2 Tu arAT A fif gy St AT &Y § wy
MR TEFFT I H qgA AT ITAF
T oY fra § Y qry FEY S|y av
gL X ¥ IIT A G HfAA qrAv
&1 fAswra %7 fagr v § W S@ A
qg A At IIITE I § TER gt
T T & o7 F1 e § ST I Hagy
g frwe &) v sgereqy Y § 1w
el g qaT g%y ¢ fF TeT WK
wEr  ware ofqr & fead e
Y a% arev are g g ?

sit g fag wovew @ w0
waTE afaT ¥ 1. 12 T PR e
wreT AT gk § T Tew wwre afa
¥ 2. 95 FTar IWSUT A K1ET AT
g

sft fwrrw e anem @ StaT TE
AgeT A wur § seusr off, wiv &

afed o ¥ wgar wgan § fe Ay &
oY wift fewr{ @ fY & 3@ ¥ feww &
2 @t §e2aT e & Ferare € 8,
wa fir 347 wraY g F o3 dw fr
qefY agiTw ¥ qaryr 1 arw AT Y
savar wHrT ¥ qrer o gy AT ¥
a7 3q ¥ faerar & fa2 s ot A
wgTd frfagrawa s aomT
¥ 20 FT %o faar aex fawre
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ﬁﬂo@cfm:ﬂgﬂ‘ﬂ
ags Y wvwd gur fv vaw s
gfy § w09 3 arw oey Wi wrex
e § 1 & o g T feeefY
¥ o for sry v & o 3
o UFF & w0 A T weY ane
§ Iul go o i § o o faar
TFAE T A Frar I |

ot gealie fag  aonven : waE
FT @ sigrom Ay AT qwr g T
fraaT pwa g € 0

W o qro fererdt : firr ofcar
% etk gt & 7

st gofier fog women @ Zew
faarf fraY gy § @ ddfagy =g
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sit Yo dto wwgwm : FedY § forely
g A fawr gt @ Sw¥ s
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& FIO AT AR H I § e 1@y
gua ey M Y g1 wife W@

MR. SPEAKER;: It is a suggestion.
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ok Fax ¥iw €z sriR § Wiy
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Tfrege wofr § Wi oo st £
ifay Sz odffz Yoy 42 W Y
AP 27 WO To firar § 1 IR
wrwr § e @ o A oy ¥ oy
& AT wrfgd i T ww o T iy
gE 1 dar Ay mEm owar @ &
AT A ¥ A 7A@ gy W
adr o aff & swar ¥ 1 ¥few o
I FH AT AE X oA | T WY
@i feraet &7 ot @z iz
ot feeraedfr & oY &

Payment to re-employed teachers of
Aided Schools in Delhi

*460. SHRI BALAK RAM: Will the
Minister of EDUCATION, SOCIAL
WELFARE AND CULTURE be pleased
to state:

(a) whether it is a fact that the
services of some teachers working in
Government aided schools of Delhi
had been terminated after declaring
them as unqualified;

(b) whether it is also a fact that
some of the teachers whose services
had been terminated were found qua-
lified only after intervention of his
Ministry and thug given re-employ-
ment;

(c) whether it is also a fact that
such teachers have not been paid
their emoluments for the above said
intervening period which varies from
months to years; and

(d) what remedial steps are being
taken by the Central Government?

THE MINISTER OF STATE IN THE
MINISTRY OF EDUCATION, SOCIAL
WELFARE AND CULTURE (SHRI-
MATI RENUKA DEVI BARAKATA-
KI). (a) to (d). A statement is laid
on the Table of the Sabha,
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Statement

According to information received
trom Delhi Administration, some aid-
ed private schools were found to have
recruited certain persons who did not
possess the educational qualifications
and/or were over-aged, in accordance
with the provisions of the Delhi School
Education Rules, 1973. Accordingly,
the gervices of such employees had
to be terminated. However, re-
presentations received from the
concerned employees were consider-
ed by the Administrator, Delhi, and
it was decided, on compassionate
grounds, to relax the age limit in
favour of those who had been appoin-
ted upto the end of December, 19875
and who had completed one year's
service. No relaxation was, however,
granted in favour of those who did
not possess the minimum educational
qualifications. There was no occasion
for intervention by the Government
of India.

The persons in whose favour the
age limit was relaxed were remnstated
and the period between the termina-
tion of service and reinstatement was
treated ag leave of the kind due. The
concerned institutions have also been
authorised to disburse the admissible
lepve salary.

oY ATHw AW WY HEIRA, 9
AT FT WGA AT HEAY  wgEw A
faar & g AT ATAT & SrATA N AARTHY
e 7Y &, Ffw SN0 w AW wTET
¥FT 30-11-65 { AFL 2-2-67 %
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¥ wgsw @1 w1, watFs ard aady
feeet qafafrdos Y @ @
aurft weft fooy ¥ oy Awd w0
14 W6 N qreag ff & 1 A
ox S W oy Ai ar i qw A F
a7 feelt wfafedwa w ot =€
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T forr et X Qe reret Y 8, wr
¢ foremre sgor amdwr ?

SHRIMATI RENUKA DEVI BARA-
KATAKI: In the Statement which I
have laid on the Table of the House,
I have clearly stated that some of
the aided private schools had appoin-
ted some under-qualified teachers, and
when the claim for grants came to
Delhi Administration, on scrutiny it
wag found that many of these tea-
chers—not many, but ten—were found
under-qualified in respect of educatio-
nal qualifications and were also over-
aged. Their services had been termina-
ted. But afterwards when they ap-
pealed to the Administrator, at the
level of Lt. Governor, a decision was
taken to reinstate those teachers to
whom relaxation had been given in re-
spect of age; but no relaxation was
given to their educational qualifica-
tions, Accordingly, the teacherswere
reinstated. This intervening period
between termination of service and re-
instatement was taken as leave of the
kind dque and the concerned institu-
tions were requested to make the
payment to the teachers.

it wew W : faeelt wefafadnw
¥ §9 3% Wt drad §, fowy wwwdd
A TET |TAT AT AT EY fEEN
w7 fear AT 9 o 9v 43 & v
g 6 \ 39 a@ ¥ fawelt gefafrdwn
F wEE o AT & FTOT A AW
qifadt =9 Y, & Wl Y § S
argan g fe <« fawa ¥ wiwa g &
way Afx & ?

SHRIMATI RENUKA DEVI BARA-
KATAKI: It the hon. Member can

bring the specific cases to our notice,
then we will examine them.
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it wnfrew vw @ ¥ ag S
wrgar § fie foerdr 1 woros} oY
weqr fraey 3 T frad ol awg @
qar wo ur w9 fr wavy asaraet
¥ frgfer oYk o ? sy Qeft ety
¥ owiw ¥ fag aw W A ¥ A
aeqr § 7 WY WYY WTEA EY W ¥
qr 3w 4y o7 e W § Wik
ATHATAT  GIIAT IS §, W A N
st & ford sy wYE  swweqr Y wrEw
£ AT ¥ ¢ ? afe §, o7 o oft @
wiw @ g o ?

SHRIMATI RENUKA DEVI BARA-
KATAKI: As we have been informed
by the Delhi Administration, the num-
ber of teachers whose services were
terminated was ten and out of them,
eight were reinstated and it was not
for years together. The Dells Ad-
ministration School Department came
into existence in 1874, the Delhi Ad-
minigtration School Education Rules
were passed 1n 1973. In 1976, we deci-
.ded to reinstate some of these teachers.

It was, therefore, not for years, but
for a few months only. And for one

year, we have given relaxation to

them.

Y T e Rewy oWt wERw R
Torar § fir ot fowrs W@V O 0T,
I frrar T & ) 9g g AT ATAET
¢ ) faoe geere A wTE W &Y
Terfa ¥ a1 A T WO qAT #T
frrrer fear g1 | oY agEm oot
YL 9T AT $T TH THL & A9 2
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w ¢ & qg oA W £ e owar
T TeT X ddaer ofe ¥ oW oW
qradr o wedy g ww W & ) W\
ag a T & T adrm A W agew
AT ¥ Ay aqfed) &Y o freter
war & ! war qA oiaw aE wTeaned
T fo O fowsi & avw faar
i ?

SHRIMATI RENUKA DEVI BARA-
KATAKI. This guestion related to
the aided schools under the Delhi Ad-
munistration and not all the schools.

Implementation of Land Ceiling Laws

*461. SHRI HITENDRA DESAIL
Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to
lay a statement showing:

(a) how much land has been ob-
tained under the Land Ceiling laws
in each of the States and Union Ter-
ritories; and

(b) when will the implementation
of Ceiling laws be completed?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a) A
statement ig placed on the Table of
the Sabha.

(b) Implementation of Ceiling laws
is the responsibility of State Govern.
ments. They have been urged to ex-
pedite implementation and to find out
methods of overcoming legal and
procedural difficulties. It is not possi-
ble to indicate any date by which im-
plementation of ceiling laws will be
completed.
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Statement
Extent of land pbtained under the land cetiing lou s
(Figures in acres)
s Name of the States/Union Territories Under Under Total
No. pre-revised revised
({I.pwl: Sept. hﬁ:’to
1977). Decemper,
7m.
t. Andhra Pradesh . . . 25,792 2,75.428 3,01,220
2. Assam . . . . . 1,71,871 5:44,137%1 7,16,008
3. Bibar N.A. 1,25,602 1,2%,602
4. Guiarat 44,207 4,122 48,329
s. Haryana . R . . . 83,013* 56,262 1,39,27%
6. Hi;mv-hal Pradesh . . . 292* 81,760 82,052
7. Jammy & Kashmir . . . 4 50,000 4,50,000
8. Karnataka f . . . . N.A
9 Kerala . . . . . Nil 64,784 64,784
10. Madhya Pradesh . . . +8,828 1,32,086%2 1,90,014
11 Maharashtra . . . 2,45,787 2,66,314%3 5,12,108
12. Manipur . B . . Nil Nil
13. Orisea . . . . Nil 1,07,700 1,07,700
t4. Punjab . . 97,475 5.577 1,08,052
15 Rajasthan . . . . 2,85,046 2,22,734%4 5:07,780
16. Tamil Nadu . . . 52,724 38,176 90,900
1y. Tripura 838 838
18 Uttar Pradesh 2,04,110 2,23,873 4,27,992
tg. West Bengal . . . 8,26,733 66.346"5 8.93.129
20. Dadra & Nagar Haveh 4,623 4,628
21. Della 286 192 478
22 Pondicherry 730 730
- ToTAL 25,46,223* 22,21,289 47,67,512*

*Includes 1,8¢,066 Standard Acres
*1'Till January, 1977.

*+3Till September, 1977.

*gTill July, 1977.

*4Till September, 1977.

*5Till June, 1977.
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SHRI HITENDRA DESAI: The natio-
nal objectiveg about land reforms
were fixed long time back, but there
has not been much progress in this
respect. For instance, the Govern-
ment of Gujarat has appointed a Land
Commission recently to go into the
whole question of land reforms. Will
the Government assure that no State
will be allowed to legislate anything
against the national objectives already
fixed?

SHRI SURJIT SINGH BARNALA:
So far, no State has passed a legisla-
tion against the national objectives.
We have not received any information
that any land legislation contrary to
this hag been passed by any State.

SHRI HITENDRA DESAI: Will you
give an assurance that nothing will
be done against the national objectives?

SHRI SURJIT SINGH BARNALA:
It hag not come to our notice that

anything contrary to this is being
done.

MR. SPEAKER: Unless a concrete
cagse is there, how can he say any-
thing?

SHRI HITENDRA DESAI: Even in
Gujarat under the revised laws upto
December, 1977, only 4,122 acres of
land bave been obtained? Will the
Government let us know the reasons
for the delay?

SHRI SURJIT SINGH BARNALA:
Probably, the hon. Member himsel
must be knowing the reasons for the
delay because he....

SHRI HITENDRA DESAI: I was
not in Government.

SHRI SURJIT SINGH BARNALA:
1t ig a fact that so far only 4,122 acres
of land have been declured surplus
under the revised lawg upto Decem-~
ber, 1977.
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SHRI HITENDRA DESAI: What are
the reasons?

SHRI SURJIT SINGH BARNALA:
This is for the State Government to
say and for giving that information, I
require a separate notice.

SHRI CHITTA BASU: According to.
the statement laid on the Table of the
House, 47,67,512 acres of land have so
far been made available under the
Land Ceiling Laws in the various
States. May I know from the hon.
Minister, what is the total estimate
of the available surplus land. In this
connection, may I know from the hon.
Minister whether he knows that Dr.
Mghalanobis at a certain stage before
the 1st Five-Year Plan suggested that
six crores acres of land would be
made available as surplus provided
the 16 standard acres was the highest
ceiling on land? Later, Shri Dandekar
had estimated that four crores acres of
land would be available as surplus.
What are the particular reasons by
which the available surplus land has
been drastically reduced to this extent?
How has it been reduced right from
the Ist Five Year Plan to date?

SHRI SURJIT SINGH BARNALA:
The total estimated area of surplus
land in the country is 54,94,763 acres.
Regarding the second part of the ques-
tion, a separate notice is necessary.

SHRI CHITTA BASU: Six crores
acres were found surplus by Prof.
Mahalanobis whereas the Minister says
that only 56 lakhs would be made
available.

MR. SPEAKER: What statistics mean
you know.

SHR1 SHAMBUN NATH CHATUR-
VEDI. May I know whether there is
any uniformity in the area of the ceil-
ing in all the States, and if not, what
is the range of variation? Secondly, 1
want o know whether the revision of
the ceiling was done under the re-
vised law of December 1977 In all the
States at the instance of the Central
Government or on their own?
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SHRI SURJIT BINGH BARNALA
The national guidelines were formul-

ated in 1872. According to those
guidelines these amendments were
made by the States Some States

legislated after that and according to
the guidelines all the States have
patsed their own laws So uniformitly
could not be maintained We have
only provided guldelines and accord-
ing to the guidelines. the ceiing area
has been from 17§ to about 10 acres
varying from State to State, of ‘A’
class land,
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¥ 47 o ¥ faqqr o717 Y T wEr
sviw g€ ¥ 7 o * ww EA T
difewr & =Y orf fix fedft wéa oY
¥ 77 fov 9wy S oY wf g o

&t w oW & AT WeAw
fr Fv Mifsr @y & wvade o o
e 1 v § 39 ¥ 7 dr-arew fraer
ady v & W fwad  ofrr@
Toardr af § ?

ot goohe feg ey g oY
qT AR AT 3T AW | AT qrE
R ) wuT ag WEA ¥ Ar # sAar
qFAT § )
MR SPEAKER You have liad the

statcment You need not read again
what 13 contained in that siatement

SHRI C M STEPHEN. We are also

mnterested to know that Let him
read it

MR SPEAKER The statement 1z
on record

Shri Mah: Lal
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AT 3 &Y T F X B g >
& gamac gt & 31-3-77 &
30-11-77 aF F st | 1 ww
45 T guEae ofrar fesfime fyan
ST OYET ¥ 1
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SHRI R. K. MHALGI: May 1 know
if it Central Government has recent
iy issued instructiong to the State
Governments in respect of complete
implementation of the ceiling laws?

SHRI SURJIT SINGH BARNALA:

1 huve been writing letters. Recently

also I have written letters.

It has been mentioned in my argu-
ments earlier.

MR. SPEAKER: Primarily it is a
State subject.

st wq Tog - oo wEET,
e FTT A FAT 9T IGRT I
g 9 fr wfaw ¥ wigw o= &
& TR § ¥ Q97 ) I @i
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ot goater Tag woores: srr-srenr
BT Tt )

SHRI K. A. RAJAN: I would like to
know from the hon. Minister, is there
a thinking in the Northern States to
change the ceiling over and above the
direction given by the Centre Govern-
ment?

SHRI SURJIT SINGH BARNALA:
There is no such thinking. Northern
States in some respects have done
better than some of the States.
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THE MINISTER OF AGRICULTURE

AND IRRIGATION (SHRI SURJIT
SINGH BARNALA): (a) Yes, Sir,

(b) The matter is still under con-
sideration.
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MR. SPEAKER; Question No. 453,
Shri Sarat Kar. Not here. I think
Question List is over. This is really a
day to be celebrated. Now, Papers to
be laid on the Table. Dr. Chunder.

11.56 hrs.

PAPERS LAID ON THE TABLE

Annual Report and Review and certi-
fied Accounts of Indian Institute of
Technology, Madras for 1976-77 and
certifieq Accounts of Visva-Bharatf
University—Santi Niketan for 1975-76

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUN-
DER): Sir, with your permission,

I beg to lay on the Table—

(1) (i) A copy of the Annual Re-
port (Hindi and English versions) of
the Indian Institute of Technology,
Madras, for the year 1976-77.

(ii) A copy of the Review (Hindi
and English versions) by the Gov-
ernment on the working of the
Indian Institute of Technology,
Madras, for the year 1976-77.

(iil) A statement (Hindi and
English versions) showing reasons
for delay in laying the documents
mentioned at (i) and (ii) above,
{Placed in Library. See No, LT-
1897/78].

(2) A copy of the Certiied Ac-
counts (Hindi and English versions)
of the Indian Institute of Technology
Madras for the year 1976-77 along
with the Audit Report thereon,
under sub-section (4) of section 28
of the Institutes of Technology Act,
1961.

(3) A statement (Hindi and
English versions) showing reasons
for delay in laying the document
mentioned at (2) above. [Placed in
Library. See No. LT-1898/78].

(4) (1) A copy of the Certified
Accounts (Hindi and English ver-
sions) of the Visva-Bharati Uni-
versity, Shantiniketan, for the year
1975-76 together with the Audit
Report thereon.

(ii) A statement (Hindi and
English versions) showing reasons
for delay in laying the above papers.
[Placed in Library. See No. LT-
1899/78].

SHRI KRISHNA CHANDRA HAL~
DER: You will have to repeat.

SHRI KANWAR LAL GUPTA: You
have to repeat the list again of those
who are absent if they have come
again.

MR. SPEAKER: Only the authorised
one....

SHRI KANWAR LAL GUPTA:
Somebody might have also come.

MR. SPEAKER: Only it somebody
is authorised. Please take out the
rule. I thought I should call if it
were only authorised.

SHRI KRISHNA CHANDRA HAL-
DER: You will have to repeat it
again.

DR. SUBRAMANIAM SWAMY: You
must re-cycle the whole list.
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MR. SPEAKER: Al right. Q. No.
352—Shri Phool Chand Verma. Not
here, Q. No 453—Shri Sarat Kar.
Not here. Q. No. 454—Shn C., K.
Chandrappan. Not here. Q. To. 456—
8hri Saya Ram Shakya, Not here.
Q No. 457—Prof. P. G Mavalankar,
Not here. Q. No 458—Shri Jagdisn
Prasad Mathur. Not here. Q. No. 462—
Shr: Shyamlal Dhurve. Not here
Q No. 464—Shri G. S. Reddi. Not
here. Q. No 465--Shn1 Kishore Lal.
Not here. Q. No 466—Shri K.
Ramaurthy. Not heie. Q. No. 468--
Shri Dharasinhbhai Patel. Not here.

WRITTEN ANSWERS TO
QUESTIONS
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Assistance to small fishing units

*453. SHRI SARAT KAR: Will the
Minister of AGRICULTURE AND
IRRIGATION be pleased to gsta‘e:

(a) whether it is a fact that the
small firms engaged in fishing opera-
tions are facing stiff competition from.
big industrial units which have enter-
ed the fishing line with huge resources
and modern equipment; and

(b} if so, the details regzarding Gov-
ernment’s plan to extend itz help to
the small firms?

THE MINISTER OF AGRICULTURE.
AND IRRIGATION (SHR! SURJIT
SINGH BARNALA). (a) No, Sir.

(b) Does not arise

Change in present Education System

*454. SHRI C. K. CHANDRAPPAN
Wwill the Minister of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased to state:

(a) whether it is a fact that im
January a meeting took place at Raj-
kot where eminent educationists and
90 Vice-Chancellors participated to
bring a change in the present educa-
tional policy;

(b) whether it is a fact that a 28-
page “policy frame” document was
eirculated which reflected the present
Government’s line of thinking on
education;

(c) if so, the details thereof; and

(d) whether Government intend to
place this document on the Table of
House?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUNDER):
(a) to (d). The Umversily Grants
Commmussion has adopted a policy frame
for the development of higher educa-~
tion in the next ten years. The docu-
ment was also placed before the an-
nual session of the Association of
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Indian Universities held at Rajkot in
January, 1978, The salient featureg of
the policy are indicated in the state-
ment laid on the Table of the House.
The document is under consideration
of the Government.

Statement

The policy frame adopted by the
"University Grants Commission for
development of higher education in
India over the next ten to fifteen years
wvisualises the following:—

(i) Adoption of measures which
will reduce pressures on the yniver-
.sity system through effective voca-
tionalisation at the secondary stage,
«delinking jobs from, degrees, chang-
Jing recruitment policies which make
.4 degree a minimum qualification
dor any good job;

(ii) Restraint in the establishment
wi new institutions, which should
not be set up (except in backward
areas) unles the need is established
on  academic considerations and
availability of resources;

(iii) Planning the location of new
dinstitutions very  carefully and
rationalising that of the existing
ones;

(iv) Selective admission to full-
#ime institutions of higher education
.at the first degree and postgraduate
Jdevels on the basis of merit with re-
sservation of at least half the seats
for weaker sections;

B

(v) Provision of facilities to meet
#the full cost of education of talented
‘but economically weaker students;

(vi) Expansion of higher educa-
tion through non-formal channels;
and

(vii) Opening Secondary/Interme-
«diate Board and University examina-
itions to private candidates.

The policy frame also visualises a
major programme of restruciing
qinder-graduate courses, confinement of
post-graduate education and research
to university departments, decentrali-
sation of university administration,
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extension services to schools and te
the community at large, improvement
of standards both in terms of academic
achievement as well as social com-
mitment and contribution to national
development, introduction of the re-
gional languageg as the medium of in-
struction etc.

IHFT /AR GA ATt WY FHr=-
gHt & sRanfeal ¥ foag et wwTA
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Irrigation Potential in States

*457. PROF. P. G. MAVALANKAR:
Wil the Minister of AGRICULTURE
AND IRRIGATION be pleased to
state:

(a) whether 1t is a fact that some
States of the Union have 1mmense
irrigation potential but it 13 not being
adequately exploited and used;

(b) if so, whether Central Govern-
ment propose to help augment the
irrigation facilities in such States,

(c) i# so, how and when; and
(d) it not, why not?

THE MINISTER OF AGRICULTURE
AND IRRIGATION (SHRI SURJIT
SINGH BARNALA): (a) The total
jrrigation potential in the country ia
at present assessed as 107 mha, This,
however, ig likely to increase with the
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advancement of technology economi-
cal use of water anq possibilities of
diversion of water from areag huving
surplug to deficit areas. The irriga-
tion potiential likely to be created by
the end of 1977-78 is 54 m. ha. which
iz 50 per cent of the ultimate. The
leve] of exploitation and jts utilisa-
tion, however, varies from State to
State.

(b) to (d). Irrigation is a State sub-
ject and irrigation projects are plann-
ed, formulated and implemented by
the State Governments. The Central
assistance ig in the form of block
loans/grants which is not related to
any sector of development or scheme.

It 18 envisaged that most of the
balance irrigation potential would be
created during the next 15 years. The
next Five Year Plap (1978—83) en-
visages creation of additional irrigm-
tion potential of 17 m. ha. Thig will be
mainly in the States where there is
large scope for further development
of irngation potential.

-
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Wheat Farming in Andhra Pradesk

*464, SHRI G. S. REDDI: Will the
Minister of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) whether wheat farming is Leing
popularised in Andhra Pradesh;

(b) it so, with what result; and

(¢) whether any rice or millet grow-
ing area has been diverted to wheat
growing?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJET SINGH BARNALA): (a)
Yes, Sir, Though wheat i3 not an

important crop in Andhra Pradesh, it

is getting popular year by year.

(b) The grea under wheat in t{he
State has increased from 13,800 hec-
tareg in 1967-68 to 26,300 hectares in
1975-76. STmilarly, the production of
wheat has Increaged from 2,700 ton-
nes to 21,500 tonnes during the same
period. However, both area and pro-
duction of wheat in the Stafe declined
to 23,800 hectares and 14,600 tonnes
respectively, during 1976-77, owing to
unfavourable weather conditions.

(c) The increase in wheat area in
Andhra Pradesh i mostly due to in-
crease in gross cropped area.

Loni Road Residentia]l Scheme, Delh#

*465. SHRI KISHORE LAL. Wil
the Minister of WORKS AND HOUS-
ING AND SUPPLY AND REHABILI-
TATION be pleased to state:

(a) whether it is a fact that during
the period of Emergency land under
Lonl Road Residential Scheme of Delhi
Development Authority was neither
acquired by Delhi Administration nor
handed over to DDA;

1
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(b) whether it is a fact that Delh)
Development Authority prepared a lay-
out plan of this land, published it for
sale of the plots and executed sale
deeds in favour of the purchasers in
the name of and on behal? of the
President of India; and

(c) whether it is a fact that Delhi
Development Authority continue to
execute sale deeds even now?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) The land was acquired
through awards announced in Septem-
‘ber, 1967 and January, 1968 and part
of the land was transferred to D.D.A.
in February, 1972.

(b) Yes, Sir.

(c) No lease deed has been executed
after 5th January, 1978.

Programme of “Teacher preparation
for the new school system”

*466. SHR1 K. RAMAMURTHY:
‘Will the Minister of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased to state:

(a) reasons for selecting eight Stutes
for the training programme of “Tea-
cher Preparation for the New School
System” when the training programme
was conducled on a sharing basis at a
cost of Rs, 15,23.875; and

(b) when all the other States will be
covered by this project?

THE MINISTER OF STATE IN THE
MINISTRY OF EDUCATION, SOCIAL
WELFARE AND CULTURE (SHRI-
MATI RENUKA DEVI BARAKA-
TAKD: (a) During 1975-76 and
1976-77 some of the State Govern-
ments which had implement2d or
decided to implement the 10 plus 2
pattern of gchool education requested
the NCERT tp help them in the
organisation of {raining for their
teachers 1o teach according to the new
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syallabi mainly in classes IX and X.
NCERT agreeqd to undertake the train-
ing programme and meet part of the
expenses provided the State Govern-
ments met the TA/DA expenses of
the participating  teachers. Nine
States and one Union Territory which
approached the NCERT and agreed to
shares the expenses were provide with
financial assistance for organising the
training programme., The total finan-
cial assistance provided by the NCERT
amounted to Rs, 18,06,175. :

(b) At
proposal,

present there is no such
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Supply of inferior pesticides and
insecticideg

4233, SHRI PARMANAND GOV-
INDJIWALA: Will the Mmister of
AGRICULTURE AND IRRIGATION
be pleased to state:

(a) whether Government have re-
ceived the report that the pesticides
and insecticides supplied to tne culti-
vators are inferior;

(b) whether 1t is a fact that p~st-
«<1des supplied by even the Govern-
ment agency 1s found inferior and

(c) if so, what steps are being taken
by the Government to ensire a pure
supply of pesticides?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a)
Seme reports about the inferior quali-
ty of insecticides and pesticides have
been received.

(b) No gpecific report to this effect
has been brought to the notice of Gov-
ernment

(¢) The Insecticides Act '68 (No 46
of 1968) which, among other things,
regulates manufacture and sale of
insecticides is being administered by
the State Governments. To monotor
the quality of pesticides, the Insecti-
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cides Inspectors appointeq by the
State Governments draw samples and
launch prosecutions wherever insec-
ticides are found to be mis-branded.
Reports about seizure, prosecutions
and convictions of the manufacturers/
dealerg of mis-branded insecticides
have been received from time to time.
To further strengthen the quality con-
trol machinery, 17 State Insecticides
Laboratories are being set up in a
phased manner, besides, appointment
of 220 Joint Input Inspectors. In ad-
dition to this, the Government of
India is getting up a Central Insecti-
cides Laboratory at national level.
The progress made by State Govern-
ments in enforcing quality  control
measureg is now being discussed in
half yearly Zonal Conferences also.

Cases filed under Delhi Rent Contrel
(Amendment) Act, 1976

4239. SHRI VIJAY KUMAR MAL~
HOTRA: Will the Minister of WORKS
AND HOUSING AND SUPPLY AND
REHABILITATION be pleased to
state:

(a) how many cases were filed un-
der Section 14-A of the Delhi Rent
Control (Amendment) Act of 1976 Ly
Government servants who owned resi-
dential properties in the Union Terri-
tory of Delhi but were residing 1n
Government accommodation; and

(b) how many cases under Section
14-A of the same Act were entcitain-
ed by the Delhi High Court and Sup-
reme Court and how many were sent
back to the lower courts inr further
proceedings and what were the rea-
sons thereof?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) 611

(b) Supreme Court entertained and
decided 3 cases. Delhi High Coaurt
entertained 8¢ cases of which 22
case of the following types were re-
mandeq to trial courts for fresh trial.
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(i) Where tenants were refused
permussion to defend and con-
test the cases and ex-parte
eviction orders were passed
by the trial courts

(ii) Where rents ot the private
accommodation owned were
less than Rs. 1,000 or Rs. 1,000
to Rs. 2,000 and the Govern-
ment servant were allowed
to retain Government accom-
modation under the revised
houge-owning rules at normal
rates and at half the market
rates, respectively.

(ili) Where it was in dispute whe-
ther the building owned by
Government servant was resi-
dential or commercial

(iv) Where the trial court depend-
ed merely on affidavits or
other types of evidence but not
on both.

Grant to Members and Member-
Secretary of L.C.S.S8.R.

4240. SHRI DURGA CHAND: Wil
the Minister of EDUCATION, SOCIAL
WELFARE AND CULTURE be pleased
to state:

(a) the amount of grant given to
each of the Members and Member-
Secretary of the Governing Brdy of
the Indian Council of Social Sc.ence
Research during the last five years,
Year-wise;

(b) the criterion followed in giving
grant to them; and

(c) whether any enquiry is being
instituted in the matter; 1f so, with
what results?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUN-
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DER): (a) and (b). Like any other
social scientist it is open to a member
of the LCS.S.R. to submi, a proposal
for research to the Council which is
considered on merit according to rules,
No salary or honorarium is admissible
to a member out of the grant for the
project. A list showing the projects
assigned to members together witha
the amounts therefor, guring the last 5
years 18 laid on the Table of the House.
{Piaced mm Library. See No. LT-
1919/78].

(e) No Sir.

U.G.C. grants to universities and
colleges in Orissa

4241. SHRI PABITRA MOHAN
PRADHAN: Will the  Minister of
EDUCATION, SOCIAL WELFARE

AND CULTURE be pieased to state:

(a) the total amount grantei to the
U.GC. during the financial years
1976-77 and 1977-78; and

(b) the U.G.C’s grants to the Orissa
State and to the different Orissa Uni-
versities and Orissa’s individual col-
leges both Governmental and non-
Government”?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUN-
DER): (a) Total grants released to
the University Grantg Commission in
1976-77 and 1977-78 were Rs. 7209.29
lakhs and Rs. 7747.50 lakhs respective-
ly

(b) Grants released by the Uni-
versity Grants Commission to the
universities and their affiliated colleges
in Orisea in 1976-77 and 1977-78 are
indicated below:
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gl. Namnie of the Univensity 197677 1977-78
(X
University Colleges University Colleges
Rs. Rs. Rs, Rs,
1 Berhampur . 20,10,789°38  6,05,931°65 41,77,820°00  4,50,776 67
2 Orisa Aqricultural . ' 21,264 g6 - - -
8 Sambalpur 25,75,931° 40 4,75,042° 76 10,08,717:'00 8,87,161-02
4 Utkal 98,36,773°55 11,45,787°45 31,20,645°c0 17,61,11570

Information about the grants paid
to the individual colleges in Orissa is
being compiled by the U.G.C. and
will be laid on the Table of the Sabha
in due course.
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& waT gaw fad orad, vivafzgt,
N ™ aw; AW}

(7) = fawfraey & fear-
faai ¥ agd gu wEwAw T TA w0
Ry § afx gh, & wORTT TN
queT ®Y g9 A & A aqr e
Tt g ?

fowt, wwr wvuer Wit wWepfr
st (w0 ST wor wwr) @ () wft
frefraegt & wafafmal §, ol
daf At o srdwn & qraew F
TN & sy ) qof fgw fear T 8
U AT § Qi gwerar wra & fag
ToeTC wT fa wA Wt A yenw

il

() wuly difaw Hifs & du-
e & wew ¥ gfa ff w1 awd,
AT 2 T I TARTAHIT & o
o wfas oril w7 ¢ waad W
o &Y ¥ fag dure v §g N
& §Y Sues §, I wrawaw frgorar
ai g ¥ R ST qUT IARY
Qo awrer § gfg wm § )

() ag aw g fo AT @
S FTON H Fow A agT ¥ onat
¥ m ¥ g do s &
aatfy, FQwTQ A TRET W gW
»aw aw ¥ wrfew fawra aror  fear
o7 awar § 1 oI Frerr, ford wrorEer
&< fomrr o7 <@ &, W qw W@
Yo ¥ uwad & fywwr g
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Preservation of Wild Life

4243 SHRIMATI PARVATI DEVI
SHRI SUKHENDRA SINGH

Will the Mnister of AGRICUL
TURE AND IRRIGATION be pleased
to stale the effective measures being
taken for the preservation of wild
Life specially valuable species like the
snow leopard markhot 1bex brown
bear and hangul (stag) once fairly
common 1n the valley of Kashmur and
also 1in Ladakh and Jammu?

THE MINISTER OF AGRICULTURE
AND IRRIGATION (StIRI SURJIT
SINGH BARNALA) The information
15 being collected ind will be laid on
the tible of the Sabha

Trbal Alea Development Agency In
Orissa

4244 SHRI GIRIDIIAR GOMANGO
Will the Minister of AGRICULTURE
AND IRRIGAIION be pltased to stite

(a) the money released for Tribl
Area Development Agencies of Onissi
by t{he Ministry in the vear 197778
Pro)ect wise

(b)Y achievement made by theea ngen-
cies  particularly 1n irngation nd
communication and money s> rt o far
on these schemes

(¢) proposed allocation or the venn
1978-79 for Tribal Area Development
Agency of Oris a and

(d) money spent bv ihe Stite Cov
<ernment 1n these Project areas in nor-
mnl development schemes?

THF MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI BHANU PRA-
TAP SINGH) (a) Release of fundsto
the four Tribal Development Agencies
(TDAs) of Orissa State duning 1977-78
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(upto 20th March 1978) is as under

TDA Project
Amount
(Rs m
lakhs)
Ganjam 34 00
Koraput 40 B2
Keonjhar 25 o8
Phulbam 22 o8
lorar 'l_m 98

(b) A statement showing the physi-
cal achievements of these TAD Projects
locateq 1n Orissa since their incoption
upto September 1977 1s laid on the
Table of the House [Placed wn Lab-
rary See No LT-1920/78) The
following table gives the tota] ex-

penditure ncurred by them since
inception upto December 1977
(Rs n
lakhs)
Fxpenditure
Total on irrga~
TDA P yject Txpendi- tion and
ture communi-
cation
Ganjam 209 57 129 50
Korap 214 78 119 43
Ieonmhar 95 81 39 74
Phulbam 63 40 14 59
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{c) TDA Project Pro-
poaed
allo-
. cation
of funds
for

1978-79

(Rl. in
lakhs)

Ganjam . . 35 00
Koraput . 35°00
Keonjhar . . 27°50
Phalbam . 7' 5>

Forar . 125 09

€ty Namne of the I DA Projoct I xperni-
ditur
n-
cuned
by
State
Govern-
ment
from
1-4-77
to
31-1-78
{Rs 1n
{akhs)
DA Ganjam . . 3 47
D\ Koraput 504
I'DA Kconjhu . 3-20
TDA Phulbani . . 375

—— e

Torar . . 1546

CHAITRA 8, 1900 (SAKA)

wiftoy fewreurar 9T
gfrt  formr wr
1245. wy Sgarf wifere :

wr
frwT, SwTX weaTw awr depf sl
Tg FATH A U w4 fw
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(®)mr o w1 g § B oam
T & g dfew oy ¥ andel oY
famarer gt waifa g fimr
T WEAGA q¥ qAYTHAE ET & AT TFT
¢ =t ofx 1, ar g7 @ g,

(&) =ar a7 %1 fa=nv @AW
forerr & ofvormit #7 wore ¥ e
Twwx § zH AY 3T w7 afwmrdy
firar %7 wreafam w@veY ¥ O Aw
o &7 &, W7 afz gr AT 9% wa A
@ oW .

() ®mr AT TRT IZ ATET AT
faretr &% gawT "ATEHTT WrE fadw wq-
& &y site afX gr AT st sty
FaT & WY a7 ARE A & faar avinw

femt, sy weawr sife  wegpfr
w5t (W0 WA war wex) : (F) EW
F Ffaardy v garafrgrdy =4 77
F @Y 7 w1 qraveA s Y fraw
TR

(&) vy & sfrardy faer
®1 faareyreT ¥ wravT 97 zH-asiy e
urzreat Aadr g afafy (Svav
wit g2 afafy) ¥ awfas =v &
IO FerET F1 W17 /ETA qATAT
T ST AT 9@ F OF WiAATT 0¥ &
w7 ¥ mfaw ¥ 37 fawfor & §
sy qvATa & frav wrf 9dw afufa
g7 fawifor & o€ T4 qEraat sy
o wA FY gmg o §

(7) aforwr &1 7 Suwnly
SOTEF T4 FeF fawmw FEqg
arr FvH & ofoeaew ey
F GEEGT-REE T agEe ggfy
r, T oot v owafea §, ey
wgeAqer  afcEd #Y waraEr W@ g
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Krishl Vigyan Kendra

4246. SHRI MADHAVRAO SCIN-
DIA: Will the Minister of AGRICUL-
TURE AND IRRIGATION be pleased
to state;

(ay whether it is a fact that on the
basis of recommendations of the Edu-
cation Commission (1964—66) for set-
ting up Krishi Vigyan Kendra, the
ILC.A.R. constituted a Committee to
work out the details of the Scheme;

(b} if so, whether it is also a fact
that the Committee submitted its re-
port to Government in 1974 and the
Government have accepted 1its recom-
mendations; if so, the details there-
of;

(¢) the names of the places where
these Krishi Vigyan KXendras were
opened till date against the proposed
target; and

(d) names of the places where these
Kendras are to be opened in the near
future?

THE MINISTER OF AGRICULTURE
AND IRRIGATION (SHRI SURJIT
SINGH BARNALA): (a) the Educa-
tion Commission has recommended
the establishment of Agricultural
Polytechnics. IC AR decided to
establish institutions (Krishi Vigyan
Kendras) where the latest technical
skills in agriculture, animal husban-
dry and fisheries could be imparted
through the technique of learning by
doing. The IC.A.R. constituted a
Committee headed by Dr. Mohan
Sinha Mehta to recommend the kind
of Institution that will be relevant {o
our agricultural needs.

(b) The Committee submitted its
report in 1974 and the ICAR has ac-
cepted the recommendation to esta-
blish Krishi Vigvyan Kendras in the
country. The important recommenda-
tions of the Committee are:—

1. The 50 Krishi Vigyan Kendras
proposed to be set up during
the Fifth Plan may be estab-
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lished in a phased manner on
the basis of need and suitabi-
lity for different regions.

- 2. At the State level the scheme
should be supported by a
small advisory Comurittee -
headed by the Agricultural
Production Commissioner.

3. At the National level, an active
operative cell should he estab-
lished in the ICAR, under a
senior officer with necessary
staff interested in establish-
ing the Krishi Vigyan Kendras
and guiding them.

4. In the staffing pattern, economy
should be exercised on ad-
ministration. Among acade-
mic staff, the usual University
hierarchy should be avoided,
and experienced practical
people should be recruited on
the statf for specific training
needs.

5. The qualificationg prescribed for
the staflf should not be rig:d.
To restrict it to graduates
only would not be wise. Even
diploma-holders or master
craftsmen may be recruited
for their special skills if they
are found competent to teach
their skills,

6. Voluntary institutions with a
record of good service and
competent leadership, keen to
participate in the programme
of establishing Krishi Vigyan
Kendras should be welcomed.

7. These proposed innovative in-
stitutions, which are expected
to catch the imagination of
the people, should not be
allowed to languish due to
paucity of funds

The Centre (ICAR) may provide
100 per cent assistance for non-recur-
ring items other than purchase of land



"3 written Answers

and municipal facilities (which are to
be provided by the State/Institution)
and recurring items like cost of acade-
mic staff.

ICAR formulated a proposal for
-establishing 50 Krishi Vigyan Kendras
and 7 Trainers Training Centres quring
the Fitth Plan Period. As advance
action, it also sanctioned a K.V.K. at
‘Pondicherry in March, 1074. The
Fifth Plan scheme was approved by
the Ministry of Finance in April, 1976,

CHAITRA 6, 1800 (SAKA)
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(¢) To date 19 Krishi Vigyan Ken.
dras have been established at the loca-
tions mentioned in the attached state-
ment. In addition, 7 Trainers Train-
ing Centres were established.

(d) The locations for new Krishi
Vigyan Kendras have not yet been
finalised. However, many proposals
have been received from different
parts of the country which will be pro-
cessed after the approval of the Gov-
ernment of India for establishing new

following which
were established.

additional Kendras

Plan period.

Statement

Krishi Vigyan Kendras during the 6th

List of Knrishi vigyan Kendras established during 1976-77 and 16077-28

Sl State
No,

1 \nlhra Pradesh.

Bihar

7  Gujarat

t+ Harvana . . . .

Karnataka

i+

4 Keiala

%7 Maharashtra

-#  Muadhva Pradesh . .

er e m et e e a— . e

Project 1n  Dryland Agri-
culture, Ambrrpet, Hyderabad.

Institution to which KVK is Location
attached
3 4
Al India Co-ordinated Rescarch  Hayatnagar

Ramkrishna Mission, Morabadi, Morabadi (Ranchi

Ranchi.
/a) Gujarat Agricultural Uni- Dec.a
vereity. Ahmedabad.
(bY Gujarat Vidvapeeth, Randheja
Ahmedabad.
Nuational Dairy Researich Ins- Kamnal
titute, Karnal.
fa¥ Universitv of Agricultnral Hanumanmawu

Sciences, Hebbal, Bangalore,

’h) Indian Tastitute of Horti-
cultural Researe n, Bangalore,

cultural Enginrering Nabi-
bagh, Bersia Road, Bhopal

Chettall (Cooi . )

Central Marine Fisheries Re- Narakla
scarch Institute, Narakkal,
Frunakullam.

Amicultural Institute, Kosbad- Kosbau Hin
Hill, Distt Thana.
(a) Kasturba Gandhi National Indore
Memorial Trust, Indore.
(b) Central Institute of Agri- Bhopat
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x H 3 4

9 Nagaland . ICAR  Rescarch  Complex, Jharnapani
Shillong (Meghals a) (Nagaland)

10 Onissa Central Inland Fisheriee Re- Dhauli
searca Institute, Barrackpore (Bhubaneswar)
(West Bengal)

11 Rajasthau . . . University of Udaipur, Udaipur, Fau-hgm Sekha-
Rajasthan. wati (Sikar)

12 TamlNatw . . . Tamil Nadu Agricultural Uni- Navalur-Kuttapatii,.
versity, Coimbatore. Tiruchirapalii.

1t Uttwr Pragesn Kamla Nehru Institute of Sultanpur
Science  and  Technaology,
Sultanpur (U.P.)

‘4 West Bragas . . Scwa Bharti, Kapgari, Midna- Kapgari, Midnaput ~
pur.

15 Pondichetry Union 1erritery Tamil Nadu Agricultural Uni- Pondicherrv
versity, Coimbatore  ('l'amil
Nadu).

16 Mizora.n . Dircectorate of Agiicultuie. Go-  Kolasik.
vernment of Mizosam, Aisvwal,

e - —— ——— -
Demolition of jhuggies in Delhi
Statement

4.47. SHRI M. RAM GOPAL RED-
PL. Will the Mimister of WORKS
ANWD HOUSING AND SUPPLY AND
RIHABILITATION be pleased to
sta‘e the number of jhuggies demo’1-h-
eu 1in Delhi from March, 1977 to Feb-
luary, 1978
re.sons therefor”

locality-wise and the

TIHIIE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKIIT): Deihi Development Authori-
t; have reported that 4195 jhugaies
were demolished by them with eftect
from 1st Maich, 1977 to 28th Februaiy,
149%8 as per statement enclosed. These
were demolished as these were fresh
encroachments on public lands.

<l

Nao.

Nate

of the site

1. R. K. Putain Sector T & 11 ,

2 LN.A. Panchsher! NMarg

3 Rouse Avenue

4. Gujrati Basn

5. Majnu-ka-ulla .
6. Jatrabad

7. Shakarpu

{. Geeta Colony

. Motia Khan

10. Majnu-ka-tilla

t1. Pusa Road .

No.
of
Jhugg »

3
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H 2 ]
12, Bela Bstate . . . . 200
18. G. T. Road (Ganda Nala) . 45
t4. East of Kailash . . . 10
15. Azadpur Bus Terminal . 50
16. Lawrence Road . . . 10
17. Wazirpur J. Block 60
(Mud-
huts)
18. Madangir . . . . 4
19. Mori Gate . . . . 61
20. R. K. Puram . . . 30
21. Pusa Distt  Centre . . 25
22 Dus Ghara, Todapur & Pando
Naga: . . 60
23. Jhandewalan . . . 65
24. R. K. Puram . . . 12
25. Ashok Vihar Phase I & III . 84
26. Madangir . . 50
27. Janakpuri ‘B’ Block . . 34
28 Janakpuri ‘P Block . 6o
29. ’f«ilnkpuri . . . 9t
§0. Arjun Nagar . . 2
31. Kalu Sara . . . ]
32. Mahin‘ra Enclave . . 23
33. Bela Estate . . . 160
Grano ToraL . 4195
wrrefior giolt ¥ oo et ¥ firg Frorey
ot

4248 st Wit wreo dwdt:
w7 i it Fewef ey avsiver wmare-
v gtar faere & A} § 27 @O,
230 LS9

Written Answers 66

1978 ¥ i SwTEwn 853 @
;ﬂttm*qmﬁ g W

(&) =0 meEr & ) s
g ® frey gafic ©Y of; )

(W) #=r 37 TSN wY wfgw G-
wfw & sy I geH F AmAay F
foog gu ¥ faga ¥ foed gl A
o Y F FOFT ATAT A7 4% 7

wir wie faarf swew & Trw
"t (it Wy srama fag) (F) /A
wifRa @A w1 AT SWTHTORA g
—rdtey 7eE @Ewt & fante & fag
¥ 9T F ST X 1977-78 F
FAT NEFAAT A 20 FUYT A XY
ufr gew #t 7€ § qur Sa7 ¥ WAl
R Fegenfae &@1 F1 19 975 FAT
9% dfeq frg smaw § -

T ufwr # afzq foq Ty &7
wrar fara gHw T E—

(1) woaprmfes da # sfy
100 o fFey et @<@®
IrEE |

(2) weafegmfay da @ sfa
ATE AT 9T AHE TgE |

(3) wgaX, v wfax  faqa-
arel, quri wife Fded &
sy Aeamfes A @
fases )
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(&) ovrar & vty WA T/
e @ %) fag g T W
o Tfir Wy Tuiy avey feacor e 8

(%) 1978-79 & Pww N
g fx ¥ wrffay fear s
a1 Ia% fag sfys sraaw fear o
Wy

fxom
1977-78 ¥ faq WO TR FEHT

¥ frgfr 3 oaifier wifae dal
o dfza A wf aft o

so ST Aty gearfaa

H§o HaFTAH qTazT
(ara Ty ¥)
1. ST°er 93 120
2. 9HH . . 65
3. fazic 180
4. A 75
5. gtaamor . 33
6. fewraa waw 38
7. SOE AT FVHIT 54
8. FAfes . . 82
9. FH . 49
10. w=q ¥2W . 180
11 ¥gRE . 130
12. wfugz . 22
13. 99T . 28
14. ATTeYE . 3s
15. g¥ET . . 87
16. WTH . . 49
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1 2 3
17. TR . 147
18. fafers . . 23
19. afawarg . 71
20. faqger . 15
21. SHIRRW . 288
22. qfeEq MR . 98

23. SEFATA qqr fAwrar

froagy . . 10

24. WEOTAT T . 44
25. IETE . 2'5
26. ZTELT AAT AL FAAT . @
27. fasedy . . 10
28. WY, THA qA1 &g 10
29 Awfw . @
30. fasrm , . 44
31. qfexqy . 5
1997 5

@1977-78 & &tvrA atwar araf-
fFaa sy ST om wdv 1

Setting up of Polytechnic in Andaman
and Nicobar Islands

4249. SHRI DINEN BHATTACHA-
RYA- Will the Minister of EDUCA-
TION, SOCIAL WELFARE AND CUL-
TURE be pleased to state

(a) whether there is any proposal
under the consideration of Govern.
ment to set up a polytechnic in the
Andaman and Nicobar Islands;

(b) it so, when; and
(c) if not, the reasons thereof?

%
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THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUN-
DER) (a) No Sir.

(b) Does not arise.

(¢) So far no proposal has been re.
celved from the local administration.

Study on 'Students Behaviour

4250 SHRI C. K. JAFFER SHARI-
EF: Will the Minister of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased to state

(a) whether any study has been
made regarding the students behavioyr
recently;

(b) whether any leadership labora-
tory was conducted at Mount Abu
for this purpose; and

(c) i so, the details of the findings
made at the laboratory and the reac-
tion of Government thereto?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR PRATAP CHANDRA CHUN-
DER) (a) Government have not con-
ducted any such study recently

(b) and (¢) No information 1s avail-
able about the leadership laboratory
conducted at Mount Abu The posi-
tion 15 being asceriained and will be
laid on the Table of the House

Torsa River Master Plan

4251. SHRI SHYAMAPRASANNA
BHATTACHARYYA: Will the Minis-
ter of AGRICULTURE AND IRRIGA-
TION be pleased to state:

(a) whether Government hiive re-
ceived the “Torsa River Master Plan”
from the Government of West Bengal
for approval and financial assistance;
and

(b) if so, what action has been
taken by the Government thereon?

CHAITRA 6, 1000 (SAKA)
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THE MINISTER OF AGRICULTURE
AND IRRIGATION (SHRI SURJIT
SINGH BARNALA): (a) and (b). A
copy of Master Plan of river Torss in
North Bengal estimated to cost
Rs. 48.41 crores was received at the
Centre in Sepfember, 1877 and is
under examination. This 18 however
yet to be considered by the Board of
Technical Consultants of North Bengal
Flood Control Commission and by the
North Bengal Flood Contirol Board.

Grants and Loans to AMUL

4252 SHRI OM PRAKASH TYAGI-
Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to refer
to answer to Unstarred Question
No. 4493 on 19th December, 1977 re-
garding gifts, grants loans from World
Organisations and Centre to Amul and
state

(a) the rate of interest and terms
for repayment of various loans given
to> Amul and its associated bod.es;

(b) whether the Government have
satisfled themselves about productive
use of equipments and facilities
received ang whether the working
results reflect their effective and pro-
fitable use;

(c) the manner in which gains
made possible by use of above equip-
ments and facilities are distributed
to cooperatives suppliers and consu-
mers; and

(d) the
and butter o1l

quantities of milkpowder
received bv Amul
Complex, unit-wise, commoditywise
and yearwise, during the last three
years with rupee value, showing the
basis of billing price, as compared to
comm.ercial and market value?

THE MINISTER FOR AGRICUL-
TURE AND IRRIGATION (SHRI SUR-
JIT SINGH BARNALA): (a) to (d).
The information is being collected and
will be placed on the Table of the
Sabha,
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Sepply of Pumiture iIn Government
Schoois under Delhi Administration

4253 SHRI PIUS TIRKEY Will the
Minister of EDUCATION, SOCIAL
WELFARE AND CULTURE be pleased
to state

(a) whether Government  are
aware that new furmiture has not
been supplied to Government Schools
under the Delli Adminstration
during the last five years and every
year the amount sanctioned on this
score lapse due to the technical for-
malities,

(b) 1f g0, the reasons therefor and
what steps Government propose to
take mn the matter so that funds do
not lapse and furniture 1s supplied i
schools, and

(c) how many Government schools
are there which are short of furni-
ture in class rooms and what steps
the Delli Administration have taken
during the last five vears to provide
adequate furniture for the students
in the class rooms?

THE MINISTER OF STATE IN THE
MINISTRY OF EDUCATION SOCIAL
WELFARE AND CULTURE (SHRI!
MATI RENUKA DEVI BARAKA-
TAKI1) (a) to (¢) The requisite in
formatiion 13 being collected from the
Delh Admmmstration and will be
placed on the table of the Sabha as
soon as possible

Funds for Development of Animal
Husbandry Darrying etc in Orissa

4254 SHRI PADMACHARAN
SAMANTASINHERA Will the Mims-
ter of AGRICULTURE AND IRRIGA-
TOIN be pleased to state

(a) whether Government of Orissa
require funds for small and marginal
farmers in Development of Animal
Husbandry, Dairying (Operation fiood
item_Part I-1I),
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(b) it so, when proposal in this
regard wag received and smounts e~
quired for such schemes; and

{c) whether the requiredq amount
has been sanctioned?

THE MINISTER OF AGRICULTURE
AND IRRIGATION (SHRI SURJIT
SINGH BARNALA) (a) to (c) Orssa
was not covered under QOperation
Flood I programme In wview of this
Orissa has been included as one of the
7 States for implementation of a pro-
gramme for milk production and mar
keting as a Central Sector Scheme
Accordingly the Government of
Orissa have sent proposal 1n February,
1978 at an estimated cost of Rs 274 62
lakhs for dairy development involving
small and marginal farmers The
proposal 1s under examination

Fafty ww g § eqmATAIw

4255 St TR A0 GUATRY : F4T
gfe ot teard 7t a2 a3 & 7o
w7

(¥) @ w7 A & s
fa=sfy Y7 faedr & arge faad gy
Fratam & 740 agy v oqor 1 2 WY
3 ¥ vanfra ¥ grgr fraar § fa=t
we qr= guf & eqrnafa @ frar
W g

(@) ad 1976-77 ¥ WART &
171 A foad  samrvw wgw o
g § T TN § gy ¥ fwaw fpar-
Faa zm 8,

() *ar mraT™ & G¥ 50 sty
wrw Y femfag 7 g Wiv IR
g garFY 7g ¥V foay orar &,
o

() et sgerear  ®Y qEATER &
fore war ey Wk o = g ?
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olie wite TYowek siviy (oft geefier
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Regularisation of Shastri Nagar, Delhi

4256. BHRI GANGADHAR APPA
BURANDE: Wil the Minister of
WORKS AND HOUSING AND SUP-
PLY AND REHABILITATION be
pleased to state:

(a) the reasons for non-regularisa-
tion of Shastri Nagar near Sarai
Rohila, a residentisl colony in Delhi;

(b) whether he iz aware that the
colony had been set up in 1962 but i
has not been provided with drinking
water facilities and sewerage and no
proper roads have been laid;

(c) whether he is also aware that
insanitary conditions have developed
in the colony as a consequence posing
a hazard to the health of lakhs of
people residing there; and

(d) the steps Government propose
to take to improve the living condi-
tions of the people of Shastri Nagar
and the time by which this would be
done, if not, the reasons therefor?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) to (d). The colony is
situated on land which is reserved for
district park/play ground according
to the Master Plan. As the land use
18 not residential, the colony could
not be regularised. The colony is to
be considered for regularisation in
accordance with the terms and condi-
tions contained In the Ministry of
Works and Housing letter dated 16th
February, 1977, a copy is laid on the
Table of the Houge. [Placed of in
Library. See No. LT-1821/78], Certain
civic amenitiegs are already being pro-
vided in unauthorised colonies. Other
amenities will have to await the for-
mulation of regularisation plans.
Drinking water and Sewerage are not
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available in Shastri Nagar now. The
Muncipal Corporation hag however de-
plpyed 149 persons as road sweepers,
drain sweepers, lorry sweepers, etc.,
to Iook after the sanitation of the colo-
ny. By the end of 1977-78 the Muni-
cipal Corporation would be spending
approximately Rs, 1.50 lakhs for pro-
viding drains, brick payment, etec.

Short Supply of Rice to Tripura

4257. SHRI KIRIT BIKRAM DEB
BURMAN: Will the Minister of
AGRICULTURE AND IRRIGATION
be pleased to state:

(a) wheher it is a fact that as
againgt the monthly requirement of
8000 metric tonnes of Rice in Tripura
the Food Corporation of India had
supplied to that State only 620 metric
tonneg in December 1977, 730 metric
tonnes in January, 1978 and about
400 metric tonnes in February, 1878;

(b) if so, the reasons for the ghort
supplies of such gn order;

{c) whether it seriously affected
the price trends of foodgrains and
other cereals in Tripura and if so, to
what extent; and

(d) the steps taken to ensure
adequate supplies of rice during
coming months?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRI BHANU
PRATAP SINGH): (a) The position
regarding demand, allotment and off-
take of rice in respect of Tripura
Government for the months of Decm-
ber, 1977 and January and February,
1878, is as under:-——

(In tonnes)
Month Demand Allotment Offtaks
December *7%7 85,000 8,000 1,000
January '78 1,500 1,500 1,200
February 78 1,500 1,500 [72)
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(b) The stock of 13,000 tonnes of
rice available in the FCI depots in
Tripura i3 quite adequate for the
State’'s needs. The off-take by the
State Government was, however, un-
satisfactory as the stocks offered by
the FCI were not Iinitially found
acceptable to the State Government.
With the cleaning and reconditioning
of the stocks to conform to Govern-
ment of India’s specificationg and the
introduction of joint inspection by the
officers of the FCI and the State Food
Department the off-take is now ex-
pected to increase.

{e) No, Sir. There was no marked
affect on the retai] prices in the open
market.

(d) As already stated, about 13,000
tonneg of rice is held by the FCI in
their depots in Tripura as on 1-8-T8.
In addition, the FC] have also been
instructed to move adequate fresh
stocks of rice to Tripura from outside
for issue to the State Government
againgt the Central allocations.

wren ¥ fsr g Ay faRwdt

4258, ot gow W g @ AUy
firr, wwTw wemw st depfa At
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oy frad & 7

fivat, awrr W Wit dept
st (wTo steTe wer wer) : (%) W
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W AT 92w g @ & A1y )
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Assault on President of Delhi LLT.
Employees Union

4259, DR, SUBRAMANIAM SWA-
MY. Will the Minister of EDUCA-
TION, SOCIAL WELFARE AND
CULTURE be pleaseq to state:

(a) whether the Delhi IIT Emp-
loyees Union Presient has been
assaulted causing serious injury to
him, and hospitalizing him;

(b) whether the prime suspect of
the police is another IIT Employee;

{cy whether this empiloyee applied
for anticipatory bail in the case re-
gistered and it was turned down by

, the courts;

(d) whether the IIT Administra.
tion then sanctioned to the suspect 10
days leave to enable him to abscond;
and

(e) whether in Government's view
this action of the Administration cons-
titutes complicity of the IIT autho-
rities in the assault or iz otherwise
improper?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUN-
DER): (a) On the night between
26/27-2-78 Shri Prakash Singh Tak-
kur, generally mentioned as President
of TIT employees’ Union, was found
lying on the ground in an open place
of the quarters of Block No. 16, IIT
Hauz Khag in an injured condition
and wag removed to Safdarjung Hos-
pital.

(b) Shri Prakash Singh Takkur
suspected Shri Gurdev Singh a driver
in the IIT and two unknown persons.

(¢) According to the information
received from the local police autho-
rities, Shri Gurdev Singh applied for
anticipatory bail but it wag turned
down by the court,

(d) According to the Institute, Shri
Gurdev Singh had applied, on 28-2-78,
for ten duys’ casual leave from
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1-3-78. He wag sanctioned eight days’
leave with effect from 1-3-78 in ac-
cordance with rules. The Institute has
denieq the suggestion that Shri Gur-
dev Singh was granted leave to en-
able him to abscond,

(e) Though Shri P, S. Takkar in
his statement to the police mude on
28-2-78 stateg that the 1IT adminis-
tration had some hand in the inci-
dent, the statement gtands uncorro-
borated according to police authorities.
On the other hand the Institute has
denied its complicity in the inci-
dent. The whole case is under in-
vestigation by the police.

“Protected” Temples in Maharashtra

4260. SHRI R. K MHALGI: Will
the Minister of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased to state:

(a) the mames of the temples in
Maharashtra which are “protected” as
monuments of national importance;

(b) what steps have been taken or
are being taken to ‘protect’ these
temples in Maharashtra; and

(c) what is the expenditure incur-
red on preservation and maintenance
of these temples during last three
years and the allocation made for the
year 1978-797

THE MINISTER OF EDUCATION,
SOCJAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUN-
DER): (a) A list iz laild on the
Table of the House. [Placed in Lib-
rary. See LT-1922/78].

(b) The temples are being preserv-
ed by carrying out structural repairs
periodically and attending to their
general muintenance.
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(c) The break-up of the expendi-
ture yearwise ig as follows:

Rs.
197575 . . 98,833- 84
1976-77 . 34,584° 23
1977-78 (Upto Feb.) 78,144° 31
Allocation made for the year
1978-79 is Rs. 2,50,000. .
Employees working under Publio
Undertakings
4261. SHRI SHIV NARAIN
SARSONIA:
SHRI RAM PRASAD
DESHMUKH:

Will the Minister of AGRICUL-
TURE AND IRRIGATION bg pleased
to state:

(a) the class-wise (I, II, II1 & IV)
total number of persons in each of
the undertakings functioning under
his Ministry v#z. Central Fisheries
Corporation Ltd., Indian Dairy Cor-
poration, National Seeds Corporation
Ltd.,, State Farms Corporation Ltd.,
Central Warehousing Corporation,
Food Corporation of India, Modern
Bakeries (India) Ltd, Banana &
Fruit Development Corporation Ltd.
and Water & Power Development
Consultancy Services Ltd.;

(b) the number of Scheduled
Castes & Scheduled Tribes in each
class and each undertaking separate-
ly;

(c) whether the Government of
India’s order relating to reservation
of vacancies are followed in the
matter of recruitment and promotion
in these undertekings; and
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(d) if not, the reasons thereof?

THE MINISTER OF AGRICULTURE

AND IRRIGATION (SHRI SURJIT

SINGH BARNALA): (a) and (b). A
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statement is encloged.

(e) Yes, 8ir.

(d) Doeg not arise.

Statement

S! Name of Undertaking  Total No. of employees as on
No. 1-1-1978 in various

No. of Sch. Castes and Sch-

duled Tribes in various cate-
gories

{4

IX

1

v 11 111 v

. Central
Corporation
Howrah .

Fisheries
L.
. . 20

. Indian Dairy Gorpﬂr-
ation, Baroda . 32
. National Seeds Cor-
porasos, Led., New
Delhi .

. 90 319
. State Farms Corpor-
}:)onnon Ltd. New

elhi . .

. Central Warehousing
Corporation, New

Delhi

64 84

82 223
. Food Corporation of

India, New Delhi 876 3125

. Modern Bakeries
(India) Ltd., New
Delhi .

. Banana & Fruit Deve-
lopment Corpora.tmn
Litd., Madras

. Water & Power Deve-
lopment Consultancy
Services  Litd., New

Delhi 19

175

101

520

1015

2178

35162

730

275 13 43

17

217 21 51 66

220

179 42

1988 21 266

503

27139 59 275 6013 8152

1019 238

10

Establishment of Kendriya Vidyalaya
at Hoshangabad

4262. SHRI HARI VISHNU KAMA-
TH: Will the Minister of EDUCA-
TION, SOCIAL WELFARE AND
CULTURE be pleased to state:

(a) whether it is a fact that the
employees of Security Paper Mil,

Hoshangabad, huve made a represen-
tation for the establishment of a

Kendriya Vidyalaya (Central Govt.
School) there;

(b) whether it is a fact that the
management of the Mill ang the
Minister of Education, Madhya Pra-
desh have also stronaly supported the
demand of the employees;
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(¢) whether Government have
their sanction to the
demand;

(d) it not, the reasons therefor?

THE MINISTER OF STATE IN
THE MINISTRY OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(SHRIMATI RENUKA DEVI BARA-
KATAKI): (a) and (b). Yes, Sir.

(c) and (d). As large number of
proposals have been received from
various quarters for opening of Ken-
driya Vidyalayas, the proposal
received from the Security Paper
Mill, Hoshangabad, will be consi-
dered in due course along with other
proposals for opening of Kendriva
Vidyalayas in 1978-79, since only four
Kendriya Vidyalayas can be opened
at civil stations in an academic year.
The proposals for opening of new
Kendriya Vidhalayas at civil stations
have to be sponsored by departments
of the Central Government or State
Governments and the sponsoring
authority has to provide 15 acres of
land for the Vidyalaya and suitable
temporary accommodation free of
rent or on nomina] rent until a per-
manent building 1s constructed The
proposals which fulfil all the pre-
conditions are considered together for
determining priorities in respect of
stations on the basis of relative con-
centration of Central Government
employeeg and the provision of edu-
cational at the concerned stations.

fom #Y 10+ 2 agfe & aETwEl ¥
welt fpr o
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Cases of Unauthorigeq comstruction
in Delhi

4264. SHRI KACHARULAL HEM-
RAJ JAIN. Will the Minister of
WORKS AND HOUSING AND SUP-
PLY AND REHABILITATION be
pleased to state:

(a) whether it is fact that the
cases of unauthorised construction
in Delhj are increasing day by day;

(b) whether one of the main
reasons for spurt in wunauthorised
construction is the availability of
cement on ration cards;

(c) whether the Ministry would
request the Ministry of Civil Sup-
plies to order for stopping sale of
cement in Delhi on ration cards and
instead allow the sale of cement on
sanctioned plans and house tax
receipts only; and

(d) if so, when, und if not, whe-
ther it is the policy of the Govern-
ment to encourage unauthorised
construction by allowing sale of
cement on ration cards?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) Unauthorised cons-
tructions have been noticed.

}
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(b) In April, 1977, in view of the
prevailing scarcity conditions and to
ensure eagy availability of cement to
bonafide consumers for repairg pur-
poses it was decided to sell part of
the cement against ration cards. Prior
to this cement wag available in the
open market. In order to ensure that
the cement is not misused, a new
clause has been added in Delhi Ce-
ment (Licensing and Control) Order,
1972 by promulgating an amendment
on 10th March, 1978. No permit hol-
der can now transfer his permit or
cement to any other person. Contra-
vention thereof hig punishable under
the Essential Commodities Act, 1955.

(c) and (d). No, Sir, as it would
cause hardship to bong fide wusers.
Instructions have been given to local
authorities to exercise constant vigil
against unauthorised constructions. A
weekly programme for removal of
unauthorised constructions is chalked
out at meetings held by the District
Authoritieg where representatives of
local hodies @re present.

Construction at Chittaranjan Park,
New Delhi

4265. SHRI A K. SAHA: Will the
Minister of WORKS AND HOUSING
AND SUPPLY AND REHABILI-

TATION be pleased to state:

(a) the number of quarters under
construction in Chittaranjan Park to
accommodate the community service

personnel;

(b) number of community service
personnel that are needed for work in
Chittaranjan Park; and

(c) the way balance of the quar-
ters which are not needed to accom.
modate community service personnel
in Chittaranjan Park will be disposed
of, and whether these can be allotted
to the displaced persons from erst-
while Xast Pakistan for whom the
colony is intended and it not, the
reasons therefor?

MARCH 27, 1978
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THE MINITER OF WORKS A
HOUSING AND SUPPLY AND RT-:-,
HABILITATION (SHRI SIKANDAR
BAKHT): (a) As reported by the
Delhi Development Authority, 48
houses have already beep comstructed
in Chittaranjan Park. Another 144
houses are under construction there.

(b) Delhi Development Authority
has reported that as per the norms
laid down in the Master Plan, 5 per
cent of the housing units are to be
provided for service personnel family
housing i.e. dhobis, janitors, jamadare,
malis, domestic servants, etc.

(c) Al] the flats would be allotted
by the D.D.A. to the service personne]
as per their existing policy. A large
number of service personne] are al-
ready registered with them since
1869 onwards under its Advance
Registration Scheme., However DDA
had been requested to consider for
allotment of quarters on applications
from gdisplaced persons also who fall
unde_r the prescribed categories of
service personnel,
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Rural Infra-structure development for
construction of link road in Sikar,
Rajasthan

4267. SHRI K. LAKKAPPA: Wil
the Minister of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) the progress made so far in the
rural infre-structure development
acheme for the construction of link
road between Reengus Junction and
Tehsil Dataram in Sikar District,
Rajasthan;
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(b) when this project iz likely to
be completed;

(c) whether the work on link road
between Khatu and Baigaon has not
yet started, and if so, the reasons
therefor and when the work on this
portion of the roag is likely to be
started and completed; and

(d) the amount provided by Central
Government for this purpose?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRI BHANU
PRATAP SINGH): (a) to (c). In-
forrmation has been called for from
the Government of Rajasthan and will
be placed on the Table of the House
later.

(d) Under the scheme, Rural In-
frastructure Development—Construc-
tion of Rural Link Roads’, a sum of
Rs 147 00 lakhs has been provided to
the State Government of Rajasthan
for implementing the scheme in the
current year.

Distribution of Fertilizers at subsidised
Price

4268 SHRI SAMAR GUHA:; Wwill
the Mimster of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) whether Government have
drawn up schemes for distribution of
fertilizers to the agricultur:st at subsi-
dised prices according to the new
economic policy of the present Gov-
ernment;

(b) it so, details about the facts

thereabout; and

(c) the State-wise break up of dis-
tribution of fertilizers for the year
1977-78?
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THEE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a) and
(b). In the smal] farmers Development
Agencies, Drought Prone Areag Pro-
gramme, Tribal Development Agen-
cies, Hill Area Development Projects
and the Dry Land Development Pro-
jects, subsidy is given, subject to cer-
tain limits for the purchase of ferti-
lisers. Apart from this, the Govern-
ment is also giving a subsidy of
Rs. 1,250 on every tonne of indigen-
ously produced P, O ,. In additipn,
the Government is also subsidizing
the cost of transport of fertilisers to
certain remote ureas by bearing the
cost of transport upto specified road
points, declared as rail heads for the
purpose of distribution of imported
fertilisers. By reducing price of
Urea by Rs. 100 per tonne while
giving each manufacturer a reten-
tion price which would give him a
reasonable return, the Government
is indirectly subsidizing the sale
of indigenous and importeq ferti-
lisers.

(¢) The fertilisers; are distributed
in accordance with a supply plan
drawn up by the Government well
before each cropping season and the
requirements of States sre met from
imports and domestic production. A
statement indicating the allocations
made Zor 1977-78 under the Essential
Commodities Act is placed on the
Table of the Sabha of the House.

Statement

Statemnt indicating the allocatio:s of Fertvigers
(Nutrients) for 1977-78

State/Umon Territories In
tonnes

1 2
1. Andhra Pradesh . . . 451980
2. Asam . . . 4878
§. Biha- . . 180177

4 Gujarat . . . .
§. Haryana . « .

6. Himachal Pradesh . .
7. Jammu & Kashmir

Karnataka].

9. Keran . . .
10, Madhya Pradesh |} . .

.
1.
13.
14
15.
16.

.

Maharashtra . .
Manipur | . . [ 4 .
Meghalaya . .

Nagaland’ .

Orisa}

Punjab

Rajasthan §.

18, Mamil Nadu - . .

19, Tripura o . . .
20. Uttar Pradesh . . .

21, West Bengal . . .

22.

Andaman & Nicobar Islands
Arunachal Pradesh . .

24. Dadra & Nagar Havell

Delhi {

6. Goa, Daman & Diu

a7.

a8.

Mizoram . . . .

Pondicherry . . .

29. Commodity Board
30, Chandigarh . . .
gt. North Tea . . .

ga, Sikkim B . . .

208785
193008
Jai2
1101y
920628
o1812
140032 |
sa5a76
9659
1988
259
64732
318785
138003
456500
1248
855164
184868

1100
445
3758
5215
57
8673

785
51979
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National Capital Reglon

4271, CHOUDHURY BRAHM
PERKASH:
SHRI MOHAN LAL PIPIL:

SHRIMATI PARVATHI
KRISHNAN:

Will the Minister of WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION be pleased to state:

(a) whether there was ®a proposal
under consideration of the Govern-
ment to set up a National Capital
Region;

(b) whether the Master Plan also
envisages the setting up of a National
Capital Region;

(¢) the steps taken in this regard
and whether any amount has been
spent so far in this respect and if se,
how much;

(d) whether the Government have
changed theiwr polity in this regard;
and

(e) if so, the new thinking of the
Government for the development of
Delhi the Capital of India®

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) and (b) Yes, Sir

(c) The National Capital Regienal
Plan was approved by the High
Powered Board in September, 1973,

A sum of Rs. 518 lakhs has go far
been sanctioned ag Central lean
assistance to the State Governments
concerned for the development of the
regienal towns.

(d) and (e) Not yet, Sir

Pollution in Delhi

4272 SHRI SAMAR MUKHERJEE®
‘Will the Minister of WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION be pleased to state:

(a) whether attention of the Gov-
ernment has been drawn to the high
degree of atmospheric pollution in
Delhi; and
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(b) if so, the steps the Government
propose to take in this matter?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) Yes, Sir.

(b) A legislation to control eir
pollution in the country is being
processey and the necessary Bill will
be introduced in the Parliament soon.
Meanwhile to combat the hazards
caused by the smoke emitted by
chimneys attached to furnaces instal-
led by the industries, the Delhi Ad-
ministration are taking necessary
action as provided under the Bombay
Smoke Nuisances Act, 1912, as ex-
tended to the Union Territory of
Delhi, and Rules framed thereunder.
Remedial measures for preventing
the fly-ash pellution from the Indra-
prastha Power Station mre also being
taken by the Government

Allotment of Nitrogen Fertilisers to
Punjab

4273 SHRI G S TOHRA- Wil
the Mimsster of AGRICULTURE
AND IRRIGATION be pleased to
state*

(a) whether it is a fact that Punjab
has been allotted only 6000 tonnes of
nitrogen (fertiliser) against its
annual requirement of 20000 tonnes;
and

(b) if so, the reasons for allotting
to Punjab small quantity of fertilizer
quota?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BANALA)- (a) No,
Sir. During Kharif 1978 (ie Feb-
ruary to July, '78), Punjab State has
been allotteq 1,21,000 tonnes of nitro-
genous fertilisers on the basis of their
net agronomic requirements. Re-
quirements for Rabi 1978-79 will be
ngsessed in the month of July, 1978
and allotment made accordingly.

(b) Question does not arise. [



95 Written Answers  MARCH 27, 1078

e i o ¥ gfewt e enfe
wieht ot il

4274, S oAy o gt
fowrt ot ag @t & wor e
h.

.

(%) ®n usha s sy &
gt Wi sfaarrfia & forr mrefirar
LU SRS (R
gfeadt s wifenfaat s odmfa
& waey ¥ fivmr & gva wfgerfay
A fad T aga & AR w1 qrew A
fEar mar &, ot

(=) afzg, argersrareorg?

wf Wi fowrf Wt (st gooiw
fog wearen)

(%) s agr)

(7) T97 & ady giar

Rehabilitation of Handicappea

4275 SHRI DHARMA VIR VAS-
ISHT:; Will the Minister ot EDUCA-
TION, SOCIAL WELFARE AND
CULTURE be pleased to state.

(a) whether it is a fact that the
National Society for equal opport-
unities for the handicapped (NAS-
EOH) at its recent meet at Bombay
urged Government to formulate a
National policy and plan of action
for the Medical Educational, voca-
tional, econemic and socinl rehabfli-

tation of over 40 million handicapped-:

in the country including 8 million
blind or near blind; and

(b) it so, the steps taken by Gov-
ernment to meet their demands?

THE MINISTER OF STATE IN
THE  MINISTRY OF EDUCATION.
SOCIAL. WELFARE AND CULTURE
(SHRI DHANNA SINGH GULSHAN):

Written Answery’ o6

(a) and (b). While the record of pro-
ceedings/recommendations of the
Conference have not so far been re-
ceived, it may be stated that various
progammes have been formulated,
both at the Centre and State levels,
for rehabilitation of the physically
handicapped, including the blind in
the country. Although relief to the
disabled is primarily a responsibility
of the State Governments Centre has
also taken up certain  pro-
grammes in this regard.
One such important programme is
financial assistance to voluntary or-
ganisations tfor the physically handi-
capped for taking up programmes for
education, training and rehabilitation
of physically handicapped. (overn-
ment 15 also planmng to establish
National Institutes for each of the
four categories of handicapped per-
sons 1.e blind, deaf, orthopaedically
handicapped and mentally retarded.
Scholarships/Stipends are given to
pfxysically handicapped studentg read-
ing m class IX and above and assist-
ance s given to State Governments
for introducing integrated Education
for disabled students in normal
schools

Improvement of Cow Progeny

427¢ SHRI S S SOMANI: will the
Minister ¢f AGRICULTURE AND
IRRIGATION be pleased to state

(a) the details of efforts made by
Government in regard to the protec-
tion and increasing the cow progeny
and for improvement in their breed;

(b) the number of centres estab-
lished in the country by Government
during the last three years or by the
State Governments with the assist-
ance of the Central Government for
improvement of their breed; and

(¢) the details of progress made in
the said centres during the Iast three
years?

THE MINISTER OF AGRICUL~
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a) The



97  Written Amswers CHAITRA 6, 1900 (SAKA)

following schemes formulated/initiat-
ed by the Government of India most-
ly in consultation with the various
State Governments are currently in
vogue and directly concern improve-
ment of cattle breeds and also help in
increasing the cow progeny:

(i) All India Key Village Scheme.

(ii) Intensive Cattle Development
Projects.

(1ii) Central Cattle Breeding
Farms.

(iv) Central Exotic  Cattle Breed-
ing Farms.

(v) Central Herd Registration

Scheme.

(vi) All India Coordinated Pro-
jects for Progeny Testing.

(vil) Foreign Aided Cattle Breed-
ing Programmes,

(viii) Establishment of Frozen

Semen Banks.

(ix) Crossbreed calf rearing pro-
gramme under SFDA'MFAL Pro-

jects.

(x) Central Forage Production and
Demonstration Farms. .

Tor protection of cow progeny, fol-
lowing measures are In Vogue.

(1) Gosamvardhana Advisory Coun-
cil (Central) has been reconstituted
w.ef. 1-1-1978. Thig Council is to
advise the Government about vari-
ous measures concerning protection,
increase of the cow progeny and for
their breed improvement.

(ii) In accordance wifh the direc-
tive principles of our Constitution
(Article 48), in several States laws
have been enacted prohibiting the
slaughter of cows and their progeny
and for preserving and improving
their breeds. Livestock Improve-
ment Acts have also been enacted.

230 LS—4.
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These Actg probibit maintenance of
unapproved bulls by any one. The
State Governments are empowered
hereunder to lay down breeds or
classes of bulls for propagation in
varioug areas.

(iii) Protection against disease is
ensured through the Centrally Spon-
sored Schemeg which envisage vac-
cinations against Rinderpest and
Foot and Mouth Diseases as also
production of vaccinegs sera etc.,
under the Expansion of Biological
Production Stations. A scheme for
setting up of Quarantine Stations
fo prevent introduction of exotic
diseases from abroad is also under
implementation,

(b) Under Central or Centrally
Sponsored Schemes for A.I, work and
improvement of breeds there are three
Intensive Cattle Development Projects
n milk shed areas of Delhi Milk Sup-
ply Scheme. During the last three
years, no new A.l Centres have been
set up under these Cattle Develop-
ment projects because the requisite
number envisaged to be set up under
each project hag already been estab-
lished more than three years back.

These projects are run on the basis
of 75 per cent grant-in-aid and 25 per
cent loan from the Centre.

12 Frozen Semen Bul] Centres (Sta-~
tions) have been set up through
DANIDA assistance under a Central
Scheme n various States during the
last three years. These have been
supplying frozen semen to various
A.lI. sub-centires in respective Stales
for cross-breeding programmes being
persued therein.

{c) Specific information concerning
the progress of these Centres namely,
number of frozen semen doses being
supplied year-wise, animals covered
{herewith and progeny produced
thereafter would be collected from
concerned States and placed at the
Table of the Sabha when received by
thig Ministry.
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Production of Pulses

4278 SHRI S, R DAMANI* Will the
Mimister of AGRICULTURE AND
IRRIGATION be pleased 1o state:

(a) the details of researches carried
during the year for increasing the pro-
duction of pulses;

(b) whether a breakthrough  has
been made in  production of high
yielding variety of seeds of different
pulses and, if 80, the details thereof;
and
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(c) by what time sufficlent stocks of
these seeds will be built up for distri-
bution among the farmers?

(%) o2 dwadfr grorr ¥ o
R ¥ foed dial o frrlt i feark
¥ far o STt
THE MINISTER OF AGRICULTURE & LR
AND IRRIGATION (SHRI SURJIT
SINGH BARNALA). (a) During the
year 19877-78 major emphasis in re-
search on pulses hag been on evolving

(T) sox 9w wer ¥ ey
wt foume & fady fadr i oY gevear

high yielding and short duration suit-
able varieties for different agro-clima-
tic regions. Emphasis has also been
on improving production and protec-
tion technology, with a view to in-
creasing and gtabilising the produc-
tion of pulses.

(b) The following improved varie-
ties of pulses have been evolved by
research efforts:

Gram: C-235, G-130, G-543, H-208,
RS-10, T-3, K-468, Randhey, BG-203,
1-550, G-62404, Annigir.

Tur: (arhar) T-21 Ageti, Sharda,
Mukta,

Prabhat, UPAS-120.

Lentil: T-36, L9-12, Pusa-4, Pusa-
6, P-209, P-406

Pea: T-163, EC-33866, L-116.

Moong: T-44, Pusa Baisakhi, PS
7. 8. 9. 10 and 16

Urd: T-9, Pusa Selection 1, U-19.

Cowpea: C-152

(c) It i¢ expecled to build sufficient
slocks of certified seeds of pulses
within next few years for supply to
the farmers.
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Agricultural Research Centre in M.P.

4280. SHRI NARENDRA SINGH:
Will the Mimster of AGRICULTURE
AND IRRIGATION be pleased to
state:

(a) whether Government wall consi-
der the proposal of the Government of
Madhya Pradesh for setting up an
Agricultural Research Centre in the
State during the next financial year
1978-1789;

(b) if so whether Government have
received suggestions from the State
Government in this regard; and

(¢) if so, details thereof?
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THE MINISTER OF AGRICULTURE
AND IRRIGATION (SHRI SURJIT
SINGH BARNALA): (a) Any propo-
sal, as and when received from the
Government of Madhya Pradesh,
would receive due consideration of
the Government of India, depending
on the need for setting up of a new
research centre in that State in addi-
tion to those already existing.

(b) and <¢c). No, Sir. It may, how-
ever, be meniioned that certain pro-
posalg were received Irom the Jawa-
harlal Nehru Krishi Vishwa Vidyalaya,
Jabalpur for strengthening/setting up
of Regional Research Stations 1n
Madhya Pradesh under the proposed
ICAR-IBRD National Agriculfural Re-
search Project. The clearance of the
State Government for pursuing these
proposals ig awaited.

Replacement of replaced Scheme of
Road Building tbrough payment of
Foodgrains

4281. SHRI YADVENDRA DUTT:
Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to
state:

(a) whether Government have
cancelled the scheme of road building
through payment of foodgrains and
replaced it by the scheme of digging
ponds, pokhara and Tail in lieu of
foodgraing if so, why;

(b) whether Uttar Pradesh Govern-
ment have opposed the scheme of
digging Tal, Pokhara in payment of
foodgrains and has insisted on the
scheme of road building in lieu of
foodgrains; and

(c) if go, what iz the decision of
Central Government on the matter?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI BHANU PRA-
TAP SINGH): (a) No, Sir. Govern-
ment have not cancelled the scheme
of road building through payment of
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foodgrains. Road building schemes are
also being implemented by the State
Governments against payment of food-
graing alongwith other schemes for
creation of durable assets. such as
digging tanks, ponds, pokharas etc.

(b) Uttar Pradesh Government have
not opposed the scheme of digging
Tal, Pokhara etc. against payment of
foodgraing but are implementing the
scheme according to the Government
of India’s guidelines which include
building of roads along with digging
of tanks ponds, etc.

(c) The question doeg not arise,

Low prices of Agricultural Goods

4282. DR. RAMJI SINGH: Will the
Minister of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) whether it is a fact that the
prices of agricultural goods have fallen
during the present season;

(b) can the Government assure
that the same price line will hold on
throughout the year;

(e) whether it is a fact that the
farmers are selling their hard earned
produce now to the traders to repay
Government loans and other revenues
due to them; and

(d) whether Government propose
to enter into & big purchasing so that
the agriculturists do not suffer the
loss at the hand of the traders?

THE MINISTER OF AGRICUL~
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a) to
(d). Yes, Sir, The prices of some
agricultural products have generally
shown a fall in recent months. Prices
of agricultural commodities are subject
to seasonal fluctuations. Prices ususl-
ly tend to fall during the post harvest
months as the farmers dispose of bulk
of their produce to meet their cash
requirements etc., and rise during the
lean supply months. Part of the fall
in prices in recent months is seasonal
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It is the policy of the Government to
ensure remunerative prices to
the producers of agricultural
commodities. For this purpose, Gov-
ernment fixes procurement/support
prices for major foodgrains and other
agricultural commodities and under-
takes procurement/purchase opera-
tiens, to the extent necessary, to ensure
that the interests of the producers
are sateguarded.

Need for Dwelling Units in the

Country
4283. DR. BALDEV PARKASH:
Will the Minister of WORKS AND

HQUSING AND SUPPLY AND RE-
HABILITATION be pleased to state:

(a) whether Government  have
fixed any annual target to build
dwelling units in rural and wurban .

areas State-wise; and

(b) if so, the annual cost to build
the houses and agencies financing the
scheme?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) Except the Subsidised
Housing Scheme for Plantation Wor-
kers which ig in the Central Sector,
all other social housing schemes are in
the State Sector. The Central Gov-
ernment has not, therefore, fixed any
State-wise annual target to build dwel-
ling units.

(b) Apart from the annual plan
outlay on housing for the State Sector
Plan Schemes, the Housing and Urban
Development Corporation, a public
sector undertaking of the Central Gova.
ernment, provideg finances to housing
agencieg for housing. The Life Insur-
ance Corporation of India also pre-
vides finance to State Governments
and Apex Cooperative Housing Fin-
ance Societies for housing.
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Scheme of LA.RI for training of
Scheduled Castes and dcheduled
Tribes for Higher Posts

4284. SHRI K. PRADHANI: Will the
Minister of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) whether any scheme has been
drawn by the Indian Agricultural Re-
search Institute in pursuance of Gov-
ernment’s policy to provide more
opportunities for institutional training
to Scheduled Castes and Scheduled
Tribes and also for attending semi-
nars, symposium, conference, to im-
prove their chances of selection in
higher category of post; and

(b) the number of Scheduled Castes
and Scheduled Tribes Officers which
have been provided an opportunity
during last two years, State-wise?

THE MINISTER OF AGRICULTURE
AND IRRIGATION (SHRI SURJIT
SINGH BARNALA): (a) No separate
scheme as such has been drawn up
by the Indian Agricultural Research
Institute. However, in pursuance of
the Government’s policy, the Indian
Agriculjpral Research Institute is giv-
ing preference to the officers belonging
to Scheduled Caste and Scheduled
Tribe communities in the matter of
institutional training as well as depu-
tation to scientific seminars, symposia,
conferences efc. to enable them to im-
prove their knowledge.

(b) The information is being collect-
ed and will be furnished as soon as it
becomes available.

Cooperative Farming

4285. SHRI G. Y. KRISHNAN: Wwill
the Minister of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) whether Government have
framed any scheme to develop co-
operative farming for the poorer sec-
tion of the peasantry; and

(b) if so, what are the details in
this regard?
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THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI BHANU PRA-
TAP SINGH): (a) and (b). The Gov-
ernment of India do mnot have any
scheme for development of Cooperative
Farming.

Encouragement to game of Billiard

4286. SHRI A, SUNNA SAHIB: Wil
the Minister of EDUCATION, SOCIAL
WELFARE AND CULTURE be pleased
1o state:

(a) whether 1t is a fact that the
game of billiards is not being given
encouragement by the All India Coun-
cil of Sports;

(b) whether it is a fact that the
World Champion of Bilhards, at pre-
sent an Indian, wag not even conveyed
the message of congratulations from
our Prime Minister by the Indian
Embassy in New Zealand;

(c) whether it is a fact that this
International Champion was not even
given financial acssistance for compet-
ing in the game abroad; and

(d) if so, the reasons for the same?

THE MINISTER OF STATE IN THE
MINISTRY OF EDUCATION, SOCIAL
WELFARE AND CULTURE (SHRI
DHANNA SINGH GULSHAN): (a)
No, Sir.

(b) Prime Minister’'s message con-
gratulating Shri M. Ferreira on his
winning the World Championship in
Billiards in Melbourne (Australia)
was not sent by Prime Minister's Office
to our High Commission in Australia.
It was released to the press only.

(c) No, Sir.

(d) Does not arise.
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Construction of Godowns by Private
Parties

4287. SHRI PRASANNBHAI
MEHTA:

SHRI R. V. SWAMINATHAN:

Wiil the Minister of AGRICULTURE
AND IRRIGATION be pleased to
state:

(a) whether it is a fact that encour-
aged by the response to the first and
second phases, the Food Corporation
of India had decided to go in for the
third phase of construction of godowns
by private pariies under the guaran-
tee scheme;

(b) if so, to what extent the first
two phases have been achieved; and
the target fixed for the third phase of
storage;

(cy how many private parties are
proposed to be asked to set up go-
downs for atorage and in what
States; and

(d) what will be the capacity of
each godowns and by what time these
godowns will be set up?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI BHANU PRA-
TAP SINGH): (a) Yes, Sir.

(b) A capacity of about 35.95 lakh
tonneg is being added under first two
phases. 1039 lakh tonnes capacity
has already been completed and taken
over by the Corporation upto 31-1-1978
the balance 16.56 lakh tonnes under
construction is likely to be taken over
soon.

Target for the third phase is 2
million tonnes.

(¢c) Offers have been invited from
private parties for construction of such
godowns under Phase III in the States
of Punjab, Haryana, Uttar Pradesh,
Maharashtra and West Bengal
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(d) Minimum capacity ot each go-
down will be 5000 tonnes. The private
parties will be required to complete
the godowns within 6 months of enter-
ing into agreement with the Corpora-
tion.

News Item Captioned “CFWD Junjor
Engineers Launch Stir”

4288, SHRI AGHAN SINGH
THAKUR: Will the Minister of
WORKS AND HOUSING AND

SUPPLY AND REHABILITATION
be pleased to state:

(a) whether attention of the Gov-
ernment has been drawn to the news
item published under caption “CPWD
Junior Engineers launch Stir” in
Times of India dated the 3rd Feb-
ruary, 1978; and

(b) if so, the reaction of the Gov-
ernment thereto and how the
Government propose to solve the
problem and injustice done to gra-
duate Junjor Engineers?

THE MINISTER OF WORKS
AND HOUSING AND SUPPLY AND
REHABILITATION (SHRI SIKAN-
DAR BAKHT): (a) Yes, Sir.

(b) There is no question of injus-
tice to graduate Junior Engineers.
The post of Junior Engineerg is open
to persons having a Diploma in
Engineering as well as any equiva-
lent or higher  qualification. Such
graduates and Diploma holders as

offcred themselves for the post and’

and were found suitable have been
recruited as Junior Engineers. After
such recruitment they have become
members of one cadre and the Gov-
ernment has decided not to make any
distinction between them for promo-
tion to the next grade. However, to
enable the more meritorious ones
amongst them to get accelerated pro-
motion without having to wait for
their turn, according to their senio-
rity, the Government has provided
that 50 per cent of the promotions
will be made through a competitive
examination and only the remaining
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50 per cent will get their promotion
through merit-cum~seniority, = The
graduates who are better qualified
can avail of this opportunity.

Rice from Fair Price Shops in Delhi

4289. SHRI BHAGAT RAM: wWill

the Minister of AGRICULTURE
AND IRRIGATION be pleased to
state:

(a) whether it is a fact that rice
of a very inferior quality is being
supplied to the ration card holders
in Delhi; and

(b) it so, what is the reaction of
the Government in this regard?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICUL-
TURE AND IRRIGATION (SHRI
BHANU PRATAP SINGH): (a) and
(b), The rice available with the
¥ood Corporation of India in the
Delhi depotg 15 mostly of the medium
variely and this is being supplied to
the consumers in Delht through the
Fair Price Shops. It is, however,
ensure¢ that the rice so supplied is
of Fair average quality and conforms
to the specifications laid down by the
Goveinment.

Financial Assistance for Shifting
Calcutta University

4290 SHRI CHITTA BASU: Will
the Minister of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased to state:

(a) whether the Government of
West Bengal has sent any proposal
for financial assistance for shifting
the Calcutta University from its
present site to a better one, at Salt
Lake area; and

(b) if so, the reaction of Govern-
ment thereto?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUN-
DER): (a) and (b), No proposal has
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‘been received from the Government
of West Bengal for shifting the
Calcutia University from its present
site. However, the University Grants
Com.ission had, in July, 1976, agreed
to provide an additional financial
allocation of Rs. 1.00 crore to the
Calcutta University to set up a
Second Campus in the metropolitan
area. In April, 1977, the State Gov-
ernment made a proposal for esta-
blishing a new campus in the Salt
Lake area, Land hag been allotted
to the University by the State Gov-
ernment for this purpose and the
Commission has paid a sum of Rs.
46,14,490/- therefor. The proposals
for buildings etc would be considered
by the Commission, as and when
' received.

Hingangaon and Bhakuchi-Wadi
Irrigation Projects

4291. SHRI ANNASAHEB GOTK-
HINDE: Will the Minister of AGRI-
CULTURE AND IRRIGATION be
pleased to state

(a) whether the Government have
been scrutinizing the medium irriga-
tion projects namely (1) Hingangaon
and (2) Bhakuchi-Wad:1 of Sangli
district, Maharashtra State; and

(b) if so, the broad particulars re-
garding both the projects and the
time by which they are lkely to be
cleared?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a)
The project Reports of Hingangaon
and Bhakuch-wad, irrigation pro-
jects have no® so far been received
in the Central Water Commission
from. the Government of Maharashtra,

(b) Does not arise.
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“Fishermett Fuce Moohuitilvel
Cysclone”
4292. SHRIMATI PARVATH1
KRISHNAN: Will the Minister of

AGRICULTURE AND IRRIGATION
be pleased tg state:

(a) whether Government's atten.
tion has been drawn to the news
item which appeared in ‘Blitz’ dated
the 4th March, 1978 under the cap-
tion 80,000 fishermen face mecha-
nised cyclone”; and

(b) if so, the details and Govern-
ment's reaction thereto?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a)
Government are aware of this news
item.

(b) The Government of Goa had
promulgated the “Goa, Daman &
Diu Fisheries Rules” in 1974 under
which the mechanised boats should
not operate within 5 fathom depth,
as a measure of protection to the
traditiona]l coastal fishermen. The
complaint of the traditiona] fishermen
1s that they are being depriveq of
their fish catches because mechanised
boats are violating this rule, and
fishing in the prohibited zone. The
traditional fishermen are demanding
that the Government should establish
adequate machinery to implement the
rules, amend them suitable so0 as to
increase the fine, gnd 1mpose other
penalties on the wviolators.

The Government of Goa have pro-
posed setting wup of a patrolling
squad with two speed boatg to pre-
vent mechanised boats from operat-
ing in the prohibited area. This has
been agreed to. They are also consi-
dering taking up other necessary
measureg to ensure effective imple-
mentation of the rules. When these
proposals are received, Government
of India would oonsider them on
merits and take required decision.
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Homeless Families in the Country

4294, SHRI GANANATH PRA-
DHAN: Will the Minister of WORKS
AND HOUSING AND SUPPLY AND
REHABILITATION be pleased to

state:

(a) whether the Government have
conducted any survey to estimate the
homeless families in the country;

(b) if so, the State.wise figures,
thereof;

(c) what are the programmes
under active considerations to provide
homes to homeless families; and

(d) how many families have been
provided with the homes by the Gov-
ernment for the period 1976—738?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND REHA-
BILITATION (SHRI SIKANDAR
BAKHT): (a) and (b). The Govern-
ment have not conducted any survey.
However, according to an estimate
made by the National Buildings Orga-
nisation, the housing shortage on the
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eve of the Fifth Five Year Plan, ie,
as on Ist April 1874, was 156 million
housing units in the country

(¢) The main highhghts of the pro-
posed programme in the field of hous-
ing are —

(1) Adoption of a housing pro-
gramme aimed at clearing the back-
log and meeting the additional de-
mand due to population growth and
replacement of unusable houses,
over a period of 20 years

(11) Restricting utilisation of
public funds for low income house
holds so that larger number of
dwelling units are constructed with
the 1esources allocated to this sector

(111) Provision of incentives to the
private sector for taking up housing
on a large scale

(d) According to reports available
with the Ministry construction of
1,33,458 houses had been sanctioned,
out of which 1,19,559 had becn com-
pleted during the period from Ist
January, 1976 to 31st December 1977
under the vamnous social housing
schemes introduced by the Mimstry
of Works and Housing Moreover,
15,00,915 house-sites have been allotted
to landless famihes under the Scheme
for Provision of House-sites to Land-
less Workers 1n Rural Areas during
that period

Apart from the houses constructed
under the Social Housing Schemes and
the house-sites allotted to landless
workers 1n rural areas houses were
also built with the funds made avail
able by Housing and Urban Develop-
ment Corporation Limited and the
Apex Cooperative Housing Finance
Societies which receive the bulk of
their resources from the Life Insurance
Corporation of India

Defective Seeds of Edible Olls

4295, SHRI D D DESAI: Will the
Minmister of AGRICULTURE AND
IRRIGATION be pleased to state:
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(a) whether certified seeds of
edible oils marketed by the National
Seeds Corporation are found to be
defective;

(b) 1f so, what steps have been
taken to correct this, and

(¢) 1t not, how 1s 1t that ground.
nut output i the current year has
been lower than expected?

THE MINISTER OF AGRICULTURE
AND IRRIGATION (SHRI SURJIT
SINGH BARNALA) (a) No Sir Certi-
fled seeds of edible oils marketed by
the National Seeds Corporation has
been found to be generally rehiable

(b) Does not anse

(¢) The overall production of major
ollseeds 1including groundnut in the
country during 1977-78 1s expected to
be considerably higher than 1n the
previous year Firm estimates of pro-
duction of oilseeds including groundnut
during 1977-78 would become available
after the close of agricultural year
ie some time i1n July—August, 1478.
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Development of Smalt amil Margl-
nal Farmers and Landless Labourers
n MP.

4298. SHRI SURYANARAYAN
SINGH: Will the Minister of AGRI-
CULTURE AND IRRIGATION be
pleased to state:

(a) details of the development pro-
grammes for marginal farmers, small.
farmers and landless labourers under
the Central Programme that is to be
undertaken during the year 1978-1979
in Madhya Pradesh;

(b) whether the programme launch-
ed hitherto iy running satisfactorily;
and

(e) if so, his reaction in this regard?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI BHANU PRA-
TAP SINGH): (a) Under the Central
Sector Scheme of Small Farmers De-
velopment Agency, 12 projects are
being implemented in Madhya Pradesh
Generally speaking, each project has
an outlay of Rs. 150.00 lakhs for the
project period ending in 1978-79. The
Agencies extend assistance to small/
marginal farmers and agriculturat
labourers for various gchemes of crop
busbandry and subsidiary occupations
in their area of operation. Assistance
is given in the shape of subsidy at the
rate of 25 per cent to small farmers
and 33-1/3 per cent to marginal farm-
ers and agricultural labourers on the
capital cost of development against
loan from institutional sources. The
crop husbandry programme includes
introduction of high yielding varie-
ties, multiple cropping, land develop-
ment, soil conservation, minor irriga-
tion, horticulture, etc., and those of
subsidiary occupations include dairy,
poultry, piggery, sheep and goat rear-
mg. Each agency is expected to ex-
tend benefits to aproximately 50,000
small/marginal farmers and agricul-
tural labourers during the five year
project period.
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For the year 1978-79, the agencies
are expected to draw up their pro-
gramme and submit suitable proposals
including their physical targets and
the financial outlays for release of
grant.in-aid by the Government of
India during April, 1978,

(b) and (c).‘'The information avail-
able indicates that the implementa-
tion of the programme is generally
satisfactory in Madhya Pradesh though
there are variations from project to
project in regard to performance, The
progress and problems of the projects
are reviewed periodically by the State
Government as well as the Govern-
ment of India and suitable remedial
measureg are taken to improve the
pace of implementation. It is proposed
to take up intensive development in
selected number of Dblocks during
1978-79.

Lets in Export of Wheat to Russia

4299. SHRI KANWAR LAL GUPTA-
Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to state:

(a) whether it js a fact that the
wheat wag exported from India to
Russia o F.O B. Basis through Rus-
sian shippers;

(b) ig it also g fact that the Gov-
ernment of India peither contacted the
Shipping Corporation of India nor the
other shipperg to take the cargo to
Russia;

(¢) if so, the reasong therefor;

(d) is it alsg a fact that about 5,000
tonnes of rice was also exported from
India to Indonesig and about 2 lakh
tonnes of urea was imported from
Indonesia to India through foreign
shippers; and

(e) it so, why?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI BHANU PRA-
TAP SINGH): (a) to (c). As per con-
tract between the Fond Corparation of
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India and EXPORTKHLEB of Moscow
a quantity of 14.98 lakh tonnes of
wheat is being shipped to the USSR
in repayment of the balance quantity
of wheat loan taken from that country.
According to the terms of the contract,
the delivery of wheat is to be made
on FOB basis and as such it is the
responsibility of EXPORTKHLEB to
charter suitable vessels for lifting the
contracted quantity from the Indian
ports. However, the contract also
provides for participation of Indian
{fonnage in the carriage of wheat cargo
in accordance with the Indo-Soviet
Shipping Agreement of 1976. Out of
4.55 lakh tonnes of wheat shipped upto
18-3-1978, quantity of 1.09 lakh
tonnes was shipped in Indian Flag
vessels. The Food Corporation of
Indig as well ag the Shipping Corpora-
tion of India remain in touch with the
concerned Soviet authorities to secure
maximum utilisation of Indian tonnage.

(d) and (e). Supplies of 50,000
tonnes of rice to Indonesia are being
made on FOB Dbasis. A quantity of
1,60,000 tonnes of urea has also been
purchased from Indonesia on C & F
basis. In both the cases, it is the res-
ponsibility of the Indonesian parties
{0 fix vessels of their choice, includ-
ing Indian vessels, and ytilisation of
Indian tonnage cannot be insisted
upon.

Unauthorised Construction jn Delhi

4300 SHRI AMARSINH V. RATH.
AWA: Will the Minister of WORKS
AND HOUSING AND SUPPLY AND
REHABILITATION be pleased to
state:

(a) whethey the attention of the
Government has been drawn to some
news papers reportg and complaints
that many unauthorised constructions
of houses, shops, industries and such
others have come up in Delhi since
April, 1977; and
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(b) it so, the details of the action
takken or proposed to be taken in the
matter in each case?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) Yes, Sir.

(b) Instructiong have been given to
Jocal authorities to exercise constant
vigil,. A weekly programme for re-
moval of unauthorised constructions is
chalked out at meetings held by the
District Authorities where representa-
tives of local bodies are present.
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Complainty about F CI Godowns,
Kerala

4302 SHRI K A RAJAN Will the
Minister of AGRICULTURE AND
IRRIGATION be pleased to state

(a) whether Government’s atten-
tion has been drawn to the reports
appeared in Malayalam newspapers
regarding rampant corrupfion and
malpractices i1n Food Corporation of
India godowns in Kerala and il so,
the detailg thereof,

(b) whether any inquiry has been
conducted into these allegations, and

(c) it so, the details and action
taken thereon?
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THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
JRRIGATION (SHRI BHANU PRA-
TAP SINGH): (a) The Food Corpora-
tion of India have reported that cer-
tain allegations of a general nature
were published in the “Malayalam
Manorama” dated 26th February, 1978.
The following is the gist of allega-
tions:—

(1) There has been underweigh-
ment in the foodgrains issued for
public distribution system from the
Food Corporation of India sub-depots.

(il) The entire gunnies for which
money has been remitied is not re-
leased from the depots.

(iii) The gunnies used are of in-
ferior quality

(iv) The FCI officialg behave in a
haughty manner and do not care for
the directions of the superior offi-
cers.

(b) and (c). The Corporation have
reported that the allegations being of
a general nature and not against any
particular depot or individual it has
not been possible to conduct any speci-
fic inquiry but supervision has been
tightened and instructions have been
issued to the District Managers to
eliminate scops for such complaints.
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Slum Wing of DD.A.

4304. SHRI MAHI LAL: Will the
Minister of WORKS AND HOUSING
AND SUPPLY AND REHABILITA-
TION be pleased to state:

(a) whether the Slum Wing of the
Delhi Development Authority is again
being entrusted to the Municipal Cor-
poration of Delhi ang if so, the rea-
song therefor;

(b) the grounds on which this Wing
was taken away from M.C.D. and
placed under D.D.A. and whether
those groundg no more exist; and

(¢) the time by which the' Slum
Wing is likely to be converted into an
autonomous board?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) to (c). The Imple-
mentation of the Slum Clearance/Im-
provement Scheme is being transferred
to Municipal Corporation Delhi with
effect from 1st April, 1978. The
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Scheme was transferred from Munici-
pal Corporation Delh: to Delli Deve
lopment Authority on 11th February,
1974 as the Public Accounts Com-
mittee and Lt Governor of Dell:
had pointed out certain defects in the
working of the Scheme and recom-
mended that this scheme and J J R
Scheme should be entrusted to one
agency The Municipal Corporation
Delh1 had passed a Resolution 1n
July, 1877 recommending transfer of
the work back to them on the con-
sideration that transfer of work to
Delln Development Authority had ad-
ded to the difficulties of the dwellers
worsened their lot greatly retarded
the progress achieved in the field
dwellers are demanding take over by
the Muniapal Corporation Delhi and
the work 18 by and large provided for
In various provisions of the Dell
Municipal Corporation Act It was
decided by Government to accept the
recommendation of the Mumeipal Cor
poration Delh1 No proposal to con
vert the Slum Wing into an autono-
mus board 1s under examination of
Government

Financial Operation of Indian School
of Mines, Dhanbad

4305 SHRI A K ROY Will the
Minister of EDUCATION SOCIAL
WELFARE AND CULTURE be pleased
to state

(a) whether any difference of opi-
mion between the Director and the
Chairman of the Executive Board
with regard to the functioning of finan-
cial gperations of the Indian School
of Mines, Dhanbad, hag been reported
to Government,

(b) the amount of TA /DA drawn
by the Director of the Indian School
of Mines, Dhanbad during the 1last
two years, and

(c) whether any irregularities were
found in the construction and repair-
ing of bungalows during the game
period®
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THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR PRATAP CHANDRA CHUN-
DER) (a) No, Sir

(b) Approximately Rs 25,000/-

(c) According to the School, no
irregulanities were found in the con-
struction and repairing work All
such work 1s done through Central
public Works Department.
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Three Language Formula

4307. SHRI R. V. SWAMINATHAN:
‘Will the WMinister of EDUCATION,
SOQIAL WELFARE AND CULTURE
be pleased to state

(a) whether there 1s a great dis-
contentment in whole of the South
regarding imposition of Hindi i that
area;

(b) it so, whether the three langu-
age formula ig not being followed
strictly in whole of India;

(c) whether it ig also a fact that
not many teachers are available to
feach Hind;j in the South; ang

(d) what facilities are being con-
sidered by the Union Ministry to help
the States in this regard?

THE MINISTER OF STATE IN THE
MINISTRY OF EDUCATION, SOCIAL
WELFARE AND CULTURE (SMT.
RENAKA DEVI BARKALAK): (a)
It is not correct to say that there is
any imposition of Hindi jin the South
or that there is discontentment in
whole of the South over any impOsi-
tion; "
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(b) There are some exceptions but
the matter is being pursued with the
State Governments,

(c) No, Sir.

(d) Under the Cenirally Sponsored
Scheme ‘pending of Hindi Teachers
Training Colleges/Wings in the non-
Hindi speaking States’, 100 per cent
financial assistance is given to the
non-Hindi speaking State Govern-
ments for opening of Hindi Teachers
Training Colleges/Wings. The Ken-
driya Hindi Sansthan, Agra is also
conducting courses for training of
Hindi Teachers from non-Hindi speak-
ing States.

Investment in Cotton and Jute
Production

4308. SHR1 K. MALLANNA: Will
the Minister of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) the money investedq to raise
production of cotton during last two
years;

(b) the actual production of cotton
during the last two years;

(¢) the money invested for produc-
tion of jute ang its actual production;
and

(d) the percentage of rise in selling
price of cotton and jute during last
two years?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRISUR-
JIT SINGH BARNALA): (a) to (e).
The funds released under the Cen-
trally Sponsored Schemes of Intensive
Cotton Districts Programme (ICDP)
and Intensive Jute District Programme
(IJDP) and the estimates of produc-
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tion of coiton and jute for the lasttwo years are indicafed below:

Year Funds released under Production of
Centrally Sponsored  ( otion Jute
Schemes of Mesta

(in (in
ene joe thousand thousand
balcs hales of
(1n lakhs) ot 180 g
170 ks, ¢ achd
each)
-

1975°76 . . . - . . . 20b 35 a, s 1950 no14
1976-77 . . . . 244t 47 121 16 7t 708,

(d) A statement showmng index 1977-78 and the percentage rise in the
number of wholesale prices of cottor index numbers in  the curient yeat
and jute during 1975-76, 1976-77 and over those two years ago in enclosed
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Sheep Bresding Farm

4310 SHR!I AHMAD M PATBL
Will the Mmnister of AGRICULTURE
AND IRRIGATION be pleased to
state

(a) whether there 18 any programme
to develop large sheep breeding farms
in thg country;

(b) the nameg of States selected for
this programme,

(c) the amount sanctioned and de-
termmeq for this programme during
the last ¢w, yearg 1976-77 and 1977-78
State-wise, and

(d) the result achieved?

THE MINISTER OF AGRICULTURE
AND IRRIGATION (SHRI SURJIT
SINGH BARNALA) (a) Yes Sir

(b) Andhra Pradesh, Bihar Jammu
& Kashmir Kamataka, Madhya Pra-
desh, Rajasthan, Uttar Pradesh.
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(c) The amount sanctioned and ex
penditure incurred during the year
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1976-77 and amount sanctioned during
1977-78 State-wise 1s as below

S No Name of the State Amount Amount Amount
sanctioned wpent in sanctioned
for 1976-77 [ 1977-78
1976 77
(Re 1n (Rs 1n (Rs 1n
lakhs) lakhs) lakhs)
v Aadhra Pradesh 10 CO 10 VO 10 00
2 Bihar B . 5 40 5 10 20 00
3 Jammu & hashmir . o . 3y 00 <5 11 40 00
+ Karnatiha . . . . 12 0 7 10 15 0o
§ Madhva Pradesh . . . - . 7 0)» ty 20 00
6 Rau asthan . . . . 20 00 19 33 45 oo
7 U ttwr Pradesh . . . . 30 oo 23 ob 30 oo
Foran . 119 40 103 77 18v oo
{(d) The number of rams produced Delh: appearing 1n the Hindustan
in these faims during 1976 77 and Tvmes dited the 24th January 1978,
1977-78 15 a5 below —- and 4}
1976-77 1777 (b) hoyw the chgibility of those has
\ bed o “""‘;m‘ been o1 19 to be decided who have not
ure-bie - filed affidavits before thy aforesaid
( ross-hred 33 1270 Commissioner but whose names appear
—— —— 1n that Last of Members released by
1ol s 2>7 the existing Managing Committee

Eelections of Dell: School Teachers
Cooperative House Building Society,
Delh;

4311 SHR] RAMANAND TIWARY
Will the Minister of WORKS AND
HOUSING AND SUFPLY AND RE-
HABILITATION be pleased to state

(a) the total number of persons
who have filed affidavits go far before
Shrn1 C K Mahajan, Comnussioner in
Civil Writ No 659/77 in response to
his Public Notice relating to the mem-
bership of Delh; Schoo] Teachers’ Co-
operative House Building Society,

which hag been challenged?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT) (v 296 affidavits were re
ceived by him of which 239 were re-
ceived within the time gspecified n
the Public Notice issued by him

(b) The matter 15 sub-judiwce

Construction of Houses for Plantatien
Workers with Centra] assistance in
Kerala

4312 SHRI P K KODIYAN will
the Minister of WORKS AND HOUS-



130 Written Answers

ING AND SUPPLY AND REHABILI-
TATION be pleased to state:

(a) whether the Kerala Government
had requested the Centre to allocate
Rs. 33 lakhs for construction of houses
for plantation workers under the Cen-
tral Sector Scheme for thig purpose
for the year 1877-78;

(b) if so, whether any fund has
been allotited for it;

(c) if go, the details thereof,;
(d) it not, the reasons therefor;

(e) whether any demand has been
made by the State Government for
the year 1977-78 for this purpose; and

(f) if so, the details thereof?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) The Kerala Government
requested allotment of Rs 32.78 lakhs
for 1977-78,

(b) Yes, Sir.

(c) A sum of Rs. 28 lakhs was re-
leased to the Government of Kerala
for implementation of the Subsidised
Housing Scheme for Plantation Wor-
kers during the year 1977-78.

(d) to (f) Do not arise.

Industrial workers Housing Scheme

4313. SHRI SHIV SAMPATI RAM'
Will the Minister of WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION be pleased to state:

(a) whether the Government have
decided to allow the tenementz built
in the States under the Subsidised
Industrial Housing Scheme for Indus.
trial workers and economically weak-
er sections of community to purchase
them at a concessional rate;

(b) whether there is any proposal
to allow the Government servants to

MARCH 27, 1878
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purchase those quarters in which they
had been living for more thmm ten
years and have already paid the rent
to the Government which comes more
than the cost of construction; and

(c) if so0, the particulars thereof
and if not, the reasons thercfor?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RF-
HABILITATION (SHRI SIKANDAR
BAKHT) (a) The Government of
India have taken a decision to permit
the sale of houses built for the in-
dustrial workers under the lntegra-
ted Subsidised Housing Scheme for
Industrial Workers and Economically
Weaker Sections of Community to
the existing occupants. The price
payable will be 80 per cent of the
original cost and hire-purchase facili-
ties will be available.

(b) No, Sir

(c) The sale of the quarters in the
general pool cannot be even ecentem-
plated because numberg involved are
so large that it is not possible to con-
struct more dwellings as replacements
at the rate which would be needed to
reach the existing level of percentage
satisfaction.

Medium irrigation gchemes

4314. SHRI VASANT SATHE: w:ill
the Minister of AGRICULTURE AND
IRRIGATION be pleased {0 state:

(a) what is the total number of
medium schemeg in progress in vari-
ous States with their estimated cost,
anticipated expenditure and irrigation
potential 10 be created during the
current year and provision/outlay
proposed for these schemes fer 1978-
79, State-wise;

(b) whether Government are pro.
posing to revise the criteria/definition
for medium irrigation schemes and
details thereof;
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{c) what i3 the reaction of the
State Governments to the new defi-
nition of medium irrigation schemes;
ang

(d) how far it would effect the
financing of medium irrigation sche-
mes by the Central Government?

THE MINISTER OF AGRICULTURE
AND IRRIGATION (SHRI SURJIT
SINGH BARNALA): (a) 514 medium
irgigation schemes estimated to cost
Rs. 1343 crores and which would pro
vide annual 1rrigation benefits of
2,7 million hectares are under execu-
tion during the current financial year,
and irrigation potential of 8.7 lakh ha.
would be created upto the end of 1977-
78. The expenditure anticipated upto
the end of 1977-78 on these schemes
would be Rs 494 crores The outlay
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recommended for these schemes in the
year 1878-79 is Rs, 7188 crores. The
State-wise break-up of these is given
in the attached statement.

(b) and (c). Irrigation projects are
now classified on area basis. Schemes
having culturable command area of
more than 2,000 ha. but less than
10,000 ha. are classified as medium
schemes. There hag been mno reaction of
the States so far to the new defini-
tion. The State Governments are
now submitting the Project Reports
accordingly.

(d) Irmgation projects are financed
by the Staie Governments and the Cen-
tral assistance is in the form of block
loans/grants which ig not related to
any sector of development of specific
scheme,

Ssatement

Statement sharewng state-unse detarls of the number of medwum tr1igatron schemes wnder caectticr dwnn g
1077-98 and their estimated cost, ultimate potential and financial
and Physical progress

Rs Croiesf ono’ ha,

st Naimne of State  Number of Lstimated Ultimate Expendi- Potential  Outlay
No. schemes  cost, potential  ture to  to endof lor 1978-99
(end of 1977-78  recom-
3/78 (anctici- mended
antici- pated) by Sub-
pated Group
1 2 3 4 5 6 7 8
1 Andhra Piadesh 30 136 239 43 42 19
2 Assam 19 55 157 15 45 5
5 Wihar 31 00 264 15 100 17
4 Gujarat 51 .07 194 42 5% 20
5. Haryana . a 20 149 10 ob 1
£ Himachal Pradesh . 2 % 5 2 2
7. Jammu & Kashmir . 11 19 158 1 7% 5
8 Karnataka . 18 141 161 42 41 12
9 Kerala . . . ] 27 16 2 5
10 Madhya Pradcsh 48 120 249 b2 tir 24
11 Maharashtra 126 245 514 00 156 23
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1 2 4 5 6 7 8
12 Mampu - 8 16 4 2

13 Meghatayvn 1 2 3

14 Onsna 24 8 154 36 9 16

15 Punjal 4 3 . 4

18  Ra)isthan 11 61 1t 19

t7  Siklmm 1 T *

18 laml Nadu 2 39 18 L) ) ¢

19 Irnpura a

20 Uttar Ird sl i 120 343 4 103 15

21 West Bengal 19 14 43 8 1 3
Porat Sraees )t 1339 26 8 43 iy 187

Unim Lornt ries 4 { 1 1

ALt INTIA B4 1343 2634 14 16, a88

Production of Tur Dal

4315 DR BAPU KALDATE Wil
the Minister of AGRICULTURE AND
IRRIGATION be pleased to state

(a) whether the Government asses
sed the production of Tur dal during
the next quarter (April to June 1978)

(b) 1f so the details thereof

(c) whether the present increase 1n
the price of Tur dal would be affect
ed and

(d) if so to what extent”

THE MINISTER OF AGRICULTURE
AND IRRIGATION (SHRI SURJIT
SINGH BARNALA) (a) The esti-
mates of production of ‘tur dal for
the year 1977 78 are not yet due from
different Btate Governments

(b) Ne details can therefore be

furnished

(c) and (d) The impdct on pri es
can be known only after thc estimates
of production of tur dal becomes
available The mmpact on price cannot
therefore be stated at piesent

e ¥ wae § Imie oo o e,
TRET et

4316 st @x waw® w7 g
wtc fawrg o=t g A AT FAT S
for

(%) = a=iw von e
JEEATT AT (FATeF) #7 af
1977-78 ® #UT9 ) FEA § Y
TYY FT IR GAT &

(=) =41 A7%TT 7 T ATAA AV

ara i el afe gr arsw AR H
seger o7 o frove wr ey wrd wix
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Correspondence Course in LL.B.

4317 SHRI MANORANJAN BITAK-
TA Wil the Minister of EDUCATION
SOCIALI. WELFARE AND (ULTURE
be pleascd to state

{a) the nameg of Umiversities offer-
g LLB Courses privately or by
correspondence at present;

(b) whether the Degrees given by
these Universities are considered at
Par with other regular Degrees, if not,
the reasons, and

(¢) whether Government propose
to direct more Universities to start
correspondence courses in Law and
other subjects, ang 1f so, details
thereof?

CHAITRA 6, 1900 (SAKA)
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THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUNDER):
(a) According to information furnish-
ed by the University Grants Commis.
sion, the Universities which allow cer-
tain categories of person to appear
privately in the LLB. examnation

are, A. P. Singh Unjversity, Rewa,
Berhampur University, Indore Uni-
versity, Jabalpur Umversity, Ravi

Shankar Umwersity, Raipur, Sambal-
pur University, Utkal Unversity,
Bhubaneshwar and Vikram University.
Uain. A proposal of the Jammu Uni-
versity for instituting a two-year LL.B.
(Academic) Course through Corres.
pondence has been accepted. The Uni-
versitles of Madurar and Mysore also
ofler Correspondence Course for
Bachelor of General Laws.

(b) Degree 1n law obtained either
privately or through Correspondence
Courses is not recogmised for purposes
of enrolment as advocates in accor-
dance with the Bar Council of india
Rules, 1975 framed under the Advo-
cates Act, 1961

(c) Government have no proposal to
direct any University to start corres-
pondence courses m Law. As far as
other subjects are concerned, it :s
expected that the needs for higher
education will be met by Universities
to the extent possible by offering faci-
hities through non-formal channels.

Industrial Licence to Cadbury to make
Apple Juice

BITARAT SINGH
the Minster of
IRRIGATION

4318. SHRI
CHOWHAN Wil
AGRICULTURE AND
be pleased to state:

(a) whether the Ministry are consi-
dering to give an Industrial licence to
Cadbury to make Apple Juice concen-
trate;

(b) what new technology will Cad-
bury be able to bring to India;

(c) how will this affect the State
owned unit in Himachal Pradesh; and
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(d) whether it is a fact that ‘the
‘Himachal unit is not able to fully
utilise its capacity?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI BHANU PRA-
‘TAP SINGH): (a) to (c). An applica-
‘tion received from M/s. Cadbury Fry
(India) Private Ltd. for grant of an
industrial licence for the manufacture
of Appie Juice Concentrate in the State
of Jammu and Kashmir with techni-
cal know-how and the processing
technique of M/s. H. P. Bulmer Ltd. of
U. K. is under consideration of the
-Government. The question whether
this will affect any existing units will
be considered before a final decision
is taken.
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Foodgrains missing to F.C.I. Godowns,
West Bengal
4319, SHRI  DHIRENDRANATH

BASU: Will the Minister of AGRICUL-
TURE AND IRRIGATION be pleased
to state:

(a) whether it is a fact that large
quantities of foodgrains have been
found missing in differnet F.C.I, go-
downs in West Bengal;

(b) whether it is a fact that large
quantities have also been found unfit
for human consumption; and

(e) if so, what steps Government
have taken in this connection?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI BHANU PRA-
TAP SINGH): (a) The following shor-
tages, only have been found as a rezult

of physical verification as on
(d) Yes, Sir. 30-6-77:—
Wheat 711 bags Including 631 bags involved in theft.
Rice . . . 153 bags including 147 bags involved in theft.
« Paddy 81 bags involved in thcft'..’
Sugar . . . 5 bags

(b) A quantity of 4947 tonnes has
been found unfit for human consump-
tion out of a total quantity of 5.9 lakh
tonnes of foodgrains held in the god-
owns of Food Corporation of India
in West Bengal.

(c) The Vigilance and Security
division in the Food Corporation of
India has been adequately strengthen-
ed. Frequent surprise checks are
made to ensure securily of the stocks
both in storage and in transit. Disci-
plinary action is taken against the
concerned persons if any irregularity
is detected.

Settlement of East Bengal refugees in
Andaman )

4320. SHRI SAUGATA ROY: Wwill
+the Minister of WORKS AND HOUS-
ING AND SUPPLY AND REHABILI-
TATION be pleased to state:

(a) whether the West Bengal Chief
Minister has proposed to the Central
Government for further settlement of
East Bengal refugees in Andamans;

(b) if so, details of the proposal;
and

(¢) the reaction of the Central
Government thereto?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) to (¢). No formal pro-
posal has been received from the Chief
Minister, West Bengal in regard to the
settlement of displaced persons from
former East Pakistan in Andaman and
Nicobar Islands though an inquiry
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about the scope for such settlement
had been made by him during discus-
sions on 6-3-1978 and he had been in-
tormed that this was not feasible for
ecological and other reasons and that
adequate arrangements had already
been made for t{he seitlement of all the
remaining displaced persons in  the
Dandakaranaya Projects.

Expansion of Rural Credit facility

4821. SHRI ISHWAR CHAUDHRY:
Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to state:

(a) whether Government have tak-
en any concrele measures in 1976-77
for expanding rural credit facihties;

(b) if so, the dctull, thereof und
the results achieved so far; and

(¢) what further steps Government
are taking to extend rural credit faci-
lities?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI BHANU PAR-
TAP SINGH)' (a) to (c). The policy
of Government 1s to increase progres-
sively the coverage of institutional
credit for agricultural development.
Various steps to build up the nstitu-
tional credit structure had been con-
tinued during 1976-77. These are,

mainly, huilding up of a viable
and efficient multi-purpose prn-
mary cooperative soclety at the

hase level, strengthening  the
cooperative credit institutions in
technical and managerial compeience
and financial resources. widening the
coverage of membership, particularly
of weaker sections, expanding the
commercial banks branch network in
rural areas and establishing regional
rural banks and periodical review of
the loaning policy and procedures to
facilitate smoother flow of credil. The
several measures taken have led to
increase in the level of advances by
credit institutions in the agricultural
sector. The short.term loan for agri-
cultural production given by primary
agricultural credit societies are esti-
mated to have increased from Rs. 881
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crores at the end of 1975-76 to Rs. 1,016
crores at the end of 1976-77. The level
of outstanding of agricultural credit by
scheduled commercial banks increased
from Rs. 1,092 crores in June 1976 to
Rs. 1,381 crores by June 1977,

The Government are conlinuing their
efforts 10 widen the flow of institu-
tional credit in rural areas, In uddie
tion to the various measures mention-
ed above, steps are also being taken
io reduce the rate of interest charged
by the institutional credit aget.cies.
In may 1977, the scheme of differe..tiul
rates of interest operated by commer-
cial banks has been extended to cover
the cntire country. Under this schame,
loans are available for certain prio-
rity group including small farmers at
14 per cent rate of interest The
Reserve Bank of India has prosijed
a soft loan window with effect trom
ist January 1978 {o commercial .gnks
to enable them 1o lend to smali far-
mers short-term and medium term
loans of less than Rs. 2500 at 11
per cent; similarly, for the cooperz‘tive,
the Reserve Bank has reduced  the
lending rate to 3 per cent below the
Bank rate for short-term loans and
24 below the Bank rate tor medium
term loans recently. The Goivernmeat
of India has also announced the with-
drawal of the tax on interest so that
the scheduled banks can pass on the
benefit {o the ultimate borrower by way
of reduction in rafe of interest. The
Government of India and the Resarve
Bank of India, apart from State Gov-
ernments, are periodically reviewing
the coverage and credit flow in the
rutal arcas.

Checks on loaded Wagon in transit by
F.Cl.

4322. SHRI SOM NATH CHATTER-
JEE: Will the Minister of AGRICUL-
TURE & IRRIGATION be please+ to
state:

(a) whether ¥ood Corporation of
India conduct surprise checks on
loaded wagon in transit to see that
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the correet number of bags were
loaded in the wagon at despatch
points,

(b) 2if so, the number of such checks
conducted during the last 3 yeais,

(¢) the total number ot riegulari.
ties detected durmmg the checks, and

(d) action taiken against the cul-
prits?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
1RRIGATION (SHRI BHANU PRATAP
SINGH) (a) Yes, Sir

(b) 634 checks were conducted dur-
ing the last three jeats

(c) In 63 cases irregularities weie
detected involving shortage of 1045
bags 48 bags was found to be in ex-
cess

(d) (1) The claim for shortages
were lodged with the Railways 1loi
necessary action

(1) The matter was taken up with
the despatching parties

(u1) The 1esponsibility was fixed
ind deparimental action was taken
agains{ the pecities concerned Ncces-
saly acltion was also taken against
the handling and cleaning contrac-
for«, 1n some cases

Dal contract to F.C1I

4323 SHRI D G GAWAI Wil the
Mimster of AGRICULTURE AND
IRRIGATION be pleased to state

(a) whether it 15 a fact that ten-
derg for Moong Dal and Moong Whole
were invited by the Governmert tot
delivery yp to 28th Feb, 1978,

(b) 1f so, how many iendeis were
recerved, the total amount deposited
with Government as earnest money
and the amount received on the sale
of ‘Tender forms’,
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(c) what were the lowest rates of-
fered by the traders and the rates
claimed by Fooq Corporation of India
including railway freight for 1977-78;

(d) whether Government rejected
all the tenders and gave contract to
the Food Corporation of India, and

(e) 1f so the reasons therefer?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI BHANU PAR-
TAP SINGH) (a) Yes Sir

(b) Thirtytwo tenders were receiv-
ed The total amount of earnest
money of Rs 16,000 00 was kept with
Government The same has already
been returned to the parties The
cost of one tender form 1s Rs 1500
The amount received on account of
sale of 34 tender forms was Rs 51000

(¢) The rates offered by the vanous
firms were as follows —

(1) Whole moong ranging from
Rs 1304/ to Rs 344 80 per quintal

(1) Dal moong ranging  from
Rs 32800 to Rs 41000 per quntal
Che FCI is the official procurer for
Aimy Purchase Orgarusation The
prices payable to them would be
decided by the Price Fixation Board
of the Deptt of Food

(d) The tenders were allowed f{o
lapse as 1t was felt that 1t would be
possible to procure through normal
channels

(e) As explamed in (d)
Irrigation Projecis under completion
in Kerala

432¢ SHRI V M SUDHEERAN:
SHRI VAYALAR RAVI

Will the Mimster of AGRICULTURE
AND IRRIGATION be pieased to state.

(a) which are irrigation projects
yet to be completed m Kerala and
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how far the works progressed im
these projects;

(b) what are the reasons for such
u long delay and the action taken for
the completion of these projects in
Kerala?

‘THE MINISTER OF AGRICULTURE
ANP IRRIGATION (SHRI SURJIT

81. N».

Name of Schemne

1 Kallada

N

Pamba

3 Perivar Valley
4 Chitturpuzha
5 Kaohirapuzha
‘6 Kuttiadi

7 Pazassi .

Four projects, viz Periyar Valley,
Kuttiadi, Pamba and Chitturpuzha,
have started yielding benefits.

(b) The delay in the completion of
these projects has been mainly due to
madequacy of funds, this has also re-
sulted 1n increase 1mn  project cosis
Larger outlays on major and medium
irrigation sector have been provided
since the beginning of the Fufth Plan.
The outlay on this sector during the
four years of the Fifth Plan ie
1974-75 to 1977-78 was about Rs. 75
crores against Rs 27 crores in the
Fourth Pilan. The outlay envisaged for
1978-79 is Rs. 35 crores. +

The Government of India is provid-
ing advance plan assistance for ac-
celerating the progress on certain
major projects of Kerala. The assist-
ance was of the order of Rs. 2.1 crores,
Rs. 2.50 croreg and Rs. 5 crores during
the years 1875-76, 1976-77 and 19877-78
respectively.
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SINGH BARNALA): (a) The Iatest
estimated cost and the expenditure

likely to be incurred by the end of
1977-78 in respect of seven irrigatiom
projects of Kerala which have been
under construction for a long time
and have not been completed so far
are given below —

(Re in Jakhs)
Latest estinated cont Antrapated eapendi-

tare upir 1077-78
883000 1835936
2R56- 00 205 37
263 0o 1492 92
fg2: 00 611-6g
100 4* 00 q956- 449
347500 110507
25607 00 110412

—_ - -

It is expected that all these proje-ts
except Kallada would be compleied
during the next Five Year Plan
(1978—83).

Inquiry inte the working of DDA

4325. SHRI CHATURBHUJ. Will the
Minister of WORKS AND HOUSING
AND SUPPLY AND REHABILITA-
TION he pleased to state

(a) whether attention of Govern-
ment has been drawn towardg news-
paper reports demanding enquiry in-
to the working of {the Delhi Develop-
ment Authority, its financial bungl-
ings, inability to pay salaries t{o the
staff, slow construction programme,
top heavy management etc. and
whether GGovernment propose to order
thorough probe into the functioning
of the DDA; and
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(b) if so, the details thereof?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) and (b). Yes, Sir. The
Lt. Governor of Delhi has been re-
guested to send a report on the allega-
tions.

Miik Token holders ang capacity of
Dethi Milk Scheme

4326. SHRI MOHAN LAL PIPIL:
Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to state:

(a) the total number of token card
holders who are supplied milk by
DMS and the number of those who
are on the waiting list;

(b) what is the additional quantity
of milk that is required to be supplied
by DMS to meet the demands of the
consumers qn the waiting list; and

(c¢) whether any special steps are
proposed to be taken to meet this de-~
mand during the financial year 1978-
79, if so, the nature thereof?

THE MINISTER OF AGRICULTURE
AND IRRIGATION (SHRI SURJIT
SINGH BARNALA): (a) About 3,20,000
‘token holders are supplied milk daily
by D.M.S. and 1,546 applicants are on
the waiting list.

(b) D.M.S. is already handling its
maximum installed capacity and there
is no further scope of increased sup-
plies of milk to consumers.

() A second dairy with a handling
capacity of four lakh litres of milk
per day has been established which
is in a position to supply additional
quantities of milk.
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Grievances of Students of Delhi Uni-
versity and Jawaharlal Nehru Uni-
versity

4327. DR. SUSHILA NAYAR:

SHRI DILIP CHAKRA.-
VARTY:

Will the Minister of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased to state what is the stage
of enquiry into the grievances of the
students of Delhi University and
Jawaharlal Nehru University?

THE MINISTER OF EDUCATION,
SOCIAL. WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUN-
DER): The preliminary enquiry is
still in progress.

Funds for Channelization of Swan
Nadi in H.P.

4328. SHRI RANJIT SINGH: Will
the Minister of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) whether Government have re-
ceived any representation from Legis-
lators of Himachal Pradesh that the
funds for channelization of Swan
Nadi be provided by the Central Gov-
ernment;

(b) if so, Whether the same is re-
ceiving attention of the Ministry of
Agriculture; and

(c¢) the latest stage of considera--
tion? :

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a) to
(¢). A representation from gsome
Members of Legislative Assembly of
Himachal Pradesh had been received
for providing funds for channelization
of Swan Nadi. This has been consi=
dered by the Government of India. Ag
Flood Control forms part of the State
Sector, the initiation, planning and
implementation of flood control sche-
meg and provision of funds therefor
is the responsibility of the State
Government. An estimate for channel-
izing the river in g length of 6.73 Km.
has been prepared by the State Gov-
ernment and is under examination
with them.
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Clearance of Scheme on Development
" of Hill Reglong of UP,

4329. SHRI JAGANNATH SHAR-
MA:  Will the Minister of AGRI-
CULTURE AND IRRIGATION be
pleaseg to state:

{a) whether a coordinating cell in
the Rural Department of the Minis-
try of Agriculture ang Iriigation has
been set up for expeditious clearance
of proposals relating to the develop-
ment of U.P. Hill regions; and

(b) 1f so, the schemes to be under-
tahen for development of Garhwal
Division in view of the Gov-
ernment policy to ensuie social and
economic justice for the people of that
rerion”

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRI BHANU
PRATAP SINGH)' (a) No, Sir.

(b) In view of reply to (a) above,
tht question does not arise.

Houses for Community services
personnel in Chittaranjan Park,
New Delhi

4330. SHRI DILIP CHAKRAVAR-
TY: Wil the Minister of WORKS
AND HOUSING AND SUPPLY AND
RFHABILITATION De pleased to
stete

{a) {he numbher of quarters under
construction in Chittaranjan Park to
accommodate the community services
petsonnel;

(b) the number of community ser-
vices personnel that are needed for
work in Chittaranjan Park;

(c) the way the balance of the
quarters which are not needed to ac-
commodate community services per-
gonnel in Chittaranjan Park will be
disposed of;
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(d) whether DDA will be paying
tozI the land, and if so, at what rate;
an

(e) whether the money so realised
will be credited to the account of
the Colony to rcduce the cost of ac-
quisition and dcvelopment for the
allottees?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (STIRI SIKANDAR
BAKHT): (a) As reported by the
Delhi Development  Authority, 48
houses have already been constructed
m Chittaranjan Park. Another 44
houses are unde: construction there.

(b) Delhi Development Authority
has reporteq that as per the norms
laid down in the Master Plan, 5 per
cent of the housing units are to be
provided for service personnel fami-
ly housing i.e, dhobis, janitors, ja-
madars, malis, domestic servantg ete.

(c) Flats alte; constiuction would
be allotted by the Delhi Development
Authority to the service personnel as
per their exXisting policy. The Delhi
Development Authority has been re-
quested to consider allotment of quar-
ters to such displaced persons also
who fall under the prescribed catego-
ries of service personnel.

(d) The Delhi Development Autho-
1ity has intimated that sites earmark-
ed for service personnel should re-
vert to the Delhi Development Autho-
rity afier development free of  cost.
However, Government has not taken
any final decision in the matter

(e) Under the principle of ‘no pro-
fit no loss’ basis on which the plots
have been allotted to the eligible dis-
placed persons in Chittaranjan Park,
the total expenditure on acquisition of
land and development is chargeable
from the allottees of residential plots
including sites earmarked for group
housing.
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Amount distributed to Indian Enciave
Migrants a¢ Coochbehar, Jalpaigurd,
Darjeeling and West Dinajpur

4332, SHRI AMAR ROY PRA-
DHAN: Wil] the Minister of WORKS
AND HOUSING AND SUPPLY AND
REHABILITATION be pleased to
state:

{a) the amount sanctioneq for the
rehapilitation of Indian Enclave mi-
grants who are staying at Coochbehar,
Jalpaiguri, Darjeeling, West Dinajpur
districts in West Bengal;

(b) how much money has been dis-
tributed so far for the rehabilitation
out of that sanctioned amount; and

(c) whether a good number of peo-
ple who are not enclave refugees are
also getting rehabilitation benefit and
are depriving the real migrants?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) A sum of Rs. 121.23
lakhs hag been sanctioned so far for
the rehabilitation of migrants from
Indian Enclaves staying in Coochbe-
har, Jalpaiguri and West Dinajpur
districts in West Bengal, According to
information rcceived from the State
Government, there are no Indian En-
clave migrants staying in the District
of Darjeeling

(b) The West Bengal Government
have reported that an amount of
Rs. 49,72,205 was disbursed upto the
end of 1976-77. During 1977-78 the
disbursements expected are of the ore
der of Rs 2343 lakhs. Thus, the total
disbursements to Enclave migrants,
upto the end of March, 1978 may work
out to Rs. 73,15,295.

(c) The Government of West Ben-
gal, who have been entrusteq with the
implementation of this scheme, have
intimateq that they are not aware of
any such cases.
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Acquisition ang Development Cost of
Land in Xalkajl

4333. SHRI RAJ KRISHNA DAWN;
Will the Minister of WORKS AND
HOUSING AND SUFPPLY AND RE-
HABILITATION be pleaged to state:

(a) whether the refugees from
West Yakistan allotted lands in
Kalkaji colony, New Dedhi were
charged total premium of Rs. 7.50
(acquisition plus development cost)
per sq. yd. of plotted area;

(b) whether in case of the refugees
from former East Pakistan allotted
land at Kalkaji (EPDP) were charged
Rs. 12{- per sq. yd. on account of
acquisition cost only;

(c¢) if so the details thereof; and

(d) the reasons for abnormal in-
crease in development cost after ten
years to Rs. 24 20 per sq. yd. land in
EPDP colony Kalka)i from Rs, 18}-
which was real at the time of allot-
ment in 1968?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) No Sir. The premum
(acquisition plus development cost)
chargeq from jefugeces from West Pa-
kistan allotted lang in Kalka)i (main)
colony was Rs. 11 per square yard andg
not Rs. 7.50 per square yard.

(by angq (c) Yes, Sir. The land for
Chitta:anjan Park (formerly EPDP)
colony was made available out of the
surplus land comprising priyate lands,
nazul lands and cvacuce lands ac-
quireg for rehabilitation colonies for
the West Pakistan displaced persons.
The rate of Rs 5 per square yard for
the gross area of Rs. 12 per square
yarq for the plotteq area, plotted area
being 41 per cent of the entire areca,
wag estimated at the time the scheme
was sanctioned in 1961 and was reck-
oned as such in the provisional price.
Following the guiding principle adopt-
ed for colonies for the West Pakis-
tan displaced persons, the provisional
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cost of acquisition of land has bheen
treated @s final notwithstanding the
imarket price appreciations as in 1966,
‘when applications for allotment of plot
were first invited, and evem higher
escalations since then,

(d) The development cost went up
from Rs. 18 to Rs. 24.20 per square
yard mainly due to the fact that a
large sum of money hag hagd to be paid
to the Municipal Corporation of Delhi
after the responsibility for the main-
tenance of civil services was transfer.
red to them in 1974 so as to bring the
civil services on par with the standard
followed by them,

Sub-8oil Water in Delhi

4334. SHRIMATI CHANDRAVATI:
Will the Minister of WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION be pleased to state:

(a) whether sub-soil water in Delhi
is only 5 feet deep;

(b) whether it is a fact that pro-
perty worth lakhs and crores of rupe-
es (M.P’s houses etc.) is being damag-
ed as a result thereof; and

(c) whether 1t is also a fact that
this is because of the negligence of
hig Ministry in not pumping out the
sub-soil water?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) Sub-soi} water level
mn Delhj varies from place to place
and from time to time.

(b) No, Sir However, existence of
sub-soi] water does cause dampness in
the old houses which hag not been
Provided with a gamp proof course at
the time ©f their construction

(¢) Pumping of water through shal~
low tube wells had been tried for 12
years from 1961-62 but this gid not
have any effect on the water table.
Asg there was no danger to structures
and the pumping was not making any
impact, the work was given up.
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Changes in Aligarh Muslim University
Act

4335, SHRI G, M. BANATWALLA:
Will the Minister of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased to refer to the replies given
to Unstarred Question Nos. 1130 and
1174 on 21st November, 1877 regarding
declaring of Aligarh Muslim Univer-
sity as minority education institution
and changes in AMU Act and state:

(a) whether Government have
taken any decision in the matter;

(b) it so, the details thereof; and

(c¢) whether Government propose
to consult old students, teachers and
officers of AMU before the introduc-
tion of appropriate Bill in the Lok
Sabha?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR PRATAP CHANDRA CHUN-
DER): (a) to (¢). The matter s
st1]] under consideration of the Gov-
ernment,

Inter-State Bus Terminus, Delhi

4336, SHRY BHARAT BHUSHAN:
Will the Minister of WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION be pleaseg to state:

(a) whether he i aware that due
attention is not paid to sanitation at
the Inter-State Bus Terminus and
it stinks at several places, food stuffs
are gsold at a rate higher than their
market price and proper arrange-
ments for light and drinking water
during night are also lacking, and

(b) if so, the action being taken
by Government to improve the con-
dition?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) The Delhi Develop-
ment Authority has reported that ar-
rangements for sanitation and light
ang drinking water at night are satis-
factory at present. No rates had been
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fixed previously for foodstuffs sold
by licensees of shops at ISBT, They
were, however, required to exhibit
their selling rateg at their shops.

(b) The Delhi Development Autho-
rity has reported that shopg are being
allotted now on the condition that
they will sell the foodstuffg etc. at
the rates fixeq by the Railways and
accorduing to the quality and quantity
fixed by them.

Sugarcane Price

4337 SHRI JYOTIRMOY BOSU:
Will the Minister of AGRICULTURE
AND IRRIGATION be
state:

(a) whether there is a demand for
fixing the price of sugarcane at the
rate of Rs, 13 per quintal; and

(b) if so, what action has been taken
by Government?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRI BHANU
PRATAP SINGH): (a) Yes, Sir.

(b) Clause 3 of the Sugarcane (Con-
trol) Order, 1966 lays down the
following basis for fixing sugarcane
price payable by sugar factories:

(i) the cost of production of su-
garcane;

(ii) the return to the grower
from alternative erops and the gene-
ral trend of prices of agricultural
commodities;

(1) the gavailability of sugar to
the consumer at a fair price;

(iv) the price at which sugar
produced from sugarcane is sold by
producers of sugar; and

(v) the recovery of sugar from
sugarcane.

In addrtion to the above, an expert
body, the Agricultural prices Commis—-
sion, the State Governments concerned
and yarious Assppiations of Sugar Mills
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cane grawers are consulted before sre
riving at a final decision regarding the
fixation of the minimum cane prices

under law. For the sugar sessons
1977-78, the Central Government
after considering all circumstances

having a bearing on the case, had
decided to fix the statutory minimum
cane price at Rs, 8.50 per qtl. linked
to a basic recovery of 8.5 per cent or
below, with a premium of 10 paise for
every 01 per cent increage in reco-
very above 8.5 per cent.

The average recovery in the country
is about 10 per cent ang hence the
average minimum price is Rs. 10 per
quintal. In addition to this, sugar-
cane growers supplying sugarcane to
sugar factories are entitled to 50 per
cent share of the excess realisations
from the sale of levy from sugar, In
the past the average share has been
of the order of Rs. 2 to 3 per quintal. In
actual practice sugarcane growers get
what js usually referred to ag the
State advised price which for the sea-
son 1976-77 was around Rs. 13.50 p. per
quintal on an all-India average.

Agitation by Graduate Junior
Engineers

4338 SHRI AGHAN SINGH THA-
KUR: Will the Minister of WORKS
AND HOUSING AND SUPPLY AND
REHABILITATION be pleased to
state:

(a) whether active members of
Graduate Junior Engineers Associa-
tion and the EMI Junior Engineers
Association have been ijssued memos
regarding arbitrary transfer orders
to out stations and threatemed with
disciplinary action because of their
agitation for a separate cadre; and

(b) if so, the reasons for such
arbitrary action and not solving the
problem in a democratic way?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) No, Sir. There has
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been no threat of disciplinary action,
As fop transfers these have been done
in order to provide fleld experience ﬁo
graduste Junior Engincers

the design offices; and such tranlteu
are neither arbitrary nor confined only
to the active members of the Asso-
«<iation.

(b) The question does not arise.

Fund foy the Aid of Poor and Physi-
cally Handicappeg

4339. SHRI RAMJI LAL SUMAN:
Will the Minister of EDUCATION,
‘SOCIAL WELFARE AND CULTURE
be pleased to state:

(a) whether Government propose
10 create a national fund for the aid
of poor, physically handicapped and
people dependent on others; and

(b) if so, by what time ang if not,
the reasons therefor?

THE MINISTER OF STATE IN
THE MINISTRY OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(SHRI DHANNA SINGH GUL-
SHAN): (a) ang (b). The idea of
a national fund for aid of the poor,
the physically handicapped and desti-
tutes, laudable as it may appear, is
hardly a practical proposition,

Relief to the disabled ang the un-
employable is a State subject wunder
the Constitution The Central Govern-
ment nevertheless extend substantial
assistance for rehabilitation ang wel-
fare of the physically handicapped,
destitute women and children and
vother depriveg sections of the popu-
lation.

Under the existing schemes, finan-
cial assistance is also provided to
the voluntary organisations working
in this field. Direct aid to voluntary
organisations has been steppeq up
from Re. 58 lacs in 1974-75 to more
than 100 lacs in 1977.78.

Production and Consumption of
Fertilizers

4340. SHRI DURGA CHAND: Will
the Minister of AGRICULTURE AND
IRRIGATION be pleaseq to state:

(a) the production and consump-
tion of fertilizers annually in the
country;

(b) the quantity of fertilisers im-
ported from each foreign country
during the last three years, year-wise;

(c) what is the foreign exchange
involved in the import of fertilisers
during the above period;

(d) the steps being taken by
Government to achieve self-sufficien-
cy 1n fertilisers;

(e) by when India will be self-
sufficient in fertilisers; and

(£) what instructions are issued by
Government for effecting economy in
the consumption of fertilisers in the
country and with what results?

THE MINISTER OF AGRICULTURE
AND IRRIGATION (SHRI SURJIT
SINGH BARNALA): (a) The pro-
duction and consumption of fertilisers
during the yearg 1976-77 and 1977-78
are indicated below:~—

(In lakh tonnes)

Production Consumption
Y
car N " K N P K
1976-97 . . . 19°0 #8 Nil 2457 635 319
1977-78 (Estimated) . 20°0 69 Nil 28-88 827 469

-rem
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(b) ang (c). The quantity of ferti-
lisers  imported from each foreign
country during, the last three years,
year-wise alongwith the C & F value
thereof is indicated in the statement
laid on the Table of the House, [Plzc-
ed in Library. See No. L'T-1925/78].

(d) The Government have taken
the following steps to reduce depen-
dence on imports ang achieve self-
sufficiency in fertilisers:-..

(i) ensure maximum utilisation
of the capacity of the fertiliser
units;

(ii) implement programmes for
improvement in the capacity/capaci~
ty utilization of existing units;

(ii1) implement g programme for
creating new capacity far fertiliser
production.

(e) A large scale programme for
augmentation of fertilizser production
capacity involving the setting up of 12
new projects has been taken in hand.
Even with the commissioning of these
projects, the production available by
1983-84 1s not expected to be sufficient
to meet the demang for Nitrogen and
Phosphates. There are no known re-
serves of Potash in the country and
India will have to continue to depend
on imports for obtaining its require-
ment.

(f) Economy in consumption of fer-
tilisers means most efficient use so
that every kilogram of fertilizer ap-
plied to the soij gives the maximum
return. Guidelines with regard to effi-
cient use of fertilizers have been issu-
ed by the Government are given in
the statement laid on the Table of the
House, [Placed in the Library, See
No. LT/1925]. Implementation of
these instructions is a continuous task
for the extension machinery and State
Governments, who, by constant train-

ing ‘seasons, bring home to
farmers before every crop-
ing seasons. bring home to
the farmer the message of efficient

fertiliser use. The results of this pro-
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cess of extension are reflected in the
figures of agricultural production,

Extemsion of Fertiliser Promotien
Campaign

434]1. SHRI SARAT KAR: Wil] the
Minister of AGRICULTURE AND IR-
RIGATION be pleased to state:

(a) whether Government propose
to cover more districts under the Fer-
tiliser Promotion Campaign during
the current year;

(b) whether Central Government
have received any proposal from the
State of Orissa for including more
districts in that State under this cam-
paign; and

(¢) if so, the reaction of the Cen-
tral Government 1o extend the scheme
to that State?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a)
No, Sir., The ¥ertilizer Promotion
Campaign will continue jn the 75 dis-
tricts which were selecteg for Rabi
1877-78.

(b) No, Sir.

(c) Does not arise

Prices of Agricuitural Products

4342. SHRI C. K CHANDRAPPAN:
Wil] the Minister of AGRICULTURE
AND IRRIGATION be pleaseq to
state:

(a) the floor prices of rice, paddy,
wheat, jute, cotton, sugarcane, tobac-
co, groundnuts, coconuts, cashewnut
for 1978-77 and 1977-78; and

(b) at what price these above men~
tioned agricultural products were sold'
during 1976-77 and 1877-1978 and de-
tails thereof?
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“PHE - MINISTER OF AGBICUL »
(SHRI

TURE " AND IRRIGATION
SURJIT SINGH BARNALA): (a)
A statement giving procurement pri-
ceg for paddy and wheat and mini-
mum support prices in respect of
jute, cotton and groundnut ang mini-
mum prices for sugarcane payable by
sugar factories for 1876-77 and 1877-
78). Is Laid on the Table of the House.
{Placed in Library. See No, LT-1926/
78]. These prices act as flood prices
Support prices are not being fixeqg for

tobacceo, coconuts ang cashewnut. “In-

the case of rice, procurement prices
are fixed by the State Governments
on the basis of the procurement price
of paddy announced by the Central
Government.

(b) Statements giving month-end
wholesale prices of rice, paddy, wheat,
jute, cotton, tobacco, groundnut,
coconut and cashewnut and prices of
sugarcane as paid by sugar factories
during 1976-77 and  1977-78 are laid
on the Table of the House [Placed in
Library. See No. LT-1926/78].
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Re-evaluation of Answer Sheeis

4344. SHRI VIJAY KUMAR MAL-
HOTRA: Will the Minister of EDU-
CATION, SOCIAL WELFARE AND
CULTURE be pleased to state:

(a) names of Universities in India
that allow re.evaluation of students
answer sheetg in their oxaminations;

(b) whether Jawaharlal Nehru and
Jamia Millia Universities also allow
such facility of re-evaluation of ans-
wer sheets on request; and

(¢) if not whether there is any
proposal to allow this facility to stu-
dents in these universities?

THE MINISTER ‘OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUN-
DER}: (a) Provision for re-evaluation
of answer books is made by the Uni-
versities themselveg depending upon
the system of examinations, etc., * fol~
lowed by them. Information aboutthe
names of all Uhiversities which per-
mit re-evaluation is not available.
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(b) Jawaharlal Nehry University
hag no provision for-revaluation a8
the final grade awarded to a student
is not based on a single fina] exami-
nation. In the Jamia Millia Islamia,
provision ig made only to scrutinise
cases of rechecking of results when-
ever proper applications are made.

(c) No, Sir.

Commercial use of Residential
Buildings m Delhl

4345. SHRI VIJAY KUMAR MAL-
HOTRA: Will the Minister of
WORKS AND HOUSING AND sUP-
PLY AND REHABILITATION be
pleased to state: .

(a) what are the details in respect
of commercial use of residential build.
ings by professionals like doctors and
Chartered accountants ete. referred to
in reply to Unstarred Question No.
766 dated 27th February, 1978, speci.
fically in areas under the jurisdiction
of the Land and Develorment Office
at New Delhi;

(b) will the Minister lay on the
Table a copy of the administrative
orders/guidelines being followed by
the Lsnd and Development Office in
respect of allowance of residential
buildings for commercial purposes by
professionals and other categories;
and t

(¢) how many cases in respect of
each category of professionals efc,
have been allowed to use residential
areas for commercial purpose in land
under the Land and Development
Office?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHR] SIKANDAR
BAKHT): (a) and (b). The use of a
residential building for non-residen-
tial purposes is a breack of the terms
of lease and such use is temporarily
regularised by the Land and Develop-
ment Office on recovery of misuse
charges. In cértain cases, use of resi-
dential premises by professionals etc.
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to the extent prescribed is condoned.
A list of condonsble breaches is laid ch
the Table of the House. [Placed in
Library. See No. LT-1927/78).

The misuse gf a premises comes to
notice of the Land and Development
Office on  inspection of the premi.
ses. These inspections generally used
to be made whenever there was a
complaint of misuse or whenever the
lessee gsked for mutation or permis-
sion for transfer or sale, Hence de-
tails of all misused residential build-
ings are not available. Government
have recently decided that the Land
and Development Office  undertakes
periodical inspectiong of the leased
properties,

(¢) Collection of information will
take considerable time gnd effort
which may not be commensurate with
the result,

Development and Preservation of
Tribal Dialects and Languages

4346. SHR1 GIRIDHAR <GOMAN-
GO: Will the Minister of EDUCA-
TION, SOCIAL WELFARE AND CUL-
TURE be pleased to state:

(a) programmes adopted and pro-
visions provided by his Ministry for
the development and preservation of
tribal dialects and languages in the
year 1977-178;

(b) total number of tribal languages
found in India and how many of them
have invented the script of their own
so far; and

(c) programmes for the develop.
ment and preservation of scripts parti.
cularly Savara language script in-
vented in Gunupur area of Orisss
State?

THE MINISTER OF STATE IN
THE MINISTRY OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(SHRIMATI RENUKA DEVI BAR-
KATAKI): (a) The yndermentioned
programmes have been undertaken
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4hrough the Centra] Institute of Indian
Languages, Mysore:

(1) Preparation ot instructional
materinls in tribal languages; -

(ii)‘Pub]ication of phonetic rea-
ders, grammars, multilingual dic-
tionaries and folk literature etc.;

(iil) In-service training in lengu.
age teaching;

(iv) Organisation of “orientation
camps, workshops for material pro-
duction and training 1n language
teaching for language teachers.

The financial provision for work on

tribal and border languages is Rs. 325
lakhs approximately.

(b) The tota] number of mother
tongues returned by Scheduleq Tribes
in 1881 census is 304 which have been
classifieq into 101 languages by the
lhinguistists  of the census. Three
languages vip. Santhali, Savera and
Kurukh are said to have invented a
new script or discovered an old script.

(c) Since from the point of view
of educational and economic advant-
ages, the speakers of tribal languages
must transfer to the State language
at some point in their education, the
State Government ang others have
been advised that the tribal languages
may follow a modified version of the
script of the State language for edu-
cational purposes.

Rehapilitation of Loeal Tribal persens
in Dandakarmaya Project

4347. SHRI GIRIDHAR GOMAN.
GO: Will the Minister of WORKS
AND HOUSING AND SUPPLY AND
REHABILITATION be pleased to
state:

(a) steps taken by his Ministry and
Government of Orissa to rehabilitate
the gdisylaced and misplaced  Jocal
tribal persons in Dandakara Pro-
;ect and Potteru Irrigation project so
ar;
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(b) total number of refugee fami-
lies rechabilited in that zome and
left the place so far; and

(¢) allocation made for the year
1877-78 for refugee development and
tribal development by his Ministry?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT); (a) The question of reha-
bilitation of loca] tribalg likely to be

displaced as a result of the Satiguda
Dam Project in Dandakaranaya is be-
ing considered by the Dandakaranaya
Development Authority in consultation
with the Government of Orissa. No
such tribals have been displaced in
the Potteru Irngation Project areas.

(b) 12,821 families were rehabilita.
ted in Malkangiri Zone as on 31-1-1878
of whom 3,687 had geserted by that
date In addition, 3,772 settlers left
rehabilitation sites between 1-2-1978
and 18-3-1978.

(c) An amount of Rs 440 lakhg has
been provided for refugees and tribal
development in Dandakaranaya Pro-
Ject during the year 1977-78.

gef Fewrf  afcdlon

4348 ot et wmfw : war
viu ot fawrf weft oz qa® & wor
L 2ot I

(%) vt faard afedvomT a2 o
a% g SqW WX 9T 1T 41 =T w1
st g;

() v afcaomT & e e aig
fiparsl o gt & vt o wfir
Ferwr€ gt ot ¥w w9t Agd X
o fardl o freel wwe wiw W
fawrk Y ot §;

(7) sq% waiv dw & qfw 9
it ¥ Jweey X T ¥ T ANy



179 Writien Answers MARCH 27, 1878

& mur suTe fa K wpd wiw & fag
qTeY FF qF I T5F FINT AUT 3 TrAT
# TTHIR AT ST T @ § waww
w3 &7 faar B, Wik

(v) sragaa 2 fr ag o 3o
Y qe AT H vy fawrt R oar A
77 ot i ufx ar Ar gEE e
447 # |IT ¥G1 AT JOHV e q4qv
g W F A B wrw ¥y wfqm
andteT fadgm £ ¥ I 97
K0 wtT afz gr, AT IAFT FT TH WAT
s ?

ofr i fawrd woit (st gooftr
fog wxent) : () T www IFE
fa=rg qfeataar 97 121 ®UT FA4
FY AT A BT AATEN 1977-78
¥ A7 aF A 9fqIAAT 9T 118 42
FTIT T9% GF T T T FeATHT B )
T TFIT ATRL 2 38 FOIT T9Y @Y
froama &

(&) == afrarar & 1 53 9T
FeEaT Wy A7 qrigw fawrf &
qfraeTT ST TER 1 0 68 ATy PeIUY
&3 TF Fra1y gv A7 0 85 WY
emr @r It fFAarr 97 | 1977-78
T O AT 1 47 A AT o A
0 64 T Iy &a wY NF fey
qv g7 o 83 oy ¥FEgT T ¥ oACT
frmy ge-faars megar AT IR A
A Y AT B 1 AFFT TEGT 33000
g#iag @ 7 fars 76

(7) Fwa f7 fegere  andn
A& WOty ¥ meIrA @A AT R
forad frox A3t F frmior & w0
afir w7 §FAT AT WA W
=y feat stram et &

Written Answers i8o

wa @& gfwa fear werm o1
TEAR IIAFT F7H § IPW § w0
& & ufiga fawrg ¥ fav wa fa
fa rra-srfarsor WY eavaeT T WY §
3§ FEFR T A-ia gfas I yra-
&I fara w15t g7 fear mar & famr
faar Y sor-frwrg & far oiee-
Faet ®1 fmiw wom wiv qfa ®@r
FRAA FATA/AET © AT P g
i T At A v afegrer & wwE
iy ¥ai7 g F1 wv-ww 516 §757
& g A & e &

(&) [TE FIFIT 7 GAA THA
#r 97 @ & WR AqmEy 97 v &
AT

fat fawrw wtfowTw 7 fafew

oe ey ¥ gleawd
4349 SO TUTOR WTNX : AT
frafor vl wmarw aan gfa st geaie

W& TE &ATA Y FI7T F £+

(%) ad 197677 % fae fawra
grfeseor 7 frasr AT oA #7 fato
forar,

(w) =wavaF a4 fr faedt- e
sifusvor g fafwe 4500 Fr gew
@ oF TR A w@Er 7w,
w= otr fasfr Aot gfard 7@ &

{w) Frarsraw e soqata
¥ 2200 v9 Tt @iz Faad, awda
Tt Agfaud & =9 197 F T
AT F YIAT T7 FAFLI, TAT A,
v ez s faaw fazme & weme
frg &, W

(w) afs guds wrr () #13A%
Ty & A faed farsra sfawon



18t  Written Answers CHAITRA §, 1000 (SAKA)

Tro et 197677 ¥ ¥ fw ¥ fafe
ader iy 3o glaard w4 &, & wiaw
qay fraffr < & o oo § Wi
HORT EIO EH AL T AT FrHangy o
wr T4y & oY FAT FAAT ATVHIC A T
AT H7 9AT HA F AT 7 w7 Adwr0r
fear & £F xar g7 oite I Frtar A
Frygrr P AT asw 8 7

frafor vt wmw war g o
grwte wot (st FaemaT wwr) @ ()
4401

@) gAEarawr ¥1 fae fawtw
yifee grar grata st § aamr
AT 9T | GTR YT SATE WY g
T &7/AT §9% ITT GRATA &AT F A
qo AT e AT & 99ERET
F FTATT AAT FATHT A AN AT
v & gEwr &) faar faosdr fagre
srfsr grer IyeRy FEt TEt |
=feas T wenfear gror afe &
ang, =@y I N § Afew g ¥
TAFT aqAeAT A 0

(m) s &

(%) Fwder wer () ¥ sfeafaa
T 1969-70 ¥ #vrr uw fafaw
TN A AT FATT o ¥ | srafe T
(=) ¥ Sfrafas > 197677 %
FATY A & | O IudEw wir (W) F
Sfemfle w42 77 wF T 1100 TTE Y
e ¥ v av awrmar & gl
qr | wuir gy faaior ofr smver X afy
& mreer Judfeey wiv (wr) @ aficrfes
o2 3 Feoflr o7 ey e r & 1 94-
aay wely ot gfeed e weh
it et Ayt & It & sepaTe
& 1 o writ g vam snife g
T wrrar T &

Written Answers 182

Imparting Religious and Moral Edu-
cation in all Faith

4350 SHRI MADHAVRAO SCIN.
DIA Will the Minister of EDUCA-
TION  SOCIAL WELFARE AND
CULTURE bpe pleased to state

(a) whether Government propose
to consider the proposal about impart-
ing relhgious and moral education in
all faith 1n  regional lungaages, to
make the children moral, patriotic and
faithful to their rehgion throughout
the country,

(b) 1f so, whether Government pro-
pose to consult all State Governments
in this regard and 1if so when, and

(c) Government’s reaction in the
matter?

THE MINISTER OF EDUCATION
SOCIAL WELFARE AND CULTURE
(DR PRATAP CHANDRA CHUN-
DER) (a) Moral Education has been
given an important place in the curri-
culum The school curriculum will
have a core centering arcund the ob-
yective of character building The em-
phasis will be however, on the deve-
lopment of human values in Education
and not on religious education

(b) and (e) The NCERT hag deve-
loped the framework of the school
curricilum which has been recently
reviewed by the Ishwar Bhai Patel
Commuttee These documentg have
been circulated to all State Govern-
ments The State Governments will
be preparing detatled curricula based
on these guidelines

Damage due fo Hallstorm in MP,

4351 SHR! MADHAVRAQO SCIN.
DIA Will the Minister of AGRI-
CULTURE AND YRRIGATION be
pleased to state

(a) whether Government are aware
that 1n the recent hailstorm a num.
ber cf districts in Madhya Pradesh
were adversely affected;
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(b) it so, whether the Government
have received a request from the State
Government for Central assistance in
this regard;

(¢) if so, the total loss assessed by
the State Government and total assis-
tance sought therefor; and

(d) the reaction of the Central
Government?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a)
Yes, Sir.

(b) No, Sir
(c) and (d). Do not arise.

Group Housing Societies in Delhi

4352. SHRI DURGA CHAND: Wil
the Minister of WORKS AND HOUS-
ING AND SUPPLY AND REHABILI-
TATION be pleaseg to state:

(a) the names of the group housing
socleties 80 far registered in Delhi,
with their date of registration;

(b) what 1s the total amount depo-
sited by these societies so far,

(c) the manner in which the amount
is being utihsed by the DDA;

(d) the names of societies who
have been given possession of land
with the dates of possession; and

(e) by when the remaining societies
who have deposited full cost are
likely to be given possession?

THE MINISTER OF WORKS AND
HOUSING AND SUFPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) The details are furni-
shed in the statement lald on the Table
of the House. [Placed in Library. See
No. LT-1828/78],

(b) Rs, 333,56,180 have been re-
ceived au cost of 1and so far. Out of
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this amount Rs. 4,42,519 hag been re-
funded as some socleties were not in-
terested in allotment of land

(c) The amount ig being utilised
for development activities of the
Delhi Development Authority

(d) Details are given in the state-
ment laid on the Table of the House
[Placeg in Library See No. LT-1928/
78].

(e) 51 gocieties have deposited full
cost of land, 40 of these have been
given possession of land. The remain-
ing are expected to be offereq land by
30th April, 1978,
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Minjstry-wise Quota of D.D.A, Fiats

4354. SHRI C, K, JAFFER SHA-
RIEF: Will the Minister of WORKS
AND HOUSING AND SUPPLY AND
REHABILITATION be pleaseq 1o
state;

(a) the details regarding the num.
ber of residential plotg released dur-
ing the last one year for the muddle
and low income groups in Delhi;

(b) whether Government would
like to fix some quota in this regard
Mimistry-wise, for Central Govern-
ment Employees, and

(¢) whether there is any quota for
an out of turn allotment of these flats
and plots also?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT)" (a) Nj plots were released
for allotment by draw of lots.

(b) There is no such proposal.
(c) No, Sir.

Rehabilitation of Refugees in Madhya
Pradesh

4355. SHRI PARMANAND GO-
VINDJIWALA: Will the Minister of
WORKS AND HOUSING AND SUP-
PLY AND REHABILITATION be
pleased to state:

(a) places where the refugees from
East Bengal are being rehabilitated in
Madhya Pradesh;
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(b) whether the Government - of
Madhya Pradesh have sent to the Cen-
tral Government vdrious proposals
with regard to the rehabilitation; and

(c) if so, the number of such pro-
posals and their description and gsc-
tion taken by the Central Govern-
ment?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) New migrant familieg
are being settled both ip agriculture
and smal] trades, For agricultural set-
tlement there gre three projects know
as Betul, Panna and Sarguja admuinis-
tered through the State Government.
Settlement 15 also taking place in the
old cojones of Dharamjaigarh (Dis-
trict Raigarh) Ajaibnagar (District
Sarguja) and Usrar (District Satna).
There j5 a centrally administered
scheme viz, Dandakaranaya a portion
of which lies 1n Bastar District. The
Madhya Pradesh portion of the Danda.
karanaya Project consists of two zoneg
namely Kundagaon ang Paralkote, In
regarg to Small Trade settlements the
places where the schemes have been
framed are Indore Ujjain, Nagda, Raj-
nandgaon Kandwa, Gwalior, Dewas.
Jabalpur, Neemuch. Morena and Khar
gaon.

(b) Yes, Sir.

(c) The number of proposals for
agricultural families is 5 and these
have been approved The number of
proposals for small trade familieg ig
16, out of which 11 have been approv-
ed and the remaining 5 not considereg
necessary at this stage, The ggsistance
sanctioneg by Government of India
for agricultural families provides for
housing, bullocks, agricultural imple~
ments, bunding, subsidiary occu-
pation, purchase of seeds and fertilizers
etc., as well as grant for maintenance
assistance for 8 months; for small trade
families loang for housing, shops and
business as well as grant for mainten-
ance assistance #0r 3 months,
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Irrigation Facilities fo Refugees ia
Shahpar

4356 SHRI PARMANAND GO
VINDJIWALA  Will the Minister of
WORKS AND HOUSING AND SUP-
PLY AND REHABILITATION be
pleased to state

(a) whether 1t 18 a fact that the
Government have received from the
Government of Madhya Pradesh a
proposal knokn as Bichua-Latia
Project for providing irrigational
facilities to the refugees i1n Shahpur,
District Betul, MP,

(b) whether 1t is glso a fact that
the Government of Madhya Pradesh
hag consented to share the expense of
the above project as demanded by the
Government, and

(c) 12 so, whether the permussion to
construct the above project has been
granted?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT) (a) Yes Sir

(b) Yes Sir to the
per cent

(¢c) It has exammed and not
found necessary by Government of
India to financially participate 1n the
execution of this Project

extent of 20

Central Government Offices in Bar-
racks in New Delhi

4357 SHRI DURGA CHAND wWill
the Minster of WORKS AND HOUS-
ING AND SUPPLY AND REHABI-
LITATION be pleaseq to state

{a) the names of Central Govern-
ment offices which are located 1n bar-
racks in New Delhs,

(b) whether 1t 1s a fact that the
‘Government have formulated or pro-
pose to formulate any proposal to con-
struct buwldings on the pattern of
various Bhavans for housing these
offices, and

(c) 1f so, the details thereof?
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THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHR1 SIKANDAR
BAKHT) (a) Names of Central
Government Offices i general poal
Jocated 1n barracks ;n New  Delhi
are given in the attached statemerit

(b) and (c) While assessing the
tota] requirement of office accommo-
dation to be constructed, the re-
quirernent of  office accommodation
for offices located m barracks, which
may have to be demolished in due
course, 18 being kept in view At pre-
sent, office buildings are under cons-
truction 1n Plot No 85 in New Delhi
(part of which has been completed),
in Rama Krishna Puram and Badar-
pur-Mehrauli Road Complex Propo-
salg are also under consideration for
the construction of office buildings mn
general pool i Lodhi Road area In
New Delhi

Statement

1 Ministry of Defence (Partly)
2 Ministry of TFinance (Defence)
(Partly)
3 Army Hcadquarters (Partly)
4 Nava)] Headquarters (Partly)
5 Air Headquarters (Partly)

6 Border Road Development
Board

7 Research and Development Or-
ganmisation (Ministry of Defence)

8 DG Air Force Medical Service
9 D G Inspection Organisation
10 DGBR Headquarters
11 Darectorate of Standardisation
12 DTD&P (Ar)

13 CMO Directorate

14 Directorate of Planning and
Co-ordination

15 Ordnance Factory Cell
16 Heavy Vehicles Factory Cell

17 Northern Directorate Survey of
India

18 Directorate of ML & C
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18 Directorate of Public Relations.
20, Chief Admamstrstive Officer

{Ministry of Defence)
(Mimstry of

21, Security Office
Defence).

22 Armed Forces Mim Photo Di-
wvision

23 Joint Communications Electro-
nics Commuttee

24 School of Foreign Languages

25 Services Sportg Contro] Board

26 DCDA I/c Pay Section

27 Unit Accountant (CAO)

28 LAO (AP)

20 LAO (AHQ)

30 IDrectorate of
Services (Partly)

31 Pay and Accountg Office (Reha-
balitation)

32 Pay and Accounis Office (Sup-
ply)

33 Pay anq Accounts Office (Agn-
culture)

34 Cabinet Secretariat (Partly)

35 Pay and Accounts Office (De
partment of Food)

36 Controller General of Accounts
(Ministry of Finance) (Partly)

37 Ministry of Chemicals and Ferti-
hisers (Partly)

38 Depariment of Sovaal
(Partly)

39 ( PI (Partly)

40 Department of Personnel (Part
)

41 Ei1torcement Directorate (Part-
1¥)

42 Ceniral
(Partly)

43 Monitoring Orgamsation (Mims-
try of Communication)

44 Minstry of External
{Partly)

45 Foreigners’ Regional Registration
OfMce

48 Directorate of Sugar
Fats, Oils and

Audit Defence

Welfaie

Vigilance Commission

Affairs

47 Directorate of
‘Vanaspati
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48 Darectorate of Economucs and
Statigtics (partly).
49 DGB & D (Partly)

50 Department of Heavy Industry
(Partly)

51 Intelligence Bureau (Partly)
52 Border Security Force (Partly).

53 Settlement Commussion (IT &
WT)—Ministry of Finance

54 Norther Zonal Council (Mims
try of Home Affairs)

55 Regional Settlement Commas-
sioner’s Office
56 Department of Rehabilitation

(Partly)

57 Directorate of Inspection, North«
ern Circle (DGS&D)

58 Ceniral Road Research Orggm
sation

59 Publication Branch (Ministry of
Works & Houing) (Partly)

60 Press Information
(Mmistry of I & B)

61 DVP (Partly)

62 Photo Division (Mimnistry of I &
B) (partly)

G3 Rogistrar General of India (Part
ly)

64 Ministry of Education (Partly)

6> Central Hind: Duectorate (Part
1y)

66 Central Plant Prolection Unit

67 Souial Weltaie and Rehimhita-
tion Direclorale

Bureau

68 Bureau of Police Research and
Development

69 DG AIR (Partly)
70 Central Ground Water Board
71 National Saving Organisation

72 Ingtitute of Secretariat Traimng
and Management (Partly)

7% The concerned maintenance units
of the CPWD are also located in prac-
tically all the barracks
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Constructiona] Programme in DIZ.
Am’ N'w Delhl

4358. SHRI DURGA CHAND: will
the Minister of WORKS AND HOUS-
ING AND SUPPLY AND REHABI-
LITATION be pleased to state:

(a) whether it is a fact that only
type II and type I quarters are being
constructed in the DIZ Area, Gole
Market, New Delhi;

(b) if so, what are the reasons for
which type III and type IV quarters
are not constructed in this area; and

(c) whether it i3 proposed to con-
struct higher type of quarters in the
rest of DIZ area, if so, what are the
details thereof, if not, what are the
reasons therefor?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT) (a) No, Sir

{(b): Does not arise, as type IIl and
type IV quarters are also under ccn-
struction 1n the D.I.Z Area.

(¢) No, Sir. at present, 1t 15 pro-
posed to restrict the construction of
new quarter, in general pool during
the next two years, mainly to the
three lower types This 13 becausc of
a very large shortage of quarters in
these types

Rice Rotting in Tripura

4359. SHRI KIRIT BIKRAM DEB
BURMAN: Wil the Minister of
AGRICULTURE AND IRRIGATION
be pleaseg to state:

(a) whether ;t ig a fact thag a huge
stock of about 1300 metric tonnes of
rice has been rotting in the Govern-
meny godowns in Tripura since 1974
and lately this stock has been declar-
ed unfit for human consumption by
the Public Analyst; and

(b) if so, the total amount of loss
so incurred; and the reasons for the
same?
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THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE.
AND IRRIGATION (SHRI BHANU
PRATAP SINGH): (a) and (b). A
quantity of about 13,000 tonnes of
rice has been built up in the Tripura
godowns of Food Corporation of India
mainly due to lower off-take than
anticipated. Some of the stocks re-
quired reconditioning and this has
been undertaken. No stock out of
this has been declared unfit for
human consumption.

oo v # wes Imn

4360. oY gL wr g : wWT
wiw site fewrf et a2 T g
w1

(%) srdra qore i 9% waw dar
w7 & ol woee & ave & @)
wr ¢, W

(=) #m w8 am qfw & anr
¥ gt Su F% f5 iy sqaewm,
&mifar sweqqw aw A aqv fooww
geqras sfx aWY SuTw %7 fag af §
waarfai TR Y ?

wii wit Feram§ sioft (st goofte fag
wowon) @ (F) “EEr s aarda
g s W ¥ U & fod st
qfcara” AT i srarfora FeET
¥ gEd qrEEY AT § AT 40,
gfoamo aqT IaT 4AW TR 7 HER
&1 7 & fal qrdg wfw w1 qE
gradT ¥ 4% fear @y oan ) g9
TMT ¥ 3 BRAT A% #Y W@ WA
ot gt & fad Foregsr qar gane
#1 s wrwfaa’T & s 97 5 0 srfawe
% fggre ¥ ox o favarl ®Y 25
yfewer & fgoma ¥ T agraar W@ &
syarear § | xa% wfafo asq e
g oy frarst WY 25 wfawe Ow
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TETEST 2T 1 AT AFRTAAT § 4 iy
FTIAT & A, 64, 000 PrErac A @
Trergm s dfarga 7 w0
iy ot fraaw fpar aar ar 1§ 1977~
78 % TA 28,000 ¥RIT §F *7
T foar T g 1 A¥ 197879 W
ZYTT FAAT | AT FRTT AX FT AT
HIA ST AAfag AT |

(=) Gr"rgilfﬁiwﬁ“mt??ar
7 foam w1 35T /) far qar
w7 TY FY wHfradt grT g7 sy
¥ g & A | gawy geaArs 357 syerear
®r 9T wW &

Urban Development and Slum Clea-
rance Schemes in Maharashtrg

4361. SHRI R. K. MHALGI: Wil
the Minister of WORKS AND HOUS-
ING AND SUPPLY AND REHABI-
LITATION be pleased to state:

(a) with a view to accelerate the
development in the fields o Urban

Nuame of City

1. Bombas & New Bombay
2. Pun:

3. Nagpur

4. Sholapu

5. Kollapur
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Since the assistance is sanctioned and
releaged on the basis of assessment
of the progress and  availability of
funds, quantum of assistance in
1978-79 has not yet been determined.

Teaching of International Trade -
in Universities

4342, SHRI VIJAY KUMAR
MALHOTRA: Will the Minister of
EDUCATION, SOCIAL WELFARE
AND CULTURE be pleased to state:

230 LS—7.
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Development and S§lum Clearance in
Maharashtra what schemes are initia-
ted by the Central Government; and

(b) how much amount has been
provided for the said schemes in
Maharashtra during a period of last
three years and how much amount is
proposed to be provided in the year
1978-79?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT); (a) Under the Central
Scheme of Integrated Urban Develop-
ment loan assistance to supplement
resources of the State Governments
is provided for implementation of
selected urban development projcts.
There 1s no Central Scheme for slum
clearance which is in the State Sector

(b) In Maharashtra, assistance
under the Integrated Urban Develop-
ment Programme has been provided

to the Government of Maharashtra as
follows: —

Amountofassistance provded upto
20-9~78

(in crorey)

Q20

(a) which Universities and Mana-
gement Institutes in the country are
offering (1) specialised diplomas or
degrees n International Trade or In-
ternational Marketing; and (2) courses
on International Marketing as a part
of other businesg education courses;

(b) how many students were taught
such courses during the current aca-
demic year and what was this figure
at the end of the Third Five Year
Plan;
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(c¢) whether the University Grants
Commssion has received ouy picposal
ftom the Indian Institute of Foreign
Trade regarding introduction of In-
ternational Trade courses 1m Univer-
sihies at under graduaie ind post
graduate levels and

(d) if so the nction tiken by the
UGC m this 1erard?

THE MINISTI'R OF EDUCATION,
SOCIAL WELFARE AND CULTURE
{DR PRATAP CHANDRA CHUN-
DER) (a) According to informa-
tion avalable no Unneiuty or
Management In titu e 1 offering a
sp cial eq degree or diploma in In-
ternational Trade or Internafional
Marketing These subjects however
form part of the courses in the
Departments of Commerce, Economics
and Management mn most Univer-
aities, and @2l the Institutes of
Management

(b) Information 15 not ivailable

{c) anq (d) The Indian Institute
of Foreign Trade made a proposal to
thg University Grants Commussion in
July, 1976 regarding reorientation of
syllab: for Foreign Trade course, in
different Universities The sugges-
tion was considered by the Commerce
Panel of the Commussion and on its
recommendation the courses guggest-
ed by the Institute were placed for
scrutiny by the Workshops on Com-
merce to which the representatives
of the Ingtitute were also invited
The final recommenda‘ions of the
Panel are expected to be available in
the next acadermic session

arim wfy #r dvew ot foag oy
Jeqvae

13+3 St ghE AT gy Fy
wie o fawd rfr 03 w009 o
i fr

(F) ¥ a7 7 g &)
aa wta 1 w18 dao frar o g,
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(=) afx @, o Q& wiw fad
THT T 61T ITET GIFAT T T
{]

() =ar QoY g w1 9uwTE A
¥ faemy £ y@m drageie foe g
2 AR

(w) wfg wwsrs g & fan
friq faraw T AT A0 wrARRTAY
garw o ary £v9 % {1 ™1 3w
T AT Y

gia sitx faarf o=t (ot gooitw
fog awmar) (7)) fram)

(@) =war 25 V@ EETT a9
FY 2T F1 AT G2 ¥ ®F 7 G
foary arar & 1 g @ qar w1 =T Ay fra
e —

& (=T ¥y

U FT ATH

IATHIW . 9 0

quTa) 45

ghearen 35

o A . 8 0
(w) g

(9) 25 "me gEeTe sa 1Y arda
war F1 FaT = ¥ gurv ¥ F fav
fargY & AT FAF ATAT ATHT 125~
150 T WYY TA wradt &Y AT Ar
7Rt 1 1978 ~79 F J19T9 AN 1
1 $TTT G T I HAT T fYTY
7R AT TR ¥ ) TV TR B
ara & fag §fer & weart ghafead
1 o1 74 8 fr § wol wmreseY
TR M gma yugF e aar £ 4
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owTdt wmic werre wok shid fraw

4364. oft wurw fag Agwr :
w1 frmto wite e e g el
grte w5 @ oW H oo
¥ i

(F) vy wtw ¥ 99 & fag
TMET ST, A1 AT ETT F AT wee
froar= ¢,

(&) woorgas s & W
I FET  wArz wvs qEd fauw
w71 § , MY

(7) far arr ¥ gwew waE
feq wrre wrdfe foear qrar 207

Frrfor wite wrarw e g wie
gafe weat (st Frwre wewt)

(%) L.zrfm 11 1955
2. zréw III 1954
3 7w IV 1953

(@) =Y (7). waeaT & s
YT WAER B & a1k § e fafire
frm Wi & ) Sedw WY 9T SuR
TR F FrATT 9T Fa=r oA wmar
g 1« aafr, =dws Gl &
weftR, mvadt @t Fafaef/eartar
AT WAL FY e 9T 9F F wihat
AT WUFT & WY 97 a9 wrEaed
T A amr ) mifes aer
FAT ddr 4drc frnfoat # fafaear
F A< o o wqw  safeadr s
fraifray wd QO s 97 A2t wrdew
froomd 3
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Additional] Enwluments to Flectrioity
wing Employees of N.D.M.C.

4365. SHRI RAJ KESHAR SINGH:
Will the Minister of WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION be pleaseg to refer
to the reply given to Unstrarred
Question No. 5910 on the 3rd August,
1977 regarding additiona] emoluments
to FElectricity Wing employees of
N.D.M.C. and State:

(a) whether the information has
since been collected;

(b) 1f so, the details thereof; and

(c) it not, the time by which the
same will be laid on the Table of the
House?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHAT): (a) to (¢). The state-
ment containing the required ine-
formation in fulfiiment \ of the
assurance was laid on the Table of
the House on 23rd February, 1978, a
copy of which is laig on the Table of
the Huse. [Placed in Library. Ses
No, LT-1929/78].

Requirement and Supply of Fertilizers
to Madhya Pradesh

¢
4366. SHRI PARMANAND GOVIN-
DJIWALA: Will the Minister of
AGRICULTURE AND IRRIGATION
be pleased to state:

(a) what was the total fertiliser
requirement of the State of Madhya
Pradesh during the last three years;

(b) how much quantity of fertilizer
was supplied to the State in the same
period; and

(c) is it not a fact that much less
quantity of phosphate and sulphate
were supplied to the State?
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THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT  SINGH BARNALA) (a)
The total net agronomuc requirements
of fertilizers of each State are
assessed before each cropping season
on the basis of the projected area
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under various crops and an assumed
percentage increase in the consump-
tion The requirements of fertilizers
of Madhya Pradesh estimated before
the cropping seasons on thig basis
work out to following figures during
the las! three years

(In lakh tonncq)

—— [S——— — — - —— - _— — — -

Year

1975-76

1976-77

1977-78 .

(b) The entire requirements indi-
caled abo e were allocated to the
State partly from domestic production
and partly fiom impoits Against

— e e

Year
197,~76
1976-77

1977-78
(Esumated)

(c) Yes, Sir

fordy w1 wrifes SO

4367. st ow e anit ;w2
fenmr, wnwr weaw sty depfe  wer
T FATT FT FAT FA .

(*) = "t 37 7 & fr
formt & srtfrr s 7 I & fro
T4 1956 I EIET A qHTF-
v faugmrd W =g sarare WY
of WwH T W ¥ qur Ay
or  faiw Wi aw i
TE FT @A a9 qer ¥ 99T
™ o2,

N P K Total
Io50 u by o0 jo 2 54
© 98 o 35 0 92 L35
0 95 [ ] 0 o 140

this allocation, the actual consumption
of fertiizers by the State during these

Years wds as under —

(In lakh tonncsi

N P k T tal
o 77 0 30 o ol 119
0 g1 0 34 o 07 197
094 o 44 ¢ 0q 1 46

gare fewr wwaw; 6

s ¥ ot (st Teper
W woewwl) (%) W
(w) =afemy ¥ sqaror< aur gy
dvmafa ¥ wmw ¥ swafes
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waddy wamd B femfal &
wEreer 3 ey grer ol o< arefie o F
vifer  smar qm wiufs,
1956 wiafrafaa feay mar a1 1 T
Teerd ¥ wm fem oW @
L fe & fedi ok wefelt &
wifr =mare o afafm ®
afies waw e ¥ a  few
srAr gfafer #X1 FTE W
wufgs s g ¥ fag wfufra
% yogwe dwrga feg A § fag o
weary srafm sy frorarver &

(7) wom af FEAT

Loss suffered by Administrative staff
College of Hyderabad

4368 SHR] DINEN BHATTA-
CHARYA.

DR. SARADISH ROY;

Will the Minister of EDUCATION,
SOCIALWELFARE AND CULTURE
be pleased to state:

(a) whether the Adminmstrative
Staft College of India, Hyderabad is
junning in loss of over Rs. 9 lakhs
even after receiving huge grants from
the Ford Foundation during the years
1972 to 1977 amounting over Rs. 22
lakhs and grants received from the
Central Government of about Rs. 30
iakhs during the same period,

(b) if so. the facts thereof; and

(c) the reaction of Government
thereon?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUN-
DER): (a) to (¢) The information
is being collected and will be laid cn
the table of the Sabha.
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wh 1977-73 ¥ Wit et ot frwrer
g =xw

4369. off vrard wresht : 7y
g oie fererf el a8 7 o 7
w0t fir :

(%) =8 1977-78 ¥ 31 w7a D,
1978 o - N faell v
fawrer oo gfz & fam qrea e goeT
= fear mqr

(@) s¢# & & fpady-feelr
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() 71 ag a9 ¢ fF sgde et
faelt &Y gEer &% Suswe Wi (@)
# Ifeafer N fosit &t 59 =0
frar a4 ?

ot vt Fawng stevonr ¥ Tro Wit
(st wm sw feg) : ()
¥ fa@ degml gror S faew
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¥, 130N A qEard da w T
9 o+ fad  faslr eia &

(w) fsly il faelt & fog gm0
|/ T RER AN 33 Sfw wwor
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fawon

agelt www, 1977 ¥ 31 et 1978
0t wafe ¥ Qow arfousctoutio,
s o¥toWtommio, wrfowtoumiotllo
wiko, Yodtowrho gerontfoefto wfe
% wae frer weary X o Wit
faeht W e Wt feg wg it
wam wA@ W W gl wer
frg § & gt s e R o

L11 o= 7 amw aqr T
aErl fom v e fewa &

Tt WA

1 afemare wwe w17 PEH
fiTo o AT
(afagmre)

2 FEns fa @ g Far fae
forar ot Ay (ST L)

s warae wae frew fa. s
TN (T )

et A

4 o gaw fawwr gHe wo Zo
o fao, forem gra (o)

5 FeAraer Fwmfer g
foew fore forer raw woFTe
(afreary )

6 Y WATAY WHo o Fo o,
forr Wi (mEraR )
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qgeTd faw & arv wy uow
ay ¥ e feqm €

7 = aTEAT QIHT TWo Fo Fo
gde fie, fomm 9@,
(Fgorm)

8 qAATX Qo Fo To qHo fio,
fore amaz (orwa)

9 vHIT wghT{ HYY farea fao
forar #v3 (3n 9’0)

10 T Tw o¥o WHE. Fo fiqo,
foer Agqe (sfEr )

11 qera Fmwraefes e fo,
foenr fawmrarazer  (wrw
q3w )

12 qgF7 UHo UHXe Fo fHc

\a

fomr s (WETU®)

13 7MEH TF o UHo Fo fdo,
fomr wremge  ( @ETTE )

14 Amaw wwmofer R fae
fore faer sgai ( afawmme)

15 giawrarer semafa oio
T YEo WA firo forem
famrarerm (W7o Wo )

16 WY THo THo Fo fAo,
forar  megT ( wEgTOeg )
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e fam ® mw At g fyw
C F g fean §
srgwe fvr o
17. fooit wore mog gwvw fm
Tt fae, faem ¥w
(30 %o )
18. %o wric Hro & fae, famr
arzg waxgre  (afamarg)
19  Wiww fae, fam wwrege
(3o wo)
20 W zEeEds fa.,  fawn
afrararg (3o o )

21 FTEYR W e e,
fasr wrer (Foq0)

22 gaNIgT wav wEA fio,
formr drer (Io %o )

2% wR AT 3ERYy fAe forer
v (3o WMo )

24 gz e ¥ ) feo,
foer Aramgr (famre)

25 wWEWAA 9NYg IO fio,
forr afgaft s
(femre )

Provision of Drinking water in the
States

4370 Shri C K. CHANDRAPPAN:
‘Will the Mimister of WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION be pleased to state:

(a) how many States have not used
the interest free loans sanctioned by
the Central Government to implement
drinking water schemes in rural areas
ir; the States, names and details there-
o1

(b) how many States have drinking
water facilities at present; and

CHATTRA 6, 1900 (SAKA)
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(c) how many villages and rural
areas Government arc going to cover
with the drinking water facilities dqur-
ing the Sixth Five Year Plan?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE~
HABILITATION (SHRI SIKANDAR
BAKHT): (a) No interest-free loan
15 given by the Central Government
for the implementation of drinking
water supply schemes by the States.
However, the Central Government
has given 100 per cent grant assis-
tance to the Sfates for provision of
drinking water to problem villages
under the Centirally Sponsored
Accelerated Rural Water Supply Pro-
gramme TMunched during the current
financial year WNo State Government
hes expressed its inability to utilise
the grant-in-aid released to them.

(b) If 1t 15y meant as to how manv
villages in the State; have drmnking
water facilites at pre<ent, then the
answer 15 That safe drinking water 1s
avallable in 64,000 villages in the
country as on 31st March, 1977

(c) This will be known only after
the next Five Year Plan has been

finalised

o W 2t & Qo femfer wfer

4371. st oveey W
Wt TWE gwre wRi

w7 gfa @ faarf &9 gz aa
®Y FIT FW -

(%) WA 430§ wowATC
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arfagy ¥ &7
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Feog wrearen) : (7) g wEE s
nar § frwd 1975 1976 WY
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18779 & ¥ afewaw &t @
wrAg 3§ WA ®T 17 30,320
grr S v1 faqr fear @ oar
P oA Ko farc—1 #
frgr mm ¥ 1 T wEP
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fafaw wafagt Faww & § )

w ¥ ufafom, ad 1976-77
F aA ey gt A 21,11,995
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qAET 197> 7 957 fgaivy faar
gl AT FORT AT A AT WA
197~ AF AFgAifagr A AV
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ITWI AT )
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fiwren—]

wfawan @ & wrag g€ qfa
& g faaor

wen/aw wfaa fuafoa @@
g2y w1 "W (v ®)
ured Jaw 159,820
waT 306 521
fagr 125878
TIT 6,709
gfarom 21 64R
fewrssr g3wr 4,143
R W FIEI
FACE 35,674
™ 38,600
Tew NEW 41,261
LEARUL 281090
AforgT

AT 9 1,200
LE ] 14 700
TTHCT 267,724
afamerg 14,141
fager 215
AT TZG 147,832
afrast Im= 149 207
AT HR TITEHY 2,202
faeelY 101
arfeeg<r 6 60

7 17 30 226
faww —11
Tieaere vy Wfw ¥ faaeor

oy [ gw nfaw fxafra oo

2y #1 A™ (vre X)
HqIFEr AR 18 6,884
oA Jo o
fagrT Te Ao
LA 1,327
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-
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fieelt farwra strfiawTer & o Wit
wWogHodte  FaE w1 Wi wT wiw

won
4373 ot e Wt : am
frmfor stz wramw @y gir Wik gl

qAT FEAATT R ETEQA ¥ .

(%) am svare 7 fgare faedt
. SACT 3T 3T AT wHAT
B e Fe i FAEL FT qf7 wv
A/TE FTAOFL #; AT

(4 af< gnATgTaqd & AVHTY
giw famy  F¥aF FVAAr °

frmfor WX wrEm @ gl wite
grate At (s fesmy aww)
(%) fawdr fagrw sfusro ww
faertt e frm § gfaw fen 2
fr W W fromyodle FMETT
qv Wt fzedlt  fawra wrfa-
wvw gray v g, wSwfa v
gy Tt fem s ver & a0 agrly,
fereiy fapr arfuaenr  arfosr wfw
foamr agqa w+fr &

(=) wew @radrasAr

Views of USSR Scientistg about Infe-
riority of Indian Wheat

4374 SHRI SARAT KAR:

SHR]I MUKHTIAR SINGH
MALIK;

SHRI MOHINDER SINGH
SAYIANWALA;
SHRI G. M. BANATWALLA:
Will the Minister of AGRICUL-

TURE AND TRRIGATION be pleased
to state;
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(a) whether it is a facy that the
Soviet Scientistg attending the World
Wheat Symposium in New Delhi stat-
ed that Indian wheat ig definitely in-
ferior to the Soviet wheat jn quality;

(b) whether it is not a fact that the
quality of our wheat is the highest in
the World; and

(c) if so, the details regarding the
reporg of this symposium and whether
any remedy has also been found re-
garding the rust diseases which are
generally found as 3 major threat to
the wheat crop?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a) A
report entitled “Indian wheat inferior
to that of Russia” appeared in some
newspapers It wai reported to be
based on a statement by Academician
N V Turbin and Dr M. A PFedin,
In a letter addressed to the ICAR
these two Soviet Scientistsy have
stated as follows:~—

1. “We have innumerated in the
interview some Soviet varieties of
winter and spring wheat which
possess a vety high cooking quality
of grain. It does not mean, and we
have never said it, that these vane-
ties are the best in the world,
because the certain variety can he
considereq the best only wunder
certain environmental conditions.

2. We have not given wu negative
estimate to the Indian Wheat varie-
ties, as it can be goon from the
above-mentioned headline. In fact,
semi-dwar? varieties of spring
wheat developed in India represent
significant achievements of our
colleagues—Indian plant breeders.”

(b) The quality of wheat ig ia-
fluenced by variety, location as well
as by various agronomic practices in-
cluding the use of chemical fertfli-
zers. It has to be related to the man-
ner which the grain is used. Indian
wheats héve excellent chapathi
making quality. For automatised
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breud making, the wheat wvariety
should have very strong gluten and
the varietieg in North America, USSR
ang Western Europe are usually
selected for this purpose. In nutritive
quolities, several of our wheats are as
good as those cultivated elsewhere,

(¢} They symposium death in great
length on quality aspects relating to
high protein and high ‘lysine content
and a number of desirable characters
like resistance lo disease for improv-
mg our Wwheat crop. Use of multi-
lines of commercial varieties of wheat
like Kalyan Sona, Sonalika etc. in
reducing the rust cpidemics in the
country for stabilizing production of
wheat wag discussed. A few multi-
lines have already been developed by
the Indian Wheat Scientists which tre
cxpucted to play an imporiant role
in reducing the hazards of rust
epidemics n India It was further
emphasized that the high vyield
potential of the wheat varicties should
also be protected by incorporating
genes for diseas, resistance {rom
species allied to wheat to the com-
mercially cultivated common wheats.

Revaluation of Housing Site at Chitta-
ranjan Park

4375 SHRI C K., CHANDRAPPAN:
‘Wil] the Minister of WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION be pleased to state:

(a) whether it is g fact that the
housing site at Chittaranjan Park in
New Delhi which was allotted by Gov-
ernment to the displaced persons of
East Pakistan (now Bangladesh) was
purchaseq by these people at the Gov.
ernment’s rate;

(b) whether Government have sent
Reserve Bank challans to the people
of Chittaranjan Park to pay more
money for the site g8 Government has
revalued the lands at Chittaranjan
Park;
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{e) if 80, the reasons and details
thereof;

(d) whether Government are aware
that this has been resented to by all
sectiong of the people in Chittaranjan
Park;

(e) if so, what i3 Government’s re-
action on it; and

(f) reasons why this revaluation of
the land gt Chittaranjan Park was
taken?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHR! SIKANDAR
BAKHT): (a) to (c): Plots were
allotted in Chittaranjan Park to
eligible Displaceq Persons from former
East Pakistan (now Bangladash) at
a provisfonal premium of Rs. 30/-
per square yard, represenfing Rs. 12/~
a< the cost of acquisition of land and
Rs. 18/- as cost of development. The
allottees were liable to pay the diffe-
rence between the premium as finally
determined and the provisional
premium. The premium hag been
finally determineq at Rs. 36.20 per
square yard, reflesenting Rs. 12/-
per square yard of plotted area for
cost of acquisition and Rs. 24.20 per
square yard of plotted area for cost
of development. Accordingly Reserve
Bank challans were sent to the
allotteeg requesting them to pay the
difference.

(d) and (e): Government have
received representations in this re-
gard. The question regarding cost of
acquisition of land iy being further
looked into,

(f) The position is expleined in the
reply agalngt (a), {(b) aod (c) above.
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ot afichiomr & wraf war & s
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Sium Clearance and Slum Improve-
ment Programmes

4380 PROF P G MAVALANKAR:
Wil the Mimster of WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION be pleased to state:

(a) whether Governmeng have in-
tensified and/or accelerated th, pro-
grammes of slum improvement and
slum clearance in =2ll major urban
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agglomerations 1n the country during
the last three years—1975 .976 and
1977,

(b) 1t so, broad wetails thereol in-
«luding moneys spent directly by the
Government and Cential Financial
wiStance girven lo one or moie
Stites and

(¢) whciher Goycrnment have taken
any new a1l matinative steps  at
<olving this vexid problem and

(d) 1f <o mayp indwation thereto?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHAT) (a) to (d) The Schemes
of Slum Clearance/Improvement and
Environmental Improvement in Slum
Areas ure 1n the State sector with
effect from 1st April 1968 and 1Ist
April 1974 respectively No dunect
financial  assistance 13 prévided by
the Central Government for these
schemes after their transfer to the
State sector Diifing the 5th Plan
period, the scope of the Scheme for
Environmental Improvement in Slum
Areas was extended to cover cities
with a population of three lakhs and
above

Agricultural Universaties in  Union
Territory

4381 PROF P G MAVALANKAR-
Wil] the WMtmster of AGRICULTURE
AND IRRIGATION be pleased to
state

(a) whether Government propose
to establish one nr more Agricultural
Universities 1 ghe or more Union
Territories 1n the foreseeable future,

(b) 1f so broad indication thereto,
and

(c) if not reasons for not doing so?
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THE MINISTER OF AGRICUL-

TURE AND IRRIGATION (SHRI
SURIJIT SINGH BARNALA) (a)
No, Sir

(b) Doey not arise

(¢) The Goveinment had decided
to «stablish one Agricultural Unmiver-
sitv 1n eich State as per the recom-
mendations of the 1 ducation Commis
ston This goal has been achieved
(cvcept 1n the casc of J & K) by
¢ tablishing 21 Agriculiural Universi-
‘1es 1 16 major States in the country
The costabhshment of  Agricultural
Untietsit €5 15 a4 costly  ventuie wnd
the equutements of tiamncd manpower
n Agnculture in Uniop  Teritories
ne too mall to justify 1 fullfledged
Agrcull 1al University m any of
them

Mino; Irmgation Target mn Andhra
Pradesh

4382 SHRI G S REDDI Will the
Minister of AGRICULTURE AND
TRRIGATION be pleased to state

(a) whether munor
get m Andhra Pradesh for
will be reached,

irrigation  tat-
1977-78

(b) 1f so, details thereof, and

(c) if not whether this 18 due to
inadequate  allocation of Cential
fundg to the State for munor irriga-
tion?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA) (%)
Yes Sir

(b) The target set for creating
additiona] irrigation potential during
1977-78 from minor irrigation schemes
including surface water flow/lift
irmgation schemes and ground water
schemes (including public tubewells)
was for 47 thousand hectares During
the discussions held with the State 1e-
presentatives on 9th January, 1978 to
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discuss the Annual Plan proposals
for 1978.79, it was ascertasined that
this target will be fully achieved.

(e) Doeg not arise in view of (a)
and (b) wbove.

Housing Schemes by HUDCO

4383, SHRI XK. RAMAMURTHY:
Will the Mimster of WORKS AND
HOUSING AND SUPPLY AND REF-
HABL 1ATION be pleased to state

(a) the State-wise details of the 19
Housing schemes at g cost of Rs 42.22
crores approved recently by the Hous-
ing and Urban Development Corpora-
tion,

(b) the total, on date of financial
commitment of HUDCO to the hous-
ing schemeg in the States; and
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(c) the amount of loan that hag so
far been given to the States (State-
wise) for housing schemes?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (STIR} SIRANDAR
BAKHT): (a) Duflng the period
from 16th November 1977 to the 10th
February, 1978 HUDCO had sanction-
ed 59 and not 19 Schemc-, costing
Rs 4222 crores. The.,e Schemes ine
volve construction of 19,306 Dwelling
Units, 701 Non-residential hnildings
and development of 2,114 plotis.
State-wise details are hown in the
Statement-I attached

(b) and (e¢). The total loan com-
mitment of HUDCO, as on 15th
March 1978, wag Rs 309.23 crores
involving 7268 Schemes. Stafe-wise
details, including the loan assistance
involved and the loan assistance so
far released, are shown in the State-
ment-II attached.

Statement 1
Details of 59 Schemes canctioned by HUDCO (During the period 16th Notember, 1977 1o

roth Feb., 1978)
o ﬂn;.at.: T T - NO:T_PrﬂiP(t -;:-an

Schemes  Clost sanent ned

T T T ) fl{;—m—('h‘m-r;“
Andhra Pradesh . . . . 7 0000 00
Assam . . . . . . . . 1 o- 816 o 505
Ribar 2 8- 759 5 OFT
Gujarat 9 1419 n uf2
Haryana 2 2 715 ' 579
Karnataka b + B2 v Rog
Madhta Pradesh T a g2 o123
Maharashtia 5 7 182 1181
Punjab 1 1171 » 760
Rajasthan 3 vo1 o 175
‘Taml Nado 12 RS 695
Uttar Pradesh . . . . 15 FRT t 686
West Beagal . . . 1 : 739 840
13 States R ) N 22145 _~8~g7|
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Statement I

State-11s¢ details of the Schemes sanctionsd by HUDCO and the assitance seleased therefir as on
15¢th Marh, 1978

States/ Umion Territories No. of Loan Loan
Schemes sanctioned amount
relcased
(Rs. crores) (Rs. in
crores)
e e — e M
Andbra Pradoh . . . . . 42 IQQS 5 10
Assam . . ' . . . . . X 0 595
Bihar . . 15 14 o075 2 o7
Gujarat . . . . 102 31 556 18- 70
Haryana . . . . . . 47 19° 997 10" 83
Himachal Piadesh R . . . . 12 1 455 110
Jammu & Kashmur . . 4 4 180 1°05
karnataka . . . . . . 47 21 953 9 88
Keiala . . . . . . 23 g 677 3-87
Madhva Pradesh . . . . . . 55 18 973 i4 57
Mahaiashtra . . . . . . . 43 29° 505 13- 79
Ornsa . . . . 4 4 938 97
Punjab . . . . . . . . . 22 10° 447 6 24
Rajasthan . . . . . . . 52 21397 14 62
Tamil Nadn . . . . . . . 130 36 258 20 14
Uttar Pradesh . . . . . 80 38 6oo 22 48
West Bengal . . . . 20 14 165 4-84
Union Terrttortes : ’
¢ handigarh . . 5 3-433 [ 3N-14
Delt . . . . . 9 12° 748 10° 62
Goa, Daman & Diu . . . . . 2 o 106 110
Pondicherry . . . . . 1 0 174 .

TorAL . . . 726 309-231 162- g1
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Use of Sea Watey fop Agricultural
purposes

4384 SHRI D. B. CHANDRE
GOWDA:- Will the Minigter of
AGRICULTURE AND IRRIGATION
be pleazed to.state:

(a) whethey his Ministry have con-
ducted any experimental survey in the
use of sea water for agricultural pur-
poses;

(b) if so, the details thereof; and

(c) the comparative cost I the use
of sea water and other normal water
resources?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a?
The Indian Council of Agricultural
Research under the Ministry of Agri-
cutture and Irrigation had sanctioned
one of the centres of the All India
Coordinated Project on Use of Saline
Water for Agriculture at the Central
Plantation Crops Research Institute,
Kasargod (Kerala) where experi-
ments have been conducted to em-
amine the effect of sca water irriga-
tion in varied dilutions on coconut.
Subsequently an ad hoe scheme on
the use of sea water for irrigation has
been sanctione? By the ICAR for
implementation at this Institute

In additi®n fo this work on uee of
sea water for irrigation has also been
conducted by the Central Salt and
Marine Chemicals Researth TInstitute,
Bhavnagar, which {s functioning
under the Council of Scientifle and
Industrial Résearch.

(b) The sea water confaing more
than 3 per oent of salt and this much
concentration of salt Is harmful
nearly to all the agricultural crops
Sea water could be used only if some
fresh water for dilution is available
However, the experimental results so
far available ure as undéf™

Uuder the All India Coordinated
Project for Research on Use of Saline
Water for Agriculture work has been
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conducted at the Central Plantution
Crop Research Institute, Kasargod
(Kerala). Different @Tilutions of sea
water with good quality water were
tried for irrigation with Coconut
Palins.

It hag been observed that the use
of sea water wulone increased the
salinity level of the soil, but its effect
was comparatively reduced as the
proportion of gooq quality water to
sea water was increased

At the Cernlra]l] Salt and Marine
Chemicals Research Institute, Bhav-
nagar under the CSIR work has been
in progress to evaluate the varieties
of cereals, pulses, oilseeds, milletg
and forage cropg for their tolerance
to diluted sea water It has been
observed that at germination
stage, these crops are more sengitive.
But once if good germination can be
started with application of good
quahty of water, the cereal crops
could tolerate upto 10000 Ppm of salt
in water nearly i.e, 1/8rd of the con-
centration of salt In sea water.

In case ot Wheat Kharchia variety
has been observed to be more tolerant
to diluted gsea water Irrigation. In
case of Tapioca varieties H-99 and
H-266 were found to be tolerant to
diluteg sea water of 15000 ppm.

(¢} No specific work has been done
on this aspect.

Appointment of Administrater to
manage the affairs of Delhi School
Teachers’ Cooperative House Building
Soctety

4385 SHRI1 RAM NARESH
KUSHWARA® WIll the Minister of
WORKS AND HOUSING AND
SUPPLY AND REHABILITATION
be pleased to state:

(a) whether it is a fact that the
High Court of Delhi in the interim
order in Civil Writ No, 581/77 had di-
rected the Registrar, (ooperative
Societies, Delhi to appoint an Admi-
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nistrator to manage the affawrs of
Delhi School Teachers' Cooperative
House Building Society,

(b) it so, the contents and date of
the above orders,

(c) the action taken So far by the
Delhi Administration to implement the
above orders of the Delhi High Court,

(d) the reasons for delay on the
part of Delh1 Administration in imple-
menting those orders

(e) the action taken or proposed to
be taken against those responsible for
deliberate delay in the matter, and

(f) the latest position of Civil Wnit
No 581/77 and No 638/77 relating to
the above Society flled 1n the HMigh
Court of Delhi?

THE MINISTER OF WORKS AND
HOUSING A®D SOPPLY AND RE-
HAPILLITATION (SHRI SIKANDAR
BAXKHT) (a) No, Sir

(b) to (e) Do not arise

(f) Cavil Writ No 659 77 1s fixed
for hearing on 3rd April 1878 No
date has been fixed for hearing Civil
Writ No 581/77

Memoranduy, Submitted by the Mem.

bery of the Delhi School Teachers

Ce-operative Hous, Building Society,
Dethi

4386 SHRI RAM NARESH
KUSHWAHA  Will the Minister df
WORKS AND HOUSING AND
SUPPLY AND REHABILITATION
be pleaseq to state

(a) the points raised in the memo-
randum submitted by some Mem-
berg of the Delhi School Teachers’ Co-
operative HMouse Buildingg Society
Delhi pefore the Lt Governor of
Delh; in this public Durbar on 25th
May 1877 and action taken so far or
proposed to be taken thereon,
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(b) full particulars of those persons
whose pames dig not appeay in the list
of 1489 Members who filed affidavits
before the Registrar in 1974 which
was placed on the Table of Rajya
Sabha 1n 1875, but who have now been
mncluded in the Membership list re-
leased by the Society on 31st August,
1977 alongwith the reasons for a such
inclusion in each case and

(c) the relevant provisions of law
under which the Membershp of a
House Building Society can be trans-
ferred, the date on which Membership
of g transferee hecomes effective and
the number of transfer caseg in the
Membership of the above Society?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT) (a) to (c) Information
18 being collected

ey, fagrt fean wrdiw we
fram & A «t weerf

4387 it Tw VY uw  war piy
wte fawrf 75t 77 T4 A w0 AR
f&

(%) #uar I7Fr ey gS  HAT-
qT 9AT ¥ WY TH FHTATT FY GIW
fearar wyr & 5 wEanw  (faeR)
feag wreea wr fvrar &Y Argvady %
o fm o fAr =T & 60 g
foxz 7 g &1 w1e AAT =T A AT
A ®/tv fafY wu § oaar gak
I7F WX g g aredvg gy e
grer Aft war mar g

() #a1 aTHTT HY ag W ArTeT Y
2 fe wroomdy % wrow fawvwT, 1977
My, 1978 (T JaIwrRTET
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® g W waw FuifaaEr
Wy & gty A7 AT TR ¥ wWE
¥ agt IedlFTT A awEy ), AT

() ®|1 24 ST, 1978 W
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&4

ghr dix fewrf  shwre ¥ ow
st (st vy st Sag). (%) 7 (W).
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® qed g gt

Closure of Sardar Vallabhbhal Patel
Regional College of Engineering and
Technology

4388. SHRI PARMANAND
GOVINDJIWALA: Wil the Minister
of EDUCATION, SOCIAL WELFARE
AND CULTURE be pleased to state:

(a) whether 1t ig a fact that due
to some epidemical disease Sardar
Vallabhbha: Patel Regional College of
Engineering and Technology, Surat
has been closed for fifteen days;

(b) if g0, the nature of the disease;
and

(c) whether any deaths of studenta
have also occurred?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUN-
DER): (a) and (b). The students
of Sardar Vallabhbhai Patel Regional
College of Engineering and Techno-
logy, Surat, started becoming sick
from the second week of February
1978 onwards, most of them getting
thigh fever. The Institute’'s Doctor
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who was treating most of the student
patients, identified the cause to virus
infection of the nature of influenza.
The College, therefore, was closed
for two weeks from 27th February,
1978 to 12th March, 1978 and re-open-
ed from 18th March, 1978, The
College is running in a normal way.

(e) A student of First year viz,
Shri Krishna Kumar, wag admitted
in 8ir P. T. General Hospital, Surat
on 1st February, 1878. He was
having fever and later on started
bleeding. The student died on 5th
February, 1978 when his parents were
by his side. This student was not
keeping well earlier also.
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Expenditurs on agriculture and allied
research work

4303. SHRI S. R DAMANI: Will
the Minister of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) what 1s the total amount spent
on agriculture and allied research
work in the current year;

(b) whether any new inventions
have been made and, if so, the details
thereof; and

(c) the manner in which their ap-
plications is likely to strengthen the
country's agricultural economy?

THE MINISTER OF AGRICUL~
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a)
The Indian Council of Agricultural
Research is likely to spend an amount
of Rs 6265 crores during 1877-78. In
addition, the research on agriculture
and allied fleld 15 also carried out
under the auspices of State Govern-
ments in their Agricultural Universi-
ties and State Research Stations, for
which allocations are made from State
Budgets.

(b) Yes, Sir. The research on agri-
culture and allied fields is pursued by
the 1C.AR, through 81 Central Insti-
tutes, 4 Project Directorates, 51 All-
india Coordinated Research Projects
and 21 Agricultural Universities be-
sides a few public, quasi-public and
private Institutions in the country.
The new research inventions made in
the field of crops, commodities, ani-
mal sciences and farming systems, ete.
are published annually in the form of
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Research Reports, Research High-
lights, bulleting and books on specia-
lised subjects, A few of the important
findings during the last year are men-
tioned below :

A number of high yielding varie-
ties of rice, namely ‘Akashi’ and
‘Rasi’ were released for problem soils
specially those with low phosphate
and for rainfed upland conditions of
U. P, parts of M.P, Bihar, Orissa,
West Bengal and Karnataka. A short
duration variety CRM 30 maturing in
70 to 75 days was also identified for
rainfed—upland areas. For low land
areas where the submergence does not
exceed 50 cms, CR 1006, CR 1009, CR
1012, CR 1014 were identified as pro-
mising varietiey These varieties are
expected to stabilise rice production
in problem areas during kharif,

Research programme in  wheat
achieved significant success in terms
of production and gaining confidence
of farmers. 8ix new varieties were
recommended viz. HD 2204 and IWP
72 for North-Western Plain zone in-
cluding Punjab, Haryana, Rajasthan,
Western UP and J&K; K-7410 and
HUW-12 for North-Eastern Plain
zone including Bijhar, West Bengsl,
Assam, Orissa, Manipur, Tripura and
Meghalaya; HW 657 for Penninsular
India including Maharashtra, Karna-
taka, Andhra Pradesh and Tamil Nadu;
and VL 421 for Northern Hill areas
of UP, Jammu and XKashmir and
Himachal Pradesh,

In pulses two high-yielding varieties
of gram BG 203 for North Plain West
Zone and K-468 for North Plain Fast
Zone and one variety of Kharif Moong
ML 5 and two Lentil varieties Panth
209 and Panth 406 were released.

In National Demonstrations cone
ducted in farmers’ fields, it was pos-
sible to obtain a total foodgrain pro-
duction of 10 {onnes or more per hec-
tare per year with assured inputs and
improved technology, by growing two
to three crops in rotations. Rice-Rice-
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Rice, Rice-Wheat-Rice, Rice-Maize-
Rice and Rice~-Wheat are some of the
rotations found profitable.

Azolla, a water fern, has been found
to be a good source of bio-fertilizer in
rice fields as it contains nitrogen-fix-
ing blue-green algae on its leaves,

Mixing of powdered groundnut
shells and rice husk in Red Chalka
Soils of Andhra Pradesh improved the
soil physical condition and yields of
groundnut, bajra and wheat,

Considerable progress has also been
made in animal sciences and fisheries
research. A Purse Seine hag been de-
veloped to increase marine fish catch
especially of varieties like sardine and
mackerel from small class flshing
vessels.

(c) The agricultural economy of
the country is under-going transtor-
mation as a result of the introduction
of new agricultural technologv The
production of wheat alone during
1968-87 to 1976-77 has increased to
nearly two and a half times its initial
value. The country has now stopped
importing foodgrains and has built up
a comfortable buffer stock.

Schemes under Rural Employment
Projects

4394. SHRI S R DAMANI Wil
the mimister of AGRICULTURE AND
IRRIGATION be pleased to state

(a) what are the schemes adopted
under the Rural Employment Pro-
jects;

(b) how much money was spent
during the current year on these
schemes in each State and the new
employment generateq thereunder;
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(¢} what further schemes are
thought of for the coming years to-
gether with their employment poten.
tial?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI BHANU PRA-
TAP SINGH). (a) to (c). With a view
to creating additiona] employment in
the rural areas by utilisation of stor-
ed foodgrains, & ascheme has been
taken up with effect from Apral I,
1977 Under this scheme wheat and/
or milo iz made available to States to
pay part or full wages to labourers in
kind for creation of durable assets.
During the current year foodgrains
worth Rs. 25.70 crores have been re-
leased to the State Governments of
Assam, Bihar, Himachal Pradesh,
Kerala, Maharashtra, Orissa, Karna-
taka, Madhya Pradesh, Punjab, Rajas-
than, Uttar Pradesh and West Bengal.
A statement showing the quantity of
wheat and milo allocated to different
States is enclosed

During the year 1978.79, 1t is pro-
posed to take up 2,000 out of the 3,000
blocks already covered by one or more
of the special area development or
bneficiary oriented programmes for
intensive (overage. In  addition, 300
blocks per year will be taken up for
detailed area planning for full em-
ployment. A budget provision of
Rs 20 crores has been made for the
next year for block area planning

These Central Schemes are in addi-
110n to the various special programmes
that are going on the States which are
also generating rural employment,
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Statement
Statement showing the quantities allocaled to various States

State

2. Bihar . . .
3. Karnataka

4- Kerala

s. Mahrashtra .

6. Madhya Pradesh

. Himachal Pradesh

~

8 Ormsa

9. Uttar Piadesh . . . .
10 West Bengal

11. Rajasthan .

12 Punjab

ToraL

U.S. alg for agricultural sector

4395 SHRI RAJENDRA KUMAR
SHARMA: Will the Minister of AGRI-
CULTURE AND IRRIGATION be
plcased to state:

(a) whether Government of USA
has agreed to extend help for agricul-
tural sectors during the meeting of
Indo-US joint commission in New

Delhi;
(b) if so, facts thereof; and
(c) Government’s reaction thereto?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA) : (a) to
(¢). The meeting of the Indo-US Joint
Commission held in January, 1978,

Quantities allocated Money
(Metric tonnes) Value

.
Wheat Milo lakhe)
. . 7:500 . 93°75
30,000 37500
1,000 1,000 19,50
6,000 .. 75 oo
11,940 450 152740
10,000 . 125' 00
. . 940 .. 11°75
. . 30.000 .. 375 00
N 42,000 400 527 Bo
. . 31,200 . 640" 00
6,000 . 75" 00
. 8,000 .o 100° 00
. . h_: ,04_, 5&0— _1:1_3:.:—— 2570 20
reviewed the progress made by its

three Sub Commissions, namely:

(1) Economic and Commercial

Sub-Commission;

(2) Sub-Commussion on Educa-
tion and Culture; and

(3) Sub-Commission
and Technology

on Science

The Agricultural Inputs Group
under the Economic and Commercial
Sub-Commission has made useful ex.
changes of information and data on
varfous agricultural topics of mutual
interest The Sub-Commission on
Science and Technology agreed that
cooperative research in new flelds, in-
cluding agiiculture. was of priority
mutual interest and recommend that
experts from the two countries may
meet to define specific objectives and
elaborate joint programmes. A final
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view in regard to the areas of co-ope-
ration and the extent and methodology
of assistance 15 yet to be taken

Central Housing assistance to U.P.

4398 SHRI RAJENDRA KUMAR
SHARMA

Will the Minister of WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION be pleaseqd to state:

(a) whether the Uttar Pradesh Gov-
ernment have approached the Central
Government for financial assistance
for a massive housing Scheme for the
hutment dwellers who got the right
of ownership of Land due to imple-
mentation of lanq reforms, and

(b) it so, facts thereof”

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT) (a) No, Sir

(b) Does not arnise

Allotment of Govt accommodation to
the Govt. gervants on the retirement
of parents

4397 SHRI NARENDRA SINH.
Will the Mimster of WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION be pleased to state:

(a) whether there is any proposal
under the consideration of the Gov.
ernment to stop allotment of Govern-
ment accommodation to the Govern-
ment servants on their retirement of
their parents from Government sere

vice,
(b) it s>, the reasons thereof, and

(c) expected time by which these
orders are to be implemented?
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THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRr SIKANDAR
BAKHT)- (a) to (c). A proposal is
before the Government but no decision
has yet beep taken

for Oy foeoht # ewrew

4398. WMo TwY fog : &y
frrsttor wite mrame ey gfer e g
RAT 9Z FATT AT By w9 {5

(%) =1 A7FTT TroTE, ey
AYETAF, WY A AQT wifrEA ug
fasaare & way ¥ fag oF ager afafa
nfsT 7T IR Anad 3,

(=) afe ay, a1 ga¥ ¥ F1O07
2 =7 afg 71, av #01 qETL o A=
gw 99t & fay w1é fadar =19 17
%l

() #ar sewafar afez ¥ v,
T avgrem WX e i & feg
TN WA g7y qiatTar w1 grar Ity
7, W

(7) w1 gewT w1 faare I
fog qawa waw v 1 27

frfr st wmaw war qfer wlx
guats SR (st fawe wew) @ (%)
¥ () e wwf ofafa w1 ==
ox wiufraw & =g feor war §:
e SR wraTe waw g wfeE
o faataare & fag e wo afafa
#1 e fom @, ey @ )
Farfudt & fasra qF srqee & fag



wordl, 1978 ¥ v ¢ gfufe @
ow ¢ ufefe vy & w § 1 widt <
forr worery & st &y

(%) = a2 & oo goa wvE seara
farsroreier Yy & ¢

h 117'

4399. s TaweY : su7 wiw s
Yok izt a7 @ Y war w4 e

(%) argm avqx 7 37 ‘77"
fa x7 w7 7% fradt amm s $Y o
oy faly Fra-fem wrdy & 4 o ;

(=) 77 ‘77" W wEFT KrAT &
quIA ATEINE oA & fod wy wrrAEy
wroaf g, W

(%) g7 a9 | wd= ¥ 97 ‘77
AT U ¥ IIAT FUIA & fAn wAr
naaEr A oA v Y

i ot fawrd dwreog & e
ot (st ey st Ty ) : (%) AmEAas-
Aa g ‘77 ag aN I W &) &
Fq9 IT ATTATL BT TR AT FT JTIEA
w73 & fam fastor o€ s74 § ST g9
g F1 faqud w7 @ & AV 59 wg A%
TR 6 TG T AT Y R L XH A4
T FETET FA & faw fo qresqr =Y
fadiy wferere faat war &, 7 € 7
NI, |, qEAvEY, few, feedl,
HTHMT, FAIL, AXW, A3, AT,
UAFIE, G AT €7 g & w1q
naFFATIAIZE)

(=) ¥ arg Trifret gq-
sum geqm, gy, famw g@ fasore
&7 farpray favart 4, A I eare #7 faqurA

Written Arswers 246
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Durfi Chandramukhi and Jyeti Potato
Seed

4400. SHR] K. PRADHANI: Wil
the Manister of AGRICULTURE AND
IRRIGATION be pleased to state;

(a) whether it is a fact that the
famous varieties of potato seed like
durfi, chandramukhi and jyoti produc.
ed 1n the State of Uttar Pradesh is
increasing; and

(b) if so, the facilities extendeg by
Government to the States in this re-
gard to make available these varieties
to the States and the number and
names of the States which are taking
advantage in this regard?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a)
Yes, Sir.



347 Written Anmwers " MARCH 2T, 978 - WrisawAwnoew - aes:

{b) Supply of disease free seed is
" one of the most important factors in
" increasing production. The breeders
.seed of improved varieties is produc-
ed by the Central Potato Research
Institute, Simla at their various Re-
search Stations/Centres, The pro-
gramme of seed multiplication deve-
lopment and Nistribution in the coun-
try is moaitored twice every year in
collaboration with C.P.RI, Simla
through the National Potato Seed
Committee at the centre. The repre-
sentatives of all the potato producing
States, Organisations and Agencies are
invited to attend these meetings to put
forward their programme of variety-
wise seed production and require-
ments. Thereafter, the Variety-wise
production programme of breeders,
foundation stage I, foundation stage II
and certified seeds by different orga-
nisations, CP.RI. and States of the
country is carefully drawn up for
potato production programme of
States. In addition, the Centre ex-
tends advice and technical guidance in
regard to replacement of less produc~
tive varieties, package of practices
etc. to States for increasing potato
seed and potato production in the
country.

As many as 23 States including
Union Territories are taking advan-
tage in this regard and their names
are Andhra Pradesh, Assam, Aruna-
chal Pradesh, Bihar, Gujarat, flaryana,
Himachal Pradesh, Jammu and Kash-
mir, Karnataka, Madhya Pradesh,
Maharashtra, Manipur, Meghalaya,
Nagaland, Orissa, Punjab, Rajasthan,
Sikkim, Tamil Nadu, Uttar Pradesh,
West Bengal, Declhi and Mizoram.

Dairy Farm

4401. SHRI K. PRADHANI: will
the Minister of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) the number of Governmént
dairy farms in India towards the end
of 1977;

(b) the quantum of '“miitk--Helg"
produced by these dairy farms; safd.

(c) the number of new diiry farwiis
proposed to be set up by Government.
in each State during the next Five
Year Plan period? :

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a) to
(¢). The information is being collected
from Animal Husbandry Departments °
of the States/Union Territories, The
same will be placed on the Table of
the Sabha as soon as received by this
Ministry.

Central Schools

4402. SHRI G. Y. KRISHNAN:
Will the Minister of EDUCATION,
SOCJAL WELFARE AND CULTURE
be pleased to state:

(a) the number of cities where Cen-
tral Schools have so far been opened;
and

(b) the expenditure incurred on
these schools during the last year?

THE MINISTER OF STATE IN THE
MINISTRY OF EDUCATION, SO-
CIAL WELFARE AND CULTURE
(SHRIMAT!I RENUKA DEVI BARA-
KATAKI) : (a) At present 244
Kendriya Vidyalayas (Central
Schools) are located at 172 stations.

(b) Rs. 14,98,06,000/-.

Development of Rural and Backward
Areas

4408. SHR] GIRIDHAR GOMANGO:
Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to
state:

(a) the programmes initiated and
under the level of execution during
1977.78 for the development of rural
and backward areas including hill
and tribal areas by his Ministry;
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(b} how many of them discontinu-
ed and mecluded in new development
strategy by the Government of India,
and

(¢} achievement made by the diff-
erent schemes ang allocation pro-
vided for the same by the States and
his Mimstry n 1877.78 and for
1978 7197

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULIURE
AND IRRIGATION (SHRI DHANU
PRATAP SINGH) (a) The follow-
ing special programmes are being im-
plmentcd by the Mimstry of Agriul-
ture and Irrigation during 7773 for
the development of rural and back-
ward arcas 1ncluding hill and tribal
areas

(1) Drought Pione Areas Fro-
rramme (n) Tribal Area Develop
mcnt Programme () thll Area
D¢ veiopment Pr grammt (1v)
Small Farmers Dcvelopment Agen-
cy/Margin:l Farmers and Agriul
tural Labourer Projects (v W e
Village development Programme
(v1) Interrated Rural Development
Programme (Area Planning for full
employment) (vii) Desert Develop-
ment  The following progi immes
were  inihated during 1977 78
(1) consttuction of rural roads (1)
utilisation of food-grains for gain
ful employment and (11) Desert
D¢ elopment Programme

(b) Only on¢ programme vi7 con-
struction of 1ural roads has been dis-
continued by the Mimistrv of Agricul
ture and Irrigation as 31 Ccntral Sec-
toy Scheme The reason for he as-
continuance of this scheme 15 that 1t
i1s being provided under the State
Sector by the State Governments
Also the Integrated Rural Develop-
ment Programme which was initiated
tn 1976-77 has been restructured and
is to be 1mplemented as ‘Area plan-
mng for full employment’

(c) Statements showing achieve~
ments made and allocations provided
i 77.78 and 7879 wunder different
schemes mentioned under Part (a) of
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the Question above are laid in the
Table of the House, [Placed in Libra~
ry See No LT-—1030/78}

Orissa Governments view gn Rebabi-
litation of Refugees in Malkanigiri
Zone of Koraput Distriot

4404 SHRI GIRIDHAR GOMANGO

Will the Mimister of WORKS AND
HOUSIN(; AND SUPPLY AND
REHABII ITATION
be pleased to state

(a) whether 1t 15 a fact that the
Government of Orissa sent the view
to his Ministry not to send more
refugees fur the rehabihitation 1n
Dandakaranaya area of Malkanigirf
zone of Koraput district, Orissa

(b) if so the content of the view
expressed by the Government of
Orissa and

(¢) the reaction of the Government
of India on this issue?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHR] SIKANDAR
BAKHT) (a) to (¢) Yes Sir In
January 1978 thc Government of
Orissa had written to the Government
of India that movement of more
famihes in Malkangiri Zone of the
Dandakaranaya area of Malkamgir:
expedited until reclamation of land
made available for settlement pro-
gramme 1s speeded up and a final de-
ci1s10n 1s taken in regard to pattern of
Tribal assistance The Government of
Orissa were informed that while the
land )dentified and released by the
State Gavernment for tribal settlement
had been duly reclaimed and the posi-
tfion in regard to quantum of assis~
tance to tribals could be reviewed
after mutual consideration settlement
ot displaced persons should keep to
schedule synchromising it wath avail-
ability of reclaimed land and irriga-
tion potential created for which bud-
getary allocations had been onsider-
ably stepped up
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Setting up of Crop and Weather
Panel

4406 DR VASANT KUMAR PAN.
DIT

Will the Minister of AGRICULTURE
AND IRRIGATION
be pleased to state

(a) whether 1t 18 a fact that Indian
Council of Agricultural Research has
suggested to Government to establish
crop and weather waich panels for all
States to guard cooperative manage-
ment, pest control and ecological re-
generation,

(b) whether Government have any
machinery to help assessment of
damage to crops through droughts,
floods and pestilence

(c) what help does the Department
of Agriculture or Meteorological
Department give to the Central Crop
Committee 1n order to draw a com-
prehensive plan for the above and

(d) what 15 1n general the policy of
the Government in the above respect
with a view to encourage cooperative
production and reduce crop destruc-
tion?

THE MINISTER OF AGRICUL
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA) (a)
Yes Sir The Indian Council of Agri-
cultural Research has established 2
Crop Weather Watch Group to study
the meteorological elements in rela-
tion to 1its application to agriculture
‘The Departmeni of Meteorology pro-
vides information on rainfall tempe-
ratures snowfall wind velocity etc
with respect to most of the States in
the country This information 1s in-
terpreted 1n terms of 1ts application to
agriculture such as for incidence of
drought floods pest and diseases etc
“The following agencies are represent-
ed in the Crop Weather Watch Panel
established by the Council —

1 Indian Council of Agricultural
Research New Delh:

MARCH 27, 1978
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2. Department of Meteorclogy,

New Delhi

3 Department of Agriculture &
Irrigation, New Dellm

4 Ministry of Information and
Broadcasting, New Delhi

The Indian Council of Agricultural
Research has also recommended to
establish Agro-Meteorological Divi-
sions with each of the Agricultural
Universities so as to correlate weather
informatio, with agriculture and to
make best use of this information in
terms of taking remedial measures
for drought, pest control and ecologi~
cal regeneration etc Forecast and
weather warning system would be
strengthened by establishing Control
Rooms at each of the Agricultural
Universities

(b) Yes, Sir The information with
respect to assessment of damage to
crops through droughts, floods and
pest and disease 1s basically done by
the State Governments However the
Directorate of Plant Protection Qua-
rantine and Storage of the Ministry
of Agriculure and Irrigation has estab-
lIished a net work of National Sur-
veillance Stations to cover tae inci-
dence of major pegt and diseases in 16
States in the country with *he objec-
tive of momitoring the pest and qisease
situation 19 Pest and Surveillance
Stations have been established in 16
States with a view to keep a watch
and ward on the incidence of pest and
diseases and to provide timely infor
mation <0 as to take necessary reme-
dial measures More such stations are
likly to be established to cover the
remaining part of the country

(c) The Meteorological Department
through 1ts sub stations all over the
country brings out Weather Bulletins
giving forecast for 368 hours and out-
look for next two days Such forecasts
concern  important  meteorological
elements such as temperature, rain-
fall high wind velocity, frost, snow-
fall and warnings for heav:; rams
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Weather bulletins are also sent to
State Departments of Agricuiture, All
Indis Radio and Telegraphic Weather
Summaries to distant agencies inte-
rested in such information

Based on the information received
from the Department of Metsorology,
Departments of Agriculture of the
States undertake necessary measures
so as to safeguard against weather
vagaries

{d) There¢ i1s no policy or nroposal
under consideration with the (Jovern-
ment of India 1n thig respect

Panel] to Study Khandsari Units
Problema

4407 SHRI PRASANNBHAI
MEHTA

W11l the Minister of AGRICULTURE
AND IRRIGATION be yeased to state

(a) whether 1t 15 a fact that Gov-
ernment have set up a panel to study
problems of Khandsar: units in  the
ocountry,

(b) 1f so who are i1ts Members

(c) what kind of problems will be
solved by them

(d) to what extent the problems of
the khandsari has been solved by the
panel, and

(e) whether the representatives of
the khandsari umts have also been
included in the panel”?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRI BHANU
PRATAP SINGH) (a) to (e)
Action is being taken to constitute a
team of experts to go into the cost of
production of khandsar1 and related
problems A decision 1s expected to be
taken shortly
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Food Defici¢ In West Bengal

4408 SHRI CHITTA BASU Wwill
the Minister of AGRICULTURE AND
TRRIGATION be pleased to state:

(a) whether the Government of
West Bengal hag since informed the
Central Government about its total
food deficit for the year 1978-79,

(b) 1if so, the quantity of deficit,

(¢) whether the Government pro-
pose to meet the entire deficit,

(d) whether the Government of
West Bengal suggested that instead of
making piece-meal allocations from
month to month allocation might be
made on six monthly or annual basas,

and

(e) if so the reaction of the Govern-
ment thereto?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRI BHANU
PRATAP SINGH) (a) and (b)
Food and Supplies Minster, Govern-
ment of West Bengal had wmtimated
on 26th November 1977 that ‘he nett
food deficit of West Bengal was around
25 million tonnes per annum No
specific reference has been recened
from the West Bengal Government
about the total food defiaait for the
year 1978.79

(¢) The demands of the West
Bengal Government for foodgraing are
at present met in full The Central
Government wall continue to agsist
the West Bengal Government with
allocation of foodgrains from the Cen-
tral Pool to the extent necessary,
subject to availability of stocks in the
Central Pool

(d) Yes, Sir

(e) The allocations of foodgraing to
the State Governments/Union Terri-
tories are being made on a monthly
basis taking into account the require-
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‘ ments intimated by the State Govern-

ments every month, the availability
;6 stocks in the Central Pool, - the
availability of stocks with the State
Governments from local procurement
etc.,, supply position of foodgrains in
the open market at reasonable prices,
the off-take by the State Governments
against the earlier Central allocations,
relative needs of other deficit States
and other relevant factors. In view of
this. it is not possible to make bulk
allocationg of foodgrains on six month-
ly or annual basis as proposed by the
West Bengal Government,

Service Charges payable by Calcutta
Corporation or Central Government
. Property

4409. SHRI CHITTA BASU: will
the Minister of WORKS AND HOUS-
ING AND SUPPLY AND REHABILI-
TATION be pleased to state:

(a) whether the Government of
India has an outstanding dues to the
Calcutta Corporation for the Service
Charges for the Central Government
properties, in Calcutta: and

(b) if so, whether Government have
since cleared the dues?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT) : (a) Yes, Sir.

(b) Part of the dues have been
cleared. For the remaining, the Min~
istries/Departments have been asked
to clear the dues

Rehabilitation probley, of former
East Pakistani Refugees

4410. SHRI SAMAR BUHA: Will
the Minister of WORKS AND HOUS-
ING AND SUPPLY AND REHABILI-
TATION be pleased to state:

(a) whether the attention of Gow-
ernment has ‘been drawn to a reépart
published in Calcutta Anand.Basar
Patrika dated the Srd March, 1678
quoting the statement of ‘Chief Miniv-
ter of West Bengal regarding rehabili-
tation problems of former East Pakis-
tani refugecs;

(b) if so, main issues raised by the
Chief Minister of West Bengal; and
of Government

(¢) the reaction

thereabout?

THE MINISTER OF WORKS
AND HOUSING AND SUPPLY AND
REHABILITATION (SHRI SIKAN-
DAR BAKHT) : (a) Yes, Sir.

(b) The Chief Minister, West Ben-
gal met Minister of Works and Hous-
ing and Supply and Rehabilitation on
6th March, 1978 and discussed the
following issues:—

(i) Reasong for desertions.

(ii) Scope for resettlement in
Andaman and Nicobar Islands.

(iii) Sending a delegation of
Members of Parliament and Mem-
bers of Legislative Assembly to
visit Dandakaranaya to assuage the
situation and to have first hand
knowledge of the conditions there.

{¢) The Chief Minister, West Bengal
has been informed that we welcome
the visit of the delegation of Members
of Parliament and Members of Legis-
lative Assembly to be sent by the
Government of West Bengal to study
the situation in Dandakarancya and to
persuade the settlers to stay on there,
that there is no scope for further
settlement of displaced persons in
Andaman and Nicobar Islands because
of ecological and other conditions and
that alleged reasons for desertions
have been looked into and not been
substantiated He has, however, been
assured that if any specific points are
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referred to us after the visit of the
Team, we will examine them to see
what can be done in regard to those
suggestions.

of Sugar Policy in West
Bengal Assembly

Criticism

4411. SHRI SAMAR GUHA: Wwill
the Minister of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) whether attention of the Gov-
ernment has been drawn to a speech
made by the Finance Minister of West
Bengal in West Bengal Assembly on
2nd March 1978 criticizing the sugas
policy of the Central Government,;

(b) if so, main points of criticism;
and

(c) the reaction of the Government
thereabout?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRI BHANU
PRATAP SINGH) : (a) to (c). Infor-
mation has been called from the Gov-
ernment of West Bengal and a reply
will be placed on the Table of the
Sabha as and when received.

Employees on Ad-hoc basis in Delhi
Milk Scheme

4412. SHRI SHIV NARAIN SARSO-
NIA: Will the Minister of AGRICUL-
TURE AND IRRIGATION be pleased
to state:

(a) total number of employees of
the Delhi Milk Scheme, holding ap-
pointments on ad-hoc basis sBowing
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S.C.|S.T. employees separately, for
more than one year, from 1 to 8 years,
from 3 to 5 years, from 5 to 10 yeers
and above 10 years;

(b) the reasons for the abloa:ﬁ
delay in regularisation of tlrese ap-
pointments; and

(c) the steps taken to safe-guard
the interests of the incumbents?

|

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA) : @) At
present, 490 officials are hoiding ap-
pointments on ad-hoc basis in Delhi
Milk Scheme. A statement showing
the break-up of such advhoc appeint-
ments is laid on the able of the Sabha,

(b). It has not been possible to re-
gularise the ad hoe appointmgnts
mainly due to the following reesons:

(i)  Non-finalisation/notification
of the amendments to recruitment
rules”for some of the posts;

(ii) Non-finglisation of the inter-
se seniority of the employees;

(iii) Vigilance cases are pending
against some of the individuals.

(c) The following steps have been/
are being taken to regularise the ade
hoc appointments:

(i) Expeditious finalisatin/notifi-
cation of the recruitment rules;

(ii) Expeditious finalisation of
the enquiries in respect of indivi-
duals against whom the vigilance

cases are pending; and

(iii) Early finalisation eof the
inter-se seniority of the employees.
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Breakage of Botties in Dethi Milk
Sohemg

4418. SHRI SHIV NARAIN SARSO-
NIA: Will the Minister of AGRICUL-
TURE AND IRRIGATION be pleased
‘to state the yearly breakage of bottles
in the D.M.8 since 1972 and the
quantity of glasg scrap disposed of
since then during each year togethec
with rates thereof?

THE MINISTER OF AGRICULTURE
AND IRRIGATION (SHRI SURJIT
SINGH BARNALA) : The total num-
ber of bottles broken in the process of
filling, storage and handling in the

CHAITRA 6, 1000 (SAKA)
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DMS. during 1872.78 to 1977-78 is
indicated ag below:—

Year Total No. of

bottles broken
197273 29,51,087
1978-74 31,580,003
1974-75 83,80,454
1975.78 28,138,719
1976-77 27,08,536
1977-78 27,356,203
(upto 31-1-1978)

The requisite information in regard
to the quantity of he glass .icrap sold
by the D.M.S and rate thereto during
the period 1972-78 to 1977-78, Is indi-
cated in the enclosed statement.

Statement
Categories of Glass Period Quantitys Rate
sold  (per
in quin!
quintals  at whi&
sold
1 ‘2 3 4
1972-73 Rs.
Glass Scrap . » 1-4-72 to B-3-73 10,186 20 15
197374
Glass Scrap - . . . . 5-6-73 to 31-3-74 09,722 2 22 30
Glass Scrap (mixed with mud) . . 28-6-73 to 13-8-73 1,55¢" 2° 00
1-1-74 to 31-3-74 1,674'5 700
ToraL . . 11,9507
1974-75
Glass Scrap . . . . . . . 1-4=74 to 31-5-74 2,059 8 22° 30
1-6-74 to 31-3-75 6,007" 2 40° 50
Glass scrap (mixed with mud) . . . 1-4=74 to 31-12-74 g,301°5 810

Torar . 11,368-g
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1 L 3 4
197576
Glass Scrap . . f . 1-4=75 to 15-5-75 534" % 40 50
3-7 75 to 31-9-76 4,590 5 14 50
Glass scrap (mixed with mud) 31-3-76 91 7
ToraL . 5,216 7
297677
Glass scrap . 1476 to 4 6-76 {1,084 4 34 50
22-5-76 to 26 6-76 8,302 9 0?10
]
1-1-97 to 11 1-77 8,508 1 =e 16}
Glass Scrap (mixed with mud and soaked with
o1l grease and rotton waste 1-4-76 to 24 4-76

1977-78

Glass scrap (Composite quality)

1,447 3 13 15
+

16-6-76 to 12-7-76 3537 2 13 56

OGTAL 12,819 7
1=4-77 to 17 3 78

18,433 5 22 163

Setting up Institute for study of
Tantrik in Ladakh

4414 SHRIMATI PARVATI DEVI
Will the Minister of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased to state

{(a) whether Ladakh 1s known from
ancient times for Tantrik,

(b) if so, whether Government pro.
pose to set up an Institute 1 Ladakh
for the study of Tantrk which enjoys
the distinction of still preserving 1it,
and

(c) 1f go the detals thereof?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR PRATAP CHANDRA CHUN-
DER) (a) No such survey has been
carried out by the Government of
India in that region

(b) and (e¢) Does not arise
Teaching of Buddlusm in Univeruvities

4415 SHRIMATI PARVATI DEVI1
Will the Mimuster of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased to state

(a) the names of the Umversities
and Institution where Buddhism is
taught, and

(b) the steps being taken to pro-
mote the teachng of Buddhism, its
rich culture and heritage”

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR PRATAP CHANDRA CHUN-
DER) (a) According to information:
furnished by the TUniversity Grants
Commassion, Deil University,
Marathwada University and the Sam-
purnanand Sanskrit Vishwavidyalays
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have provision for Buddhist Studies.
Besides, the School of Buddhist Phi-
losophy, Leh, and the Institute of
Higher Tibetan Studies, Varanasi, also
offer facllities for Buddhist studiea

(b) For promoting Buddhist Stu-
dies in Universities, the UGC has de-
cided to institute readership and fel-
lowships in this area in selected uni-
versities. Accordingly, 11 universities
were reuesteq to send proposals. Of
these, the proposals made by the
Univergities of Poona, Andhra and
Saugar hilve since been accepted by
the Commission.

Representation and Promotion eof
Ladakh Culture

4416 SHRIMATI PARVATI DEVI:
‘Will the Minister of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased to state.

(a) what steps Government have
taken or propose to take to preseres
and promote the culture of Ladakh:s,
their musiec, dancing, specially marked
dances, clarinets, cymbals and other
instruments, and

(b) the contribution made so far by
National Book Trust, Akademies and
other Government Agencies in this
direction?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUN-
DER): (a) and (b) To preserve and
promote the culture of Ladakhis, the
Government have taken the following
steps'—

(i) The School of Buddhist philo-
sophy was established in 18359 to
impart education in modren and
classical Tibetan Studies on the
Monastic pattern in Leh.

(ii) A rvesearch report entitled
‘Fthographic and  Culture change
study of Ladakhis’ has been brought
out by the Anthropological Survey
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of India. They have also préoduced
soloured cine film on “Hemis Festi-
vals (Ladakh).”

(iii) Song and Drama Division has
on its strength one performing troupe
named ‘Gumpha’ exclusively for pro-
grammes in Ladakh region. Since
August, 1973, the troupe has pre-
sented 107 shows in Ladakh areas
and 269 programmes in other parts
of the State.

¢v) Authentic Ladkhi Costumes,
jewellery musical instruments, head-
gears efc., of Ladakh people have
bean acguired by the Song and
Drama Division in  consultation
with local experts.

(v} Rational Book Trust hag pub-
lished in its India—the Land and
the People series, a monograph on
the State of Jammu and Kashmir
which containg information, inter-
ol on the land and the people of
Medakh and various facets of its
eultural heritage. The Trust also
intends %0 publish shortly a book
on the Folkklore of Jammu and Kash-
mir, under its series Folklore of
India, which will include a feature
on the Ladakhi folklore.

(vi) Under their scheme of Sur-
vey and Documentation, the San-
geet Natak Akademi propose to
undertake a survey and to docu-
ment the various music and dance
forms 1n Ladakh 1in collaboration
with the Jammu and Kashmir Aca-
demy of Art, Culture and Languages.
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Adult Iliteracy

4418. SHRI D. D DESAI Will the
Minister of EDUCATION, SOCIAL
WELFARE AND CULTURE be pleased
to state.

(a) whether any new scheme of
adult education has been formulated
to remove adult illiteracy,

(b) if so, the details thereof, and
the cost of the scheme and

(c) whether Government intend to
appoint part-time  teachers for thus
purpose

THE MINISTER OF EDUCATION,
BOCIAL WELFARE AND CULTURE

MARCH 27, 1878
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(DR PRATAP CHANDRA <CHUN-
DER) (a) to (¢) Covernment have
formulated a National Adult Educa-
tion Programme which ig proposed to
be launched from 2nd  October, 1978
and has a target of covering the entire
ilhterate population of about 10
crores m the age-group 15—35 within
about 5 years of 1is launching The
instructional work would be assigned
on part-time basis to school teachers,
students educated willage youth, ex
servicemen, retired personnel, fleld
level Government and other functiona-
ries and voluntary social workers

Conversion of Leasehold Land into
Free Hold Lands in Delh

4419 SHRI VIJAY, KUMAR MAL
HOTRA Will the Minister of WORKS
AND HOUSING AND SUPPLY AND
REHABILITATION be pleased to state

(a) whether there 1s any proposal
to convert leadehold lands in Delh: 1n-
to freehold landg in the names of the
present lessees holding the lands,

(b) what 18 the Government's esii
mate of land rent that will be given
up as a result of this transfer every
year and how can the Government
make up for the loss in revenues, and

(¢) how many leasehold properties
would be involved in Delh: in such a
transfer and by what time would
such a transfer or conversion materia-
hse?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-~
HABILITATION (SHRI SIKANDAR
BAKHT) (a): A Committee has been
set up to consider the matter

(b) and (c¢) Till the report 18 Te-
ceived and a decision thereon is taken
by Government, these questions do not
arise
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Expenditure incurred on Union Minis-
ters Bungalows

4426 SHRI MAHI LAL Will the
Minister of WORKS AND HOUSING
AND SUPPLY AND REHABILITA-
TION be pleased to state

(a) the break up of expenditure in-
curred on renovation furnishing and
fixtures on the residential accommoda-
tion of each Cabinet and State Minis-
ter of the Central Government during
the last six months, and

{(b) whether the expenditure was
within the prescribed ceiling and 1if
not, whether the excess expenditure
was met by the concerned Ministers”

L]

THE MINISTER OF WORKS AND
HOUSING ANB SUPPLY AND RE-
(SHRI SIKANDAR
BAKHT) (a) A statement showing
expenditure incurred from 1st Sep-
tember, 1977 to 28th February, 1878 is
laid on the Table of the House
[Placed n Library, See No. LT-1031%
781

(b) There 1s no ceiling on expendi-
maintenance etc, of
houses. However, the Ministers pay
rent if they have furmture in excess
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of the prescribed ceiling of Rs. 38,500.
There has been no such case so far m
19717-78.

Cases of Misappropriation in DDA

4427 SHRI MAHI LAL Will the
Minister of WORKS AND HOUSING
AND SUPPLY AND REHABILITA-
TION be pleased to state

(a) the number of embezzlement
and msappropriation cases which
occurred in the Delli Development
Authority during the last five years,
and

(b) the details and the persons and
the amount 1nvolved 1n each case
separately”

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) The Dellu Development
Authority have reported three cases

(b) The details are as under:—

(i) Shri Bishambar Dayal, UDC,
while working as rent collector in
Najafgarh (JJ) colony during the
year 1976 misappropriated a sum of
Rs 2,435/- collected as rent on be-
half ot the Department The Metro
politan Magistrate, Delhi sentenced
him to rigorous 1mprisonment of
nine months and a fine of Rs 500/~
In view of this judgement, he was
dismissed on 14th December, 1876.

{11) Shr; S. N Swami, Casher,
misappropriated Rs. 330/- deposited
by three allottees of Wazirpur to-
wards water charges He was
charge-sheeted on 3rd December,
1973, Later, he tendered his resigna-
tion which was accepted on 15th
February, 1977

(iii) Shri K. D Rana, UDC., mis-
appropriated Rs 300/-. He has been
suspended on 1lth January, 1078.
The case is under investigation by,
the policy authorities.

CHAITRA 6, T800 (SAKA)
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Retrenchment of Musier Roll Workers
from Indian Schools of Mines, Dhan-
bad

4428. SHRI A K. ROY: Wil the
Minister of EDUCATION, SOCIAL
WELFARE AND CULTURE be pleased
to state

(a) whether there has been large
scale retrenchment of muster rolb
workers from Indian School of Mines,
Dhanbad, and if so, the number of
such workers and reasons therefor,

(b) whether there was a Dharna
against this retrenchment,

(¢) whether 1t 18 a fact that Han-
jan workers have also been wvictumis-

ed,

(d) whether 1t is a fact that 1n the
same period new workmen have been
recruited against law, and

(e) whether Government propose to
probe into  these irregularities and
take necessary steps against the per-
sons responsible for all these irre-
gularities?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR PRATAP CHANDRA CHUN-
DER) (a) to (e). Information is being
collected from the Indian Schoal of
Mines, Dhanbad and will be placed on
the Table of the House.
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4483 SHRI RAMANAND TIWARY:
Will the Minister of WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION be pleased to refer
to the reply given to Unstarred Ques-
tion No. 48 on the 14th November, 1877
,and state:

(a) whether the requisite informa-
tion has since been collected; and

(b) it so, the details thereof?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHR] SIKANDAR
BAKHT): (a) Yes, Sir.

(b) The matter has been examined
in consultation with DDA and the Mu-
nicipal Corporation of Delhi. These
flats were allotted between 1871 and
1974. The defects pointed out by the
allottees at the time of handing over
the flatg were attendedq to by the
DDA. Most of the defects now pointed
out are reparted to be largely due to
improper maintenance. Maintenance
is the responsibility of the individual
allottees or common welfare agencies.
In view of this position, the demand
of the allottees that they should be
allowed rebate of one monthly instal
ment of Rs, 175 has not been accept-
ed.

The Municipal Corporation of Delhi
took over the services of this colony
in 1076. It has since increased water
supply from two to four million gal-
lons per day. Three works of replac-
ing sewers in defective portions have
also been carried out by the Munici-
Pal Corporation of Dethi,

CHAITRA 8, 1900 (SAKA)
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A High Powered Commitiee on Delbi
Bohool Teachers Cooperative House
Building Soclety

4434. SHRI RAMANAND TIWARY:
Will the Minister of WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION be pleased to state:

(a) the full contents of the orders
reconstituting the three-member High
Powered Committee appointed by Lt.
Governor to decide the membership
jssue of the Delhi School Teachers'
Cooperative House Building Society:

{b) when the meeting of the re-
constituteq High Powered Committee
was held on which the recommenda-
tions made by it were forwarded, and
to whom and the details of those re-
commendations;

(c) when the Managing Committee
of the Society considered the above
recommendations, the members pre-
sent in the meeting and the decisions
taken therein;

(d) when the Managing Committee
communicated jts decisions {o the Re-
gistrar, date on which Registrar ap-
pointed an Election Officer and on
which he sent a notice to the press;
and

(e) the action taken or proposed to
be taken against those officiais of Re-
gistrar's office who have been work-
ing collusion with the Managing
Committee 1llegally elected during
emergency?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) A copy of the order
dated 31st August, 1877 is laid on the
Table of the House. {Placed in Lib~
rary. See No. LT-1938/78]

(b) The meeting was held on 31st
August, 1877, The recommendations
were Yorwarded to the Secretary of
the Society. The Committee’s indings
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in regard to 288 objections received by it by due date are as under:i—

(1) Non-School Employees 1n excess of 20 per cent quota ki
(1) Cases which are under consideration of crime Branch

pertaining to recerpts books Nos B3200 and C-3500 60

(1) Cases referred back to society for reconsideration 91

(lv) Cases under Arbitration proceedings 25

(v) Persong who have already been accepted as members 3
Y Membership being accepted on award in arbitration

proceedings 3

(vi1) Membership claims rejected 26

(¢) and (d) The Managing Committee of the Society consi-

dered the report on 31st August, 1977

ed,—
(1) Shr1 Dalp Singh Baug
(2) Shn S S Panwar
(3) Shr1 M L Sharma
(4) Shn R D Sharma
(5) Shr: Baldev Ra)
(8) Shnn P C Aggrawal
(7) Shri Braham Singh

The Managing Committee communi-
cated their decision on 1st September
1977 to the Registrar The Election
Officer was appointed on 1st Septem-
ber 1877 and he sent notice to the
press on 2nd September, 1977

(e) Ngo official of the office of the
Registrar is reported to have colluded
with the Managing Commuttee

Kapurthala Plot

4435 SHRI P K KODIYAN Wil
the Minister of WORKS AND HOUS-
ING AND SUPPLY AND REHABILI-
TATION be pleaseq to state-

The following members participat-

(President)
(Secretary)

(a) whether 1t is a fact that the re-
maimning portion of the Kapurthala
plot belonged to the Kerala State
Government but the possession there-
of has not yet been handed over to
the State Governirent, and

(b) if so, the details and what steps
are being taken in this regard?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT) (a) Yes, Sir

(b) On a potion of the land out-
houses/servants quarterg are under
occupation of the Security Police
Action 18 bemg taken to get these
structures vacated and to release the
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land thereunder. The balance land
will be released after alternative ac-
commodation is buil{ for the present
occupants. Land for construction of
alternative accommodation has been
allotted.

Evaluation of progress of operstion
Flood

4436, SHRI OM PRAKASH TYAGI:
Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to
state:

(a) whether Government have ap-
pointed or planned to appoint a Com-
mittee t7 evaluate the progress of the
‘Operatinn Flood' launched in 1970;

(b) if so, the personnel of the
Commitiee, terms of reference and
whether any interim report has been
received;

(c) vhat ate tne main features of
the Op:-ation Flood, jts achievements
wnd spid-over schemes; and

(d) hs the Central Gowernment
consulted the concerneq as well as
other 1nterested Stale Governments
abuut objectives and working of the
Operation Flood and about its mana-
gement hy the National Dairy Deve-
lopmen¢ Board/Indian Dairv Corpora-
ton?

THE MINISTER OF AGRICUL-
TURE AND TRRIGATION (SHRI
SURJIT SINGH BARNALA): {a)
aug (L). Appointment of a Commit-
mittee to evaluate the progress of
the Operation Flood 1 project laun-
ched ir 1970 is under consideration of
the Government,

(c) The maln objectives of Opera-
lion Floo! 1 Project were to increase
milk supply in the 4 metropolitan
cities, reseltlement of city-kept cattle
and buffaloes, development of basic
transportation and storage net-work,
development of milk procurement 8ys-

230 LS—10.
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tem in rural areas and overail im-
provements of dairy farming aimed at
inereased milk production. An indi-
cation of its broad achievements and
3pill over schemes is brought out in
attached statement,

(d) The matter is being examined.

Statement

Broad achievements of operation

Flood I

The expansion of the existing
dairies as also setting up of four
Mother Dairics at Delhi, Bombay, Cal-
cutta and Madras have been comple-
ted. It has alsg been agreeq to set up
a:n additional dairy at Bombay with
a capacity of 4 lakh L per day.

Work on 17 Feeder/Balancing dai-
ries have been completed ang 5 Feed~
or/Balancing Dairies are still at pro-
posal/planning stage.

Storage and long distance millke trans-
port facilities

30 broad gauge rail milk tankers
for long distance transport of milk
unave becen procured. Order has been
placeq for fabrication of 10 meter
gauge rail milk tankers.

The golowns for storage of skim
milk powder have been completed at
Delhi, Madrag and Calcutta. Cons-
truction of co.d storage facilities at
Madras and Delhi is complete. The
colg storage at Calcutta is ynder cons-
truction. The Govcernment of Maha-
rashtra have also decided to make
available land at Aarey Milk Colony
for construction of Indian Dairy Cor-
poration godown and cold store. This
construction will be starateq as soon
as the land is formally handed over.

Resettlement of city-kept cattle

For a variety of reasons, resettle-
ment of city-kept cattle has been given
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a low prionity by the Corporation, as
it 1s felt that due to economic pressurs:
cteated by the expanded milk supply
that the owners< of cattle would reset
tle their animals 1in rural areas on
their own Some of the funds orig:
nally ear marked for this item have
accordingly been diveited for other
more pressing projects

A pilot project for resettlement of
1000 animals i1n rural milksheds m
West Bengal has however been taken
up by the West Bengal authorities
amed at resettlement of Calcutta
cattle 1n rural areas

Farmere organisations rural milk
procurement and input programmes
for wcreasing maulk production

The progress of these 1items has
varied from State to State Three cat-
tle feed plants of 100 M Tonnes per
day capacity have been commissioned
m Punjab Bihar and Gujarat 4 ad
ditional feed plants are under cons
truction 1n Uttar Piadesh Maharash
tra West Bengal and Gujarat It 1s
alsg proposed to set up one fced plant
each 13 Rajasthan West Bengal We«
tern UP Tamil Naau Andhra Pra
desh and Gujarat

Bull Mother Farms

14 Bull Mother Farms have been
set up These farms have supplhea
357 pure bred exotic bulls so tar The
«mall herd strength in the bull mother
farm has been th¢ main constraint 1n
achieving their economic viability
It 1s proposed to bring up the t“erd
sirength 1n each to 100 breeding ani-
nials

Stud Farms

Qtud farms and artificial nmsemina
tior centres have been established
milkshedg except in Guntur Patna
Meerut and Varanasi The Corpora-
tion has 1nitiated action to estabhish
<emen freezing faahties at one s ud
farm 1n each State by supplymg the
necessarty equipment It 15 hoped that
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the availability of frozen semen will
enable extension of coverage of inse
mination programme to larger areas

Project Planmng, I'mplementation and
Manpower Development

Planning designing and standardi-
sation of chilling cenires feeder ba-
lancing dairies, mother damleg and
cattle feed plants have becen comp-
leted The Corporation has alsp com-
rassioned a Continuing Information
System and a Systers Development
Programme for Operation Flood Faci.
liueg have been created at the NDDRB
for training personnel from the part:
cipating States For Operation Flood
programmes 362 persong were trained
during the year and the total number
irvined upto 31st March 1977 comes
to 995 The training programmes
cover following subjects —

(1) Traiming of jav inseminatoss,
stockmen laboritary techmcian«

and officers 1p artificial  insemina
tion

(2) Tramung of procurcment and
technieal inputs wing peisoine

(3) Executive deve opment wvro

gramrre fo; catt ¢ feed p'ant opera
tors

(4) Training progi imme in dairy
plant operatign for plant operators

{5) Farmers

orientation pro
gramme

(6) Special training programmes
for dairy engineer< marketing offi-
cers dairy extension workers and
veterinary officer<

a7y qzeqt | faqd @ @ sAww
w fezm

1137 ot v fog Wy w1
fatm st vam m g Wi

guate @t @z FEA ¥ Far
T fr
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(%) @9 wewit ¥ zw o
fd sr<@ ot ¥ frcmar =
AT FT & 1T 47 39 gy & =912
¥ % gfea frem g

(@) 7 A gy et §
YT fear w2 st e fadig
T # gie F a9 F7 faoiy feyg
TET fFm s & o

(1) & & gy we & g
T w1 w9 gw frator  fear
ST R OWT @ 9w feaar Wt
TSR g2qT T 3 A afs ad
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'thﬁtmawgfaﬁ-c
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9g @eEl # faw U @R A
Tt 25 sl we & smars o7
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9% fRq 9T wHfaT @7 frawo
Tear o g
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197.6-77 F {10 gy, qawi ¥ frave

Re. Adj. M. 204

RS T ¥ g wffac @
feedi F @ty oo ar | v Py
¥ wiffax ) wtqaw o 3 e
R EvEr agw fear oam g

() wffax & fag wer g W
T o oagl war wrar & it
TR Y goma g g8y seani
g @ st § 1 afe gew
JE F1 oA Fw@reomgar feag
T I qEqER wr ,

—

11.57 hrs.

RE: MOTION FOR ADJOURNMENT
FIrRING oN BHEL WORKERS AT Harp-
WAR.

SHRI KRISHNA CHANDRA HAL-
DER (Durgapur): Sir, let me be
heard™first

MR. SPEAKER: You wilil glso be
heard. He is on a point of order. Let
me hear it. Shri Basu.

SHRI CHITTA BASU (Barasat):
Sir, I am on a point of order. I have
given notice of an adjournment mo-
tion on the firing at BHEL. . ..

SHRI KRISHNA CHANDRA HAL-
DAR: I should be heard, Sir.

SHRI CHITTA BASU: Sir, I have
given zn adjournment motion under
riile 60 for discussing the firing on
the BHEL workers at Hardwar which
had taken place on' the 23rd of March
last. B ) £

Sir, uynder Rule 60, you have got
only two options. You have to state
the reason why you have not accep-
ted it.

MR. SPEAKER: I havge stated;
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SHRI CHITTA BASU: But, I have
been communicated in a Wwhispering
way. It was communicated and the
reason stated here is that gince the
Demand of the Ministry of Home Af-
fairs is likely to be discussed ...

MR. SPEAKER Ministry of Indus-
tries—not Home Ministry.

SHRI CHITTA BASU: It does not
concern the Industries Ministry.

MR, SPEAKER: 1 have said, tte
enncerned ministry.

SHRI CHITTA BASU: I think you
should give me an opportunity to ex-
plain my position and alsg listen to
the Minister concerned. under Rule
60 And then you can decide whether
ycu will admit my motion or not I
risc under Rule 60, provisp (2) Be-
furc deading whether vou will pe-
J€¢i or mot you may ask for mv exp-
lanation. My adjournm.ent motion 18
not directeq against the Industries
Minister 1t ;s directed against the
Home Minister because the Central
{ndustrial Security Force is under the
direct control of the Home Mimstry.

Sir. under our Constitution, the Law
and Order falls under the State Gov-
cirment. But, the Central Industrial
Sccurity Force ig under the adminis-
trative control of the Home Minisiry
of the Government of India. Secand-
ly, Mr Speaker, Sir, you would a'so
know that tne Central Indust;ial Se-
curity Force are not to take orders
from the local police.

MR SPEAKER Mr, Basu, you ace
not to argue that matter.

SHRI CHITTA BASU: I want that
the adjournment motion should be ac-
cepted and I should be given the
chance to discuss it. You discussed
the question of Lucknow, This is a
very imporfant matter, CISF has
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run amuck and created trouble. They
have injured a number of workers.
One worker has been killed,

SHRI KRISHNA CHANDRA HAL-
DER: Mr. Speaker, Sir, I have a'so
given notice of an adjournment mo-
tior on the similar subject The Cen~
tral Industrial Security Force comes
under the Home Ministry. BHEL is
also a public undertaking. We want
to have a discussion and, as such, you
shoulq allow, our adjournment mo-
tion. It is a very serious matter. We
wsant CISF should be abolished and
withdrawn from BHEL.

MR SPEAKER: You are now going
into the facts of the case.

SHRI KRISHNA CHANDRA HAL-
DER: Either you allow our adjourn-
ment motion or I have also given
nalice of a Calling Attention motion.
(Interruptions)

Since yesterday Central Industrial
Security Force has again been deplcy-
(d m the factory There mav be
breach of peace again So, Sir, we
want your ruling

MR SPEAKER
given my ruling.

i have already

SHRI CHITTA BASU: What is the
prgument for your rejection

SHRI KRISHNA CHANDRA HAL-
DER: It 1s a Central force and 1t
comes under the Home Ministry.

SHRI CHITTA BASU: You canaot
brush it away. 1 draw your attent.on
to Rule 60 provisp (2). I want {0
know your ruling.

MR SPEAKER: I have alrcady
made my observation. Provisn 2
merely says ‘if the facfs are not clear.’
Neothing more Now, I call Mr, Fer-
t «ndes,
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12 hrs.

PAPERS LAID ON THE TABLE—
Contd.

Deraziep Demanos ForR  GRANTS,
1978-78 or THE MINISTRY OF INDUSTIRY

PHE MINISTER OF STATE IN
“THE MINISTRY OF INDUSTRY
(KUMARI ABHA MAITI): Sir, on
behalf of Shri George Fernandes, 1
beg to lay on the Table a copy of the
Detaled Demandg for Grants (Hind
and English versions) of the Mimstry
of Industry for 1078-79. [Placed in
Library. See No. LT-1800/78].

AxnvaL Reporr AND ReviEw oF TECH-

NICAL TEACHERS' TRAINING INSTITUTE,

‘CALCUTTA FOR 1976-77 AND STATEMERT
FOR DELAY

THE MINISTER OF STATE 1IN
THE MINISTRY OF EDUCATION.
SOCIAL WELARE AND CULTURE
(SHRIMATI RENUKA DEV] BARA-
KATAKI): I beg io lay on the
Table—

(1) (i) A copy of Annual Report
(Hindi and English versions) of
the Technica! Teachers’ Training
Institute (Eastern Region) Calcutta,
for the year 1976-7T7.

i) A copy of the Review (Hind:
and English versions) by the Gov~
ernment on the working of the
Technical Teachers’ Training Insti-
tute (Eastern Region), Calcutta for
the year 1978-T17,

(2) A statement (Hmndi and Eng-
tish versions) showing reasong for
delay in laying the above docu-
ments. (Placed n Library, See
No. LT-1801/781.

ANNUAL Resonrr OF Krupa BakxHsa
ORmENTAL Preric LIBgRARY, PATNA FOR
1096-77 AND A STAYRMENT

o, warn W v depfe
smxz # won il (g Vg
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e ) ;& frafefer @ qr
e 9T W@ g —

(1) s wew wifores argid
sfafron, 19608 wv1 ooy gn-
M (4) F wEHd WA Tew
frgew ofers w80 e ¥
7 1976~77 F Nfgw  wfidew
(et awr wielt &) &1
afs  aar Edfas @E :

(2) w8 x@A arer mw feeor
(Foredy aar w3 vy ) f; Sudae
sfaden & gvwr wwwr § v
xafar  gum wfem  Awr gz 99

& ver @ @ ¢ (Placed in
Library. See No. LT-1802/78].

NaTIONAL SAVINGS CERTIFICATES (5TH

Issur) Ampr. RuLks, 1978 anp Natio-

NAL DeveLoPMENT Bonps (Ampr.)
RuLes, 1978

THE MINISTER OF STATE IN
THE MINISTRY OF FINANCE
(8HRI ZULFIQUARULLAH): I beg
to lay on the Table a copy each of
the Notifications (Hindi and English
versions) under sub-section (3) of
section 12 of the Government Savings
Certificates Act, 1959:—

(1) The National Savings Certi-
ficates (Fifth Issue) Amendment
Sebha I am directed to return
tion No. G.S.R. 938 in Gazette of
India dated the 11th March 1978,

(2) The Nutional Development
Bonds (Amendment) Rules, 1978,
published in Notification No, G.S.R.
339 in Gazette of India dated the
11th March, 1878, [Placed in Li-
brary.. See No. LT-1903/78].

e
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12.03 hrs,

MESSAGES FROM RAJYA SABHA
SECRETARY Sir, T have to report

the following messages received from

the Secretary-General of Rajya

Sabha —

(1) “In accordance with the pro-
visions of gub-iule (8) of rule 186
of the Rulk of Procedure aad
Conduct of Busines, 1n the Rajya
Sabha I am directed to return
herewith the Appropriation Bill,
1978 which was passed by the Lok
Sabha at 1its sitting held on the 21st
March 1978, and transmutted to the
Rajya Sabha for it, recommenda-
tions and fo slate that this House
hdas no recommendations to make
to the Lok Sabha in regard ts the
said Bill’

(1) “In accordance with the pro-
visions of sub-rule (6) of rule 186
of the Rules of Procedure and Con-
duct of Business 1 the Rajya
Sabha I am directed to return
herewith the Appropriation (No 2)
Bill 1978, which was passed by the
Lok Sabha at 1t. sitting held gn the
21t March 1978 and transmitted
to the Rajya Sabha for 1i's recom-
mendations and o state that this
House has no recommendations to
make to the Lok Sabha in regard
to the saxd Bill”

(u1) “In accordance with the pro-
visions of sub-rule (6) of rule 188
of the Rules of Procedure and Con-
duct of Business in the Rajya
Sabha I am directed to return here-
with the Mizoram Appropriation
(Vote on Accounty Bill 1973 which
wag passed by the Lok Sabha at its
sitting held on the 21st March
1978 and transmitted to the Rajya
S8abha for t- recommendation and
to state that this House has no
recommendations to make to the
Lok Sabha 1n regard to the said
Bili’

{1vy “In accordance with the
provisions of subirule (6) of rule
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186 of the Rules of Procedure and
Conduct of Business in the Rajya
Sabha I am directed to return
herewith the Mizoram Appropriation
Bill 1978, which was passed bv the
Lok Sabha at its sliting held on the
21st March 1978 and transmitted
to the Ra)ya Sabha for 1ts recom-
mendations and to state that this
House has no recommendaiions to
make to the Lok Sabha in regaid
to the said Biil

(v) In accordance with the pro-
visions of sub-rule "6) of rule 186
of the Rues of Pro cdure ind
Conduct of Businesa mm the Rajya
Sabha I am directed to return here-
with the High DPenomination Bank
Not  (Dewacnetisation) Bill 1678,
which was passed by the Lok Sabha
at 1ts sitting held on the 2ist March
19.8 and transmitied to the Rajya
Sabha for its recommendations and
to state that this IHouse has no
recommendation to make to Lok
Sabha 1n 1egard to the said Bill "

(v1) ‘In accordance with the pro-
visions of rule 127 ol the Rules of
Proceduie and tonduct of Business
In the Ralya Sabha I am directed
to intotm the Lok Sabha that the
Rajya Sibha at ity sitting held on
the 231d Ma ch 19748 agreed with-
out any amendment to the Hindus~
tan Tractors Lamited (Acquisition
and Transfer of Undertakings) Bill,
1978 which was passed by the Lok
Sabha at its sitting held on the 22nd
March 1978

1205 hrs

CALLING ATTENTION TO MATTER
OF URGENT PUBLIC IMPORTANCE

OBSTRUCTIONS IN THE FPUNCTIONING OF
GrovER COMMISSION

SHRI HARI VISHNU KAMATH
(Hoshangabad) Mr Speaker Sir, may
I.new call the atiention of the.Minis-
ter of Home Affairs to the following
matter 6f urgent public importance
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and request him to make a statement
thereon,

“Reported serious situation aris-
ing out of impediments being put in
the way of smooth functioning of
the Grover Commission, and its
Chairman, Shn  Grover, former
Judge of the Supreme Court, beirg
threatened with dire consequences
allegedly by the supporters of the
Chief Minister of Karnataka, thus
obstructing the Commit jon in the
proper discharge of its lawtul func-
tions.”

THE MINISTER OF HOME AF-
FAIRS (SHR] CHARAN SINGII: The
proceedings of the Grover Commission
of Inquiry helc at Bang:alore on the
8th Murch, 1978 were interrupted for
about ten munute, at about noon hy
# handful ot demonstiralors who,
shouting slogans “Grover Go Back”
came along tne corridor  leading to
the Courl-room und tried to enter the
Court Ha'l. The Secretury to the
Commussion uni other staft immed:u-
tcly closed the door to prevent the
demonstratorg from entering the Court
Hall, But befuore they could do so,
one of the demonstrators brought out
a black cloth from his pocket and
waved 1t Lefore the Commission.

Since the sittings ol the Commis-
sion were vpen to the pubhc, the
local police could not, imially, preveny
the persons. who made the demon-
siration. from approaching the Court-
room through the corridor but as soou
as the intentiong of the demon.tralors
became known, they were pushed
back by the local police and 18 persons
including a Member of Legislative
Council, by whom the demonstrator-
were led. were arrested by the police
and were produced before a Magis-
trate: Later on, they Were released
on bail by the Magistrate. The
demonstrators were seen to be accom-
panied by a photographer with a flash-
gun and a photograph was taken and
publisheq in the ‘Indian Express’,
Bangalore.
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An unsigned post-card purported to
have been written by the Youth Wing
of the Congress (I) were received by
the Commussion on Yth March 1978,
in which a threat was held out to
Shri A. N Grover to wind up the
Commission within 48 hours or to face
the consequence of death either in

Buangalore or in Delhi. There
was  also a threat to place
a bomb 1in the Court room of the
Commussion, The matler was placed

in the hands of the Commissioner of
Police, Bangalore. by the Secretary to
the Commission for mecessary action.
As advised by the State Police, arran-
zemen‘s were made to regulate the
cutry o the Commission’s premises
by pa. 's. Further security arrange-
ment; were made by the State Police
for the safely of Shri Grover and
Commission's officers and personnel
and the smooth functioning of the
Commission at Bangalore. The Chief
Minister of Karnataka made a Press
statement in which ~such demonstira-
tions were condemned.

There was another demonstration
before the premuse, of the Commis-
sion on the morning of 18th Mareh,
1978, when some  leaf-lets were
thrown by them, The demonstrators
were prevented by the police from
entering inte the compound and about
20 persons were arrested.

SHRI HAR] VISHNU KAMATH:
Mr. Speaker, Sir. the happenings set
forth in the lucid statement of the
Home Minister, are. to say the least,
execrable, Are there reasong to be-
lieve, that these happenings and these
demonstrations, etc. like the one at
Lucknow which was discussed in the
House last week, are part of a foul
canspiracy and nefarious design
hatched by the former fascist mini—
dictator. ... ’

The State Government has stated
that the demonstrations were peaceful
and that there was no cause tor any
alarm, The Commission has been
proceeding with 1ts work.
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AN HON MEMBER Why M-
dictator? Why not full dictator”

SHR1 HARI VISHNU KAMATH
Alded by her-henchmen and hatchet-
men**

SHRI VASANT SATHE (Akola)
like Mr Kamath

SHRI HAR] VISHNU KAMATH
To create lawlessness violence and
di.order ag wag suggested by the Home
Minuster last week 1n this House
The ex~Prime Minister has made a
statement 1 find in the newspapers
denymg the charge made against her
But knowing as we do Sir her low
credibility, her built 1n allergy to truth
angd flair for speaking the untruth her
statements need not be taken at their
face value And therefore may I ask
whether the Home Minister 1s in a
possition to assure the House and
ihrough the House the entire nation
that these despicable and desperate
attempts on the part of the fallen
facist mim-dictator and her hench-
men and hatchetmen to create dis-
orders

SHRI VASANT SATHE On a point
of order Let me make 1t clear The
other day you stopped me when
1 just gaid that some people suffer
from moon stroke and I gave the dic
tionary meaning of the word one who
18 struck by luna, you said do not
even by implication say this

Now Mr Kamath has used all these
words 1n the call attention In the
reply the Home Minister says alleged
letter alleged to have been signed
unsigned letier, alleged to have been
sent by Youth Congress that 1s the
maximum that he has gone Now by
what stretch o? imagingtion 1n this call
attention can Mr Kaemath refer to the
ex-Prime Minister whatever may be
hig hatred? How does 1t come in here
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They are defamatory calling her mini
and whatever he wants to call her .
(Interruptions) These are undignafied,
defamatory per gse remarks All of
them must be expunged because they
are completely out of context

Either they are expunged or you
allow us and 1 will just now on this
veiy floor utter the same things
and.‘.

MR SPEAKER Do not record
(Interruptions) Nothing ;s recorded

Mr Sathe has not even the patience
to ask for an order He raised a point
of order and ended 1n a point of dis-
order He went on abusing somebody
I do feel that some of the remarks of
Mr Kamath are irrelevant n the
context he should not have used
them But the behaviour of Mr Sathe
15 totally deplorable

(Interruptions)

SHRI B P KADAM (Kanara) On
a pomt of order Under Rule 353, no
allegation can be made against a per-~
son who 1s not present and capable of
defending It 1s substantiated 1n page
717 of ‘Kaul and Shakdhar  What-
ever Mr Kamrath has «aid has to be
expunged

MR, SPEAKER 1 rshall examine
the matter I shall go through the
proceedings

CHOWDHRY BALBIR SINGH (Ho-
shiarpur) On a point of order

SHRI YADVENDRA DUTT (Jaun-
pur) Mr Sathe’s remarks are highly
objectionable

MR SPERAKER It 1s not recorded
please

**Expunged as ordered by the Charr
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SARI C. M. STEPHEN (Indukki:
Now that the matter has been raised,
1 am rising on a point of order.

MR, SPEAKER: Let me hear him
first. He has raised it first.

wiad wwdte fag . weTE wEET,
Ao cxigr WG wiET O W
Qi wEa & WITE R10ErT @EA R
dgzar ¥ wmAAEa F @ 7 A0
wre geare f 0 8

MR. SPEAKER: It has not been re-
corded.

Wt waaite fag : ww FERT,
T engrz Wik AET WIS AT A
(wwta) & aF A FE TGE, W
gak fody st &1a F@A T
Ky gEr oy mE &A1 &, W A
g q&r  gT FIT 47 IAATAT K
w7 oara &7

wrregier ore ArET qg & %
wiEHZy TIN FIFHFHT HER S
¥TAY AT gEA ¥ WAT AT XS
Far 2 3g sy qar A I
AT g AW T feew £ 0T 75 -
e Af ve oAwsA E 1 wEW W
WwR T § aE I WEEE W
xifrg & o 37 & faq ATy Wi,
& A1 & fafeys W g7 T TEY

fr g=214 gr3w & og W v
& am wr ¢ swEfanwg
tq  fafed AwT A7 uws w41

SHRI KANWAR LAL GUPTA
(Delbi Sadar): On a point ol ~rder. 1
want to invite your kind attention to
Rule 380. Rule 380 says:

“If the Speaker ig of opinion that
words have been used in  debate
which are defamatory or indecent
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or unparliamentary or undignified,
he may, in his discretion, order that
such words be expunged from the
proceedings of the House™.

This is Rule 380. What was said by my
colleague, Mr. Kamath against Shri-
mati Indira Gandhi was not unparlia-
mentary. He used the words ‘mini-
dictator, ‘Mini-dictator’ i3 not unpar-
limentary. About the other adjectives
they were not used against Mrs,
Gandhi, but against her demonstrators,
who went there to do all sorts of
Mischief. Nothing was Baid against
Mrs. Gandhi. £ 1 say that Mrs,
Gandhj is a mini-dictator, it is not
unparliamentary,

SHRI VASANT SATHE: Why not?

SHRI KANWAR LAL GUPTA:
What wag said by my coileague, Mr.
Sathe was

(Interruptions)

MR. SPEAKER: I can hear only one.
How can 1 hear everybody?

SHRI KANWAR LAL GUPTA: Sir,
what was stated by Mr. Sathe was not
only unparliamentary, but was not
dignified for a Member to use such
words. 1 think no Member of this
House, no decent person even outside,
will use these words which were used
by my colleague, Mr. Sathe, against
Mr. Kamath. May ] request you to
see the record and if those words are
undignified, they should be expunged.

(Interruptions)

MR. SPEAKER: 1 will consider.

wtwlt wwite fog : werer wErew,
#x oY oy ow wET ITET &,
®iT T ITH A ABEAT & |

MR. SPEAKER: I am considering all
the matters.

SHRI C. M. STEPHEN: I am rising
under the same rule that hag been
cited here.
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ot qfyrare g aferw (arive):
foeg @ & am gow T o
Wl 2, 97 wATqAT A S AR
(wraare)

... But he should not be allowed
to utter those words.

MR SPEAKER You better hear him
and then ialk about b

SHRI C M STEPHEN I am nsin,
under the #Mme 1iule that has lcen
cited here The Calling Attention was
here and Mr Kamath had, under the
Rule whith 1s a que tion that has got
to e put made certain comments
which haa absolutely no relevance to
the matter before us One thing majy
be very clewrly understood We are
human bei1gs we have got our feel-
ings Here 15 a party which you have
recognised 1s the Parllamentary Partv
There 18 a person who 18 our Pre«-
dent whoever 1t be Now, when you
make certain remarks about the Presi-
dent of a political party, which has
got its wing here as a recognsed
political party let i1t be very clearly
understood that such remarks if not
warranted and disperaging will not
bhe taken lightiv

(Interruptions)

Y WuT W atE ¢ IR A
AT F®T 18 FAART WIET |

Hundreds of persons were kiilcd

SHRI C M STEPHEN No cer-
tain words were used here There are
two questions One 1s, whether the
woyds used with reference to whom-
soever is concerned were dignified and
parhamentary hoodlums hooligans
etc You will kindly go through those
words Whether those words are
parhamentary or not 1s & matter which
you may judge If those words are
parhamentary with reference to any-
body, they can be parliamentary with
reference to anybody else also ‘There-
{fore, 1f those words once used by them

MARCH 217, 1978"

Working of Grover 308
Commassion (CA)

aliowed to remain on record, then
Your are giving a ruling that those
woids a1€ perfectly m conformmty with
the dignitv of the House and are
parhamentary and therefore person
whom we mav judge to he a had per-
son wiln 1eference to him we also can
use those words In the judgement
of my friends there A may be a bad
person  In my judgument B on the
other <~Fle however restectall> may
be a had person The question 18
whether thy, epithet can be used on
the floor of the House with reference
tfo anybody Now I plead with you
to consiit1 whether those words can
be adyudecd as paritamentary or not
It vou ,udge that thev i ¢ parliimen-
tary then the retention ot those words
uttered v Mr Kamath ¢n the one
hand 1nd exapunction of those woids
uttered Ly Mr sathe ot the othe:
hand is ohviously discriminatory and
will not be possible at o'+ Therefore
I do plead with you to nsider the
parliamentariness of those words and
to order the expunction ot those words
(Interruptions)

Secondlv ny, pnnt of or 15 that th
comments made by Mi Kamath wert
ahsolutely 1rrelevant to the matter be-
fore the ‘ouse Theiefore such re
ferences 1o matters whuh re not re-
levant will not be pe mut and those
must be expunged

THE PRIME MIN'STER (SHRI
MORARJI DESAI) Majy I suy that all
this does not at all bring in dignuty to
this House® When Shri K undth u el
the word hooligans fto1 those whu
created that kind of stens bhefore ‘he
Commuission I cannot sav thit wis
unpariiamentary Let us have some
sensq, of discrimination If vne refers
here to robbers” should we not reter
to them as robbers’ If one refers to
some rioters could we not refer to
them as hooligans® Therefore whit
Shr1 Stephen has said with all due
respect to his parhiamentary acumen,
I must say, when he says that that
word should not be used for anyhody
well then we will not make any de-
bate truthfully. But T do say, when
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Shri Kamath referred to the leader of
that party, may be outside and not
here, he should not have done that.
There I agree readily. He need not
have brought that into this at all
Whatever may be the aversion of any-
body, that should not be brought in.
But my friend, Shri Sathe's conduct
is thoroughly indefensible He abused
him here i the House; he abused
in ro uncertain terms Theretore, that
cannnt be justified by anybody. But
I d; not wnant to raitse a point .
(Interruptions) He cannot go beyond
his nature

SHRI HARI VISHNU KAMATH I
am guaitetal, Sir, to the Prime Minis-
ter for his profound observations by
w! h we will all be gluded May I
say. ;n all hununhty, with all eainest-
ness I will not descend to the low level
to which my hon friend, Shri Sathe,
has sunk Buat when I said that the
ex-Prime M uster 1s a Fasast, was a
Fascist mun-dictaton that was no
term of abuse at all I called her a
mini=ctictator small -lictator, not a
big dictator,

SHR! C M STEPHEN: The matte:
is hefore vou, Sir 1f you sav that
the matter 1s (Interruptions)

Nt awfte feg : g7 &7 § A5
arTe oy wrfer ) (e )

MR SPEAKER. Chowdhry Balbar
Singh, why do you want to use so
much lung power?

SHRI HARI VISIHNU KAMATH-
May I ask whether the Home Minister
is in a position to assure the House.
and through the House the entire
nation. that these desperate and des-
picable antics and gimmicks on the
part of the demonstrators, the hooli-
gans—1 do not refer to the ex-Prime
Minister at all-will be firmly coun-
tered, because I have also seen re-
ports to say that there have been
slogatis raised “Wind up CBI” “Gro-
ver Commission, pack up and go

310-
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home.” These slogans have been
rgised. Therefore, will the Home
Minister assure the House and the
entire nation that these antics and
gimmicks, these wild demonstrations,
these despicable desperate attempts to
create lawlessness and disorder, to
which the Home Mimster referred
last weck 1n regard to the Lucknow
demonstrations will be firmly coun-
tered and, further, the Grover Com-
mission, which way appointed, which
has been appointed, by the Central
Government will be afforded adequate
protection in the discharge of itg law-
ful functions and all obstruciionists,
miscreants, hooligans and hoodiums
will be firmly dealt with, brought to
look and sternly dealt with

SIIRI KANWAR LAL GUPTA: Sir.
what ¢hovt your ruling?

MR SPEAKER After the Prime
Minister’'s siatement, I thought it was
not necessary,

st weq Tag (=) : wrIEE
w3 ITEfMTTARGIAN AR
qTTAT T

SHRI CHARAN SINGH As at pre-
sent advised, that is, according to the
information received from the State
Government, I hope the Grover Com-~
mission will be able to work peace-
fully

st i wwe T (T W97
ssaw wEET, W% faee e
w3 & AP 1 T ARt wee Ferrd
Q¥ « TF §, WIGX CFGS o @
frg @ 3a% fed maNT wexw FTH9
& g% fraz wear aifgn |

MR. SPEAKER: You are under a
wrong impression. None of those
abusive worda have gone on record.
I am again going into the matter. If
any of them have gone jnto it, I shall
direct expunction. But T must ex-



311 Obsiructions in

[Mr. Speaker]}
press my total unhappiness with the

behaviour of Mr. Sathe because he
used abusive language,

SHRI VASANT SATHE: On a per-
sonal explanation.

MR. SPEAKER: It 1s one thing to
use strong language and another to
use abusive language.

SHR] VASANT SATHE: You will
remember that all 1 said was that if
You allow ...

MR. SPEAKER: It is on the tape.
I you want. 1 will give you a copy.
It is al] on the tape. You have used
very abusive language.

SHRI VASANT SATHE: No, no, 1
Jhave not.

MR. SPEAKER: I shall give you
an extract of it.

SHRI VASANT SATHE: Al} I said
was that if you allow those words to
be used, then you must wllow the
same words to be used by me,

MR. SPEAKER: No, no. In your
excitement, you have forgotten,

SHRI VASANT SATHE; Even in
my excitement, all I said was that if
you allow those words to be used
against the ex-Prime Minister, all
those words used by Mr. Kamath...

MR. SPEAKER- No. You said much
more, you said, “You are mad...”

SHRI VASANT SATHE: Again,
what the Prime Minister hes said is
all right...

MR. SPEAKER: Please don't re-
cord.

SHRI VASANT SATHE: °**

SHRI S. NANJESHA GOWDA
(Hassan): I have heard very care-
fully the statement of the Home
Minister on the Calling Attention.
This is a matter concerning my ‘State,
Kindly give me twbd minutes extra,
that is all.

**Not recorded,
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Our senior lesfler hay wlresdy an-
lightened us about the situation. The
hon. Minister has also given some
assurance. I would like to ask who
is doing all this demonstration first.
It is those against whom the enquiries
are being conducted, it ig those
against whom the CBI investigations
are pending, it is those against whom
the cases are pending. In this we
can very well gee.

SHRI CHARAN SINGH: The rules
allow only questions tp be put to the
Government, and not g speech. He
is delivering a speech.

MR. SPEAKER: The Direction
given by the Speaker says that in a
Calling Attention, the Member can
have three minutes to speak.

SHRI S NANJESHA GOWDA: I
will finish within three minutes

We have seen the interim report as
reported in the newspapers, that
cases have to be registered against
Devra) Urs for having shown undue
favour ta his son-in-law, Dr. Nataraj.
Dr. Nataraj was the Commander of
the Indira Brigade, you must be
knowing. He was the Chief Com-
mander ;n the State.

SHRI C M. STEPHEN: On a point
of order. There are two matters—
one matter being pending before the
Grover Commission. The matters pe:-
taining to Mr. Devraj Urs, allegations
against him are being inquired. Rules
prohibit discussion or referenceg to
those matters anything that is before
the Tribunal. The second matter is
about disturbances created and alle-
gations against them. The Home
Minister has told us that those per-
sons have been arrested, cases have
been registersd wgninst them. “There-
fore, any reference to those intidents,
to those persons, is not permissible
on the floor ot the House as they are
sub-judice. Therefore, either way
with peference to the matter pending
before the Shah Commisglon 3 mnot
permissitiie being a matter before the




313 Obstructions in  CHAITRK 6, 1000 (SAKA) Working of Grover 314

+

Tribuml and the other being sub-
Judiced not permissible under rule of
sub-judice. Any such observations
can be permitted which bave refer-
ences except to these two matters.
What my learned friend is now say-
ing has got direct reference to the
matter before the Grover Commigsion
and statements are being made about
it. Th's I would submit should not be
permitted on the floor of the House.

MR. SPEAKER: There is a mis-
conception What the statement
merely says 15 that the demonstra-
tions were arrested.

SHRI C. M STEPHEN: Admitting
of that 13 ahsolutely al] right. I am
not objecting to that. But references
to those persons, details of the inci-
dents, identification of persons,
characterisation of them, are all
wrong.

SHR] MORARJI DESAI: What has
been referred to the Commission or
what the Commission was enquiring
into, that should not be discussed.
There he |5 right and 1 acree with
him || would appeal to my hon.
fuiend not to bring in  these things
here.

MR SPEAKER- Mr Stephen’s con-
tention that the matter 1s sub-judice
may not be correct because what the
Home Minister's statement says is
that they were merely produced
before the Magistrate and they have
been released on bail. The case is
still under investigation The case is
not before the court.

SHRT C M STEPHEN: One s
before the Magistrate ..the persons
bave been produced Absolutely
sub-judice.

SHRI S. NANJESHA GOWDA: I
am only referring to one thing.

MR. SPEAKER: Do not refer to the
matter pending before the court.

Commission (CA)

SHRI S. NANJESHA GOWDA: I
am only referring to those persons
who are organising these demonstra-
tions. It is the Chief Minister and
His other Ministers who are organis-
ing it. There is truth in that, And
these people, Dr. Natraj and his ano~
ther colleague, Shri Srikant Rao...
{Interruption)

MR. SPEAKER: Please do not go
into the substance of the matter.

SHRI S. NANJESHA GOWDA#*¥*¢
(Interruptions)

MR. SPEAKER: ] am not allowing
him to go into the matter. If he
goes into it, I wil] take it out. (In-
terruptions) If it is there, I will
remove it.

SHRI M V. CHANDRASHE-
KHARA MURTHY (Kanakapura):
Even in spite of the request made by
the hon, Prime Minister, even in
spite of the ruling by the hon. Chair,
the hon. Member is defying. Steps
wifl have to be taken against him.
Under Rule 353 of the Rules of Pro-
cedure, nothing can be said against a
person who ig not present in the
House. This is substantiated on page
7 of Kaul & Shakdher's Book.
Therefore, steps will have to be
taken against him.

I will pnot allow
inflammatory

MR. SPEAKER:
any defamatory or
statement.

SHRI S. NANJESHA GOWDA: If
whatever is told by me is untrue or
if there is anything false uttered by
me...

MR. SPEAKER: Even if it is true,
you cannot make defamatory state-
ment.

SHRI 8. NANJESHA GOWDA: I
will come to the question. These
people, whoever they are, howszoever
big they are, these demonstrators

ssesEypunged as ordered by the Chair.
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[Shr1 S Nanjesha Gowda]
must be dealt with firmly I want
this assurance from the Home Minis-
ter Shr1 Grover ;s humihated, the
hon Governor 15 humihated, they are
humihating everybody You can very
well see how Mr Sathe behaves here
His frtends behave in the same way

MR SPEAKER Please do not go
into these matters

SHRI S. NANJESHA GOWDA 1
want an assurance from the hon
Home Mimister that all possible steps
would be taken against the economic
offenders At the came time I want
the Grover Commission to function
smoothly Advocates must go and
present their cases freely and frankly
‘Witnesses must go and speak frank-
ly This must be looked after

SHRI CHARAN SINGH
already given a reply

MR SPEAKER Prof P G Mava-
lankar—not here

I have

Shr; Ainthu Sahoo—not here

SHRI VASANT SATHE Are the
remarks against the Chief Minister
which were made by the hon Mem-
ber Shri Gowda allowed to remain?

MR SPEAKER T shall examine if
there are any defamatory remark

SHRI VASANT SATHE Not only
defamatory remarks Rule 352 says,
even against persons i high autho-
rity” which includes Chief Mimister,
no such words can be used Kindly
see that

MR SPEAKER 1 will see that

=it T AT Uy ¢ 7 A57 fog-
= qg wvar & 0F At pw? fwml A
a5z WE WrET Itar F 0¥ I
arEdt &1 f% T gr AT AWT AHE A
&1 ) a7 fora i v A * fgams
FHWT 57 F @ AR TE X
oT T FY AGT WTTRT AR EeMR
qrg']-? l“"

ssssFypunged as ordered by the Chair
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MR SPEAKER: No, not don'it
record that I am expunging

1242 hrs
MATTERS UNDER RULE 377

(1) RFPORTED STRIKE BY EMPLOYEES OF
INDIAN OI1L CORPORATION ON
22-3-78

o wElt AreTaw T (FEETT)
weqw it & qgwr wewty A fraw
377 % wrOlA QF weEewqor  fawq
ST TEAT AEATE ) AT 22 WTH
® TEgT WA FIARAT
s d| Fare wfgarfvar &
wol £ AT FT F §7 AFTAT WS-
foar s 97 99 7% Wiv e
FT A | THR IO EOAT i,
Wzt fega fremATIFT AT FH-
T 09 FT T WY TA TH-FTH
F 39 g TEURNT FT OHITET
wrr &) grfr g | A R A
QAT ST g5 ¥ IH AW @
fr gfega  wrast srOrvE &
wfgsfrar A7z oy ¢ f5
se 3AET @A FT T A
faqr war ATwTT e 7 Gy nfe-
fegfs feedzrgrasdr & AT
frgrzaas & wfafug wfverd
foc & wrgfes s & wied
grarm < ard § 1 safeg Wk
gaw wa waurd WY wfeafer
avx §1 wafag g| frag v oo
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W forr «mrwfgg ) wacew foex-
iy wrwmsey gar ¥ ot eE
Fw Y 08 o &Y g ge
sufog ¥ fawq TC #el) wEEy aaw
fr w amfer wwew & @
ww ¥, 37 wfgwfat & w\r
HIT 4F WY WTH TW gEATH WY 9N
¥ & for o 37 wfgwrfal i
# qfr &Y fewr §F geer gRr wr
W I23T7 AA § 1 AqT QE gRATH AT
grgfgs  woew ¥ s fawedt

LUC IS 4 S

{il) Mzpicar OrricErs or NATIONAL

HEALTH SERVICES

wo awht oy (W)
e wgved, § wowt wyafa &, faw
377 & w=wia, 484 Awaw Afeww
wifead oY o &ew, afafasr # 8,
¥ fawy A xo FEAT WARATE )

TSI NEISA, AITH] A FTHTTHA
ot zEgmrfE 37 s 7 G §9
N r3zFEEi § S FEEA T3
&l @ FeEANA A #r Ay @
T 9 37 1 F15 wHwa € wf
¢ 1w § mamy, ARy tfaw
¥ 99 w9 ¥ quHIg TAST AT Lo
o Ho 7T feqreAzm uuwT  FALH
¥ for wran wrfgd wv 1 13 @€ &
AR WY THET T EodTodTe WY AE
daT T | gEd gwew A agn
¥ gww WTger W1 R EEEw Adr
ot ®Y qw W fomr 4 [few
T a% IF TSI R WIT K A
wft fur war @ A qwr w ovET A
wgr war oy fs  femwwe, 1977
Frofod}o gri Afirr x5 WY w13 WY
T T gem )
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WETH WL, AT W WAy 3
a T gk 484 TR ¥ gAY forerey
w1041 13 w6l ¥ wERAWA 4v
sova W gwr & ¥ awrqew av
W g | weuw wgew § oud
W wgmr e v FeTe sareg A
78 w@dw ¥ fr gowre fausi W
T T F oAmA ¥ avem w0
A1 37 &t A F W wIHd w0
fral & wyEe 3w ¥ Spiew W
grar =miee

g7 yar 7 arw & fir & oY oY
€ 7. 9% oa. . F afd forr 1 w1
are § WX ¥ ¥ A WIw ge W
Fad Frg I aq § ] feT s 97 &
Arfraz gr Ay g 1 7 Fasstgdes . oft.
TH.TA. R EM ST IFE TN AT R X
13 8 A% qarafa w1 gqrsr I "
TET IALT WS TF FAGH W ALY T
T @)

TT 484 TIARU ¥ JuTeT WY
g a vy o & gy e
frar @tr T IT F7 A= § I
o qlo &Yo & qTH WAT WIT | XA
THET FY a8 T § PR exree warew §
TS ONWF 45 gT & M IT ¥ fadArs
giffqr L REAT 57 & Ffaw 7
o Yo Ao FATTTIAFGT T F| T
g ga A @ § v sareeee
TATE FT IH T AF  HATTRTE
QT 1T |
(1ii) REPORTED DISCONTENTMENT
AMONGST CENTRAL GOVERNMENT EM-

PLOYFES FOR NON-PAYMENT OF ADDI-
xIoNAL DA 1N Cash,

witwet wfgemr . ddee (Tad
IAT A&T) : XA AT wY
HETE W W) ot feer Firerelt nfigtr oy

*The Speaker not having sub- sequently accorded the mnecessary
Dermission, the paper was not treated as laid on the Table.
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[sitaat wfiger dro Thiw]

oy T gewc d ga wr At S 4
¥ wfrer # fawfon & s 2
€ oY faw ot wrfeg o | Tadfe
¥ ot ot &7 foar § Afew ot oF
wF YT AT A 2 VAT & et dar
Wt @rwr Y & o ag S HErmE war g
0 ¥ 9 F1 argw ek wrd iy 2y AMA
& a7 gAfw ey 97 e | wegwrt war
AT AT AT T FETT A & ¢ i &
w1aq agAT @ A7 3w 1 geafowr 9T
7 Fraw @ ¥ fay ag war fear
wrar § 1 woe Do i fan g
W T &1 v FHfF o as
I WY ag war T T a9 g e
T AYT G AEAW I ST
A & qrerT &1 q&T § I F@H
FErAT F7fET o AT HIHA adr § o % fav
§ fosamv gy &1 § wodde w1 Aifa
* wITy @ 4%y 1 T A g S
zfea svn Sfag a2 1ga o mo
o frwer & are & wedt ¥ weT WY A0
AT FAT AE0 MIT IA X1E F7
Ty wrfgw ) GwT AF7 fear war ar
IT F T QAT WIT TATET €
amgar WX 39 #  usfafmemm A7
rdwz FrT |

(iv) REPORTED CLASH BETWEEN SFNIOR

OFFICER OF LAKSHDEEP ADMINISTRA-
TION AND STUDENTS OF J. N. COLLEGE

SHRI P M SAYEED (Laksha-
dweep)* Mr Speaker, Sir, it has now
become my painful duty to bring to
your kind notice an apparently inno-
cent request to the officials by the
students of Jawaharlal Nehru Col-
lege at Kavaratti in the Union Ter-
ritory of Lakshadweep and their
parents not to have inauguration of
the official function within 1t fect
away from the college function on
3rd March, 1978. The students of
the college were celebrating their
college day on 2nd & 3rd of March
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within the college premises with the
permission of the suthorities. On the
same day just 11 feet away irom the
students stage in the college premises,
the government officials constructed
a stage for the inauguration followed
by cultural functions of the ‘Kerala
Samajam’' consisting of only govern-
ment officials of the island, This was
naturally not very much to the lik-
ing of the students as they were
afraid that the government officials
function might mar their college
day. So this matter was discussed
by the students and their parents
and they have decided to send a
deputation to the officials to shift
their venue to somewhere else This
decision was taken solely for the
reason that the students were nol in
a position to shift their function any-
where else away from the college.
Apart from this, it appeared to the
parents as well as the students that
the decision of the officials to have
their function very close to the col-
lege day function is only an acci-
dent and if requested, good sense
would prevail over them and they
would shift their venue from the
college premises With this 'n view
a deputation of parents approached
the semor most officials available on
the island as on that day neither the
administrator, nor the collector wos
available in the island, and conveyed
the feelings of the students and hum-
bl requested that the official incu-
guration may not be near the college
premises where the students college
day celebrations were going on.
This request, to the wutter dis-
may and disappointment of the
island community, evoked only hat-
red towards the deputationists and
students instead of sympathy. In
the result, simultaneously When
the official function of inaugurating
their samajam was taking place,
some miscreants threw a chappal on
the stage from amongst the audience
which totally irritated the official
community Somebody hurled abuseg
from the stage in reaction to *he in-
cident. Suddenly the lights went
off, and in a few minutes, pandemo-
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niums prevajled over the entire scene.
1n the process, seventeen students, in-
cluding seven girls, were severely hurt,
J am ashamed to say that the girls
were actually molested, and this has
happened with the active help and
connivance of the policee 1 am in-
formed by responsible people from
the isjand that those who have ac-
tually given a lead to this are (1)
Settlement Officer, (2) Director of
Fisherjes, (3) Tahsildar, Kavaratti,
(4) Junior Lecturer in Malayalam,
J.N.C., (5) another Junior Lecturer,
(8) Junior Engineer, P.WD. and
(7) Poultry Farm Manager. 'This
incident has caused great agony and
apprehension in the minds of the
islanders about their very existence
in the island. They are afraid that
the official machinery will be let
loose for repressive action against
them, and as a prelude to this, sec-
tion 144 has already been imposed
and the help of the military was
sought; and to add insult to the in-
jury, the officials have started giving
official statements implicating the
innocent islanders, ‘The communica-
tions of messages to other islands
were stopped This has further em-
bittered the feelings of the islanders
towards the above officials This
state of affairs, in my hubmle opinion
should not be allowed to continue in
the nationul interest. I am also sorry
to state in this context that the above-
said ugly incident was engineered by
the above officials who cannot even
now tolerate the up and coming popu-
lation who are till now a downtrodden
people.

It is a typical example of how a
handful of people can completely spoil
an extremely good relationship es-
tablished between two classes of peo-
Ple because of the sincere and good
work of people with foresight over
the years. In this context T may also
say that the Kerala Samajam is not
coming to the island for the first
time; this Samajam is functioning
with the sincere cooperation of the
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islanders in all the other islands.
Therefore, no one can accuse that

the islanders. arp against the Kerala
Samajam and that this has caused

the incident.

As T have stated earlier, this incl~
dent has created extreme tension
and apprehension in the minds of
the island community, especially so
among the student community of the
island, The people in the island are
showing enough restraint, but their
feelings may erupt in any shape une
less their grievances are redressed by
immediate government action.

I, therefore, request that; the Gov.
ernment may Iimmediately institute
a judicial inquiry by a High Court
judge into the matter and pinpoint
the culprits. Pending the inquiry,
the Government may keep the offi-
cials mentioned above under suspen-

si1on as they are prima facie guilty of
offence of assault on students, both
boys and girls, and may also send a
goodwill mission to the islands to re-
establish rapport and good relation-
ship between the islanders ind the
Keralites. A fact-finding mission of
Parliament consisting of Members
irom ell the Parties may be sent to
the islands and the facts ascertained.

The incident might apparently look
like a simple one, but is deeper than
what it appears on the surface. An
element of pre-planning cannot be
altogether ruled ouf,

I, therefore, request the hon. Mine
ister of Home Affairs to make a state.
ment on the floor of the House accep-
ting the above~mentioned. legitimate
demands of the islanders to prevent
the recurrence of such incidents and
to create a sense of confidence among
them.
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IRES hrs,
DEMANDS* FOR GRANTS 1978-79
MINISTRY OF DEFENCE -

MR SPEAKER The House will
now take up discussion and voting
on Demands Nog 19 to 24 relating to
the Ministry of Defence, for which
four hours have been allotted

Sarvashr1 P Rajagopal Naidu and
Baldev Singh Jasrotia have tabled
cut motions to the demands for
grants relating to the Mmstry of
Defence 7 would like to know if
they are present and desire {o move
their cut motions

SHRI P RAJAGOPAL NAIDU
(Chittoor) Yes, Sir, I am moving

MARCH 27, 1078

Mn of Defence 324

SHRI BALDEV SINGH JASRO-

TIA (Jammu) I am also moving
MR SPEAKER Motion moved
“That the respective sums not

exceeding the amounts on Revenue
Account and Capital Account
shown 1n the fourth column of the
Order Paper be granted to the
President out of the Consolidated
Fund of India to complete the sums
necessary to defray the ‘hargea
that will come in course of pay-
ment during the year ending the
81st day of March, 1979, in respect
of the heads of demands entered
an the second column thereof
against Demands Nos 19 to 24 re-
lating to the Ministry of Defence”

D-mands for Grants 1978 79 in respect of the Minstry of Defence submatted to the vote of Lok Sabha

-
No » Nin 2 D ninl Amnount of D*mand for Grant  Amount of Demand for Grant
Demwi on account voted by the House submitted to the vote of the
on 16-3-1978 House
1 2 3 4
Revenue Capital Revenue Capstal
Rs Rs Rs Rs
MINISTRY OF DEFENCE
19 Minstry of Defence o 147876000 117173000 73,93 78000 58 58 67,000
20 Defence S~rvices—Army 316 32 08,000 1581,60,39 ooo
21 Defence Services—Navy 34,25 62,000 171,28,08,000 .
a2z Defence Services—Air 97 68 98 ooo 488 44 92,000
Force
23 Defence Services—P. 25 10 46,000 125 52 29 000
L d
24 Capital Outlay on Defence
ervices 48 Bg 86 000 244,49,28,000

——

*Moved with the recommendation of the President

- -



82§  DG. 197879

SHRI P. RAJAGOPAL NAIDU: 1
beg to move:

“That the demand under the
head Ministry of Defence be reduc-
od by Rs. 100"

[Need to modernise army to
contain even the flrst rate
nstions (1)1.

“That the demand under the
head of Ministry of Defence be
reduced by Rg 100

[Failure to make our own planes
necessary for our needs (2)1.

“That the demand under the head
Ministry of Defence be reduced by
Rs 100.”

[Need to provide more funds to
conduct research in Bharat Elec-
tronics Ltd. for the development
of new products which are com-
parable with the best available in
the world market (8)].

“That the demand under <the
head Ministry of Defence be reduc-
ed by Rs. 100.”

[Need to improve Praga Tools
Lid. (4)]

“That the demand under the
head Defence Services-Army be
Teduced by Rs. 100"

[Need to stremgthen Research
and Development Organisation
(5)].

“That the demand wunder the
head Defence Services-Navy be re-
duced by Rs. 100"

[Need to strengthen our Navy
®)1.

SHRI BALDEV SINGH JASRO-
TIA: I beg to move:—

“That the demand wunder the
head Defence Services-Army be
Teduced by Rs. 100.”
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[Need to ineresse avenues of
promotion in the Army (D1

“That the demand under the
head Defence Services-Army be
reduced by Rs. 100.”

[Need to increase
the Army (8)1

“That the demand wunder the
head Defence Services-Navy be
reduced by Rs, 100.”

pension in

{Need to re-appoint ex-Navy

persons (9)].

“That the demand under the
head Defence Services-Navy be
reduced by Rs. 100.”

[Need to increase ration in the
Navy (10)].

MR. SPEAKER: The cut motions
are also before the House.

SHRI YADVENDRA DUTT (Jaun-
pur): Mr. Speaker, Sir, may I request
you and, through you, the House and
the Munister of Parliamentary Affairs
that Defence being a very important
subject on which a number of hon.
Members would like to speak, the time
allotted to 1t may please be extended
from four hours to at least six to
seven hourg or eight hours, if need be.

PROF, SHIBBAN LAL SAKSENA
(Maharajgan)). I support this.

MR. SPEAKER: Dr Karan Singh.

DR. KARAN SINGH (Udhampur):
Mr. Speaker, Sir, before I start my
speech on the demands, I would like
to pomnt out to you that the report of
the Defence Ministry for 1977-78 was
released only on the evening of Thurs-
day Friday, Saturday and Sunday
being holidays, the report has hecome
available to the Memberg only this
morning. You will agree that a report
of 180 pages, unsatisfactory though
the report is, nonetheless peeds some
time for the Members to study, and if
the reports are released so Iate, I am
sure the hon Members from all sides
of the Houge will join me in saying
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that this makes a mockery of the en-
tire report. Would you be kind enough
to direct the Government thut ‘they
should release the reports for ‘the con-
cerned Ministries at least ten clear
days before the demands are taken up
80 that the Members can do their home

work and take advantage of the re-
port?

MR. SPEAKER: Minister for Parlia-

mentary Affairs may kindly take note
of this. ‘

DR. KARAN SINGH: Sir, I would
like to open this debate on the Defence
Ministry grants by paying a very
warm tribute to our armed forces for
the magnificient role that they have
been playing ever since we became
independent. Even before that, the
Indian Army and many of the State
forces had very good war records, but
it was after 1947 that really the glory
of the Indian Army began to develop.
I have had the occasion to be associat-
ed from the very first plane that flew
into Kashmir in the air lift and on
every occasion subsequently, whether
it was the war ot 1962, whether it was
the war of 1965 or 1971, I landed with
the Air Force in  their first mnjor
landing on the highest airport in the
world in Chushul, and coming as I do
from a border State with battles
fought within five to ten miles of our
habitation, I would like to say how
proud the entire nation ig of our arm-
ed forces which we consider to be
among the best fighting forces in the
entire world.

off fArae yaAT ATEY ¢ (WETAT) ¢
7ATT FIRE, W9 a1 1ay ey g
& ot T §
e Wop fag : ¥ #% wiow &1H
av § dfws wrer w19 gAY 7 & g
w@foy
MR. SPEAKER: Please do not raise
the language issue in every matter.

DR. KARAN SINGH: India's loca-
#lon geographically and geo-politically

macxs-rma ' mwn-mu. 3»-

isa crueillnne Because of the vast.
Hiamliyah radiges = and the ‘Hidée-
oceans that lap our ghores,”dver 21,000
kilometres of oyr land and sea border-
is available, and for ‘that feason, geo-
political Trealities demand dnd dictate-
that we have strong defefice force.
We have no ierritorial ambitions, but.
we must always be prepared to defend
our territorial integrity and our sovere-
jgnty and our honour. I would go:
even further and say that a country:
like India must be in a pesition to
deter any potential aggressor and,.
therefore, our defence policy has got
to be closely linked with our foreign
policy:

We welcome the steps taken, not-
new steps—thig has been our policy @11
along—to improve relations with our
neighbours and settle outstanding dis-
putes peacefully in the broader natio-
nal interest, but I would submit that
there is no contradiction between a
friendly policy towards our neighbours
and a strong and efficient defence
forces. In fact, I would like to go to
the extent of saying that both are
necessary, because if we have a de-
fence force in keeping with our geo-
political situation, our size and our
population, then alone can cur rela-
tions with our neighbours and other-
powers in the area come on to &
rational basis.

13 hrs.

Then, Sir, because of the close
links between the foreign policy and
the defence policy, I have a suggestion
for the hon. Defence Minister. And
that i that the Policy Planning Divi-
sion in the Ministry of External
Affairs, as far as I know, does not
have any representsative of the Defence-
Ministry on it. I think it is impor-
tint that the Policy Planning Division
should have a representative of the
Defence Ministry so that  there can
be full co-ordination at the policy
level. *

The outlays on defence amount to
roughily RS. 3000° crores. They are
very considerable for & avvetoping:
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nation like ours but they will not be
awudged by the peogle and by this
House provided we have an assurance
‘that the gepe in our defence structure
will be filled and also an adsurance of
optimum use of the money that is
voted,

At this point I would like to Bay
that 1t is essential that our defence
policy should be planned at least for
20 years, at least till the year 2000.
There has got to be a perspective plan-
ning, because defence is not a field
where you can turn on the tap or turn
off the tap at will. You have got to
have an integrated approach towards
defence, and whether our Plans under
the new Janata dispensation are going
to rock or going to roll, we do not
know, but as far as the defence plan
is concerned, I would lhke to submit
very respectfully that there should be
no rocking and rolling There must
be a clear-cut and an integrated plan
©f developmenti for 20 years.. .

THE MINISTER OF DEFENCE
(SHRI JAGJIVAN RAM): It has been
& rolling plan.

DR. KARAN SINGH It must roll

MR SPEAKER He wants, it must
both rock and roll

DR. KARAN SINGH: I said it should
not rock buf roll 1t must. The defence
capacity 1s, in the ultimate analys:s,
a function of the totality of our re-
sources, our material resources, our
human resources, our intellectual and
even, I would say, our spinitual re-
sources and, therefore, 1t has got to
be looked upon ;n its totality and in
a long range. There are a number of
very important points which can be
raised, but, because of the hmited
time, I will try and concentrate only
upon & few highlights.

With regard to weaponry, this is a
technical matter, and although I do
hold the honorary rank of a Major
General in the Indian Army, I do not
consider myself to be an expert on
weaponry. But I would lke to say
that as far ag the Army Is concerned,

1

Min. of Dejence ago
there should be more stress upon
mechanised formations with mobility
and striking power. These are two
aspects of any defence situation.
There is a static aspect and there is
an aspect when you want to punch
and strike. That striking power {s
largely represented by Armoured Divi-
sions and the mechanised formations
and that is, I feel, where we need a
little more special atlention. And
also mobility. Whether it is on the
plamns or on the mountains, mobility
18 of the essence of any defence plan,
Therefore, it seems to me a broad
point that in the next 20 years, in the
next development of our defence plan-
ning we should move towards a grea-
ter emphasis on mechanised umts and
on high mobility unats,

As far as the Air Force is concerned,
we are very proud of its achievements.
But, of course, it has to be given the
equipment that it requires in order to
fulfil its tasks. We have a reasonably
good interceptor capacity, but the
problem, which has been debated for
some yeargs now is the whole question
of a deep penetration strike aircraft
or, in brief, DPSA. It brings in a
multiplicity of problemg 1into which
perhaps at this stage one need not go,
but I would only say that 1f after a
overall review of our strategic prob-
lems and plans which, of course, are
naturally and essentially defensive,
but, even a defensive plan, as you
know, Sir, requires an offensive capa-
caty, and if ag a result of that, it 18
decided that a DPSA is required, then
the decision must be taken soon.
There have been endless negotiations
on this matter with various countries,
and I think the time has come when
this whole matter should be finalised.
A delegation has recently returned
from abroad, but whatever plane is
ultimately bought, an important
thing is there must be ultimate capa~
city for indigenous manufacture and
we must be ensured of an adequats
supply of spares in the event of war.
We simply cannot take the risk of
our spare parts or ammunition being
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cut of for political reasons when we
are fighting for our territorial sur-
vival,. This hes happened on many
ocecasions It may not be necessary
for me to go into those. Whatever
now we purchase, it must be made
absolutely clear——indigenous manu-
facture, ultimately we have the tech-
nological capacity, and also an assur-
ance on spares and ammunition

With regard to the Navy, with 6 000
kalometres of coast line, the navy has
a wvital role to play Many of us land
locked people who come from the
areas which are not close to the ocean
have an insuffic ent awareness of the
mmportance of the ocean and the vital
role that the Navy has to play in safe-
guarding our coastal installations our
off shore o1l installations and our ship-
ping and trade links in the Arabean
Sea and elsewhere India 1s to a very
large extent an oceanic country and, I
think even if you look at the financial
outlays, you will still find tne Navy as
sort of third m the row; I think that
our submarine capacitv 1s insufficent
&nd must be augmented, and also what
1g urgently required 1s a fast frigates
equipped with helicopters, because
they alone can give us that mobihty
in the ocean which 1s necessary if
Navy 15 to fulfll its obligation

The Indian ocean we want to be a
zone of peace We have relterated
that, and the new Governmenrt has
reiterated that policy But I would
submut that as far as India is concern-
ed the naval capacity is absolutely
essentia] for any wviable overall def-
ence plan that we may have It re-
guires a great deal more of attention
than has been paid to it

In the Army, in the Navy and 1n the
Air Force one vital and fundamental
fact to all these 1is the necessity of
modernsation Science and technology
18  developing very fast and the
obsolescence rate has now greately
increased  Previously a plece of
equiprnent would have been useful for
lezunnyzsyeulnraqunrtero!a
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century Now the new obsolescente
rate has grown and, therefore, we
have got to keep our Armed Porces
modernised 'That in turn brings in
the importance of self-reliance, be-
cause 1n the ultimate analysis a coun-
try like India with the second largest
population in the world cannot reman
dependent upon foreign sources for
vital equipment We have got to be
1 a position to prepare that equip~
ment ourselves and, therefore,
modermsation and self-rehance should
be the watch-words of our Defence
Policy This brings me directly to
two points—one 1s defence production
and the other 1s Research and Develop-
ment

1 have had occasion to visit several
of these units 1n these two areas Our
defence production is now, I believe,
upto a value of about Rs 1000 crores
a year There has been a commend-
able growth over the last ten years
particularly since the dramatic events
of 1965 when our defence policy was
re-shaped and re.geared, there has
been a considerable development in
import substitution and in self rel-
ance But a great deal more can be
done I think Our industrial capacity
which has been built up now over 30
years largely as a result of the fore-
sight of leaders Like Jawharlal Nehru
who realised as soon ag we became
independent that unless we made the
necessary investments n heavy indus.
try, we would not be able to stand on
our own feet There was an argu-
ment at that time whether we should
put more into consumer goods or
more 1nto heavy industry, and even at
the rick of some dificulty or some une
pularity Pandit Jawaharlal Nehru re-
alised that the industrial base was
the basis not only of our industral
production but of our Defence also.

As a result of thai, there iz a great
industrial capacity in this country.
And, 1 feel that the Defence Ministsr
should pay more attention now to the
defence production ang try, as rapid-
ly ar possible, to indigenise every



343 D WA-T0—  CHAITRA 6, 1900 (SAKA)

squipment, There are some items I
balieve—I had some to him
hut I cannot go into them in detail—
which asre still being imported from
abrosd which can be, with great ad-
vantage, produced here. Also the
whole structure of your defence pro-
duction organisation needs to be
streamlined. We have, as you know,
thirty major departmental Ordnance
Factories, 9 public sector corpora-
tiong and three Defence Shipyards.
Now, the organijsational structure in
these is still somewhat obsolete.
‘There are the departmental problems,
and anybody who has been in Gov-
ernment and who has dealt with the
departmental umits realises the
amount of redtape and the amount of
rigidity that is involved in these or-
ganisations. A total view should be
takcn of the defence production. New
methodology should be introduced.
Special attention should be paid to
the labour relations i1n these units
because what they produce is some-
thing of vital importance for the
nation and the thrust and move to-
wards self-sufficiency should be car-
ried on and, in fact, accelerated.

As far as Research and Develop-
ment are concerned, this is &nother
area in which the common man does
not generally seem to realise that it
1s of vital and crucial importance to
our defence. Research and develop-
ment should not be looked upon as
some kind of an esoteric undertaking
which is imposed from above. In our
defence production mechanism, there
are several thousand scientists work-
ing. It is not sufficient That is why
I mentioned that in our aircraft, if
we buy it, unless from the beginning
you associate research and develop-
ment, you will not get the desired
results. ] remember as regards the
Avros which I was dealing with as a
Minister for Civil Aviation. One
small problem of torque shift deve-
loped and the whole of Hindustan
Aeronautics went into a flat spin for
three years and they were not able
to put it right. The simple, almost
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old fashioned and obsolete aircreff
like the Avro, we are mot in a posis
tion to handle. Why? Not because
we have all the know how. We sim-
but because when we set up a manu-
facturing unit with foreign exper-
tise we do not at that time inaist that
we have all the know how. We sim-
ply cut out what is given fo us and
we assemble it. India is too sophis-
ticated a nation simply to do assembse
ling. We have got some of the best
scientists in the world. Indians are
working in some of the most vensitive
and most highly sophisticated Ameri»
can defence and technological insti-
tutes. Why is it that we cannot do
this in this country?

I would say that it is important
that the research and development
must be involved in every aspect.
There are certain interesting things.
For example, take the high aititude
research in Ladakh. Excellent work
has been done. ] am very happy to
know—the House will be very happy
to know-——this. As a result of the
research work which has been done
the high altitude casualties have
dropped very considerably. Similar-
ly, in nuclear medicine, this is a new
field, there is an Institute in Delhi.
Then there is the psychological stress
upon the human material and upon
the works they are called upon to do.
The R. and D. (Defence) must in-
teract with the other major research
institutions in this country wnether
it is the Bhabha Atomic Research
Centre, or the Indian Space Rasearch
Centre, or the Indian Council of
Medical Research or the Indian
Meteorological Department; Defence
research should not be a closed shop
but it must act and interact upom
other institutions and defence should
be able to call upon scientists from
all over India to work on defence
projects,. They do not have to be
employees of the Defence Ministry
because, after all, defence is a national
commitment; it is not a departmental
commitment or a party commitment.
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Therefore there should be a direc-
torate whereby the best Indian brains
at home and abroad can be called
upon in times of need in order to
strengthen our own research and
development potential

8ir, there are two or three other
aspects, On the question of stores
and equipment, a8 you are aware,
in the armed forces hundreds of
crores of rupees are necessarily tied
up in spares and spare parts Unless
there is an adequate inventory con-
trol, and unless it is computerised
now, what happens 1s that these
stores do not move at the rate in
which they should move, as a result
of which not only do they age, not
only do they tend to become obsolete,
but they also take up space which is
required for fresh stocks ‘The old
concept of the store as a sort of
“godown” to open the door and
dump everything, ig not there now
The whole concept of storage and
inventory control has become very
much more sophisticated Although
some steps have been taken in this
direction, yet this 1z one area where
the Defence Ministry can introduce
some of the latest methods The
Rajyadhyaksha Committee is looking
into this matter and, T hope some-
thing concrete will emerge,

Sir, another aspect apart from
equipment js the whole question of
intelligence services Anybody who
has had something to do with Defence
will realise that intelligence feed-
back 15 sometimes even more crucial
than an increase in armaments If
you do not know what the enemy 18
domng, then you are paralysed and 1if
you know, on the other hand, you
can in such a wav deploy your limit-
ed forces as to have the maximum
impact There is a plethora of agen-
cles involved There are civilian
agencies; there are Defence Ministry
agencies; there are para-military
agencies and there are State Govern-
ment agencies I do not want to g0
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into toe much detall in this matter
because it is a viry sensitive ibea
1 will simply make this point that it
is my conviction that there is a lack
of coordination with regard to colla-
tion, particularly and with regard to
intelligence collation for defence in
the ©border areas There are some
very sensitive border areas--most
sensitive being the tri-junction where
Bangladesh, Burma and India meet
Do we really know what is happen-
ing there? Are RAW and other
agencies functioning, or is everybody
sitting on this little empire and say-
ing ‘This is my bit of information
I am not going to pass it on The
level to which there are rivalries
within the intelligence agencies is
quite amazing--I will make this par-
ticular pomnt and leave 1t at that I
will only say that this point needs
going intq

With the best equipment in the
world and with the best intelligence
and best storage system let us not for-
get that ultimately it is the huma..
material which ig critical and central
to any effective defence mechanism
This has been brought out time and
again in the Vietnam. War You had
a small nation pitted against the
technologically most advanced, most
sophisticated nation, and all sorts of
weapons were used Why the Viet-
namese won was because of the will
of their people to fight So let us
not forget the importance of the
human mater:al

MR SPEAKER Please, try to
conclude now

DR KARAN SINGH Sir, T will
only take another five minutes

I have some doubts with regard to
the whole question of whether our
training 1s adequately linkeq with
technological developments in the de-
fence field For example, you take
the whole theory of missiles We are
now moving into a missile age, which
means that new concepts of strategy
and tactics have got to be developed
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When Wwe were fighting with swords
the basic theory may be the same but
the adaptation of that theory was
different. Then we moved to auto-
matic weapons. Now, we have mis-
slles, Is there anybody who is look-
ing into its totality and ensuring that
our training programmes are being
adequately re-orfented to meet the
new requirements which flow from
technological development? Sir, our
jowans, NCOs, JCOg and officers are
very sharp and bright but this train-
ing is a long-range thing and it has
got to be re-orineted.

This brings me to the welfare of
the jawans and the officers, and the
importance of service conditions being
improved. Unlike many of the more
vocal gegments of the civil employees
in the country, the Defence Forces are
a disciplined force and, therefore, are
not able to have demonstrations and
luckily for us they do not resort to
that. By ang large, I must say that
the service conditions have steadily
improved, but there are some aspecis
which requireg special attention. The
first point in thig connection which I
would like to ‘uke 15 this whole
question of prohibition I do not
want to go into controversial aspect
of prolubition in peace stations but I
would like to say that in the high
altitude areas where people have to
live tor months on end It 18 not a
Question of paying a visit to Ladakh
we all go ag Minusters, and I am sure
when the hon Minister goes we g0
muffled up and shake hands with the
people there and the photographs
are taken and we come back. It 1s
correct that we have been to Ladakh
but staying there in a place like Kargil
—ag you know it is the second coldest
jnhabited place in the world—where
there are 15 to 20 feet of snow, is a
very difficult task. Whatever may be
the view on prohibition, as far as these
people in those areasg are concerned,
it the rum quota Is required for them
it shoulg not be denied.

X WA WY owAr T N awW F
wreand & ol oF war-war Rrarii ?
¥few, gar o, gt aw feda wifaw
w7 warw &, I7 qv g gfir Fad g
A Ny aHFrAforgarefrred fangdr |

So, I would like in all seriousness to
say that it would be entirely wrong
in the cold areas, in the high-altitude
areas, to withdraw the rum quota
just because of some theory with
regard to prohibition. It is going to
be resented, whether or not it is
represented to the hon Minister. The
Defence forces are very disciplined.
But I can tell you that this is going
to be resented, and I would like to
make a forceful plea to the hon.
Minister to kindly keep this in mind.

The second point is about their
welfare and family accommodation,
1 wag glancing through the report.
The report concedes that 50 per cent
of the target for family accommoda-
tion has still not been made available.
You will agree that there 1s nothing
more important for morale than family
accommodation in those areas where
they can conveniently be accommoda-
ted. (Nobody can say that he wants
family accommodation on the moun-
tains of Chushul.y For family accom-
modation, we are not spending as
much ag is necessary, but you are
spending hurdreds of crores for
weapons. We should speng a little
more money on family accommoda-
tion and make up this deficit within
a few years,

Now, the Cantonment Areas, I am
afraid, in India are getting deteriorat-
ed. Previously, when we useq to
enter the Cantonments, whether it is
in Bangalore or elsewhere, we could
fee] that the roads were clean and
nicely swept. Now, the distinction
between the contonment area and our
general cities is beginning to get
blurred, and the Contonment areas
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are not being well raintained.
Therefore, I would urge that when
you have the Contonments, adequate
funds for maintenance should also
be provided.

Now, I have only two pointg left.
One is the question of resettlement of
ex-servicemen. We have to keep our
defence forces g young force because
of the very requirements of their
fighting, At the age of 35 the defence
personnel start retiring whereas the
civihans retire comfortably at the
age of 58 Here are the young people
who spend the best years of their life
on the frontiers day and night, keep
a vigil so that you and I sleep in
peace. We do not get as much peace
in Dellu now that the law and order
has deteriorated—but we are able to
sleep in peace...

MR. SPEAKER Not
Parliament.

DR. KARAN SINGH: This 1s also
because of these people. Now, about
a lakh of ex-servicemen retired every
year. The figure ;s given here as
60,000 or 70,000, but if you add on the
other para-military organisations, you
get a lakh. Now, what happens to
these people is that when they retire
at the age of 35 they are thrown out
of their job They go to thexwr village,
but their lands are taken away be-
cause they were not the tillers of the
lands, and their lands are gone They
do not often possess enough educa-
tiona! qualifications They are either
under-matric or matric, and therefore
they do not have necessary qualifica-
tions. The job-quota Teservation
supposed to be fixed 1s never fulfilled.
Even if it 1s fulfilled, 1t 15 much be-
low the guota needéd to really absorb
all these people. Now, it is not a
question of compassion, it is not a
question of mercy. I think it 1s the
moral, political and gpiritual commit-
ment of the nation to see that these
people are properly looked after,

even the

There is also some anomaly with re-
gard to pensions. People who retired
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before 1073 are not getting the revised
rales of pension, although they fought
in the Chinese operations and the
Kashmir operations. The hon. Minis.
ter is a man of wide experience and
he has handled this portfolio ably
for many years; 1 suggest to hum that
he should set up a Pension and Re-
settlement Commission for the armed
forces which would include some army
officers of appropriate rank as well as
some civilians. Let us have a report
of the Commission and take a new
look at the totality of the problem
that should be considered for the
welfare of the armed forces. I am
sure that i1t would be something which
the nation will not grudge We are
spending about Rs. 3000 crores a year
in the defence budget, another Rs. 4-5
crores ior ex-servicemen 1s not going
to make any great difference.

I come from a state where the role
of the armed forces is very important,
and 1 should like to express my deep
appreciation for their role and for the
army civihan hawson, airforce civilian
laison 1n Jammu and Kashmir. On
every occasion they have gone out of
their way to help civihans I myself
broke my leg in front of an army
hospital and I was carried straight
into that hospital; this wus some
years ago 1 have visited almost every
area in the state, where they are no
schools, they open up therr «chools;
where there are no hospitals they help
people. In national calamities they
extend their help. But there are one
or two points which should be kept
in mind. One irnitation for which the
Army is not directly responsible, is
about land. Lands are acquired for
army purposes or airforce purposes to
makc an airfield or for a cantonment
or for some manoeuvres in the border;
payment of compensation is greatly
delayed because they have got to go
through the state government and the
state government goes through the De-
fence ministry; endless time is taken.
In my <constituency nobody grudges
land for defence purposes; people are
prepared to lay down their lives. But
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the point is that they take s Plot of
isodi thay do. not always buy that
land, they take it on some nominal
lease What 13 the poor agriculturist
to do®* He gets neither land nor
decenf compensation. He does not
knhow what to do, he is virtually on
the streéts Therefore, where there 18
reason to believe that it 15 a perma-
nent requirement, land should be ac-
quired and lgnd acquisition proceedings
should be expedited

One point with regard to Ladakh,
since the hon Member from Ladekh
will not be able to speak Local in-
habitants are trying to develop thewr
tarms so that they can supply vege-
tables to the army there instead of
the Army having to bring vegetables
all the wav from the plains Thus
needs to be sympathetically looked
mnto  Then there 1s no aur service to
Ladakh the Air Force kindly places
at the disposal of civilians & certamn
number of seats, these are not ade-
guate As a result civihans or even
Members of Parliament who want to
go to Ladakh do not always gel seats
when they are required These two
aspects regquire consideration

1 will conclude by saying that the
nation 18 passing through very diffi-
cult times Defence 15 a national
commitment 1t cuts across  party
barriers or wvarrierg of region race
religion caste and creed The Defence
forces are a major force for national
integration and therefore at a time
when all sorts of disruptive forces
are raising their heads let the entire
House pay 1ts homage to the Armed
Forces and let us hope that they con
tinue to defend our honour and n-
tegnity

SHRI YADVENDRA DUTT (Jaun-
pur): Mr Speaker, before I say any-

thing let me congratulate the Defence
Min{ster.

13.30 hrs.
[Dr Susmita NaYar in the Chair.]
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Within the given parameters and the
outlook of the nation' he has tried
through his budget, though in a small
way, to project the picture of our
defence needs in the next decade and
1980s 1 heard with great concentra-
tion my friend Dr Karan Singh speak.
I expected a better performance from
an hony Major general and ex-
munister of the ex government May
1 with all humble submission and
politeness, ask him, what he did 1in
those thirty years” We are suffering
from their legacy, or if I may use a
historical parallel, the Girondists of
the French Republic suffered the sins
and acts of omission and commission
of the Bourbons of the past

DR KARAN SINGH In thirty years
we won four wars and we maintained
the integrity of the nation I hope the
hon Member will realise that That
15 what we did in thirty years

SHRI YADVENDRA DUTT He sad
We have maintained the integrity of
the nation’ It that 1s the case may
1 ask

MR CHAIRMAN You please con-
tinue your speech You have only
ten minutes Please concentrate on
your points

SHRI YADVENDRA DUTT On such
an 1mportant subject, Madam, ten
minutes will not be enough

MR CHAIRMAN I am sorry, every-
one will have only ten minutes, be-
cause there are a large number of
speakers on the list.

st awew wwt  (TEIT) 0
awrrfr wEiRa, ¥9 °7 qaaq a7 AE
gat fn awa v we @ @ fr aw
ooy & ferdr ot ot fwe <@t g,
fore efre & 7w @Y | WS R AT F
wqrar gAn fawear ¥

qvTaRe A ; TEH AT Wy g
wTer ama frear & O fede oeffiede
A § ga ke 10 iz vy §o
WY FITHT QIR LT TR |
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SHRI YADVENDRA DUTT. He has
agked the Janata Covernment to make
& Defence Scheme for twenty years
and in the same breathe he has said
that the weapons become obsolste
very quickly May I ask him, how
can you expect a scheme for twenty
years when the weaponry is becom-
ing obsolete in five years” With this
may I request the Defence Mister to
look into the very conception of our
defence” We have been suggested that
there should be more stress on tanks—
agreed I am not anti-tank But with
the development of new mussiles,
weaponry and the results that we have
watched in the Sinai War in 1973, have
we not learnt the lesson that a new
conception of warfare is coming up
where the seminatics and cybratics are
more important? The targets are
hidden, the enemy attacks you from
a hidden position how do you know
where he 187 Mass tanks can always
be destroyed by missiles, lasers and
what Americans have now developed
what they call “Knitic energy bullets”
which are actually atomic bullets They
do not come under the so called legal
defizttion of atomic bombs becausef
after extracting 235 238 remains and
they say it 18 only knitic energy
What we really need 1s therefore a
fresh outlook and a new conception of
warfare and then on that conception
dictate our weapon and on that basis
to the extent our Defence M:inister
has gone it 1s admirable but we would
like him to go the whole-hog and not
by piece ‘

What 1s more important 1s that we
have thrown Aryabhatta in  the aur,
but have we got the necessary vehicle
for 1t? The coming war will be more
warfare of the lasers, rockets and
knmitic energy bullets and so on and
even the nutronmic crusier missiles will
be used and arms and armaments will
be transported What have the Rus-
sians done recently in Berbera and
Somalia and in Ethiopia 1 may say
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that they have used M+1¢ helicopters

which are in a position o carry....I
qQuote:

“Their General used his Mi-6 heli-
copters which can Iift 15 tons to
carry men, enormous stockpiles of
fuel and ammunition and by some
accounts, 14-ton PT-76 tanks”

I hope that this role of the helicopter
which is, ke a flying cavalry at times,
will be more stressed upon because
after all ultimately the success will
depend on the mastry of the air If
you are the master of the air, you will
succeed That has been the lesson of
the Israeli war of their great success
probably m 197A, if I am right, and
that too 1s the result of

SHRI B P KADAM (Kanara) Dnd
Ameiricans succeed 1n Vietnam’

SHRI YADVENDRA DUTT Forget
it I am now talking of the Arab-
Israeli war Madam I will give them
all the arguments, but I cannot give
them intelligence to understand

What I am saying 18 that the result
of the 1973 Israeli war 18 a very clear
result and 1t 1s a great pointer to the
coming of a new concept of war and
new weapons Israel relied itself on
that old conception in  which they
crashed through and that conception
was totally destroyed My friend has
said about intelugence I quite agree
that we should lay more stress on
Intelligence because no army can fight
blndly Every victory or every battle
or every effort has to be made with
the prior knowledge of what your
enemy has or what he is going to do
and for that Intelligence has to be
compiled from all sources I would
not like to say more about it but I
just hint Even newspapers have In-
telligence even economic reports have
Intelligence and so on and so forth
Our make-up and the structure of our
Intelligence should be all-comprehen-
sive and integrated For the training,
I would suggest that with the coming
of the new conception where more
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mechazical gadgety are being used,
“roissiles ate coming' in -ahd probably
the latest is, as my friends, the sup-
pom;l of the Russians, have put in,
‘the ‘Hiew weapon, the guided atomic
- particle ‘B. The Americans are also
working ‘on it. These guided weapons
‘are ‘more’ important because they are
more destructive. The new, coming
war will be' short and more destruc-
tive, but it would not be politically
decisive. ‘That we have to make clear.
‘So, for that purpose we must have
more ‘Intégrated training of our offi-
cers. Ultimately, if the officers who
have to decide or who have to take
decisions were to lead, and if they
are not up-to-date, if their knowledge
is not according to modern weapons
and modern conception of warfare, I
am afraid we may be in trouble. As for
what my friend says about goe-politics
that is true but may I hope that he
goes to its logical conclusion? Because
geographically situated as we are, we
are at a very strategic highway—there
is the Indian Ocean, the Bay of Bengal
and the Himalayas and all that and
there are the oil routes also. So, do
not forget, or shall I just only hint and
quote a very famous poet about 2500
years hack, Homer:

“Trojans, beware of the gift-
bearing Greeks’.

We are having too many gifts. Let us
beware of these gifts and for that we
bave to have a very broad concept,
The entire thrust of the Budget to my
mind, Madam, is a localised affair—
800 to 1000 miles. But our defence
perimeter does not lie there. It Is
much farther. With the modern des-
tructive weaponry our defence peri-
meter will be much broader. For that
broadness the new conceptions of war-
fare and missiles and weaponary have
to be taught and for that it is neces-
sary ‘that special colleges are created
for the traiting of our officers. With
that it is also necessary because
modern warfare is an integrated war-
fare. It is neither a naval warfare
nor a aertal warfare pnor a military

warfare. This s all the three com~
bined. At times the stress may change-
here and there, but there is bound to-
be:a combination of the three. There-
fore, a joint staff is needed where each.
one must know the problems of the
other and the problems co-relate and
through that joint staff the defence
conception may come out. May I hope
that the Defence Minister will be good

enough to look into this point of
view? : '

I wish to bring one thing to the
notice of the hon. Defence Minister?
There was one Shri Goyal in the:
Defence Ministry, who was an Under
Secretary or 'Additional Secretary,
who has just disappeared into the blue-:
for six months, or eight months or a
year. We do not know, but specula-
tion is rife that he has become a
sanyasi. If anybody becomeg a san-
vasi, he does not disappear like this.
May 1 only leave this matter at this-
with a hint that looking into it, it
wil] not be another case of Guy Bur-
gess, Macleane, and your seécrets may
not be out. Greater counter-intelli~
gence is necessary. 1 will not go any
further into this matter. I will only
draw the attention of the Minister to-
the fact that if we were to take a-
morning walk at 4.30 or 5 a. m. from
the gide of the Delhi Gate to wards
India Gate or the Parliament House,
you will see highly-powered diplomatic
cars running here and there. What
business have they at this hour 4.30
or 5 a.m. to run here and there? Please
Jook into it. Counter-intelligence is
very necessary.

There is a talk of a deep penetra~
tion plane. Since you are not giving
enough time, I cannot go into  the
details. I just do not understand wha
i{s meant by a deep penetration plane,
There are fighters, bombers and figh~
ter-bombers, We should csil a Qplde
a spade, What we need is a fighter-
pomber. We also need repl
for interceptors. "Apart from that, we
also need reconnajssance planes. Being
2 country with limitéd resources, we
canpot hiive sepirate plans for. all
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-{8hri Yadvendra Dutt) .
‘ there are other foreign ccmipenie-

' reconnaissance with fighter-bombers.

‘But their performance must be above
70,000 to one lakh feet. They must
‘be highly easily handleable with grea-
‘ter range of fire power. Speed is also
essential. Though I have got all the
details, I would not go into them for
‘want of time. I have got the details
-of Viggen, Jagaur, American 5 FE and
¥-5 and Russian MIG-25. Besides,
there are other foreign companies
-which are hankering for these con-
" 4racts. I only want the Defence Minis-
.ter, when he goes in for this, to re-
member that speed lg essential, as also
manoeuvrability, the capacity to fight
.and come back and load fuel. They
should be easily maintainable. These
‘three things must be kept in mind.
Suppose you have side-winders and
xockets. If you use all your rockets,
then what happens to the plane when
it is returning?

MR. CHAIRMAN: Will you kindly
.conclude?

SHRI YADVENDRA DUTT: 1 want
another five minutes,

MR. CHAIRMAN: You have already
-taken 15 minutes.

SHRI YADVENDRA DUTT: I will
.conclude in two or three minutes.

When you go in for these deep
penetration planes, be careful. There
should be one condition that these
planes will be manufactured in colla-
boration with us in India. We do not
want to be at the mercy of somebody
-else for spares or anything. I am
sorry to say that for the past thirty
years we have been at the mercy of
others. May I suggest that there are
certain countries, which are the makers
«0f certain excellent planes, which have
got mach. 3.2 and longer range. The
manufacturers of guch planes may be
tnduced to come and set up lactories
here for the production of the spares.
‘They should also be compelled to pur.
chase 75 per cent of the spares for
. their manutacture in thejr own country
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The “deal has. o be, . interlinked 40 ~
that we "wifl Dot be.at the mawymt
' anybody.

Comm. to our nnvy, I wwld m
‘that our navy is sadly looked after, }
am sorry to say that. Our commit-
"ments are huge. Qn one side we say
that our territorial jurisdiction shoyld

~ extend to 200 miles in the blue ocean.

At the same time, we do not have
enough of frigates. The frigates are
good, They have a purpose like the
_race horse, but they do not serve the
purpose of absolute kill in the battle.
Therefore, we must have frigates, sub-
marines and cruisers. There is a
nation with which we can repeat the
Rapalio Treaty of 1821. They cap
come and build ships here in partner-
ship. We must have capital ships, not
battle ships but small pocket battle
ships which can be used as aircraft
carrier, as a mother ship for small
submarines, which can stand up and
fight it out and come back.

The Indian Ocean is named atter us,
but it is astounding that there is
every ship other than Indian in that
Ocean. As the Minister of Defence
knows, there are weapon systems as
also individual weapons. We must
have the RS-20, because that can be
used to replace our anti-aircraft guns.

With these few words, I thank the
Defence Minister and support the De-
fence Budget.

SHRI P. V, G. RAJU (Bobbili); W
cannot discuss defence without some
reference to foreign affairs. So, 1
would request you to excuse me for
bringing in an element of foreign aff-
airs into the Defence Budget.

As you know, we cannot discuss
defence unless we know the nature of _
our neighbours. As s matter of fact

_in the last 30 years we have been to
war with Pakistan on a number. of
occasions. Even now, there is a dis-
pute over XKashmir. Therefore, I

, would be rlght in. reterrlnz to it.

Min. of Defence 348 -
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When the Janata Govermnment cams
fo office last yesr, the Foreign Minis-
ter made an offer to Pakistan to have
a no-war pact. I would like that to
be revived so that we know where we
stand so far as Pakistan is concerned
because Pakistan today is ruled by
Gen. Ziz-ul-Huq on behall of the
Pekistani Army, Of course, he says
there will be elections in Pakistan very
soon. Even then, I feel that a no-
war pact with Pakistan 18 a must,
because, whether we admit it or not
the nature of defence expenditure will
be determined by the nature of ou:
neighbours. whether they are friendly
to us or not, because, if we have a no-
war pact with Pakistan, defence ex
penditure can be rationalised. 1 do
not say that it can be cut down. .
do not want defence expenditure to be
cut down, but I would like that grea-
ter emphas:s should be placed on
science and defence research expend'-
ture because defence research 1s a pre-
requisite for the future.

As you know, whether we admit 1f
or not, our nuclear capacity 1is such
that we are capable of setting off a
blast on any nation in the world. For
the blast, we require rocket or nuclear
propellent. Therefore, the capacity of
nuclear regearch without the militarv
offtake is only national and not factual.
Therefore, 1 would like to know whal
our neighbours spend, for it will »e
possible to increase our defence re-
search budget. I am happy, Dr.
Ramanna is now in the Defence Ser-
vice Research Wing. I am mention-
ing his name because he has been
heading the Bhabha Atomic Research
Centre and he is one of the greatest
scientists who are capable of produc-
1ng nuclear energy in our country.

Apart from this, I would like the
peaceful nuclear explosion issue to be
well managed with Americans. I use
the word ‘Americans’ because I feel
the Americans are more anti to us so
far as nuclear capacity is concerned.

Min. of Difence  3g0

How we are going to do it, I do not
know. I leave it to the Prime Minis-
ter. While speaking to the Cenadian
Broadcasting Corporation on 18th May,
the Prime Minister said that when
we detonated the blast, we should
have informed the Canadian Govern-
ment of our capacity or of our desire
to detonate the atom bomb. I do not
think, a person of the Prime Minister's
status ghould have mentioned this to
the Canadian Broadcasting Corpor..-
tion but he has done it. The matter
is now over. But I feel, there are many
points on which we should be in
a position to question the America s
not only in nuclear weapons capacity
but in nuclear, biological, chemical
protection capacity also. The Ameri-
cang were engaged in war with Viet-
nam for over 10 to 12 years and the
whole of Vietnam had been bombed
not only with bombs but also with
chemical weaponry. As a matter of
fact, the whole rice fields in Vietnam
had been devastated. It is not posi-
ble to grow rice for the next three
years after the use of these weapons
Therefore, between America and
Russia, they have a nuclear biological
chemical protection treaty. According
to this treaty, no gas will be used
against the enemy. In the same way,
1 feel that they should enforce it strict-
ly. It 1s one thing to talk about
nuclear capacity and another to talk
about chemical capacity. We should
not separate the two things. As a
matter of fact, we will be within out
moral right to question the American
opinion on nuclear explosion and say
that as long as they do not control
thelr own nuclear capacity, they
ghould not discuss our nuclear capa-
city.

I come from the Vishakhapatnam
distriet. Therefore, I have two d' ect
personal interests so far as defence
is concerned. Onme is that on the bor-
der of the district Koraput, we havs an
Air Force factory which assembles
MIG aircraft. Also, in Vishakhapat-
nam, we have a Shipbullding Verd
in the defence budget, we find that out
of Rs 100, Rs. 48 are spent on the
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Army, Rs 21 on the Air Force ard
Re 7 on the Navy The total is Rs 8.
The balance Rs 24 are spent oa de
fence research and other aspects

defence expenditure These are the
figures which were given 1n the last
budget I am sorry to say tha' I have
not been able to read the present Re-
port because, as Dr Karan Singh
pointed out, 1t 18 over 150 pages and
it was given only a few days back The
figures that I am quoting are the figu-
res of last year I may point out,
of course, depending on the attitude
of the neighbouring countries that we
can rationalise expenditure Buc the
expenditure of 7 per cent of the total
expenditure on defence on the Nevy
seems to be very low I would say
that we should spend a little more
than 7 per cent on the Navy because
we have large coast line Spending-
a larger amount does not mean on the
weapons, ships etc but on the intia-
structure of naval ship-building yards

As a matter of fact the Vice Aimi-
ral Krishnan 1s in-charge of the Ship-
buillding Yard m Cochin and, I am
told—I am subject to correction—that
a Japanese company called Mitsubish,
18 helping 1n the development of he
proposed shipyard and that it will be
possible after a few years to coniert
the shipyard irto a naval establish-
ment I do not know whether this 18
a fact or not But I do know one
thing The Shipyard builds the maxi-
mum tonnage of 75000 tonnes There-
fore, using the. Cochin Shipyard as
the naval base I think, the Navy
should be asked to take a grester in-
terest 1n the development of the base
for the production of heavy vessels—
you may call 1it, cruiser vessels—I am
not a military man, I cannot reel off
the technical names—you may call it,
aircraft carriers, destroyers, rockets,
etc We can convert the whole of the
Cochin Shipyard into a good naval
base I would request the hon Mims-
ter to think of this because th: infra-
structure of defence 18 a must ag far
as the future of the country 18 concer-
ned
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SHRI KRISHNA CHANDRA b&!
DER (Durgapur)- Madam, Ch urx::r:
I have read m the newspapers e.ent-
ly about the speech made by our De-
fence Minister that the perceutage of
defence expenditure to the total ex-
penditure 1n the Central Budget has
been going down progressively I
think this is pure arithmetical calcuis-
tion Defence budget 18 getting increa-
sed year after year This yearg de-
fence budget 1s about 200 crores more
than that of the last year It has not
been reduced in any way

As far as the relations with our
neighbours are concerned the tension
has come down A goodwill te m from
China wisited our country and our
people and our Government gave them
a hearty welcome Our relations with
Palustan have changed recently Shri
Vajpayee, our hon Foreign Mrmister
wisited that country and he had cor-
dial talks with the Pakistam leaders
Then what 18 the necessity to increcse
the defence budget® 1 cannot unuer
stand this

Madam we want the defence of the
country to be strengthened, but by
increasing the armed forces only you
cannot think that the defence of the
country is safe The couni‘y can
be defended effectively only i tne
people s support 15 there The modern
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war ig a tota] war So, without the
co~operstion of the people we eahnof
defend our country effectively. n
this connection, I want to say that
our people and the youth should be
given military training so that st the
time of need we can mobilise our
whole people for the defence of the
country

In the Navy there is discrimingtion
between the ordinary sailors and the
officers There is  dissat sfagtion
amongst the ordinary sailors for the
last 6-7 years More than ove fhou-
sand sailors were dismussed or dis-
charged in many cases without even
aseribing any valid reason ‘The satlors
were treated like slaves The Naval
Headquarters issued an order in 1970
that all sailors had to clean the toilets
not only their own but also of the
officers They were forced to do that
after abolishing the Topas branch who
were recruited to clean the toilet which
sparked off a wave of dissatisfaction
and protest against the working con
ditions 1n the Indian Navy, the sailors
were threatened tortured and forecd
to sign confessional statements They
were put to solitary confinement in
small cells and finally atter obtaming
confessional statements they were ais-
missed and sentenced to 1mprison-
ments At the time of dismussal, none
of them were paid their dues or even
1ssued the discharge certificates

Similarly in the Army he ordina‘y
soldiers are treated badly Some of
them are even forced to work d:¥y
ang night as servants 1n the residenceg
of Army officers They are instructed
to salute the wives of highly placed
Army officers failling which they are
harassed and even punished Even In
the matter of extending melcal faci-
Lties there 15 discriminafion Higher
officers are carefully ex.muned In
hospitals and supplied fresh stock of
medicines They are given sufficient
and a high quality of food but the
ordinary soldlers are mnot carefully
treated Adulterated ind bad food-
stuffs are supplied i military hospitals
to the ordinary soldiers and jawans
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Evin in regard to allotment nf quare
ters there is discrimination, Ordinary
soldiers are allotted unhealthy and
dirty houses without sufficient ganitary
drrangements. These can L¢ found all
over the country.

New avenues of promol:on for the
jawans should be opened and discn-
mination in any matter should be re-
moved.

You know, Madam, every year a gosd
percentage of the Armed forces are
released from our defence Yorces after
rendering a long and arduous service
and 1n bad workicg conamtion. Out
of them a maximum of 15,000-20,000
are given jobs after retirament while
a majority of them are unemployed
during their young age and the pension
they get for all their service 1s quite
meagre I demand, Madam that their
pension should be .ncreaszd and th's
should be available for alL ex-service-
men including those absored in some-
other jobs There is much talk about
selt suffieiency, but 1t iz not all true
We depend on others “or vitsl things
Some sophisticated weapons and storeg
are being purchased from abroad.
whereas it has he~1 pro.cd repeated'y
that with our ex'sting Engineering
skill, we can produce them Our
GNATS, Vijayant and sml arms
have proved their efficiency. There 1s
also a trend to reduce th. strength of
the workers and ~mployees 12 defence
industry On the other hand Govern-
ment is purchasing defsaze items re-
quireq for forces fiom private sectors,
Some Inspectorat:s under Directorate
General of Inspection are set up in
Caleutta, Madras, Bombay for the
purpose of inspect ~p the stores, Meat
factory in Agra was closed and tinned
meal 18 being obtained from private
firms.

The three engineering factories—SAF
Kanpur, RFI, Ishapur, Ordinance Fac-
tory Tiruchirapalli, where small Arms
were being produced, are mow runmng
below capaejty. More than 4000 wor-
kers are enlisted surpius in
these three Ordnance factories, Most
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of all the establishwecat of afl thé five
factories produciny war matorials, their
existing capacity {s not fully utilis-
ed. The Ondvance !ieto-jes are ‘doy
by day depending on private supply
and imporés. Recently 0 employees
have bheen declarrd surplus in 815
EME workshap,® Bangalore and Pang-
garh. By geting th~ wovk done thr.ugh
private contracts by which gome cor-
rupt officers can earn some monéy,
the workicad In tne EA'E workshops
are reduced, some works are he'ng
done by the private contractors.

In the Ordnance factory schudls thls
year 2515 boys are undergoing traine
ing But on the other hand, ow.ng
to the wrong policies in the prodgc-
tion sphere more than 1000 trained
boys of all industrial trades are unem-
ployed. The large number of trained
boys are unemp .oyed

There 18 a process or militarisation
in the civil post in some depots/esta-
bhshments. Rescently it has been done
in R&D Organcvratiow and MES and
EME Depots. 1his will ultimately e
sult in immediate surplus of employees
and industrial relations.

To increase the productivity. one
of the main criteiia 8 godd :ndustrial
relations But it 13 not s0 in the de-
fence industries. In many Estebush-
ments, Works Committees are not
beirig allowed to function. Ir. CODs,
Works Committeeg have been gholish-
ed on the plea that they are not in-
dustrial establishments. Workers’ re-
preseniatives are not considered. They
are not taken into confidence. They
are rather i1gnored. ome Unions have
been deregistered and some  ofher
1ssued notices for that prpose.

Hundreds of Trade Unjonists , were
victimised in defeuce industries during
the internal emervgency. Prior to
the emergency alse, during the dictato-
rial regime of the .Congress, many
trade upion office bearers were femov-
ed. 35 Defence employees related to
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the unions of Ichapur, Cossipore, and
DUM were removed from service by
Article 310(1) & 200 of the Constitu-
tion of India and by Rule 5 of CC8
{Temporary Service Rules of 1965)

No opportunity for self-defence was
given to them PForityfive numbers
of trade unionisis belomging to Avadi
Madras, Jabbalpur and Delhi area
were removed from service Local
unions and All India Defence Em-
ployees’ Federation have made repre
sentations for reviewing each case All
these cases have not yet been review-
ed as they are being done in the Raul-
ways and P&T In Ambarnath three
cases of dismssals and one in Puruha
have not yet been taken back

80, I would request the hon Minis-
ter fo take back all those employees
In Ralways those employees were
taken back I request him agamn to
take them back Another thing 1s
this Once there was a theory that
the martial race should be taken in
the defence forces But now it 18
highly mechanised and so, this theory
should be given up

In Air Force specially, the recriuit-
ment from Bengal has come down very
consiaerably 1 would request the
hon Minister to recruit from Bengal
Sir, Bengal produced heros Lke Shn
Surya sen and Shri Subhas Chandra
Bose For sufficient number of Ben
galis to be recruited in different for-
ces, it is hightime that the Bengali
Regiment should be orgamsed so that
the youths from Bengal can defend
our country in times of need

With these observations, I conclude
my speech Thank you

MR CHAIRMAN Mr
Rodrigues

Rudolph

SHRI RUDOLPH RODRIGUES (No-
minated-Anglo-Indian)* Madam, Char
man, I rise to support the Defence
Budget I rise happily and also some-
what in surprise pily because it is
always a great pleasure to rise In sup-
port of any money spent on our armed
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forces in whose hands lle not only the
integrity of our country but alsg the
glory of India

I nse also, somewhat surprised,
because m the hst of gpeakers, I was
supposed to be in the secondline of
defence on this side of the House, I ind
that you are now callng in some
people from among the lesser guns

I would also hke to begin with one
observation Madam, Cairman, last
year, m this very House the Defence
Minister said that there wag in a fact
a great deal of unnecessary secreti-
veness about defence This is confes
sed One would expect that this year
at least wn the annual report, there
would be a great deal more of data
given to us than in the previous years

1 gubmit that though there has been
some additional data given itisnotin
those areas where we need 1t Other-
wise we should have been better
equipped to participate in the debate
mn thig House Therefore my “equesi
1g that in the very near future bearing
in mind the physical and financial
parameters within which we have to
operate, bearing in mind the need for
a strategic doctrive bearing in mind
the harsh realities not only of the
global but also of the regional military
and landscape bearing in mind the
need for certain capabilities, some kind
of white paper should be given
to us so that we may come bet-
ter prepared to this House 1
also want to say that this does not
mean 1n any way that I am asking
for more mformation to strengthen
the hands of either the doves or the
hawks inside or outside this House I
think in matters of Defence all of us
are doves when it comesg to our attitude
to our neighbours and all of us are
hawks when it comes to the defence
of our beloved country

This Report and, in fact, this De-
fence budget on the surface indicates
that we have decreased our share of
the Centrsl Covernment expenditure
from 23 per cent in 1971.72 to 18 per
cent this year 1 would suggest that
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though this figure and the fact that we
do not even spent 4 per cent of our
on defence indicate that we are
a leading expenditure country as
far as Defence goes, the fact is that
{n this Defence budget there are two
hidden cushions, One is that nowhere
in this Defence budget have we in-
cluded what will become a sizable item
of expenditure, that 18, the pro-
posed purchase of DPS planes and
manufacture of spare parts. I under-
stand that this will come to Rs. 200
crores at the lowest level

The second cushion is that we do not
include the expenditure on BSF which
is supposed to under the Home
Ministry but whose functions-for all
practical purposes-are defence func-
tions.

Having said that by way of introduc-
tion, I come to what jis on my heart
this afternoon. Most people begin
the discussion on Defence with military
hardware whereas I want to mention
at the outset about the military “heart
ware.” I am concerned with the heart
of our troops. One factor which
weighs very heavily m warfare 15 the
intangible factor of morale. I begin
with the morable aspect of our armed
forces. Suir, in most of the effective
armed forces of the world where
morale 18 high one will ind that 1n
those armed forces the promotional
prospects are also very high. If a
common soldier or a junior officer
knows that there ig a prospect of lis
one day holding the General's baton
then his morale and fighting ability
18 affected favourably. I am suggest-
g when you look at the promotional
prospects of our armed forces officers
you will find after thirteen years ser-
vice a junior officer becomes a Major
at the most whereas in other IAS or
Allied Services people in that period
rise several ranks higher. Thiz is a
cause of heart burning in much of our
armed forces. We shopld find out
Wways and means of telescoping this
time-gap. This can be done if we have
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the necessary will to do it. and also
by setting up a Committee to look into
thisg matter.

Turning to the various wings of the
armed forces, I should like to begin
with the Army itself. I begin with a
very familiar quotation—the whole
strategy of Cassius Clay, one-time
world heavy-weight boxihg c¢ham-
pion,—and a famillar saying: “Float
like a butterfly and sting like a bee”.
Our Army should not only be an
Army which shotld be ablé' to float
like a butterfly but it should also be
able to sting like a bee. Unfortuhate-
ly, I feel, in so far as “floating” is
concerned our tail is so heavy and
our troops are so numerous that it
becomes a little difficult for us to
float. This is so even though our
teeth-tail ratio has risen from 62.38
in 1871 to 67:33 in 1978. There is
another aspect of our Army and that
is....

and that is obsolescence with
regard to different types of weapons.
We have spent a sizeable amount
of money for producing the proto-
type of an armed personnel carrier.
Today it is no longer required by
the armed forces because of a new
type of warfare projected in the im-
mediate future.

Now, we have a sizeable parachute
brigade. One wonderg whether we
still need these kind of parachute
troops when we have high mobili-
ty available to us through helicopt-
ers. Of course, a nucleus of para-
chute troops will always be neces-
sary. In the army itself, I would
ask the hon. Defence Minister to
have a look at some of our costing. I
am suggesting that at least in three
things we can cut down our expendi-
ture. One is that we have a num-
ber of military instsllations scattered
all over the country. Perhaps con-
solidation of a few and dismantling
of others would cut our costs a
great deal.

Secondly, many of our officers and
men suffer from a very high fres
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quency of transfers. Each transfer
costs the army a sizeable amount of
money,

Thirdly about personnel 1 wil not
g0 1nto that in detail. Early last
year on Christmas Day, the hon. Mi-
nister said that the size of the army
should not be reduced because of
the unemployment problem. I
would submit that if unemployment
is the main consideration, we can
utilise our heavy tail in other ways,
to help as a land army, for instance

Turning to the Navy, speaker after
speaker, has mentioned the fact that
we need to allocate additional funds
to the navy. I am suggesting that
around the word, thte allocations
between the three wings of the
armed forces, particularly in  those
countries that are supposed to be
the leading military nations, are more
or less equal. Here we spend on ou:
navy only 7 per cent. This may be
an 1mprovement Today mulitary
strategy is largely an oceanic strategy
not only Lecause of missiles and ma-
noeuvrability but because of weapons
development out of all their propor-
tion in the navy as compared to other
wings of the armed forces One has
only to read the naval writings of
strategy by both the major powers
to realise that they have a tremen-
dous interest in the Indian Oec2an
area, despite their talk of a proposed
peace-zone and withdrawal from this
area. If one 1eads the writings of
the father of the Soviet Navy. Gor-
shkov, angd :f one reads for inslance,
the writings of Zumwalt, one of the
thmk-tank people of the United
States Naval Strategy, one will find
a tremendougq interest and 1mport-
ance given to the Indian Ocean. I
do not want to go into the reasons
Now, the time has come that we
should spend a far greater amount of
money on our navy, even though it
1s the 9th largest in the world

Now, we have heard about Ifar-
riers, I think some hon. Members
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mentioned about the development of
M.S.A —maritime surveillance air-
craft—and I do not touch upen that.

Turmming to our Air Force, we,
have heard so much about D.P.S.A,
and the tremendous work it will do.
We have Hunters and even Canber-
ras which are more than 20 years old.
We have certain types of transport
equipment like Dakotas, for instance,
which are more than 30 years old.
The average life-span of an aircraft
18 not more than 15 years. So, we
need to look at the expenditure and
the replacement of aircraft, not only
of D.PS.A. but right across the
board at all types of aircraft, parti-
cularly of what we call our METAC
—(Medium Tactical Transport Air-
crafts)—Division of the Air Force.

1 shall conclude with one observa-
tion Much has been said in this
report about defence production; I do
not want to add to that We all know
that we are perhaps the third largest
manufacturer of armaments in  the
world But what bothers me a little
bit—] said this recently in another
context-—is the Conference with
trade and industry to discuss ways
and means of accelerating the pace
of indigenisation of defence stores,
in other words bringing the private
sector more mto the armaments pro-
duction in so far as various parts are
concerned. I sounded a warning
before and I should like to repeat it
here. Despite the fact that today
the private sector i1s only touching
upon—Rs 80 crores at the most in
defence production, I should submit
that with the growing possibilities of
private  sector participation in our
defence production, we shall soon
have to face a military industrial
complex. One knows the amount of
lobbying they are capable of; one
hag only to turn the pages ¢f history
to fin@ out in Burope or in the
Western hemisphere or even (n the
Soviet Union how much of welght-
age is given to them, I should only
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ask our Defence Minister to #ssure
this House that this danger is Teally
not ahead of us in dur country?!
Finally, we heard one speaker
mention about a no-war pact - with
Pakistan. Our objective should not
enly be a no-war pact with Pakistan
or a no-war ‘padt with any of our
neighbours; a time has come for us to
inove to, something more positive. We
need a .defence strategy based on a
common pact for’ all of south Asian
eountries.. With this  statement, I
.should like. to stipport fthe budget
- presented by the Defence Minister. -

SHRI B..P. KADAM (Kanara): I
thank you for giving me an opportu-
nity to speik on this subject. We
are a very proud people. As .our
late beloved Prime. Minister Nehru
once said weé belong to a tradition
which " defeated Alexander’s ambition
of world donmiination. Alexander had
a sweeping v1ctory in the Middle
.East but, when he_ “camne to India he
had to take a d’15astrous defeat He
hag to retum "Greek, historians. Plu-
tarch and Deodaras had written about
the Ihdlan dlsci‘phne and morale
beirg. very  high. Ours is indeed. 'a
vast and powerfm “country and. hlS-
tory shoWs that when@ver d1sc1phne
and unity was dlsplaced o aggres-
sor either singly or in comblnatmn
with others could overpower any of
our ruléf§. = Renaissance “fathers
i‘ight' Prom Raja.Rammohan _Roy_and
Swaml Vlvefkana{mda always spoke
Vlvekahaﬁda once said, thaf India
must be a Yery poWerful country“ﬁke

,,,,,

dare to tread

With thesé;prélnnmanes, I  should
liketo- make ‘a fevwr suggestions In
Ramayana ‘we ~have great praise Tor
our northern border, the Himaldyas.
Now, of course, it is not going to be
a defence -line; Times have changed.
Apart—from ‘the Air -Forcé:Chinese
have- demonstrdted thdt it is -siot~in=
violable. Our oceans are very vast.
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In thig context, we have <46 ke self-
determined and: disciplined

modern equipments. Everyone is very
proud of our defence forces because
i iis” one wofithe. best fighting forees
in the whole world and this cannot
be” disputed.- K ha§" alko rhelped
the dause of hational integration. Our
defence policy is well lifked With the
external -policy . “whichs'we mamtam
and this.has "to. be accordingly view-
-ed. Unfortunately, our -°'neighbofrs,

Pakistan and Bangladesh, .have mili-

tary rule and this is going to be a big
headache for us. The late ‘Mr. Rus
-sel often said: !Mhlitary Dictdtors
-often find fault with the ruled be-
causé they cannot go on well and
keép themselves in power; - §0 " they
will fry terrub with their adighbotrs.”
This happened thrice.with Pakistan
and this wag 1o happen with Bangla-
desh also soon after liberation at
our hands. Bangladesh was trying
to rub us very hard in gefting . a
solution for water disputé and every-
body knew why it was doing so; it
was playing ia the hands of Some big
indernational ‘powers. “The d’!ﬁ'fcdltles
with the Pakistan” should hot bé Jost
sight of. T.ast time i T97Ep the dicta-
tor said that that is® going Y6 be the
last war. But unfortunately itr was
only” thé last war for the d*:c'tator
‘who hadité ~resign-and “who ﬁadfﬂto
be in exile. Thereforé 6né -canihot
predict well with the militaky” alcta-
tors. “The civil ¥hl¢ in Pakistafi®
still far off ‘and in maintafnin therm-
selves in power, #hpl mi dicta-
tors may be unpredictable. Therefore
we have to be in full preparedness.
Wxth ‘the strlkmg pow er and the aerial
Et?ength which they hh‘Ze “gained from
the Wweét erﬁ .powers, we. have to be
still more 'vigilant and %e must be
having the best of ﬁitéiflgence on that
border ”

- - =~ v

We have fo kb “qulally ~ careful
with Ba.ngladesh and where_ the mijli-
tary rule contmues Th’ifqtgg will ,'139_!_:
be bad With ~Nepal’ because it is a
very good neighbour and things will
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always be smooth. Our relations
will not be bad with Sri Lanka.
equally so with Burma. I am sure
that, with a goodwill mission which
has just wvisited our country and
our Foreign Minister going to China,
things will be better with our great
ancient friendly neighbour. Omnce
the Ambessador of USA advised that
the Indian Ocedn can be mamed as
the sea of Madagaskar. OQur Defence
Minister said here and he warned
that Americans need not advised us
on the terminology of the names.
The difficulty is that America, after
its humiliation in the South Vietnam,
is bound to be active in the Indian
Ocean for it wants to maintain its
balance and supremacy by rubbing
somewhere and by some  hallucina-
tion. Therefore, on the Indian
Ocean we have to be very careful and
under no circumstances compromise
on the Diego-Garcia base.

I would like to mention one or two
things about the weaponry. t s
our beloved late Prime  Mimster
Nehru himself an eminent historian,
who said: “We were defeated due to
the weakness of our armed forces,
but we were vanquished by the bet-
fer moulded weapons of the foreign-
ers”. If that 1s so, we have to be
efficient in the striking power e,
the aerial power, accurate in dealing
with the enemy targets, deep pane-
tration into the enemy territory, the
same thing with better submarines
sophisticated weapons and equally
with other striking force.

Then I come to the welfare of the
Ex-Army Personnel i.e., the ex-Ser-
vicemen. Their lot has to be consi-
dered. It is a humanitarian 1ssue.
And unless they are given honourable
treatment, it will not be said that
everything is well. The morale has
to be maintained by giving a very
good treatment to the ex-servicemen.

SHRI NARENDRA. SINGH (Da-
moh): Madam Chairman, after a
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long pursuasion I am given the op-
portunity to speak a few words on
the Demands for Grants under the
control of the Ministry of Defence for
1978-79. M

I am immensely pleased to see the
increased figure in the Defence
Budget for which I am sure the hon-
ourable Defence Minister will find no
difficulty to purchase any kind of
aircraft from any part of the world
the reason being that the foreign ex-
chamge earnings of Defence public
undertakings have progressively in-
creased from Rs. 2.27 crore« to Rs.
29.47 crores.

The mighty little GNAT aircraft
are made durable and sturdy in
performance and they have proved
to be ome of the best for the Air
Force. Besides this, we have Hun-
ters, MIG Fighter plane etc.,, but
still we need more deep penetration
aircraft like Mirage of France. Efforts
should be made to purchase and ma-
nufacture the aircraft like the MIGs
in the country itself Are we self-
sufficient enough regarding the ra-
dars installed in all the border areas
together with mulifary bases? 1t 1s
said that the installation of the
first high power radar was successful-
ly completeq and the installation of
the second is in progress. A high
power radar and communication base
has been installed The armour capa-
bility of the army has improved by
adding to it the Vijayanta tanks
produced by the Heavy  Vehicles
Factory. The Annual Report of the
Defence Ministry claims that these
tanks have proved good from the
mechanical point of view as well as
from the point of reliability and of-
fensive  potential. Instead of L-60
guns we have introduced now L-70
guns and this along with other mea-
sures has improved its law level air
defence capability,

In the same way, we are substan-
tially well-equipped with modern
weapons in all the three wings.
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With these few words, 1 agein con-
vey my thanks to the hon. Defence
Minister, who has shown consider-
able interest in ensuring rhodern
amendments for all the three wings.

ot ffeware fag nfew  (aoa):
aumafr wgem, & fadw A fouram
NEE FA T g arTgwT 1 9
@ g wey § fr fedw & s aw
yoder wuiglw@r ¥ ol TEk fag
aga  warEr W1 gAEANE fegoaw d aw
dw Ffemdadr § 1 ™ fem WY
T AR Rl W ¥ ¥ &Y wuy
T ¥ 37§71 T wg # fag
a¥g7 w1 feka & g faqar
Wgmaai sy, KA agwgm 5
R IAFTIAN TR § e oy wA-
arefey oagIfNT ¢ ¢ Afwe
os ot gty feda  fafaeer @@
FANFAATTH X ug TEEAY  wiAwd
frr wrfe  fedm & sww o7 aef
feqr ey & <9 & smrar wrefaey
o #1% g1 7 wwr wifs fedw
WY & giv 7 oy A A wTIw
w At & a usErfas @ g1
TR & A siedwT g e £
fedr wrde & a9gd vrdrgmiy B
w fodft o w1 aee ¥ maw AR
Y A%ar A g ardr Ay F7 oA
gT For oY AW, dw 3 w7 wrrems
weYaTfRE DewwA @€ WM ¥ AW
Twar &1 xafag faaar oy mat
foda & gz fraromar & g Sefaey
2 1| 37 W yiEfeer s IR N
qTq ArEATHY  EWIT

&7, & aud fedw fafreT amga
Yqr e wgmE v g e
fede & wrad ¥ W wreadddy ofy
o wfgg L agSw & B g
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Yod & s ATl A wph €
fr g aregrre st &iw § Afer
I ¥ IR

Let us not repeat the history;
let us learn some lessons from his-
tory.

wifis 1950 ¥ I%T 1962 TF FYFATR
¥ §rq gur K gt fedw Ea
w1 ¢ Aredt w9 wiivg Ty feg g
a1 JuwT afrarar Qi @ w1 R
9% | FEY TATEE Y QF TR ¥
far fs & =gm 5 et & afY
afer quformar ol €, s 39
¥ A WY AgA THEE IS 9T
i = e B Wy gu gw TS
mar g, A gt 7¥  wwgx =l
LILLCE A

He once observed: think every
neighbour, take every neighbour
to be a potential enemy.
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[ g e fag wfaw)
g wifgr 1wl gArd AN
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15 hra

ow Tarey & W wAT =g
g W wiwax T wgar g fw
ot gardt arie fesf wid —
g ard AV WS AP WAA F Ay
arf & ag g fafredy & gy
Y & ardv fawnfdt ot w1 faeger
fafady w1 s & g wHE FAMFH
FrET 9T &, AL I FqE AN
E oy 37 & v gfaare g ¥
afrr  ger o1 oefafredmw @,
HN IR FPR B A W
fafrel Fwex ¥ § 1 agam
T M ¥ X agx & wafe
fedg fafrmx sz & ¥
e 2 & audlt awEEe &
W W ¥ fag mwgr ¥ oAk
W wE w1 @im fafedr 7 fegen

fafeey ¥ faar sm¥q
or Wy w5 oemre
fafay wfees & fao  ars-

Fr fragaadr www & =
qI@ & F4T et A fagr smar
21 W ogae fedw BT ®
arfEad wrdd ofrarr ¥ amd § 99
oo & fore S 727 ¥ forg waTeTr &Y
q& qreAgw @ § 1 ¥ WE A
afr yaker grafan s @ @ A
T s AT fedy ffrret o sdsw
ara WA quvg g 1 & fedew
fafreex ama & qwger qonfen
wem  fr feda arde & grofen
e A g FRA ¥ AT A qore
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¥ wror grfaws gwr & ¥few ww
JARY ATF AYY s T IR
WYY FAIAEE & )

£q& 9T gY w9 gL R faf-
w3 ggE §y A Nfefeas &1 qfadt
¢ cenfamfay o ¥ frde  fafrex
argy ¥ A PO Mg g feanaw
T % o A ) WY aw av fedw
BRT T TEFr B ¥ fewy o
g fedr Hide YWy e &
g7 §, W wiv & fadww §
wq aru aw aifgfaws &t acs =
IR AT WY AIGAT (AW g
w3 dr AfwT IT ¥ 9T IT F FIT
ThY B T wear wfaq | fafAdy
T T T { qU% 7 g AR | X
o 524 nfghm w1 wfemars<
T ar fehw  @ay oYz fee
FAT A @O FWaAd
e 3T, fomar ga &d | Afea gw
T # grrowe & fay e R
FT AIgAT g | wE qfam ®,
frez ofcars &, 9grey & weeT o
gma e &, I ¥ far sifedwe
N qifadr Y oF@m A FET
wfgd | IF &1 gES fAd gwwegwa
e AT Wfegw o

AT T g gk v fafagy
agAq g7 A fEme W g W)
feemFm ¥ a9 ¥ fag doww-
Arghe  FTAET FAEE qEAw 10
W g A TR g, A e
e ¥ plwew g gfew
gedfEa Y, 57 ¥ fawnfEr & s
9T IA % q-mmAw &W § o
AT A AR T oafgk o g e
#1 wga1 wiigh fis o gy fafesY
& o feme R g, I S e
< Wl femromm | Peme i
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%g IAF ;WA aga "€ glewera
dgr grawy § 9 @ &aw
¥ 31 o qorg A grrd, uw
s gTEET ¢ dfrawwdde
a8 qy¥ww &, W A
Wy §—ruavs g fedew fafaeet
ggw wrA™ swrA A wfgy

T WIHIA Hary § gee oAy
g ek fedem fafeeze wga w97
FRTCY 9 gEL IR £& o K
fewn fafrY #) fearoga ¥ §oA-
qIE F@T E |

SHRI D. D. DESAI (Kaira): Our
long history has taught us many les-
sons, Sometimes, we have learnt
and sometimes. we have forgotten.
Post-Independence wars that were
forced on us, give us new experience.
One of the important lessons has
been self-reliance. Unfortunately, I
cannot say that today we have self-
relince so far as defence require-
ments are concerned. The narrow
view being taken is related to our
early 50s’ position when our indus-
tria]l capabilities were very limited.
At that time, we thought that we
would provide arms from the core
sector., But limitations are hurting us
today. We did not anticipate such
an industrial base at that time. This
industrial base provides us fantastic
possibilities and capabilities. To dis-
regard that would be hurting our
own defence forces. No one today
would argue that the capabilities that
we have established in the public
sector are adequate to meet our de-
fence requirements. We are importing
thousands of crores worth equip-
Tents over a period and the supplies
of their components are cut oft
amidst fighting. We had the problem
of foreign exchange. But that res-
traint is no more valid now. How-
cver, to be independent we should
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make use of our capabilities within
the country. The criteria that we ap-
ply for producing heavy tanks big
vessels, ete. are obselete. For exampie,
we are thinking in terms of heavy
tanks, bigger ships, etc. These are
worthiess things so far as I am
concerned. Many of the people who
have read the value analysis done by
Robert McNamara and other special-
ists have come to the conclusion that
anti-missiles and striking missiles
provide greater defence at lesser cost.

After all, intelligence is not the
monopoly of any sector, public sec-
tor or private sector. It is a God
given gift. It could be anywhere. If
that could he used to the best of our
advantage. we will be in a very
strong position. Therefore. I would
expect the cost-benefit analysis to
be made. For example, today, we
are running in Defence Ministry so
many establishments, industries, even
piggery, Ifarms, poultry and such
other things. Are these things ne-
cessary? Once a person or an Orga-
nisation identifies with such things,
it has to live with them and, it has
to defend them. Under the circum-
stances, it would not be engaging it-
self in self-criticism. To that extent,
this disadvantage is built into our
system which we should get rid of
at the earliest.

We are very well equipped in elec-
tronics. Whether «ne likes o say st
or not, electronic devices, including
setellite spying system, will be of
great help to this country. But. un-
fortunately, our restricted outlook is
preventing us from making use of
advanceg that are being made in
this field. Most of the technology
has passed on to text books or, in
the case of more advanced tech-
nology, to the professional journals.
We have to develop our own capa-
bilities, If anybody has any doubt
about our capabilities, I may point ¢it
that over 20 per cent personel in tne
NASA are Indians. Even in the MARS
MARINER programme undertaken by
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the Califormia University, some of the
group leaders were Indians This
shows that our capabilities are there
The question 1s one of orgamsing and
putting to use these capabilities with
n our couniry We can do 1t provid-
ed we remove the shackles which
many of the advanced countries have
removed For example, in the
Unuted States, the United Kingdom
West Germany Japan and other ad-
vanced countries excepting the So-
viet Union, m none of these countries
these restrictions are imposed on hu-
man capabilities to develop things
and provide the necessary advance-
ment 1n this field

There the question might be put
Why should we go in for these thmgs
because they cost a hell of a lot of
monev? But the fact 1s that it costs
less money With the same tonnage
le with the same weight and amount
We can have far more destruction and
we can have far more capability
That means if we really make use of
our talent then the weight o the
amouat could be greatly reduced and
that cou’d be one of our important
contributions which we should expect
from our own base that we have
created

There 1s again a question of logis
tics like communications and
other things fo1 transmitting to or
communicating with different rlaces
We all know that most of the sctel-
lites which have been 1n the space
—there are over a thousand of setel
htes in the space—have been built
in the private sector The <etellites
could be manufactured in India 1n
other sectors also But unfortunately
We do not still undertake these things
For example the General Electric
the Western Electric the ITT and
in Europe others contribute to
make setellites In fact we have our-
selves ordered for setellites from the
private compames 1n the interna-
tional world This shows that we
are ready to order for setellite and
other defence equipments from pri-
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vate companies in the outside world,
but not in Ingin Therefore, we are
denying ourselves the possibility of
developing our capabilities In  the
fleld of chemical warfare bacterial
warfare and all that, we have got the
capability to counter but if we think
only 1n terms of a limited approach
towards it, then probably we may
end up mn a disastrous manner which
may not be proper

In the last war with Pakistan we
lost Kukr with all the crew and
some of the best people abroad beca-
use we did not have the proper sonar
detection system Our detection range
wag lmited For example 1f we had
developed 1ndigenous Sonar and 1t
was fitted in the submarine a Kukn
and with very high power range
that could be made 1n this country—
we would have saved Kukn: Simila:
ly for sinking Gaz, we had to de-
pend on fishermen to inform us
that there was a Pakistani ship or
submarine Some fishermen gave 11
formation about the submarine Gaz:
and then we attackeq and sank 1t

We have been talking about re
search and development Really
speaking I would say that all that
we urgently necd today 1s the deve-
lopment work and that could be done
within the couniry because most of
our people are well equipped, If
some of the establishments and 1n-
dustrial umits which are required to
be managed by the Defence Depart-
ment are taken away and the De
fence Depariment was freed entirely
to make their own purchases on the
basis of scientific objective evalua
tion for minimum cost maximum des-
truction 1n the shortest possible time
at the greatest possible range and
so on than there 1s a possibihty for
us to make a selecion completely dif
ferent from self-imposed limitations
which we are making today Our
effort should also be to bwild up
some sort of capability mn our uni-
versities m our country Our Profes-
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sor ang boys have plenty of time and
possibilities to take tb some of the
research snd development works and
some of these things could be wel]
taken care of

When we are talking of research
and development mn our unmiversities,
one of the items 15 metal Recently,
we have seen the report on the So-
wviet Union’s new MIG Therr MIG 25
was heavy and i1t was found that it
was not comparable with USA F 15
Planes metal Therefore, when we
are talking of MIG or when we are
talking of striking or when we are
talking of penetration or of space
and all those things, metal 1s of con-
siderable importance, particularly,
when we deal with extremely high
temperature and pressure, metal has
a defimite role to play

Similarly, 1n the case of designs, we
have a large number of engineers to
work on designs As far as testing
1, concerned it 1s also not difficult in
our country So far as electronic
equipments are concerned I can as-
sure you we are very well equipped
But unfortunately we have put self
mmposed limitations which are causing
us a certain difficulties In the case
of computer and other thmg 1f we
ate freed from our present restrictive
conditions including red tape and
various other matters than we would
be 1n a much better position I would
conclude my speech by thanking
you for giving me this opportunity

st arg fag  (2tar ) Ay
wotzar, faa am Y var gfe Aaqa
g g faw ¥ a7 ¥ wafsa
At gfmfara grT & ag 3w STl
Fagg w7 wiEFTEI R 1 S
& ¥ wr Alvw FAT Far T
1962 %Y faerf Farg, wrea ¥ wirze
o g frmr ) gAY #7 afcora
g fawwr fr 1971 Sga H g
fayr g1 &Y 1 Afwr sE d A

W 7 ag gua o e @t arwy
g ot § g A AT W
g gmaamy fr ogw & vl
FTWT WT Wy ANqE ¥Av
frar & 1 Afew wwafrs wq &
WIT EY ¥ AT wTa W gy
e ford! woqm g wifag
9, saft wwgm T &
for aw ¥ wgfar glame gerdY
Famsit wqrw g 8, F Afr )
g avar & fr arfeen g wamwr
qIGA gl, FTARW ¥ wfa® aTFaAT
g1 afsq  we gw wafer, =9 WX
d FgFEe FoEig@

1520 hrs. o

[Serr N K SHEJWALKAR n the
Chair ] '

gy fex &N 9@ 1 rTEAm
a3r 2w afew f6v o g7 WAy gt
T 3w miv arfeed AR SR
BTE IMT ¥ TR B Wi gATR
qre A7 #iqae Wy 1 TR S9T
AT TR Y WA F | gwIv
fewr @ ST ATy P 7 3WT AT A
forar g1 eaftd ardgfar &t ot
37 = forargr | A ggrSEgAT § fF
wrfy saEEaT EN avY T @ A &
W g A9EA g1 WV FTE AR
€3 TETgMAI 7 ATIARTRFLSAT Ty
fegr @1 wEAT & A AT
qT9T IW | SATET AFAATEEATE |
wfu+ AT+AYT G AT W FOIAT | 7L
g ;i@ ArFqET gW Al qAE TI-
wiaft s e foma W F@
A A fawr @M 1 IEET
qw A A WIgA qArw qG | FW
mfr ¥gar & wdraad
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#fw faax w wifa w0 adw o ga ot
TRy § S g W it | gl
wIT ¥ WY 35T $T T W & Wi
IaAT qar § fw 344 wre g€ AN
Iaat wiar fere ofF wrof, adfr gw
wrfy cqrfag <@ w65y § |\ N o
FAT W JAET GHAAT FT ¥
T & aav iy arfgd o

AT g AT AT G | W ¥ A
aa R E) swirgaw gy dwd
WY g% § vy faargeay | fpal Y a0y
TR AT I s A F g 9H
waausicge o E | woi fion
Fgn@ra @Y Afergmadiaar ¥
fHam oy afAm g 7 wme
gfex, w9z Aifes gra% & | FoT
gamg fass o ww @ sifan w1
g & 97 fame @0EY 71 o~ 0B
Fers fanmadea a1 gArd A A
qilaw FOT AT W} 1T A FraEa
& A 7@ § | TAEA & ey Ty @
A & q1g fyow & fEa & o AT
Tt 39 famrn &1 faq w1 g0 G0
T 19 @ § TAEr FIAA AT T2AY
KA @Y E 1 g g Ayl @9
gafsaraiza ¥ fagosd & fr gw
qifFeT™ #7174 AIF  wuAEr =9 qif
®T G 1 AT 9 frg 9w # F9
& & w1 F7AY A §7 gafsag a@m
gt FE FFATAGH F HrgTY 97 AQ
AT A AT WET TFAT § IT AT
qafsxa s grn gfrars arg w1 1-
UM #H g AN A Ay guTa T
af¥7 Taga grm

W X W & dawar far g
uF gzfs r ree frar ¥ 3§ qg9r
IAF AC A IA FT YT G | 9F FATIT
aga T2y gAAT 47| A JTI AT
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R famx 7 gwrdt wvw ot | oot
T X ¥ A 1 wg f wwa war fe
Wy ot Ty AT Q9 ¥w
TR TATHEATE | IAHATTER T T
A3 g1 T oY AT weE g wdt
Mw it i g 378 139 faar
faeay ez g7 o I ¥ avw QY
¥ LT FT WE ) EW R Ty
qfer ®t qugw XA @ 7 " A
®E) ¥ A S e e
W F gg aEw ¥ sww
% WO WY % wAgy w31 afy gud
aar feaT & a9 o9 get W gAY
BT FL gAQ A I FIETY AZM
o & fag aga wwae o sravawar
Y ) dur s wvar g ) 7 i
#a & wfys 79z gy varg R s sags
FIH O AT F7 | arfe gardr @ R
FIT F1E WA W& I5P FLA AW
qa% | AT AT AT Fq ¥ )
AT § I TT 97T £ wifgy I A
o GT I g fao gl oo |
arxa der wvfy grrr | Al W & fr g
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aAAT WfEd 1 W IO HEAT
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g0 YR & s R ATt e FoEw
faes & wifia & qaTA Y wte g fom
T oEgAFTaN R & A0 qv gfea
faarm wrfy aamr far I AT Awe s
zv ar 1€ 9 g1 IW F71 /AW IAFT
= =fg o7 Arg £y "9 9= w1
wEaT AT =rfew 1 s fawas gfaare
FANTARE T4 STOW §7) AT
WM F OF4x ogw owiwa W
N HM A TA T q2TE 87 WA ¥
s fam 2 & ew wrw efwge e
@ ¢ ag 2w fardy 1o § g gfaar
T ATRTA ¥ &g o 2¥ § fige TrdY
w7 feafr @Y 7 X & WA R
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RS Beret o o Tw B sev-dy
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st ¥ g gifirare g1 o F At
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Srepr Ao Y W€ ATt wdy B 3AEy
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" 7rv feed &) o TH g Y
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Wt AW ¥AAT E 1 9T 13
o A AT F TF qTPEAr g Wi
™Y 13w AW fafew sfg g
wx fedt &%l a7 wmar § 1 oY
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gfaay o faw wr 4w fewdk
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w1 K amar § fe it aoa ¥
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F & arar 78 wfiwd wa¥ qw H &Y
gan @ § ) A gl rd § 20 wfrwa
3w, 187 & fget gt £ e § FY
& o dw § Y §) o awg faw
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fafeer & o % 26000 ¥ Az av &
AT & wgror g 3w F oy Y fearga
¥, s g o fraa gn frafa sy
mmguﬁm‘nwn«%aﬁmg
Fdr a7 § ) fisltz i 60 shma & w0w-
g oy W A FATy o § W 40,
sfwa & F07 Iz ¥ 3 §) Wy
ofg W19 & oW § @ §O% T
fvgeaT QuefenT & B ww % forg
T &, “ifeiar e  fa var §

frow el ws ey st o foa®
gwa fawmar f aY-nta @ 9 gAR
s 2w § e § A St o
ANF 3F a7l ¢ oV AT @ HF
A & oY gw oo AW H g AEA E
IR TINT a@i Wy fear 1 faa
WY srEde A afetr @R ¥ @w
At gu & W9 uw uw & @, dru«w
€7 8, ol avz ¥ a3ad A gk
afsas d973 devdfara § 9a% W gw
gziam BY § 37 ®a ¥ fadeT fear
Eaars W@ mFATFA G *9 qF
& ot aw @y § IF Ty enwET & Y
gF ITFT qIET ¥ 941 qeiY, =X oAq¥
2@ AT owar @ SEaT SEQHTH HT |
=10 %97 fag ¥ w27 i Y e feddiaiie
1 F19 579 §, faaty #1 19 7@ &
¥ OH FAW W v 7 gdfua gar
Hrarq & g HAT IE qF IATEA FT
e & ug Er W G wditE W)
TG AT W, UL T wE forgy W
[T § 99 qu qrEeiET awew: fhan
s wTfEdr T Sty B A -



%407  D.G. 1978-78—
[ste &7 fag)

g1 ¢ gfee ¥ qF Aem W ERd
FATAT AT /Y TN AT 7 FF T AT
%7 1 Forady st wi-a oY sywar SAF O
§EA q 37 & =rer § fr & ardy awar
1 AT T2TC AT ST Wior g} a1 8 AT
qTEY ¥ TEET WAT g FE IAT LAN
%, gaw dfwe AY @ gwd A &,
fedy & oY arg ¢, &Y g9 3@ WMR
ax fmfor & w1 aTh 3w & e WY,
afewrs dw< H g ok aY Tgr WY @Y
A g g% ay wrgdz deT &)

oF g ot Afgsa & gerar
ot wE gmiPara v § 1 SR
gy fr e YA dwT WY
drg ¥ Rl ea® gra WA
wg sanr famior eareT wed g &t
A T FL frdr far o wow fag
AT J4T FTCARY | TG AV IEA WY
gsraraT § . Sy oWt § A
ity #F qW0 | KAAY IITAT AGT
7 g% W w< fmr war ar
fe WY gfamx § w1 O
srevew ( end Products ) & #¥
e Ny gowrd dwfar § oo Ay
qfers &vee geEiew § fedq #
ot xare Afew qx wdvadr= g, O
qidw §, w1 wdew § & fafaw
QI AT aFT g M &
qfes dwzx ¥ @Y €1 a1 wEEAE T A
I T gga T wey §1 A
Fuw weidze g ¥, g7 gdvafiy
& o & |l 3T ¥ N N WA
ffewa sede T, A M a9z &
®IY % qwAT § VAT WA ITHT
g S g cagr A
fafow dwex & oy ovga € fedia Gaee
o | et sTEwmt e itd )
fafwa derx ¥ fowl W =Rl ¥
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ot Fawr gw o ow Aifen w g,
T & sreft ge Far A ¥vma
faaw oY v, €1 7 99 @9 99 W
#Y greaea 24 ) fafew = & foms
& ATy s faad awr gve Foew
Tand & fr o ¥ wfaw o et amw
AT Arfeq | oF &Y avd g aw A aET
Harm y AfFTw ggEd ¥
g FEWE A, G g
Mfr TRTET FET TEF JK G
difgs afr @y &, ooy o
O & 3I7 AxFT Wewgw & K
s ag s Agieaey &
T Hqw arwrawar § fewe &
ar 39 ¥ argx  wren-favvar e
v & fag a9 v qrdt A
N famr wx, 9T AW W
aw BT WY wefdTar W)
oI %8 9% wwgfe ¥ ug @7 W
fear T 1 AT w ¥ A @A WY
are o &) o gaEe X ey
ggwrar T ¥ fren€ &
gfsws dwv  olv  gEdz dwv
wreElig 5§ Tidr sfa &7 @
AT ;Y FATT & TG TR AW A
FA-HAT A FATAT ATEH § AR
g W1v argE"  wE, EET-
w9 A1 gra & wra, Afafeaes
g 1 IaaRAfEowd € ek
gt faad ot sfasmd o @ &
w Ty ay §, "sfeer & wg
a7 7 gg & o W v w7 quw
g FF A A wad ¥ A a7 A
ey ¥ qr AT A dur W

wgr aw foad ot Fwwade #7
e daw ¥qw N Fredr feat &
ol gafrgf & 1  aww W
80 ¥OT ¥ Kor gxad ¥ ew oW
st} f oficf gt anah
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8 w FaNgr § 9, 10T ¥
wda  Sefgae wac WY qav gur &,
AR AT feas A Fawgde o
®rg I IAT & Wi wE ver P
" aqr fromi ¥ faad feer &
glaarr ¢ /c1g, gAwEaiw
AT WY WrawEE AR F FA Aw W
Wz w f®T i FF=qgiE
B &W FZT AT ¥ A W]
gafery gfefaameda vz ser-fadar
® s EART M agAr wiEy W@
AT AT § WAAT  GLHTC qNT
¥ wrfr ww ¥ rEed W wgw
ey A famr omr g SR uw
aw Faere ISt aewa faeflt ¥
are 7 afx ¥ wow 4, s X
wiar +@ ¢ f5 fama g e
& A qw w1 Ega i AT H
arfed, wic gt & wrar ¥
fraar &, av#d qar w-dfaw
ST WM9A *@ ¥ oAgr aAr 2, Wy
fafirr  arg wifz A w1 orewy,
ar 4T FTzAT arefeeRds oIy
BTIT F HRI TY 9,5 I F AT
B maar Wy wren-fawer #y o
FIRT AFTH T W HRDA |

UF «14 & o7 {7 FIG Jraqyg
wIEq1 Awg  ferawe U 1924
¥ qav ar faw ¥ q97 aga A g
oy wTHr  FReATE I @ @, THEH
d0raT FT F OF A4T  FHE AT

FIfEA | IAFT WTHATER TW qEA F
frotr ast & fear a1, afer & Wi
fox sgmagm g f& smead av
afl  AfwT oo vy ¥ g T4
grr & dmifuy faor @ w@ev &
qwA I w5 gw, S’ A wfEArt
@i wT T ¢, A NAMa a
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drf wsidayr 43§ sircgoer
T IX @ F, wgw &
fern¥ § sTfaasaT TR aR &
AT WU OAAT FMAC | WG
wfas w¥t & Ay vz amgar o
fadiq AT o fedm e Fark A
wua frare & TAT WEAT 4T WY
WA W ¥ Ay v

SHRI RINCHING KHANDU KHRe-
IME (Arunachal West): At the out-
set, let me pay my tribute to the
five brave Air Force officers who
sacrificed their liveg to save the life
of the Prime Minister and others. 1.
am paying this tribute again because
I was one of the occupants of thet
ill-fated aircraft.

As I have not received the Annual
Report of Defence Ministry, I can<
not comment on that, but as I belong
to one of the border States of this
country, I know the practical diffi-
culties and the merits and demerits
of our armed forces as also the faci-
lities and amenities to be provided
to them. On the question of the re-
lation between the armed forces and
the civilian population, I do not
exactly want to blame our armed
forces as this is due to our basic
policy. basic rules and regulations
framed for them, because they ware
very disciplined forces and whatever
they have been asked to do, they will
carry out. So, unless we change the
basic rules and regulations, I do not
think there will be any change for
the better in the relations of the
armed forces and the civilian popula-
tion in the interior border areas.

Tn 1972, Rs. 3I crores was allotted
for the construction of married dc-
commodation for the armed personnel
in Arunachal Pradesh, but afier spen-
ding Rs. 18 crres, the scheme was
suspended. Thereby, the amenities
and facilities that we wanted to give
the army personnel staying in the
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border areas were not provided at all.
Instead of giving them proper faci-
lities and even better amenities and
bringing their families nearer to
them, we have rather provoked them
because we could not provide the
‘required  accommodation for them.
‘Herice, T would very sincerely plead
through you that more funds should
be allotted for the construction of
married accommoddation for the
forces, those who are serving in the
-interior border areas. '

We see their life when they gre in
‘the messes, but we do not see their
lives, or rather we cannot share it,
“whatever our- friends here may say,
when they are on the battle front,
‘when they are having their exercises
in the months of DPecember and
-January in snow at a height of
16,000 feet. I would therefore plead
‘that when they go back to the rear
-areas in the off-season for a limited
time, they should have facilities for
utilising it properly.

For providing accommodation,
Government needs to acquire land.
We have some problems on this

score, Affer 1962 we had to gear up -

our forceg in the border areas. At
that time a lot of cultivated land was
acquired and also hired. 1 have per-

sonally written to the Defence Minis- .

ter on this matter. There are certain
portions which have to be de-hired.
I would draw attention to the fact
‘that it was agreed that a particular
plot of land at Rupa would be de-
‘hired and handed over. Accordingly,
“the land was vacated in December,
1976. But uptill now the handing
over and taking over has not been
over. Let us see the implication of
this, The implication of this is that
it will jeopardise the better relations
‘between the army personnej and civil
‘population. Our people do not
understand about the handing over
and taking over formality. They
‘know the land is vacated and hence-
Horth this should be given to them.
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When they go to the field to cultivate
on the vacant land, they qre threaten-
ed and driven out of the land by the
army guthorities. I have got many
memoranda from the people saying
that they have been deprived of their
rights. I would, therefore, appeal to
the hon. Defence Minister through
you, to take immediate action on this
not because that I have my personal
interest to preserve better relations
between the forces and the civilian
population. We had been supporting
them both morally and practically at
the time of eventualities, In 1962
when we had been badly betrayed
by China, we had supported them all
through. At that time also, people
had exhibited that they were staunch
nationalists. I would say that in
that part of the country, there is no
such activity like underground acti-
vity.

I have n few problems to mention
here like marketing of local produce.
We thought, our forces\are here and
we have the ready markets to sell
out our products. There are very
good senior officers also who take
initiative to buy them. In Ladakh
people have formied cooperative soci-
eties through which they have been
supplying local produce to the army.
We wanted to do the same, But be-
cause of the laid down rules, contract
tenders, etc. the local people have
been deprived of their produce being
disposed of to army personnel.
There, the army require vegetables,
etc. worth Rs. 20 to 30 lakhs every
year but as a result of these diffi-
culties, we cannot sell our vegetables.
They say that our people do not
supply fresh vegetableg like potatoes,
ete. whereas vegetables brought by
contractors from places like Patna
become fresh to them. I would sin-
cerely request the Minister through
you, that certain percentage should
be kept for the purchase of local
produce; thereby we can boost the
economy of the people there,
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Let me come to some of the pro-
blems faced by our Armed Forces
= personnel. I was one of the occupants

-of the ill-fated aircraft which crashed
-on 4th November, 1977. When I was
-in hospital, I had seen a few prob-
lems about doctors and “nursing

officers. They say that they have

been posted at some place although
‘there is a Government rule that the
Fserving husbands and wives should
be together wherever they are. If
“the husband is in g forward area or
#in an interior area and the wife is in
beace area; I can understand that,
‘but if the husband is posted at
~places like Lucknow or Hyderabad,
I do not see any reason why the
“husband and wife should be posted at
different places. I hope, the hon.
Minister will look into it

"We are talking about ECOs, When
“we need them, we call them and
when we do not need them, we do
‘not think of their future. After ser-
wving in the army, when they are
‘retired, they do not know where to
.go. At times, it so happens that
they join in the lower rank of - the
-para-military organisation, But
-whenever there arise vacancies in the
‘higher rank equivalent to their rank
in the Army, they should be promoted-
instead of directly recruiting persons
to those posts. And the problem of
. ~Seniority and pay scale will not build
up the morale of our forces. I would,
therefore, appeal to the hon. Minister,
to give proper attention to this.

Education is another problem cf
the children of Armed Forces person-
nel, This time when I was coming
“to Delhi to attend the Session, in the
~compartment there were few officers
-who had referred this prablem to me
net as officers but as citizens of the
~country. As far ag Armed Forces are
concerned, wie should definitely do
something for them. Hostel facility
in the Central- Schools where it is
anot available, should be provided, so
that when the officers are transferred
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from place to place as they are re
quired to do, their children are not
affected and they can be kept in the
hostels. This is gne of the most im-
portant points because thig concerns
the future of the children of Army
personnel.

So many people have said so many
good things about the Army person-
nel. They deserve this. I know
some of their problems which I do
not want to project on the floor of
this House because I will bring them
personally to the notice of the hon.
‘Minister which, I hope, he will lock
into.

*SHRI S. D. SOMASUNDARAM
{Thanjavur): Mf. Chairman, Sir, I
am indeed very. happy to participate
in the debate on the demands for
Grants of -the Ministry of Defence.

Sir, it is g matter of deep satisfac-
tion to me to note that we are
spénding only 3 per cent of our Gross
National Product on our Defence pre-
paredness. Our neighbouring coun-
tries as also the Great Powers spend
15 per cent {0 20 per cent of their
Gross National Product on Defence.
Even g few of the socalled undeve-
loped coumtries allocate 8 per cent fo
10 per cent of the GNP on Defence.
The very fact that we spend only
3 per cent of our GNP on Defence
preparedness, which is among the
lowest in the world; confirms beyond
any shadow of doubt our commit-
ment to peace and that by no stretch
-of imagination we have any aggres-
sive designs on anyone far and near.

We are surrounded by sea on our
three sides and by high mountains on
the fourth side. These natural bar-
riers might have proved impregnable
barricades a few denturies ago. But,
when the world has made gstounding
strides in scientific warfare, even
nature has become the maid of man’s
ingenuity. I refer to this here be-
cause of the imperative necessity for

*The original spéech was delivered

in Tamil. .
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strengthening our Naval Forces. In
fact, there 15 every need for moderni~
sing our Navy forthwith. ¥n one of
the Andaman Island, we do not know
for how many deys and months, some
foreigners with theiwr families had
been Lving in fgreat fanfare, By
chance this came tg our notice. This
shows the glaring gap in naval vigi-
lance around these islands. I have
referred to this incident just to lay
emphasis on the need for strength-
ening our Naval Force, if we are to
be true to the maxim that eternal
vigilance is the price of freedom.

Sir, the swirling waters of Indian
Ocean /have become the place of
searing rivalry between the two
Great Powers and the vast expanse
of Indian Ocean has become the play
ground for the gigantic Navies of
these two great countries. It must
be borne 1n mind that we are in the
immediate vicinity and we will be
the first victim of any overflow of
intermational rivalry. This 1s ano-
ther case which brings home the
necessity for modernising our Navy.

Coming now to Indian Air Force, it
is common knowledge that we have
only outdated planes and the IAF is
in the crying need of updating A
high-power Committee was constitut-
ed some 8, 9 vears ago to suggest a
suitable engine for the TAF's strike-
plane The Report of the Committee
is gathering dust n the National
Archives of the Government of India.
As on date, the Defence Ministry has
not decided on a suitable engine for
the IAF plane. It is time that we take
a decision on the engine and go ahead
with its production speedily if our
discovery is not to become stale

In 1962, 1965 and 1971 when our
country’s independence was threaten-
ed and when there was actual aggres-
sion on our sacred soil thousands of
our young men imbued with the lofty
ideal ¢f patriotism joined our Armed
Forces to protect the country’s honour.
Their life was nothing to them before
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the country’s security, After the ces-
sation of hostilities, most of them
were demobilised. They were in fact’
thrown to the wolves of unemploy-
ment and poverty, It 1s regrettable
that the Government have not done
anything substantial for their rehabi-
htation. The Defence Ministry has
failed to protect the honour of these
vibrant young men for whom the
country's honour was higher than
their own. I suggest that the Central
Government gnd also the State Gov-
ernments should create job opportu-
nities for these youngsters. They musg
be helped and enthused to set up
small industries. These demobilised
people must be given public land for
cultivation. A massive rehabilitation
programme hag to be initiated by the
Ministry for these people.

Sir, I am sorry to say that the
Defence Research oprganisations have
become staid There i8 every need
to energise them if our Armed Forces
arc to keep abreast of modern scien-
tific progres. in armament,

The association and encouragement
of private sector in the manufacture
of smal] arms needed by our Armed
Forces in fact whether it is the small
arm or a sophisticated armament—
portends danger for posterity. I
would like to recall the days when
the Defence Forces were held to ran-
som by the escalating price of trucks
supplied exclusively by TATAS, which
provoked Shri Krishna Menon to ar-
range for the production of Shakti-
man Trucks in the public sector.
Thus crores of rupees of public
money were saved. I demand that
the private sector should not be
allowed to enter the Defence Sector
which is vital to the security of the-
nation.

Sir, the Ministry of Defence should”
encourage the NCC set-up in all the
colleges of the country, because the
NCC 1s the major source of supply
of personnel for the Armed Forces,.
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Betave 1 conclude, I would stress the
nead for revamping the Ordnance
Factories which are engaged in the
production of civilian reguirements,
while they must exclusively concern
themselves with producing defence
regquirements,

With these few words 1 conclude my
speech.

DR. R. ROTHUAMA (Mlzoram):
Mr. Chairman, 1 rise to support the
Demands for Grants of the Ministry
of Defence. Well, I am the represen-
tative from the Mizoram which, as
you know, has been declared a distur-
bhed area [ollowing the uprising by
fthe Mizo undergrounds since 19686.
When Mizoram is a border area, I
feel that we are having a very im-
portant role with regard to the
national security of the country.
Therefore, I would like to point out
some of the problems in Mizoram
which are faced not only by the Army
but the civilians also. I feel that it
is my duty to bring them to the
notice of the proper authorities. It
may be the fault of the politicians
or any other authority, So, I say this
without any contempt for anybody.

I have all the appreciation for our
defence personnel because, particular-
ly in times of national crisis and in
Emergency, they have always stood
firm in defending the country against
foreign aggression. India has passed
through many difficulties: India has
faced forcign aggression on many
occasions, in 1948, in 1962, in 1965
and in 1971.

1 would, particularly, like to ;oint
out some of the problems of the
people of Mizoram following the
1971 Indo-Pakistan war. At the time
of leberation of Bangladesh, Mizoram
being a border State with Bangladesh;
we were having a lot of infiltration of
Fast Pakistani nationals; particularly
after 1971, these people from Bang-
ladesh, particularly from the Chitta-
gong side, have infiltrated into the
Chakma ares, the extreme south-
west of Mizoram, Now, some of the
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inhabitants of that area are comp-
laining that these people who have
infiltrated into that part of Mizoram
have occupied some of the lands
which were being occupied before by
the loca] people themselves, I would
like to bring this to the notice of
our Defence Minister, so that he may
see that, if any foreign infiltrators are
there, they are pushed back.

Secondly, though Mizogram has
a very small population as you know
we are having a good number of peo-
ple 1n the Armed Forces, in the De-
fence. Most of the people, particu-
larly the Commissioned Ofticers, who
have retired from Defence are findmy
difficully in getting employment after
their retirement. This is a problem
which they are facing, I feel that pre-
ference should be given to these peo-
ple who have retired from the Arm-
ed Forces, particularly the Commis-
sioned Officers who have adequate
qualifications also, so tha: they can
look after their children after retire-
ment from the defence service.

Now, I would like to point out an
important problem which we  have
been facing in Mizoram. It is beca~
use of the dictatorial rule of the
then Congress Government that this
difficulty or problem has come up
in Mizoram. As the representative
of the people belonging to that area,
it is my duty to point this out. The
problem is this. The security forces
have occupied, illegally and forcibly,
the private land in the heart of the
village., in almost all the villages—
private dwellings, private gardens.
etc. After this new Party. the Janata
Purty, came to power, there is no
atmosphere of fear and tension. Now
the people feel that they should get
back those private lands, houses, etc.,
from the security forces. This occu-
pation of private land by the security
forces has created a lot of bitterness
and anti-Indian attitude among the
simple people there. Therefore, I
feel that all these security forces
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should be shifted from the heart of
the villages outside the willages pro-
per—so that better 1clationship bet-
wcen the military forceq and the civi
hans may be establiched 1 kno
there have been a mumber of nui-
dents atising out of too mucdl of con-
tact between the mulitiry 101¢ s aad
11 c1vihans Recently befo « cime
there was a3 wpadent at  Durtianga
village when the local pcopr 1ccover-
ed two voung _nls from the sccunty
pot Thit created a lot of cnson
and misundeistanding theie Then
it 1. not putely the fault ol the
aimed forces alone The inibal people
being foolish are taken 1n quile eas:
ly when they approach these pcople
very sweetly angd then troublc comes
later on

These security foices are occupying
private land hospital compounds and
private houses m villages like Van
engte Kaunpuwi, Kolos:tb Durtlanga
Sateck, Seling etc in Mizoram We
are having great expectations fiom
the Janata Government and we want
that all these security forces should
be shifted outside the proper villages
I would appeal to thc hon Minister
t» Yof ce through vou Su to con-

de  this mioblem vay symrathet:
caily and find out an mmmediate <o
lution to thic Thig 1s absolutely es
sential 1f we want to bring the Mizo
ram people, particulaily the hilly
tnbal people, m the maMmstream of
the national Iife, as the Congress peo
ple used to say previously I would
once again strongly appeal that this
misrule left over Py the i1cgime  of
the Congress Party be cortected b
the new Janata Government

SHRI V KISHORE (HANDRA S
DRO (Parvathipuram) Mr { han
man Sir 1 I rise to spei (n the
demands for grant of the Defcnce Mi
mstry I would hike to first think you
for having given me 1his opportunity
to partlcipate m this debate
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The necessity for any country ir-
1espective of whether the neighbours
aie friendly or unfriendly to have &
strong defence is 1mperative, especial-
ly for us I'rom the experiences of
1962, 1965 and 1971 we have to pre-
Iare o1 defence needs in a new hght
The 1epnt this year says that our
countity his moved forward towards
covpetation  and friendly 1clations
with China and Pakistan but never-
theld s the fact 1emaimns that fiom
our ¢xperience of the past we have
to lcarn and be prepared to encoun-
tcx thum in the event ot anv wat

Ihe allocation given for Defence ;s
a large chunk of money from  the
budget and out of the money allotted
to Defente sixty-five to scventy per-
cent goes towards paying allowances,
salanes, mamtenances pcnsions cic
of the armed forces It i1s only thirty
to thirty-five per cent which actual-
ly goes mto defence production, mo-
dermzation of army and other 1m-
poitant factors Ag far as this thirtly
to thurty five per cent of the money
that 1s spent for modernisation new
acquisitions for the army etc 1s con-
cerned there 1s no accountabihity by
the Army to the Parhament or any-
bodv else 1n this country

In previous years theie have becn
cases wherc thic money his been mis-
appropriated by certain Generals
and I am sure the hon Mmister will
1ecal] that 1 (ouple of yedis ago, a
Generlal was cven  coult-martialled
fo1 having built a maucoleum mm a4
forward uiea We do not want to
know th¢ pecifications of the missiles
or nmmunitions or other {thmgs on
which thi< money 1s spent but we
wonld ccrtamnly hke to know how
thi. money 1s being spent and for this
purpo~e 1 would recommend to the
hon Mimister for Defence fo et up &
Commussion, called Defence Commis-

1on as we have a Commission in
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the case of Scheduled Castes and
Scheduled Tribes, which would go into
how this thirty to thirty five per cent of
money is spent. This would help us
utility of this money for improving
our defence system.

The most important thing iz 1o
have a co-relation between the De-
Ifence Ministry and the External
Affairs Ministiry, Detence produc-
tion, Defence output or Defence
needs  all depend on the relationship
thuat wr have with the other coun-~
tries, npuighbours and otherwise.
So, 1t 1, ubsolutely necessary that
there is a Coordination Cell n the
Defence Ministry which should keep
in touch with the Ministry of
Foreign Affairs ay also with the
Minist:y of Science and Technology to
keep itself informed of developments
that take place time and again

Some members have tiied to urgue
that it 18 not in the interest of the
country to have such a large army
but I feel differently. Of course, mo-
dernisation has taken place and we
are having new machines. But you
need men to man the machines. Apart
from that, we need a large army also
for other rcusons. One example is-
vou know after the Chinese war,
25,000 square miles of the Indian ter-
1ilory were occupied by the Chincse
in the Aksal Chin area and we have
not yet been able to regain this lost
territory, why? Only because a vast
Chinese army is there and they are
literally holding on to the territory.
So, it 1s necessary that we have a
sizeable army in keeping with  the
size of the country and our commit-
ments,

Thun, the ‘teeth to tail’ ratio <hould
«°0 he widened. In ths report it says
‘hat 1t has increased by 3.7 per cent.
I think it should be increased still
mere 5o that our army can he more
effective and more mobile and the
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striking power and fire power couid
increase.

Then we have our Navy, What is
the role of our Navy? Wg have a
large coast-line to guard. Is the
Navy required only to defend the
maritime borders of the country? It
has also to strike as and when neces-
sary. First of all we have to decide
what we want our Navy to do. Apart
{rom guarding the maritime borders
and defending the coastline of the
country, I personally feel that our
Navy should also have a vast number
of fast crafts lhke guided missile
boats, etc. The Chinese Navy consists
of a large number of fast attack
crafts which include guided missile
patrol boats, etc., which are very
effective and can  strike wherever
necessary, and are very fast in their
movements.

We have an Aircraft Carrier, INS
Vikrant. This is the only ajrcraft
carrier we have. Is it wise to have
aircraft carriers like this? Because
when Vikrant goes io thc sea, there
are several other boats and vessels to
guard it from aircraft fire and other
submarine attacks. We have now the
“Through Deck Cruisers” which are
capable of handling verticle and
straight take-off and landing
(VSTUL). Added to it, another ad-
vantage is that they do not require
escort vessels. I think such fast-
moving Vessels like “Through Deck
cruigers” should replace the aircraft
carriers and other conventional ships.

Then, Siv, so far as the Air Force
ts concerned, I am glad thai our Min-
1ster for Defence has made a state-
meni in Bangalore on the 2isi of
Februury that the couniry is going
ta buy some of these deep penetration
strike awrcrafts. Three aircrafils have
been cited for heing acquired. One
1s the Swedish made Viggen, the sec-
ond is the French Mirage—we all know
that Pakistan has a good force of Mi-
rage plane—and the third, of course,
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{Shr1 V Kishore Chandra]

1s the Jaguar with its twin engme
which 1s optimwised for low level fly-
mg In modern warfare such an an-
craft 1, a must to combal th suiface
to Ay missiles (SAM)

The fact remains that apart fion
this our other aircraflts have also be
come obsolete and outdated which
also need to be 1eplaced and the need
for this Decp Penetiation Strike An
eraft 1< absolutely necessaly and I 1m
glad the Minisfer has taken a decision
and I hope he wili finalise this 1n a
short time

Defence so far has been ilway
taken as a separate umt but 1 think
defence -hould alsp be taken as part
of our developmental planming It can
be included in that

kor example wc¢ have the borde:
Roads Organization for building oads
They should do 1t 1n congultation with
the Defence authorities and accord
g to then specifications so that in
times of necessity these roads could
also be used by defence forces

We have a 1ocket-launching centre
at Tumba und also in  Srihaii Kotua
Satellite, u1¢ launched to gather dat:
about weather etc These slatellites
could also be used for defence pur
poses 1 would like the hon Mims-
ter to give a serious thought to th
end make oplimum usc of other aivi
lian projects which ar¢ already exict
g for defence purposes alsc  aput
from their civilian use

Then we have a Territoilal Army
which 1S actuall, supposed to be the
second line of defence for the country
1 would like to state that ;1 13 Jamen-
table that the Territorial Army has
always been given a step-motherly
treatment by the Defence Mimstry |
do not know 1f 1t 35 due to any inter-
service rivalry Whatever it 18, 1t 38
not getting its due from the Armed
Force When the Territorial Army
was started, then the strength of the
Defence Forces was 2-1}2 lakhs and
the strength of the Territorial Army
was 49,000 But now when the
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strength of the Armed Forces has
gone up to 8-1{2 lakhs, the strength
of our Territorial Army hag decreas-
ed to 25,000

Ausiraha Swilzerland, Russia and
m my cther  countries have started
having Tetitorial Aimy The
strength of the Ternitoral] Army
should be more ‘han that of the re-
gular Armed Forces Perritorial Army
serves  as a sort of para-rmhtary
force and a base to the Army They
can serve during Wwirs ¢r m emer
gency You can ecruit them direct-
ly Rather than increasing  their
strencth the opvosite has been hap-
perung 1n qui country I hope the hon
Minister will take note of this and
see that actuallv the stiength of the
Tecriitornal Army s incieased m pro-
pottion to the stiength of the Armed
forces It should have been 20 lakhs
m g country hke ours

Feiritorial Army has been used for
dumping officers who are not compe-
tent who are not deserving who aie
not wanted in the regular Atmy I
would hke to recommend to the hon
Defence Minister that in the Territo-
1181 Army they -hould post officers
who have a high  average grading
thic should be made a criterion ap
pointment [ike the appointments in
the NCC ammd certain other tases

There are some personnel ;n  the
Territortzal Armv who have put 1n
ten years service These people are
supposed to have a civil avocation
also But because the Government
needed then service from 1962— T2
their civil avocation has been rooted
oul  These people after ten years of
setvice have not been given any
benefit They should also bc given
the same benefite that are given to
ex-servicemen and they should be
given othe:r priorities hke Priority III,
1n Employment Exchanges help in
resettlement  They should be given
medical gnd canteen facilities also
They should also be given Constitu-
tional guarantees like those given to
the Scheduled Castes and the Sche-
duled Tribes.
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This Report says that 50 per cent
of the housing problem of the Army
has been solved. Here I would like
to say that in old Delhi ¥ have seen
many of the old barracks and pre-
war buildings have been just renoveat-
ed haphazardly angq given to the
Army personnel as residential acco-
mmodation. Actually 18 to 19 per cent
of the problem lLas been solved—may
be 25 to 30 per cent at the maximum.
But nevertheless housing remains a
big problem. Serious thought should
be given to this alsy,

1 would like to State that the terms
of the Defence Services are also
not attractive enough to draw bril-
liant young men from the community,
Army 1s treated as something more
than that of th~ police less inferior
to the IAS whereas the stakes of
the Army gfficers a< risk are very
high. I would hke to appeal to the
Minister to see that more remunera-
tive perks are given to the people
joining the Defence Services

THE MINISTER OF DEFENCE
(SHRI JAGJIVAN RAM): But thre
18 no dearth of these people.

SHR] V. KISHORE CHANDRA 8.
DEO: There may not be any dearth
of these people but what we neegd is
to draw the best people, That is not
so at present, if I may say so. I hope
you will increase the defence aware-
ness of the people in the country and
see that more goud people come to
the gervices.

1 would like to quote General Raing
who on the Army Day druing an inter-
view said—‘during the last three or
four years no General’s son has gone
into the Army; Why is it so? If the
Army’s terms were so attractive and
$0 good, then why has no Army Gene-
ral’s sent his ron to the Army?

So, Sir, I would like you to see
to it that you take further steps in
order to draw better men into ihe
armeq forces.
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With these few words, I thank you

for giving me this opportunity to
speak.

sft wodw fog werdifear (o)
grreflr Sgdte agw, fefiw fedy
TEF *Y T aTHT F1 T § Wi el
F® oF fumree mdr goRe W
A ¢ f5 qeF ¥ weaw awR
Fror WY A ST By fgww w30
ofan #oee ®Y s daw qY &
fe g Al s & fyern
w1 fedm forw oF T MO #
W O WY L AT A MR §
7% el & fir g 9 oeF wifeerr
i aw ¥ gow agr A & o w@g
fredt worTe & TS & o ffaw
# fr fafeedt #1 dfafeas § afan
at + Afwr § qETORAT® FWT E
fafaedy & aacs #Y fin T°E w9 o
T® ew & weae otfafesw ¥ T
ot gy ey dwmw 3% & fag gdw
Aqv @) AR Y & W 83
gQ & o7 gardy PR aero § At
I o A Ty w & Fo amd
o oET g g AWk oAmE g
& gamt qoqré AT E e oA Tw @
oY IR & foro W g Y fe
Fg Ay I ¥ oo gy @
¥ a7 U7 qTE F W o
st faqr  ote 9wt wwy &
WaA A

-8

e JETR-

HT AT TR o 6w a
H QAT gwest v A g 0
1971 ¥ FWY [ER! & wgaArg sHCST
forrr oI @r 9r WY ww Y grfee
3q &t § 1S "y & i< Sy fr Feié
¥ wgr oo g f5 1971 5 ofaw o
aiffesdy e AT drphaeg gara
TERT qTE TR T W {1 Wy
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s 7o fag smdfsw)

sl o # e fra @R, dfew
fadfew e wrafor & 3% oifser=
IR & RIWSA DN TS
i fagn 31 T Ao § fedw
fafrezy A qavwe famr awgar §)
e e R S grer § Sy g e
ol &, Ffem agr S e < & Sy
qTF ITHY JAIwg fearr g €4
gt wed gEgfAaw w7 G

F 97937 O wErwr g1 ¥ Avevar
g fr fedn & fa7 (qargem, @& 9w
WA qNG IZT I8A § TH wN
% & g aardr § gaivwa @AY wifgr o
W59 5797 § 987 97 § e
% &gar g fx fog avg a=T &
9T ZHGT & (A7 e {7« 9T AT
#ATY &, IH AGE § BT q T 77
59 ) AT ITF gF B fewroa
Y qUEEY FHIL FIT WAL & |1 gAret
&% &1 WAT # % g7 9% gEET BT
AT HT FUAA F | T AL AT FE
ITETE AT 2 ATE I ¥ AR A
gL, gAEMA T AT B AT AFH F
faa@™r % g1, 57 97 AT 9T A
WL BT Al A7A-AY AFATG  FARY
=g AFA § 1 R A7 AN Ay
gAY &Y FAE0 [T FAT IS BT &Y
T TIw A% D FET 11951 A
feafsws & ¢ gz war v 91 5 St
I 5 BIEEAT 9 7 T 80 FEET 1980
A% AT THIAT Fr AT [0 OFIAT A
arfem @ g far ImEd 0 Afew
R A 97 T A& Prar ) Ferq@E
QET AVTT T ASONT Fexd T #3470,
XY ok wAr ArgAT g W dw
A7 Y & AR YA WEIT & G
£ AR I T AR HAT 2
APt & avagdt § fr W
= X gver A Fr g srEwy Sngar
T 3 Y 739 faiy anfs qow oY
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T ¥, Yfe ware ¥ wwwT Ay
ar far 7 gzt wggw QT &) wufe
St A aEi R e & w92 fw
IR | AT AT F TV HT ATAE)
. Far 5 gn 7w oy € waw
FE ey AT T ATAT €1, A1 A
17 1y & P amen wgan § s o
# famfexr & 180 9w AT g7 a9
faardr o fasar afeg 1 Afww 440
® &t faw & 2 a7 A uavEE § us
IR far wmar & Hfew avd w@w
& farg@ A dm arefywar ¢ 1 o
at fefefifam g @ ag Siw =&
AR LEE R ek R
TF TR A S A & Tooave AT
¥z A Aifx dver qrawT 7y Fw
3T EY B, IUH FTHY §r9 W 29
g § M & mRAAr g fa feder
fafrees amga & 7" zgw A @
A ¥ Frforw w5 )

17 hrs.

4T 7 fremwEr AweaT w71
Frrgem fear sar &1 ST I R
W W 100 W 75 VW
eI awet 48 wifeaes w1 faar
e WY & mE qny, -
sifgfmdfen gy wy wdomw W @
A F T ey frGar v @Y Y Ew
FE FarRT AT 77w §) Frerragar
T T AT F YFTIA WY AT IS
& g & o I 999 BT gW @y
ATRAT 7 w00 A% ¥+ Ffgw Xy avs
s T fr 1w Wi agr o g
fir mror oY 37 &% 9w ww F fae
¥ o frem A qav ¥

qIEW, o o ¥ qgwEr AW,
fgrrae o o § W Wrawdy dar
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B AR TATH §, TAWT AT WA
faar 7y & 1 &g o T WEGHE FEA
Erner & figaae ¥ ¥y aw
faear ¥ vy &, AfrT gaar o feear
astfar v & & qawar g fis s
qee, A fedeq fqfasz gq aww
s %7 08 ramY ¥ & fe ggwEr
2, edTIE E, ST NI F MM w
o0 & far e &7 1 foawr qre
e S5 TV R, X wwaamr g fw
AZ 34 ATEH LA T AT IARY AZAT
T F far om w30

S AW B ¥ wdl g &, @
HTHTT FIXE FATX T FERT T qwa0aq
7Y AT for ST § A1 gEw Saw
fearesredoa o Jmr £ gAYl
A g § A X g e Y §
W & faaey Y aF gy v %
T g% TG 8 g #E frardy i &
srar & 2few I9% 718 2oy, @rarg
ez gur v & foasr oy wer
A 21 wswl R AT sSaiem
¥ dar gFr ¥

u% foqqEy s oAt ® o oHTer
T W TERT AT F 9T wE FwAT
X AT AT A€ IH q%9 FT Ay
e ggfam gna w7 & R g
T GFT FT T HILT AT 4T | IET
X AT FF AAT AT ET FAT AT 9
St B 7 ST & WX IFFT W agr
9 g ar 39 AVE & dMT 59T 9E
BT F AAT & A IGF faA 7 W
avg 4r s@faar gawy @ feqadr
Gar £ &, 7@ wewr faodt g
£ 1 98 wawaET &7 F®AT &, WV
aqat & 13w AW A qET AT @S
F far9q asmw ¥ faq g o7
B FAqT
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KR OFF-ATREAT W9 Afew
X aff d97 ¥ fag qowaT @iF 4
greRT g Ferafeew 10, 2 el
a% AgHA 1R NFY 74, AfF7 frea 7
s ot 9x °g @ wafhga ¥
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FRO ag frrm g g v ¥ qEA
2 5 uwwafagda, fegd wex
afag Fr & F  wmrprar  fueww
agT & far g% deae g 7 o
g avEv afeer w0

w7 Fo7 F B wy gy
FT BT T wox gL W 9w Qv
sfeaw =ror @Y e @ B &
afes @wdr S wea, aTeE,
TATIE  H) T RRATA & €S
T 73§11 Sfn T ARt F51ogEEr
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37 ¥ feerr fox gfw @ gsafam
gVl ¥ | UE FET AL AT WHAT Y
fr wo gwerfam e ¥ for § 5w
T TS AT | uEm-mewdw A
amaw a1t ¥ A agr e & fag
AT AFY & WIS WY IT AW
N gEEart @ v R
Ay ave wew Fovr ¥ fafafmr,
AT WIS FER ALY AITE TAGET
Fam g HEgw B F AR A
v |z e foFe Fo®iv IR
st ¥Fery Adr fww ¥

=A BT GIET §) ardt FT AAE q IA
Fmt & fesfr ol ¥ fam S osSa
BT QT T ATTE, O A ET FT [EAT
gt frora dar g1 et § T g ag
fir 37 T ) Fead) A aEH ¥ foo
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[= gae faz stadifzam]

37 Fraqt o avesr AT Ew
Wigswerrwifzrar  Fzadyfwar
T

17.07 hrs.
[MR SPEAKER 1n the Char]

nawer ¥ f& fega faiareTamd,
g7 fazra y orfas ¢ AP AANT P
foz o wa a7 foft aEl R,
waf agd g wyw e av
w FrAR R T AR a7
@z w A T W ¥ sEnA

FT & @i fr wm ow oW
@ ¥ ww gw fawfam are

wrg-afagda ® fofom & fam
[HME! FITAAW TV 99, ATER
¥ agq soragad g oA ¥ )
W A1 & A @1d wWIE g T
FrARAT §

FamT | s w1 A9G fAEd
g afex z@agmt ¥ wam W taw
s X I W TATET EEY
afge a1 T8 AT T I X 1 TH
¥ gy wlaragdn & " 47
mirge @ avd 2, V@ fE AT
T ATH A 2

SHRI NIRMAL CHAND JAIN
(Seon1) Sir there are many speakers
i the hist

MR SPEAKER Theie are other
important subjects and they may be
guillotined later Now, how much
tume are you likely to take”

SHRI JAGJIVAN RAM Minmmum
of 40 to 45 mnutes

AN HON MEMBER, He may reply
tomorrow
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THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND LABOUR
(SHRI RAVINDRA VARMA) 1t 18
only a question of 40 minute:

MR. SPEAKER Otherwise, a num-

ber of other items will be guillptmed
later

siY woiw foy wadfsnm @
€ BN gt I TR 9™
fergo fad zram & fav nfien &
g ETT 8, areesuisn s Jua
FT IFZT T AT & | AfEa W
¥ wrar Aacdfew W afaw
Far & AT o g @
s, oy wadfew is g
nw T E g pfaw g @
AT IY 3T ¥ Y qgw  zafew
for wft & fedvaw Aw @
gt 1 TV A T &4
ar ¥ By & foent 7 qEwdAl %y
AT AN ST AT ¥ 1 T
far T4 #w AW w1 BT A
3 grer [ Wex wrivnw AT TR ¢

aw & wrff wrafgfave Y Eafs
A o syafad S gy £
@ 1 Afew ol aga g FE
Y ¥ N qger T Aoy Y
M oI R A W
IT FAFEA AR A0 g ge
W v 9, ¥ ¥A § ¥
fedmr  Fafrezs wigw #1 qarf
r, w4 swrdkagfrdraE &
oo ¥ §, S oI W THAEY W
Wy ¥ Y, TE6 F gon e
I AT WM % dgad & fag
JEA FETR ISET |

wit fete wex ooy (faaeY) sreaer
HEYaT, GTAT W YT INF AHY @
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y wer www wgar & 1 agdlw
¢ fo gwwifr wrgd g, Afer v
mba & s e g, wa fr
gt 4@ gt whe @1 fE
g fedt 1 wremw T qEaTS
Jax T EE | sgw fAg o oew
oo ¥ w7 Afewa wen ATfew,
agr gw a8 WY swaegr FTAT wfga fa
zn et oY wremor w1 qETEeT X
wC A%, AfHT |rqd gq gRmAarT
W was | T wY A9
FA WITAE AT F AAT B ARAT
wF Y 2 AT Fd) w THEA 8T
JET B OWIEHA 1962TAL X
g $TC QI 5T 0 W 6 maaTy
¥ AU gAY ¥, wWECHE  TE™ET

# @M § JaAgT ® AT
fe¥w  geermE § 99 & W i
¥ YRIFE TETHEAT g AGT
Y ATTYL F1 TEY &F 7 AT 7T
W qretT agr e dagyaard
wf @Y, wiedqq det FarL Ay 4@,
dra witAw fmram o fr ag
feegeTa =1 Reg PR IATT FIA |W
2\ wgr 9T Ao AE BT AT
FAFTOOIA FT AT AT AT 4 A
gt ¢ fws 3sa fomr = & m':r
wafa & g1 9 0 T 1942-43 F
FOR g Oy wyufe 9 @@,y T
oy g g & ) yafam & fEaw
FE@T WET T qAT_AgRY A,
o FT7gT F M F AT TEAAT § TT
# o fadiw o far a1 W7 A
¥ I quAr AR ¥ ot
ogr frar wm afer " AT 8@
BT WY UG ®OATAT AR @IAAT g
qREF ) WS AXF AT yAW
Tfga | gw s gAE! fre agn w8
F AFY, AT F AW WA
I I fradr A FT Awd
foqar fegn fewm & famiaa
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B A8 TTRSTET AN ¥ FIA
A 77 A% sqrr v apa

TR Fgw o § e e
qifefeedis  wrere M FAAT &Y
TH AARAT AgE qAT AMEART ¥
fs zwmT 7 99T BT FUT
7 afafafamr  smem 3, Tw
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w A AT AT AAAT AT
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IREIT § A FACKHIOTF
W ag wgy wwwms ¥ fwew
o we W) fergear & oaAd, A%
Ty gAM ¥ F ogAT | WO
JMET [ oW AT AT AW HT
& Sy I A 9w A
& fw =W eR gw A A
afer @1 e ;T A WA
el 3 faxrr vEAr ¥ W ¥
XY A ST H AT ACET FEA
dz P e faar & fie a2 a3
£F FAITARIT TEAT ¥ 0 aAv
7 Fg qawr  fareAT T9y 9 AT
Wiz 37 Ffqo&qr @I STEAT
g & omr gv gwrefeda swrd-
wE  TTE graT X OF, SEWgT ®
P o WR W Fo T g
WX A FTAR QAT TGT AT

g

ot sftes W ST F@ A
& aqgT vt g wfaw

st fster wox o ;g A g
& Tags @ § & @ AW &
afer w@morfegfrar g, 7@ «w
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it firefer weir of )

uw A 3w gfer A O gwv %@
gfvz ¥ o R arfge fx faamn
T §GM AW AT BT e FoaqE
IT ET ow=ar ¥

offt sreilaw T FF SN A
TGET | ,

sy Frw e AT THmTAT T
g8t & sicfafigr =7 & zage
T IHTAATART I A% HTAT S |

At f oF fagew A1 @y v
srgar g ) grr A fadzmaw d
fr g . qE-gTAT ¥ O W
BT AT WEWAT T ) A
o # A oo e o @
N & e w39 F Ay wr Aw
WA ¥ WL qE LA FTANST Y
# | Feau ot sary Ties £
Tgar g fF ax ANET  oF wew
¥ gamr =rfer w7 3T fAwoan
W AT F
T WIAAFAT T A GIHATE &
WX FTYCAT WA WETERT
=fzg

it garr mreg fedfraw ot
AT  F AR ATEA 7 AAHT
4 stAor s g Fo WA
W §, FEWETIE Y P
A fafrmr s 7 owrrers 2
ey AT E ATEITT G4
7% vadfar & faymavear qarzarg
fr sx o s fear arr e
qre qv afg wfar om FvATA
A qwAT  FH AT FTFF AT
F|A TEAR EOOT |

T weal & arq A STy AT
Fdt werTrEr  meras I faar
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¢ wa & fag amd wWn
AT g afew e frdew s
st g fF 7 e A O
fady e &

=t g Qo wOw (wrEaa-
TH)  REETG AT AR, WIS
feww fafreY Faoe v @ ww
P wEm aF g FTAAE
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T 77 FAY g§ @ 1 rAwrArgA
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a  gwik a wr fafady g
& qron fafwdrops & foaa X3



4 37 DG. 1978-79— CHAITRA 6, 1800 (SAKA) Min. of Defence 438

@ oy §, 9 ¥ fgurE FE Wk
sggsE greex w1 wri sfafafver &
t 1wt ovag o fasgw Y AAfe
i ¥ fag qgtar wf W
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%% dur wifaws @, fw F
THETEX WY,  d@wey  {Tow
qeATEY WY w1 W afew fraak

Tt WY (s wrroRwx T
wegd fY, g ¥ AT AVE 7 g
AT AT F wEE, gAY
JAMY, ®1 w1 gwar & wE B
Iq & fag R zw waw *1 g=ars
Wg) & gwar Fam & oA
#off gt aew & feg~ wWe ¥
BET AT AT B TAT FIATE |
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21 gm F wudl AYE 7 AT T
guT W I ¥, 39T T A FI XD
A_T T
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2, 39 & 39 Y mAadAfa v & oY
Fiaara fea & vr AT W wwr B
frad ot fedmriz & ararg & i)
wwre ¥ dwrfret £ were A & iy
s gifae T Fifem 1 37 w1 A
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wifeagy goff, de fod A @
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w1 1 fratm w8 fRaT s A
o7 78 THE F @E g0 A fae A
FHET ¥ ATATRAT G WHAAT F
HAT AT STafTRrETe, ATETAT g
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FWTL BT IT TEI-UEAT FTETIATH AT
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w=8 & wo8Y wryfaw AT w7 Eqe |
7% Fro Gto AFo Mo FT A¥7 F FgA
a7 ®r At gEAALT q g1 A &
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FAT¥THAT ST & IH ¥ T WA fFaw
AT AT IS B, FE T 97 AT TT wE
T AWET @ g1 AT & | AT A7 AW
Sifadr fF gw¥ wter F FAT FFAY
T qEvelr &, gUIV 2w AT w1 AN
w2 fFlr meav @ g &R
At wam gwr 2 fr 995 I
wET G A 49, FAF T o9, W
Gt @ty W ¥ " FaE G 647
Iz, 9y a5 w% ¥ 7Ea £ frewv A
=g 7 AT AAT frgr s Fw R Yooy
TAY WA BT ? fo gmT A R vaF
afa Zwafaa € wraer ¢ v o sfacer
I OWATANT § | WS WY wR & ATH e
& i gurer dar &4, ngv w9 91 WY



447 DG 1978-78—

[ srrefra )

¥ & A 7Y TEwaAr fF IEET AE W
Famr 71 w7E AFT FT WT ¢!
mwmarA T 99 Fw FIE T
FITT AT ¢ TH AITA T8 |

AT FTT A A 3B A FET AT F
@A 7T T IO WNATT W WA T
WA A | H TT CAMAT F TR OINAT
FHFT M A SAEN AT o 971
W LT 48 T1a1 1 & FAFT TITT T
fr 4 fragrm aaase Fraa =
17 WA FT A AT qEA 2
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§ | wod agr fisie WY aAT Y, IR
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U
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A gEy o uNT wg @Y gw fedy
Exftww or ArFwAA T T IN sfimgor
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FHI FY TAAT #% TF | gATTT qg F
¥ ¥ 1 7 A w9 e &, W wTor
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TE AT W ¥ ¥ sifal foraw
FY AT A Y | AT 77 wwET 4y
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famr =gt 8, e o 7§ Fa B Wy
& &, A o wr€ w8
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Tl & ag fadesa ear fw faw &Y
AT TR AE §, AT GRET UF
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a7 w7 g fam & & gAET sarEn
FHTITY g1 |qFAT, faeqd 9 wRA ¥
I & wYv foeT qravy tqA ¢, 9y
49T Bw | fam gT oEw IR W@ T
wHT, IaF T H W g g wreEE
&7 fr fampr & 77 & @ fq=re Q@A
ot I 97 91 §e I FEad s
gWiT 7% FIET |

W'Y a% ST fonrw $1 arew
& & wgm fr oAl & g 2
afew gariy Wt wfemd @2 Tl
ATAFH gATL 3w A 1 mequr wfaw
HIEET %7 AAedr §, g Fe-gfan
FY azargaar § | UH-UF reE) i ¥EFE
gfrmagimEd 1 (vawwew) fomet
AT QAT §, ST SHIZT  TRAHY
ot 7@ aut & @ | Afew gw dE
%Y gLl gy wret § 1wt FWrAr Gt
grar § f 9 & qE 9 ST AT A
grav &, forem 5w av o weRT g f
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WL AR g8 WY O §1 g &, o 7w
wrer v @ e gw ofraa & g el
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i gl gear ¥ ¥ A -
¥ AT, 9T AT AT AT ¥
THEET WIT a7y 3owfn & sifos
&1 o7 g7 wEw wrar @, SR fre
frar § o wrgafe & wafer 1 v
& fag & foelt siregre st gs1
T wuwd 1 wrfadz, qodT s
wINNE, 7€ WY Ty 7 T T dar
FEF B 1

& I 97, ¥ T 1o Anfaqy
FUAT FAAT oY | g g A @ A
®TE AT FTET AMAFTET ATAFTET
o1 qe F7 g1 A7 fredr arfawary g3
H 37 89 ¥ T # gU W7 7
<% ara 71 sfifaar €7 fr wroa amar
& warfaarT 7 a9t & foo ) wore
AT R W\ 617 77 7 7€ qifArfa
QY ATH 7 HETE FTOF IA¥ 47 fage
&7 qF sfEaEt 97 1 T8 foag g &%
w7 fE oY overa & g wEd A
rfaar awsy oy €Y, 9 $B ArIET
FEAT 41 ? 9T WAAY W4y, 1 A3 A
faz foar fe afeem 28 &t ofea &=
21 & wiwar g o wmei wew grer
W et dw N M NI I
BT 27 @ T far s 3w
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*3¥ ¥ fag sefea w0 & o &
qATH & 63T & 9% TR gFOAR
AT Wrgar g, W wwr Fe@r ¢ fw
WY AT wawenfa @ TwTC ®Y
Srgay

MR. SPEAKER I shall now put
all the Cut Motions moved to the
Demands for Grants of the Minstry
of Defence for 1978-79 to vote to-
gether unless any hon Member de-

sires that any of his Cut Motions may
be put separately 1 now put all
the Cut Motions together to the vote
ol the House

All the Cut Motions were put up

and negatwed

MR SPEAKER I ghall now put

the Demands for Grants to the vote
of the House The question 15

“That the respective sums Tmnot
exceeding the amount, on Rmenue
Account and Capital Account shown
in the fourth column of the Order
Paper be granted to the President
out of the Consolidated Fund of
India to complete the sums neces-
sary to defray the charges that will
come 1n course of payment duting
the year ending the 31st day of
March, 1979, 1n respect of the heads
of demands entered in the sccond
column  thereof against demands
Nos 19 to 24 relatmg to the Minis-
try of Defence”

The motion was adopted
MR SPEAKER We shall take up

the next item tomorrow We can rise

five minutes earlier, we deserve it
We adjourn to meet agawmn at 1100
am tomorrow

17.55 hrs.

The Lok Sabha then adjourned #ll

Eleven of the Clock on Tuesday,
March 28, 1978/Chastra 7, 1800
(Saka).





